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ACTION TAKEN REPORT (ATR) OF GUJARAT POLLUTION CONTROL BOARD IN 
COMPLIANCE OF HON’BLE NGT WESTERN ZONE BENCH, PUNE IN THE 
MATTER OF ORIGINAL APPLICATION NO. 95/2024(WZ) [EARLIER LETTER 
PETITION NO.44/2024(WZ).  

[1] PREAMBLE  

Hon’ble National Green Tribunal, Western Zone Bench, at Pune Vide Original 

Application No. 95 of 2024 (WZ) took cognizance of the complaint received through 

post dated 25.04.2024 from Mr. Dayaram J. Yadav, alleging therein that the 

Respondent-1 Arnav Textile, Respondent-2 VBS Textiles, Respondent-3 Advance 

Petrochemical Ltd., Respondent-4 Kankariya Textiles Industries Pvt. Ltd., Respondent-

5 Komal Taxfab Pvt. Ltd., Respondent-6 Gopi Synthetics Pvt. Ltd., Respondent-7 

Chiripal Pvt. Ltd., Respondent-8 Balkrishna Textiles Pvt. Ltd., Respondent-9 

Balkrishna Textiles Pvt. Ltd., Respondent-10 Mayank Processors Pvt. Ltd., 

Respondent-11 Mahalaxmi Fabric Mills, are releasing industrial untreated wastewater / 

partially treated industrial waste into the Sabarmati River through open pipelines 

leading to pollution in the said river. Thus industries have violated the ZLD (Zero 

Liquid Discharge) condition and have not complied with the terms and conditions of 

consent to establish (CTE) issued by Respondent-13 Gujarat Pollution Control Board 

(GPCB) 

 

Hon’ble NGT issued the following Direction vide order dated April 27, 2024 

 

Relevant Para 3, is reproduced as “Prima facie, we find substance in the complaint 

and allegations made therein. Therefore, we deem it appropriate to call for a report 

from the Member Secretary, Gujarat Pollution Control Board (GPCB) as well as the 

Commissioner of Municipal Corporation Ahmedabad with respect to the truthfulness of 

this complaint made to us, and action taken if any at their end, which shall be got 

verified after sending a responsible Officer to visit the spot...”   

[2] Inspection carried out by Gujarat Pollution Control Board  

Considering the above mentioned order responsible officers of the Gujarat Pollution 

Control Board have carried out inspection of the industries mentioned in the order.   
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Industries mentioned in the said complaint by the applicant are members of the 

Common Effluent Treatment Plant (CETP) of Narol Textile Infrastructure & Enviro 

Management (NTIEM). CETP of NTIEM is located in Narol area of Ahmedabad and 

having CCA of the Board for the treatment of 100 MLD primarily treated waste water 

received from member units which is valid up to 30/09/2027. Copy of CCA of NTIEM 

CETP is annexed herewith and marked as “Annexure – 2 A”. Treated effluent from the 

CETP is ultimately discharged into River Sabarmati at V. N. Bridge- Ahmedabad as per 

the CCA of the Board. CETP of NTIEM is having total 138 member industries.  CETP 

is having underground drainage line network and sump rooms with SCADA based 

monitoring system for conveyance of the waste water from the member units.  

 

Inspection of the following industries has been carried out. Findings and the 

observations of the inspecting officer and other relevant details of the industries are as 

mentioned below.   

2.1 Mahalaxmi Fabrics Mills.  

2.1.1 Basic Information of Industry 

 Mahalaxmi Fabric Mills is a textile industry which is engaged in Cotton fabrics 

processing and synthetic fabric processing at Plot No 317/2, Isanpur Road, Narol, 

Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 30/06/2028 for the 

manufacturing of “Cotton fabrics processing and synthetic fabric processing” having 

total production quantity: 12,00,000 Meters/Month. [Copy of CTO/CC&A is annexed 

herewith and marked as “Annexure – 2.1 A”] 

 Unit has obtained CTE-amendment on 15/04/2024 for product expansion of Cotton 

fabrics processing and synthetic fabric processing from 12,00,000 Meters/Month to  

24,00,000 Meters/Month. After CTE Amendment waste water generation from the unit 

is increase from 440 KLD to 2500 KLD. [Copy of CTE is annexed herewith and 

marked as “Annexure – 2.1 B”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.1 C”. 
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2.1.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided Effluent Treatment Plant (ETP) consisting of Primary and 

Secondary treatment units viz. collection cum neutralization tank, sedimentation 

tanks (6 nos.), aeration tank and secondary sedimentation tanks (2 nos.) followed 

by final holding tank for treatment of generated industrial effluent from 

manufacturing process. At the time of inspection, provided all ETP units are found 

in operation.  

 After treatment in ETP, treated effluent is partially reused and remaining is sent to 

CETP of NTIEM, Narol for further treatment and ultimate disposal into River 

Sabarmati through common dedicated underground pipeline of CETP of NTIEM. 

One waste water sample of treated effluent (Color: purplish; pH @7-8 on pH strip) 

is collected from final holding tank for further analysis.  

 Urea is not observed within ETP area and not used for wastewater treatment.  

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.1 

D”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.34 6.5 to 8.5 

Suspended Solids (SS) 52 300 

Chemical Oxygen Demand (COD) 855 1200 

Biological Oxygen Demand (BOD) 203 500 

Ammonical Nitrogen (NH3-N) 11.55 50 

****All the parameters in mg/L except pH 

2.1.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 
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treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 

2.2 Arnav Textile,  

2.2.1 Basic Information of Industry 

 Aarnav Industries Pvt. Ltd. is a textile industry which is engaged in manufacturing of 

Printed finished cloth at Plot No 6/1 & 6/2, Narol-Vatva Road, Narol, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 31/03/2028 for the 

manufacturing of “Printing finished cloth” having total production quantity: 20,00,000 

Meters/Month. [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 

2.2 A”] 

 Unit has obtained CTE-amendment on 17/01/2024 for product expansion of Cotton 

fabrics processing and synthetic fabric processing from 20,00,000 Meters/Month to  

45,00,000 Meters/Month. After CTE Amendment waste water generation from the unit 

is increase from 735 KLD to 2550 KLD. [Copy of CTE is annexed herewith and 

marked as “Annexure – 2.2 B”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.2 C”. 

2.2.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided ETP consisting of Primary treatment units for treatment of 

generated effluent. During inspection, ETP treatment units are observed in 

operation.  
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 Treated effluent is sent to CETP NTIEM for further treatment and final disposal to 

River Sabarmati through dedicated underground pipeline network of CETP 

NTIEM. Unit is also partially reusing the treated waste water. 

 During inspection, one treated wastewater sample (pH – 7 to 8 on pH strip, Color: 

Purple) collected from the final outlet of ETP for further analysis purpose.  

 Urea is not observed being utilized for waste water treatment. 

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.2 

D”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.58 6.5 to 8.5 

Suspended Solids (SS) 196 300 

Chemical Oxygen Demand (COD) 423 1200 

Biological Oxygen Demand (BOD) 77 500 

Ammonical Nitrogen (NH3-N) 13.66 50 

****All the parameters in mg/L except pH 

2.2.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 
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2.3 VBS Textiles,  

2.3.1 Basic Information of Industry 

 VBS Textiles Pvt. Ltd. is a textile industry which is engaged in Printing & dyeing of 

cloth and Heat setting & Stentering of cloth at Plot No 222/2 & 222/3, B/h. Jagdamba 

Textile, Ranipur patiya, Opp-CNI church, Narol, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 30/06/2024 for the 

manufacturing of “Printing & dyeing of cloth and Heat setting & Stentering of cloth” 

having total production quantity: 4,00,000 Meters/Month and 2,50,000 Meters/Month 

respectively. [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 

2.3 A”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.3 B”. 

2.3.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided ETP consisting of Primary and Tertiary treatment units for 

treatment of generated effluent. During inspection, wastewater collection in 

collection tank and treated effluent discharge to CETP is observed going on.  

 Treated effluent is sent to CETP NTIEM for further treatment and final disposal. 

Unit is also partially reusing the treated wastewater.  

 Unit is sending treated effluent to CETP NTIEM for further treatment and final 

disposal to River Sabarmati through dedicated underground pipeline network of 

CETP NTIEM.  

 During inspection, one treated wastewater sample (pH – 10 to 11 on pH strip, 

Color: Grayish Blue) collected from the final outlet of ETP for further analysis 

purpose. Unit is instructed to clarify regarding alkaline pH of final treated effluent.  

 Urea is not observed being utilized for wastewater treatment. 

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.3 

C”] 
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ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 10.90 6.5 to 8.5 

Suspended Solids (SS) 558 300 

Chemical Oxygen Demand (COD) 2894 1200 

Biological Oxygen Demand (BOD) 347 500 

Ammonical Nitrogen (NH3-N) 10.80 50 

****All the parameters in mg/L except pH 

2.3.3 Action Taken By the Board:  

As per the Observations of Inspection reports and analysis report Board has 

issued Show Cause Notice (SCN) to the industry. Copy of SCN is annexed 

herewith and marked as “Annexure – 2.3 D  

2.3.4 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

2.4 Advance Petrochemical Ltd.,  

2.4.1 Basic Information of Industry 

 Advance Petrochemical Ltd. is engaged in manufacturing of Brake fluid, Lubricating 

oil, Grease, Coolant, Glycol ether and binders at Plot No: 167 Pirana Road, Piplaj 

Narol, Ahmedabad.  
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 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 31/03/2025 for the 

manufacturing of “Brake fluid, Lubricating oil, Grease, Coolant, Glycol ether and 

binders” having total production quantity: 600  MT/Month. [Copy of CTO/CC&A is 

annexed herewith and marked as “Annexure – 2.4 A”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.4 B”. 

2.4.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided ETP consisting of Primary and secondary treatment units for 

treatment of generated effluent.  

 This is common ETP between M/s. Advance Petrochemicals Ltd. and M/s. 

Advance Multitech Ltd. (GPCB ID-10099). 

 During inspection, ETP units are observed in non-working condition and leakages 

are observed in ETP Tanks. Unit is instructed to clarify regarding the same.  

 Treated effluent is sent to CETP NTIEM for further treatment and final disposal. 

During inspection, one treated wastewater sample (pH – 7 to 8 on pH strip, Color: 

Grayish) collected from the final outlet of ETP for further analysis purpose.  

 Urea is not observed being utilized for wastewater treatment. 

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.4 

C”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.97 6.5 to 8.5 

Suspended Solids (SS) 112 300 

Chemical Oxygen Demand (COD) 1768 1200 

Biological Oxygen Demand (BOD) 463 500 

Ammonical Nitrogen (NH3-N) 26.31 50 

****All the parameters in mg/L except pH 
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2.4.3 Action Taken By the Board:  

As per the Observations of Inspection reports and analysis report Board has 

issued Show Cause Notice (SCN) to the industry. Copy of SCN is annexed 

herewith and marked as “Annexure – 2.4 D  

2.4.4 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

2.5 Kankariya Textiles Industries Pvt. Ltd.,  

2.5.1 Basic Information of Industry 

 Kankariya Textiles Industries Pvt. Ltd. is a textile industry which is engaged in 

Processing of cloth at Plot No: 91, Pirana Road, Piplaj, Narol, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 30/06/2027 for the 

manufacturing of “Processing  of cloth” having total production quantity: 23, 00,000 

Meters/Month [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 

2.5 A”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.5 B”. 
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2.5.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided ETP consisting of Primary treatment units for treatment of 

generated effluent.  

 During inspection, ETP treatment units are observed in operation. Treated effluent 

is sent to CETP NTIEM for further treatment and final disposal.  

 Unit is sending treated effluent to CETP NTIEM for further treatment and final 

disposal to River Sabarmati through dedicated underground pipeline network of 

CETP NTIEM.  

 During inspection, one treated wastewater sample (pH – 7 to 8 on pH strip, Color: 

Brownish tint) collected from the final outlet of ETP for further analysis purpose.  

 Urea is not observed being utilized for wastewater treatment. 

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.5 

C”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.92 6.5 to 8.5 

Suspended Solids (SS) 14 300 

Chemical Oxygen Demand (COD) 34 1200 

Biological Oxygen Demand (BOD) 6 500 

Ammonical Nitrogen (NH3-N) 5.56 50 

****All the parameters in mg/L except pH 

2.5.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 
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b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 

2.6 Komal Taxfab Pvt. Ltd.,  

2.6.1 Basic Information of Industry 

 Komal Taxfab Pvt. Ltd. is a textile industry which is engaged in Hosiery fabrics for 

undergarments and T Shirts and processing of cloths at Plot No 167-168, Opp. Ranipur 

Patia, Narol, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 31/03/2028 for the 

manufacturing of “Hosiery fabrics for undergarments and T Shirts and processing of 

cloths” having total production quantity: 100 MT/Month. [Copy of CTO/CC&A is 

annexed herewith and marked as “Annexure – 2.6 A”] 

 Unit has applied CTE-amendment on 24/02/2024 for product expansion of Hosiery 

fabrics for undergarments and T Shirts and processing of cloths from 100 MT/Month to 

350 MT/Month, which is under process. After CTE Amendment waste water generation 

from the unit is increase from 120 KLD to 400 KLD. 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.6 B”. 

2.6.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided ETP consisting of primary, secondary and tertiary treatment 

units for treatment of generated effluent. At the time of inspection, provided all 

ETP units are found in operation. Treated effluent is sent to CETP NTIEM for 

further treatment.  
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 Unit is sending treated effluent to CETP NTIEM for further treatment and final 

disposal to River Sabarmati through dedicated underground pipeline network of 

CETP NTIEM. During inspection, one treated wastewater sample (pH – 7 to 8 on 

pH strip, Color: Yellowish tint) collected from the final outlet of ETP for further 

analysis purpose.  

 Technical grade urea is observed used for wastewater treatment.  

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.6 

C”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.53 6.5 to 8.5 

Suspended Solids (SS) 40 300 

Chemical Oxygen Demand (COD) 58 1200 

Biological Oxygen Demand (BOD) 13 500 

Ammonical Nitrogen (NH3-N) 7.78 50 

****All the parameters in mg/L except pH 

2.6.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 
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2.7 Gopi Synthetics Pvt. Ltd.,  

2.7.1 Basic Information of Industry 

 Arnav Fashions Ltd. (Old Name: Gopi Synthetics Pvt. Ltd.) is a textile industry which 

is engaged in Printed Finished Cloths at Plot No 302, Isanpur Road, Narol – Vatva 

Road, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 31/03/2028 for the 

manufacturing of “Printed Finished Cloths” having total production quantity: 22,00,000 

Meters/Month. [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 

2.7 A”] 

 Unit has obtained CTE-amendment on 17/01/2024 for product expansion of Printed 

Finished Cloths from 22,00,000 Meters/Month to  60,00,000 Meters/Month. After CTE 

Amendment waste water generation from the unit is increase from 801 KLD to 2550 

KLD. [Copy of CTE is annexed herewith and marked as “Annexure – 2.7 B”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.7 C”. 

2.7.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided ETP consisting of Primary treatment units for treatment of 

generated effluent. During inspection, ETP treatment units are observed in 

operation.  

 Treated effluent is sent to CETP NTIEM for further treatment and final disposal.  

 During inspection, one treated wastewater sample (pH – 7 to 8 on pH strip, Color: 

Purple) collected from the final outlet of ETP for further analysis purpose. 

 Urea is not observed being utilized for wastewater treatment. 

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.7 

D”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.30 6.5 to 8.5 
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Suspended Solids (SS) 90 300 

Chemical Oxygen Demand (COD) 630 1200 

Biological Oxygen Demand (BOD) 113 500 

Ammonical Nitrogen (NH3-N) 13.22 50 

****All the parameters in mg/L except pH 

2.7.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 

2.8 Chiripal Pvt. Ltd., 

2.8.1 Basic Information of Industry 

 Chiripal Industries Ltd. is a textile industry which is engaged in Processed synthetic/ 

Cotton/ Hosiery cloths and various other products at Plot No 174, Saijpur – Gopalpur, 

Pirana Road, Narol, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 24/10/2026 for the 

manufacturing of “Processed synthetic/ Cotton/ Hosiery cloths and various other 

products”. [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 2.8 

A”] 
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 Unit has obtained CTE-amendment on 01/11/2023 for product expansion of Processed 

synthetic/ Cotton/ Hosiery cloths from 12,00,000 Meters/Month to 90,00,000 

Meters/Month and various other products. After CTE Amendment waste water 

generation from the unit is increase from 315 KLD to 4275 KLD. [Copy of CTE is 

annexed herewith and marked as “Annexure – 2.8 B”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.8 C”. 

2.8.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided Effluent Treatment Plant (ETP) consisting of Primary, 

Secondary and tertiary treatment units: collection cum neutralization tank, primary 

settling tank, aeration tank and secondary settling tank, sand filters (2 nos.) and 

carbon filters (2 nos.) followed by final holding tank for generated industrial 

effluent treatment from manufacturing process.  

 At the time of inspection, provided all ETP units are found in operation. After 

treatment in ETP, treated effluent is partially reused and remaining is sent to CETP 

NTIEM, Narol for further treatment and ultimate disposal into River Sabarmati 

through dedicated NTIEM (CETP) pipeline.  

 One waste water sample of treated effluent (Color: Greyish; pH @7-8 on pH strip) 

is collected from final holding tank for further analysis.  

 Urea is not observed within ETP area and not used for wastewater treatment.  

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.8 

D”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.80 6.5 to 8.5 

Suspended Solids (SS) 207 300 

Chemical Oxygen Demand (COD) 982 1200 

Biological Oxygen Demand (BOD) 315 500 

Ammonical Nitrogen (NH3-N) 21.80 50 

****All the parameters in mg/L except pH 
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2.8.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 

2.9 Balkrishna Textiles Pvt. Ltd. (Unit -1),  

2.9.1 Basic Information of Industry 

 Balkrishna Textiles Ltd. is a textile industry which is engaged in Processed Cloth at 

Narol Char Rasta, Narol, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 30/06/2027 for the 

manufacturing of “Processed Cloth” having total production quantity: 25,00,000 

Meters/Month. [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 

2.9 A”] 

 Unit has obtained CTE-amendment on 12/12/2023 for product expansion of Processed 

Cloth from 25,00,000 Meters/Month to 60,00,000 Meters/Month. After CTE 

Amendment waste water generation from the unit is increase from 625 KLD to 1650 

KLD.  [Copy of CTE is annexed herewith and marked as “Annexure – 2.9 B”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.9 C”. 
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2.9.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided Effluent Treatment Plant (ETP) consisting of Primary, 

Secondary and Tertiary treatment units: collection cum neutralization tank, primary 

sedimentation tank, aeration tank, secondary sedimentation tank, sand filter and 

carbon filter followed by final holding tank for generated industrial effluent 

treatment from manufacturing process.  

 At the time of inspection, all ETP units are observed in operation. After treatment 

in ETP, treated effluent is partially reused and remaining is sent to CETP NTIEM, 

Narol for further treatment and ultimate disposal into River Sabarmati through 

dedicated NTIEM (CETP) pipeline. 

 One treated effluent sample (Color: Purplish; pH @8-9 on pH strip) is collected 

from final holding tank for further analysis.  

 Urea is not observed within ETP area and not used for wastewater treatment.  

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.9 

D”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 8.44 6.5 to 8.5 

Suspended Solids (SS) 150 300 

Chemical Oxygen Demand (COD) 910 1200 

Biological Oxygen Demand (BOD) 186 500 

Ammonical Nitrogen (NH3-N) 19.22 50 

****All the parameters in mg/L except pH 

2.9.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 
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treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 

2.10 Balkrishna Textiles Pvt. Ltd. (Unit - II),  

2.10.1 Basic Information of Industry 

 Balkrishna Textile (Unit - II) is a textile industry which is engaged in Processed Cloth 

at S No 253 & 258, Narol Sarkhej Highway, Shahwadi, Narol, Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 31/12/2025 for the 

manufacturing of “Processed Cloth” having total production quantity: 12,000 

Meters/Day. [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 

2.10 A”] 

 Unit has obtained CTE-amendment on 12/10/2023 for product expansion of Processed 

Cloth from 12,000 Meters/Day to 1,80,000 Meters/Day. After CTE Amendment 

quantity of waste water generation from the unit is increase from 150 KLD to 1450 

KLD. [Copy of CTE is annexed herewith and marked as “Annexure – 2.10 B”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.10 C”. 

2.10.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided Effluent Treatment Plant (ETP) consisting of Primary, 

Secondary and Tertiary treatment units: collection cum neutralization tank, primary 

sedimentation tank, aeration tank, secondary sedimentation tank, sand filter and 
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carbon filter followed by final holding tank for generated industrial effluent 

treatment from manufacturing process.  

 At the time of inspection, Aeration tank and Tertiary treatment units (Sand filter 

and Carbon filter) is not observed in operation. After treatment in ETP, treated 

effluent is partially reused and remaining is sent to CETP NTIEM, Narol for 

further treatment.  

 One treated effluent sample (Color: light brownish; pH @10 on pH strip) is 

collected from final holding tank for further analysis. 

 Urea is not observed within ETP area and not used for wastewater treatment.  

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.10 

D”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 8.67 6.5 to 8.5 

Suspended Solids (SS) 232 300 

Chemical Oxygen Demand (COD) 1175 1200 

Biological Oxygen Demand (BOD) 272 500 

Ammonical Nitrogen (NH3-N) 17.84 50 

****All the parameters in mg/L except pH 

2.10.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of collected samples,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

56



Page 21 of 24 
 

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 

2.11 Mayank Processors Pvt. Ltd., 

2.11.1 Basic Information of Industry 

 Mayank Processors Pvt. Ltd. is a textile industry which is engaged in Dyed/ Printed 

fabrics at Plot No. 237, Nr. Shahwadi Octroi Naka, Saijpur Gopalpur, Narol, 

Ahmedabad.  

 Unit is having Consent to Operate/Consolidate Consent and Authorisation 

(CTO/CC&A) of the Board, which is valid up to date: 12/03/2027 for the 

manufacturing of “Dyed/ Printed fabrics” having total production quantity: 2,75,000 

Meters/Month. [Copy of CTO/CC&A is annexed herewith and marked as “Annexure – 

2.11 A”] 

 Unit has obtained CTE-amendment on 15/03/2024 for product expansion of Dyed/ 

Printed fabrics from 2,75,000 Meters/Month to  32,50,000 Meters/Month. After CTE 

Amendment waste water generation from the unit is increase from 65 KLD to 760 

KLD. [Copy of CTE is annexed herewith and marked as “Annexure – 2.11 B”] 

 CETP membership certificate of the unit is annexed herewith and marked as “Annexure 

– 2.11 C”. 

2.11.2 The inspection of above mentioned unit was carried out by the regional office, 

Ahmedabad (East) of Gujarat Pollution Control Board and as per the inspection 

report dated: 23/05/2024 major observation/ factual details are as under:   

 Unit has provided Effluent Treatment Plant (ETP) consisting of Primary and 

Secondary treatment units: collection cum neutralization tank, sedimentation tanks 

(6 nos.), aeration tank and secondary sedimentation tanks (2 nos.) followed by final 

holding tank for generated industrial effluent treatment from manufacturing 

process.  

 At the time of inspection, Aeration tank is not observed in operation; diffusers of 

the tank are observed corroded.  

 After treatment in ETP, treated effluent is partially reused and remaining is sent to 

CETP NTIEM, Narol for further treatment.  
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 One treated effluent sample (Color: Greyish; pH @8-9 on pH strip) is collected 

from final holding tank for further analysis. 

 Urea is not observed within ETP area and not used for wastewater treatment.  

 [Copy of Inspection Report is annexed herewith and marked as “Annexure – 2.11 

D”] 

ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 8.43 6.5 to 8.5 

Suspended Solids (SS) 124 300 

Chemical Oxygen Demand (COD) 1062 1200 

Biological Oxygen Demand (BOD) 256 500 

Ammonical Nitrogen (NH3-N) 15.34 50 

****All the parameters in mg/L except pH 

2.11.3 Conclusion: 

Looking at the representations of the complainer and inspection report as well as 

analysis reports of waste water samples collected,  

a. Unit is having valid CCA of the Board for discharging its treated effluent into 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM) for further 

treatment after achieving CETP inlet norms. Unit has not obtained CCA for Zero 

liquid discharge. 

b. Unit is discharging treated waste water into underground drainage line network of 

CETP of Narol Textile Infrastructure & Enviro Management (NTIEM). Unit is 

having membership of the CETP.  

c. Unit is not discharging untreated or partially treated waste water through open lines 

of Ahmedabad Municipal Corporation leading to River Sabarmati.  

d. Result of the treated wastewater sample collected from final outlet of the ETP is 

within permissible limit for majority of parameter. 
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[3] Action Taken by Board in the matter of WPPIL No. 98/2021 
related to River Sabarmati in the Hon’ble High Court of Gujarat. 

3.1 Background: 

 It is pertinent to mention here that Hon’ble High Court of Gujarat had taken Suo Motu 

cognizance of the pollution in river Sabarmati through Writ Petition PIL No. 98 of 2021 

and the matter is being reviewed continually and holistically by Hon’ble High Court of 

Gujarat since August 2021. 

 Hon’ble High Court of Gujarat has passed various orders in the matter of WP PIL No. 

98/2021 and actions are being taken time to time by various authorities/agencies like 

Gujarat Pollution Control Board (GPCB), Ahmedabad Municipal Corporations (AMC),  

Ahmedabad Mega Clean Association and CETPs including Narol Textile Infrastructure 

& Enviro Management (NTIEM) etc. in pursuance of the orders passed by the Hon’ble 

High Court of Gujarat. 

3.2 Joint Task Force (JTF): 

 Hon’ble High Court of Gujarat has constituted a Joint Task Force (JTF) by order dated 

14/09/2021, to assist the court and for submission of factual report to the court. Joint 

Task Force comprising of the following: 

1. Mr. Prasoon Gargava, Regional Director, Central Pollution Control Board; 

2. Dr. Deepa Gavali, Director & Secretary, Gujarat Ecology Society; 

3. Professor Dr. Upendra Patel; M. S. University, Vadodara. 

4. Mr. Rohit Prajapati, Engineer, Researcher and Writer, Paryavaran Suraksha Samiti; 

5. A responsible officer from the Ahmedabad Municipal Corporation; 

6. Two responsible officers from the Gujarat Pollution Control Board. 

7. A responsible officer from the Torrent Power Limited; 

8. A responsible police personnel not below the rank of Deputy Superintendent of 

Police and two Armed Police Constables; 

3.3 Study on Adequacy Assessment, Upgradation and Retrofitting of all the 7 
CETPs by NEERI. 

 Hon’ble Gujarat High court has passed an order to carry out study of all the 7 CETPs by 

institutes of National repute like National Environmental Engineering Research 

Institute (NEERI), Nagpur. GPCB had given a work to NEERI for carrying out study 

on Adequacy Assessment, Upgradation and Retrofitting of all the 7 CETPs. CETP of 
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Narol Textile Infrastructure & Enviro Management (NTIEM) is one of the 07 CETPs 

for which study on Adequacy Assessment, Upgradation and Retrofitting was carried 

out.  

 NEERI had visited all the 7 CETPs including CETP of Narol Textile Infrastructure & 

Enviro Management (NTIEM) and carried out study related to Adequacy Assessment, 

Upgradation and Retrofitting of 7 CETPs based on primary data collection & secondary 

data available. 

 GPCB issued directions to all the 7 CETPs for implementation of the recommendations/ 

suggestions by the NEERI. GPCB regularly carry out the monitoring of all the 7 CETPs 

for reviewing the compliance status regarding implementation of the recommendation 

& suggestion of NEERI by the CETPs. Majority of the CETPs including CETP of 

Narol Textile Infrastructure & Enviro Management (NTIEM) have completed their 

work of Upgradation and Retrofitting w.r.to. recommendations/ suggestions by NEERI.   

 The final report of carrying out study on Adequacy Assessment Studies, Upgradation 

and Retrofitting of CETP of Narol Textile Infrastructure & Enviro Management 

(NTIEM) in Ahmedabad, Gujarat is annexed hereto Annexure – 3.3 A. 

3.4 Monitoring of Common Effluent Treatment Plants (CETPs) in Ahmedabad 
and industrial effluent outfalls in river Sabarmati 

 Total 8 CETPs discharge their treated effluent into river Sabarmati. 

 GPCB regularly carries out the monitoring of all the CETPs including Narol Textile 

Infrastructure Environment Management (NTIEM) for verification of the compliance 

status with regards to the Environmental regulations.  

 Further, analysis results of the wastewater samples collected from the final outlets of 

CETP of Narol Textile Infrastructure Environment Management (NTIEM) are annexed 

hereto as Annexure – 3.4 A. The CETP is achieving prescribed norms for the major 

parameters as per the analysis results of the waste water samples collected from the 

final outlet of the CETP. 

It is pertinent to mention that the matter of water pollution in river 

Sabarmati is continually and holistically being reviewed by the Hon’ble High 

Court of Gujarat since August 2021, in the matter of WP PIL No. 98 of 2021 

and next hearing of the matter is on 21.06.2024. 

*-*-*-*-*-*-*-*-* 
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-23232152

By R.P.A.D
ln exercise of the power conferred under section-25 of the Water (Prevention and Control of

Pollution) Act-1974, undbr section-21 of thc Air (Prevention and Control of Pollution)-1981 and

Authorization under Hazardous Waste (Management and Trans boundary Movemcnt) Rulcs'2016
framed under the Environmental (Protection) Act- 1986.

And whereas Board has reccived on line consolidatcd application Inward ID No: 263195
dated 2310912022 for Renewal the consolidated consent and authorization (CC&A) of this Board
under the provisions / rulcs of the aforcsaid Acts Conscnt & Authorizzation is hcreby granted as

under.

CONSENTS AND AUTHORISATION:
(under the provisions /rules of the aforesaid environmcntal acts)

TO,
M/s. Narol Tcxtilc Infrastructurc & Enviro Managcment (NTIEM),
(Old Namc: ATPA Swarnim Gujrat Enviro Pvt Ltd),
34 Paiki, Gyaspur - Pirana Scwagc Farm Area,
Vill-Gyaspur, Narol, Ahmcdabad.

l. Conscnt Ordcr No.: AWH- 124634 date of Issuc: 2510212023
2. Thc consents shall be valid up to 30/0912027 for usc of outlct for thc dischargc of tradc

effluent due to operation of CE'I'P plant as under:

Sr. No. ,uantlr
I Collcction, Treatment of partially treatcd

cfllucnt gcncratcd from mcmbcr tcxtilc units
and Disposal

IOO MLD

Product

3.

3.t
3.2

SPECIFIC CONDI'I'ION:

Industry shall comply with thc Solid Waste Managemcnt Rulcs-2016.
Industry shall not carlT out any activitics which attracts provision of Rulc 9 of
Hazardous & Othcr wastcs (Managcment &Transboundary Movcmcnt) Rules-2016.
Unit shall strictly obcy/comply thc ordcrs by Hon'blc High Court of Gujarat in WPI'IL
98 of 2021 from timc to time.
Unit shall not carrT out any kind of production activity covcred undcr EIA -
Notification - 2006 without obtaining prior EC from compctcnt authority.
Applicant shall comply with Tcrms of Rcferencc (TOR) approvcd by SEIAA, Gujarat
vidc Ordcr no. SEIAA/GUJ/TOW7(hy5I 8/201 8 datcd : 2410512018.
Applicant shall comply with conditions of Environmcnt Clcarance grantcd vidc lcttcr
no. F No. I0-8412012-IA-III datcd 1611212013.
Applicant shal! maintain daily log book for opcration of CETP, quantity and quality of
efflucnt rcccivcd from mcmbcr units, quantity of inflow to thc CETI', quality and
quantity of clllucnt at linal outlct ctc.

COhIDITIONS UNDER THE WATER ACT:

Watcr Source: Borcwcll.
'Ihc quantity of thc watcr consumption by Cli'l'P for domestic purpose shall not cxcccd
20 KLD.
The quantity of the domestic effluent from the CE'I'P shall not exceed 20 KLD.

3.3

3.4

3.5

3.6

3.7

4.

4.t
4.2

4.3
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4.4

4.4.1

TRADE EFFLUENT;

CIrTP shall reccivr: 100 MLD tradc cfflucnt conforming to following CETP inlct nonns
from their membcr units.

PARAMETERS CETP INLET NOITMS
{ 6.5 'r'O 8.5

T rc c
Colour (l\ Co.Scale in units 100 units

Solids 300
Oiland Cr:asc r0
Chloridcs 600 mg/L
Phenolic Com
Su CS 2

Arnmorricz I Ni n 50
TotalChrcrniurn 2

lloD 5da at 500 m
COD r 200
Fixed l)issolved Solids 2r00

'!'lre trcatcd ell]ucrtt rcceived from the membcr units shall bc f'urthcr treated in Cl:'l'},
cornprising of prirrary and secondary treatmcnt facility. Thc trcated effluents confonning
to the GPCB nornrs mcntioned below shall be discharged in tr, rnixing chamber of final
disposal point at Iirana Sl'P of Ahmedabad Municipal Corporation through N-fll:M pipc
line & shall bc rni<cd with treatcd scwagc beforc disposal into rivcr Sabarmati. tn no case
efflucnt shal! bc dischargcd into llnvironment by any mcans.

PARAMETERS GPCB NORIIS
6.5't'O 8.5

'l'cmpcraturc Shall not cxcccd more than 5 above
arnbicnt tllc

Colour o. Scale in units 100 units
BOt) 5 's at 30
COD 250

4.4.2

4.4.3

Chloridcs
lL.Fixcd l)isso d Solids 2 r00

4.4.4

4.5

4.5.1

r000
Sul r 000

S; ids 100 m
Oil and Grcasr l0m
Phcnolic
Sul idcs 2
Ammonical N 50m
'l'otal Chronrir m 2
Ilio-Assay'l'e:t 90olo survivalof fish al'cr 96 hours

in 100% cl'flucnt

All thc cflluenr trcatmcnt units shall be operatcd and maintaircd cfficicntly so lhat rhc
trcated cffluent alrvays conforms to the CIi'l'P outlel norms.
Domcstic cfflucnt gcnerated frorn Clj'fP shall bc trcated along u ith industrial cfflucnt.

GENI.]RAL C0NDITIONS FOR CBTP:
'l'hc Cli'l'P of N'l lllM shall subrnit dctails of thcir mcmbcr urrirs along with productiorr
dctails. booked lo;rd with cl'l'l'P and quantity effluent conveycd o cli'l'p-
Cljl'P shall acccpt thc el'fluent only from the authorized textile irdustrial units.
1'he applicant sha I be rcsponsiblc for collection of treatcd efflucnt liom thc mcmbcr units
only & subseqttcrit convcyance of thc collccted cfflucnt up to thc CIITP and up t6 final
discharge point. 

0de

4.5.2
4.5.3
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(T) 079-23232152

4.5.4

4.5.5

4.5.6

4.5.7

4.5.8

4.5.9

4.5. r0

4.5. t I

4.5.t2

4.5. r 3

4.5.14

4.5. r 5

4.5.16

Collection of partially treated effluent conforming to thc lnlet norms from the tcxtilc
mcmbcr units & subsequent conveyance of thc collccted effluent upto the Clj'l'P to bc

located at, Gyaspur Narol area shall be through undcrground dedicated pipeline.
The CETP shall ensure the provision of temper proof online pH & flow meter along with
SCADA system and auto samplers for treated cfllucnt received from each member unit
and data of same is available allthc time.
Thc CIITP shall provide SCADA systcm attachcd to GPCB servcr for inlct & outlct of
CE'l'P. Records thercof shallbe maintained.
'the project proponent shall install 24 x7 C)nlinc Continuous llfflucnt Monitoring Systcrn

with respect to standards prescribcd in ljnvironmcnt (Protection) Rulcs, 1986 as amcndcd
from time to timc as per the directions of CPCI) and connectcd to SPCI] and CPCI) onlinc
servers and calibratc thesc systcm from time to time according the cquipmcnt supplicr
specification through labs rccognized under l:nvironrnent (Protection) Act, 1986 or NAlll.
accrcditcd laboratorics. Furthermorc a third party monitoring shall bc conducted rcgularly.
'fhc applicant shall have only onc outlet for thc discharge of its treatcd effluent mccting
with the GPCB norms and no effluent shall bc discharged without rcquisite treatment.
Convenient easy approach shall bc provided at thc final outlet as well as all thc sump
rooms for case of sampling.
CU1'P shall cnsure that any illcgal drainage conncction for disposal of industrial cfflucnt or
sewage is not connected to thc collections, trcatrnent and disposal system of this Clil'l'.
The CETP shall devise a mechanism for identification of any illegal connection througlrout
their underground pipcline network and to inform GPCB as wcll as other conccrncd
authorities in this regard.
Opcration and maintcnance schcdulc/ plan of thc undcrground conveyancc pipclinc shall
bc devised and regular maintcnance of thc undcrground pipclinc shall be carricd oul lo
avoid any spillagc or leakage during conveyancc ofthc efflucnt.
The applicant shall keep accurate records of thcir mcmbcr units in rcspcct of quality and
quantity of cfflucnt rcceived and discharge in scparatc logbooks.
Magnctic flow meters shall be installed at thc outlct of cach of thc mcmber unit as wcll as

at various stages of inlet & outlet of Cll'l'P to mcasurc thc quantity of cfflucnt at cach stagc

of common effluent treatmcnt plant.
Thc applicant shall instruct & makc sure that evcry mcmbcr shall makc storagc facilitics to
store the effluent for at lcast 48 hours in an impcrvious acid/alkali proof brick lining tank
fl lDPli tank.
Thc applicant shall constitutc a monitoring committcc for monitoring of thc cl'llucnt
discharged by its mcmbcrs in thc drainagc systcm.
In casc of powcr failure, stand-by I).G. sct having powcr gencration capacity equivalcnt to
the requirement of power to run thc Cli'l'P, all thc SCn l)A system, flow mcters etc. shall
bc installcd, so that CEI'P shall always bc opcratcd round the clock and data shall bc
availablc cvcn in casc of power failurc also.
l'hc Environmental Managcmcnt l.Jnit / Ccll shall bc sctup to cnsure implcmentation and
monitoring of cnvironmental safc guards and othcr conditions stipulatcd by statutory
authoritics. 'l'he llnvironmental Managcment Unit / Ccll shall dircctly rcport to thc Chicf
Exccutivc of thc organization and shall work as a focal point for intcrnaliz.irtg
environmental issucs. 'l'his ccll shall also coordinatc thc cxcrcisc of thc cnvironmcntal
audit and prcparation of thc cnvironmcntal statements.

tot
Clean Guiarat Green Gujarat
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4.5.18

4.5.19

4.5.20

4.5.21

4.5.22
4.5.23

4.5.24

4.5.25

4.5.26
4.5.27
4.5.28

4.5.29

4.5.30

4.5.3 t

4.5.32

Thc applicant shall intimatc the occurrcncc of any accident/ breakdown, evcnt rcsulting in
dischargc of poisonous, noxious or polluting mattcr or thc likcl', hood of thc samc into a

rivcr strcam or rvcll, to thc Regional Ofllcc undcr thc intimatiorr lo thc Mcmbcr Sccrctary
in accordancc with thc Section 3l(l)of thc Watcr Act.
Control rooms cqripped with SCADA computers, wirelcss sr'stem, telcphonc systcm,
emergency vchiclc, shall be provided. 'l'he control room will bc mannered from 24 hours
round the clock.
Ncccssary'clcaran:c flor the adequacy & safety rneasures sh;rll bc obtaincd frorn thc
concerned authority.
'fhc applicant shall comply with thc provisions of all the laws of land including safcty.
disaster managerncnt.
CFI'I'P shall cstabli;h the onsite Laboratory facility.
CI:TP shall provice& operate fogger system or other appropria:c system for abctmcnt ol'
foul odour.
Adcquatc plantatir,n of indigenous local tree spiccs shall be carried out within thc CE'l'l)
prcmiscs in such a way that thc density of plantation is at lcast 000 trccs pcr acrc ol' land
and a grcen bclt ,rf l0 mcters width shall bc dcvclopcd all along thc pcriphcry ol'thc
CU'|'P. Appropriate plant spices shall be selccted to control tl'e odor caused during tlrc
plant operation
'lhe concentration of Noise in arnbicnt air within thc prcmiscs rl' industrial unit shall not
cxcccd lollowing levcls:
Bctween 6 A.M. arrd l0 P.M.:75 dl) (A)
llctwcen l0 P.lU. r.nd 6 A.M.:70 dB (A)
Cl'l'fP shall conrply with all thc conditions of notifications, mcmorandums, NG'l'orders.
llonorable coutl olders and dircctivcs issucd by Board from timc to time.
Thc Cll'l'P shatl c>.plorc the possibility of rcusing trcated effluert for gardcning, irrigarion.
flushing, reusc by member industries ctc.
P['} shall ensurc proper signagc and display boards highlightirrg salbty mcasurcs in rhc
proper operation ol'the plant.
No Changcs in irrstalled capacity, quality or quantity of efflucnrs as agrced upon in thc
initial Mol.l bctwc:n the opcrator and the member units, additiorr ()f any new mcmbcr units
shall bc carricd rvirhout prior approval of the ministry.'[hc Managcnrcnt of thc CtiTP and tlre individual mcmbcr shall bc jointly and scvcralty
rcsponsible for c')nveyancc and prc-trcatment ol' c{flucnts. Only thosc units shall bc
authoriz.cd to send thcir effluents to thc Clr'fP which havc a valid conscnt of thc Pollution
Control lloard.

CONDITIONS UNI.IER THE AIR ACT:
l'hcrc slrall bc no usc cf fucl. Ilcncc, thcrc shall bc no flue gas emisr,iorr.'l'hcrc.shall be ro J,166s55 gas cmission from manufacturing F.rocess & othcr ancitlary
opcration:
Ambicrrt air quality within and outsidc thc prcmiscs of thc un t shall confornr National
Ambicnt Air Quality standards notified by MoEF vide notificat on darcd l6ll l/2009 and
mainl to thc followir standards

Pollutant Timc Wcigh'cd

- 
Avcragc _

Sulphur l)iox de (SO2), pglm 50
80

Nitrogerr l)io::ide (NOz), pg

t.
5.t
5.2

5.3

Conccntration
in Ambicnt air

3 Particulate M;rtter
izc lcss lharr l0 OR PMro m'

l)articulatc M 40

60

Annual
24 l-lours
Annual
24 Flours
Annual
24 l'lours
Annual
24 llours

40
80

60
r00

I

Sr.
No.

2

4

OR PM
atter (Siz.e lcss than 2.5 pm)
'm3

-\-3
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PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-232321s2

5.4 The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring thc air
emissions and the same shall be open for inspection to/and for use of Board's staff. 'fhc

. chimney(s) vents attached to various sources of cmission shall be designed by numbers such
as S-1, S-2, etc. and these shall be painted/displayed to facilitate identification.

5.5 'Ihe industry shall take adequate measures for control of noisc levels from its own sourccs
within the premises so as to maintain ambient air quality standards in respect of noise to less

than 75 dB (A) during day time and 70 dB (A) during night time. Daytime is reckoned in
between 6 a.m. andl0 p.m. and night time is reckoncd bctwecn l0 p.m. and 6 a.m.

5.6 'l'hc applicant shall provide propcr ventilation and exhaust facilities so as to maintain hcalthy
working atmosphere within the factory prcmiscs.

5.7 . The gaseous emission from DC set, if any shall bc dispcrsed through adequatc stack height as

per CPCB standards. Diesel generating sets shall be installcd, in the downwind directions.

6. Authorization undcr Rulcs 6(2) of Hazardous and other Wastcs [Managcmcnt &
Transboundary Movcmcntl Rulcs - 2016. lForm -21

6.1 Numbcr of authorization: AWH- 124634 date of Issuc: 2510212023.
6.2 M/s. Narol Tcxtilc Infrastructurc & Enviro Managcment (NTIEM) is hercby grantcd an

authoriiation to operate facility for following hazlardous wastcs on thc premises situated at 34
Paiki, Gyaspur - Pirana Scwagc Farm Area, Vill-Gyaspur, Narol, Ahmcdabad.

Sr.
No.

Waste Schcdulc
catesory

Quantity Facility

E'fP sludge r-35.3
2s0

M1'/day

Collcction, Storagc, 'l'ranspoflation,

Disposal at authorizrd'l'SDl: Sitc and/ 1000

MT/month Co- processing at Ccmcnt Plant

2

Discardcd
Containcrs/
Barrels/ Drums

r-33
500

nos./day
Col lcction, Storage, Transportation Di sposa I

by sclling to authorized Decontaminators.

3
Uscd/ Spent
oir t-5.1

0.05
KL/day

Collcction, Storagc Transportation Disposal

6.3 The authoriTation is granted to opcrate a facility for collcction, storagc, transponation and

ultimatc disposal of Flazardous wastcs as abovc.
6.4 l'hc authoritation is subject to the conditions statcd bclow and such othcr conditions as may

bc specified in thc rules from time to timc under thc Environment (Protcction) Act-1986.
6.5 Thc authorization shall bc in forcc for a pcriod up lo 3010912027.
6.6 Any unauthorized changc in personncl, cquipment or working conditions as mcntioned in thc

authorization order by the Frersuns authorized shall constitutc a brcach of this authorization.
6.1 An application for thc rencwal of an authorization shall be made as laid down in rule 5 (7) (ii).
6.8 CIil'P shall have to manage waste oil; discarded containers etc. as pcr the Rules 2016 and

shall apply for Authorization/submit details for all thc applicablc waste as per the ltules 2016
within l5 days.

6.9 1'hc person Authoriz.cd shall not rent, lend, scll, transfcr or otherwise transport the hazardous

and othcr wastes exccpt what is permittcd through this authorization.
6.10 'l'he person authorized shal! implemcnt ljmergcncy Rcsponse Procedure (llRP) for which this

authorization is being granted considcring all site spccific possiblc sccnarios such as spillagcs.
lcakages, firc etc. and thcir possiblc impacts and also carry out mock drill in this rcgard at

rcgular intervalof timc. 
.t.f

scllin to Authorizrd lcrs.

Clean Gujarat Green Gujarat
Website : https://gpcb.guiarat.gov.in Pagc 5 of7
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6.ll 'l'hc pcrson authorizcc shall comply with the provisions outlined irr thc Ccntral l)ollutiorr
Control lloard guidelilcs on "lmplemcnting I.iabilities for Envirorrmcntal l)amagcs duc to
Handling and Disposal of Hazardous Waste and Pcnalty".

6.12 CE'I'P shall compl),a1y other conditions as pcr thc Guidelines usucd by the Ministry ol'
Environment, Forcst and Climate Changc or Central Pollution Co rtrol Board from tirnc to
timc.

6.13 Records of wastc gcneration, its managcment and annual return sha I bc submitted in Gujarat
Pollution Control lloard in Form-4 by 30th day of Junc of every ye:rr for the prcceding pcriod
Aprilto March.

6.14 'l'hc wastc gcnerator r;hall be totally rcsponsiblc for collcction. storag,c. transportation and
ultimatc disposal ol'thr: waste generatcd.

6.15 Empty drums and cortainers of toxic and hazardous material sh,rll bc trcatcd as pcr thc
guidclincs publishcd lor "Managemcnt & llandling of discardcd c rntaincrs". l(ccord ol'tlrc
sarnc shall bc maintaincd and forwardcd to Gujarat Pollution Control lloard rcgularly.

6.16 CE'I'P shall take all concrete measurcs to show tangiblc results ir wastc gcncration, wastc
reduction/avoidancc, r:use and rccyclc. Action taken in this regard shall be submittcd rvithin
03 nronths and also alr,ng with Form - 4.

6.17 CE'I'P shalt havc to display thc relevant information with regarJ to hazardous wastc as
indicated in thc I'lon. S upreme Court's ordcr in W.P. No: 657 dated 4th Octobcr 2003.

6.18 'l'hc occupiers of lacilitics shall not store the hazardous and othc'waslcs for a pcriod nol
cxcceding ninety days. Prior permission of the lloard shall bc obtirincd lor cxtension ol'thc
storage period.

6.19 'l'hc occupicr shall mirintain the records of gencration, salc, storag,r, transport, recycling, co
proccssittg and dispos:rl of hazardous waste and make available durirrg thc inspcction.

6.20 'l'hc transportation ol' tltc hazardous wastc shall be carricd out irr (iPS mounted dedicatcd
vclriclcs.

6.21 tJnit shall abide by arry othcr conditions for compliance as per thc (iuidclincs issucd by thc
Minrstry of l:nvironrnr:nt, l?orest and Climatc Changc or Ccntral Poliution Control lloard liorn
timc to time.

6.22 Annual rcturnshall bcfilcdbyJunc30thforthcpcriodcnsuring3ls.Marclrol'rhcycar.
7. (;}:NERAI,CONI)I1I'IONS:

7.1 An1'change in pcrsotncl, cquiprncnt or working conditions as rrrcntioncd in thc conscnts
ordcr/form should rmrrcdiatcly be intirnatcd to this Board.

7.2 ln case of any accidt'nt, dctails of thc samc shall bc subrnittcd rn Form - ll ro Gujarat

7.3
l)ollution Control l}rar d.
Whcncvcr duc to acr:ident or othcr unforcsecn act or cvcr, slr( h emissions occur or is
apprchcndcd to occur in cxccss of standards laid down such inforrnation shall bc forthwith
rrportcd to lloard. c oncerned Policc Station, Officc ol' I)ircct rratc of I lcalth Scrvicc,
I)epartmcnt of lixplosives. Inspectoratc of l.'actories and local body.
As pcr "l)ublic Liability lnsurancc Act-- 91" company shall get insurance policy, if applicablc.
ln casc of I'ailurc ol'pollution control cquipments, thc production pr)ccss conncctcd to it shatl
bc stoppcd. ltcmctlia action/measurcs shall bc implemcnted irn ncdiatcly to bring cntirc
situation normal.
'l'hc cnvironmcntal nlanagcment unit/ccll shall bc setup to eniure implcmcntation and
monitoring ol'cnvironrnental safeguards and othcr condition stipulat:d by statutory authoritics.'!'hc cnvirotrmcntal mlnagemcnt ccll/unit shall dircctly rcport to rhc chicf cxccutivc of thc
organization and shall work as a local point lbr intcrnalizing crr,'ironnrcntal issucs.'l'hcsc
cclls/units also c<rcldinatc thc cxcrcisc of cnvironmcntal arrdit and prcparation ol'
cnvi ron nrcntal stalcnrc nls.
'l'hc cnvironmcntal auJit shall be carricd out.'l'hc environmcntal stalcmcnts pcrtaining to thc
prcvious ycar shall bc submitted to this lloard tatcst by 30th Septcmlrcr cvcry ycar.
CD'l'!' shal! abidc to dircctions, guidelincs. circutars issucd by llon'blc NC1t, lton'blc Cour1.
Mol:F. CPCB and (iPrll).
ln casc of chanl-lc of owncrship/managemcnt thc namc ard addrcss of thc ncw
owncrs/paffncrs/dircctrrs/proprietor shall irnrncdiatcly bc intimatcd'o rhc board.

7.4
7.5

7.6

7.7

7.8

7.9

\-t
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7.10 CEI'P shall have to display on-line data outside the main factory gatc with rcgard to quantity
and nature of hazardous chemicals being handled in the plant, including wastewatcr and air
cmissions and solid hazardous wastes generated within the factory premiscs.

7.ll Disposal system for storm water shall be provided scparately. ln no circumstances storm watcr
shall be mixed with the industrialefflucnt.

7 .12 ln case, at any point of time, it is found that the industry has submitted any false or mislcading
information or data or document, which is material to takc decision on the application, thc
lloard reserves the right to review and/or revoke the consent/authorization. This may rcsult in

. . withdrawal of this consent and attract action under the provisions of Environmental laws.

7.13 'l'he lloard reserves the right to revicw and/or revoke thc consent and/or make variations in the

conditions, which the Board deems, fit in accordance with Scction 27 of the Act.
7.14 'l'he industry shall strictly abide to thc assurance/undertaking submitted during proccssing of

the application.
7.l5 'l'he Board may revoke or suspend the consent, if implementation of any of thc abovc

conditions is not found satisfactory.
7.16 Allother statutory clcarances such as the approvals lor storage of diesel from Chief Contr<lllcr

of Explosives, Fire Deparlmcnt, ctc. shall be obtaincd, as applicablc by project proponcnts

from thc respcctivc compctent authoritics.

For and on bchalfof
Gujarat Pollution

'-J

Datc:

Board

tr 0
(J. ya)

Scicntilic ofliccr

NO: GPCB/ABD/CCAAII-232(I2Y[D z 342441

Issued to:

M/s. Narol Tcxtilc Infrastructurc & Enviro Managcmcnt (NTIEM),
(Old Namc: ATPA Swarnim Gujrat Enviro Pvt Ltd),
34 Paiki, Gyaspur - Pirana Scwage Farm Area,
Vill-Gyaspur, Narol, Ahmedabad

Clean Gujarat Green Gujarat
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(Tl 079-23232152GPCB

By RP.A.I)
CoNSoLDATED CONSENTANDAUTHORTZATION (CC & A)

CCA NO: AWII-13120t Appl Tlpe: CCA-Renewel

NO: GPCB/ABDCCA-NL-76(tyD-1234U Dete:

In exercise of the power confered undcr Section-2l of the Water (Prevention and Contrcl of
Pollution) Aat - 1974, under Scction - 2l of ttre Air (Prevention and Contnol of Pollution) Act -
l9El and Authorization under rule 6(2) of the Hazardous & Othcr Wastcs (Managemcnt and

Transboundary Movement) Rules-2015, framcd under the Environment (Protection) Act-l986.

And rvherpas Board has received consolidated application datrd 2510912023 and

inrvard No. 2t73El for the Consolidated Consent and Authorization (CC & A) of this Board under

the provisionV rules of the aforpsaid Acts, Consolidatcd Consent & Autlrorization is hereby gnnted

as under.

CONSOLIDATED CONSENT AT{D AUTHORIZATION:
(Under the provisions / rules of the aforesaid Environmental Acts)

To,
Il[/r. Mahelarmi Fabric Mill,
Plot No-3172,
Ishanpur Rood, Narcl
Dirft Ahmedabad. PIN -3t2405.
I . Consent Order No. : AWH-I 3 I 208 dato of issue 261 12t2023.

2. The consent under Water Ast-1974. Air Act-1981 & Authorization under Environment (Protcction)

Act, 1985 shall be valid up to 30106D02t to operatc industrial plant formanufacturing of the

following products.

SPECIFIC CONDITION:

I . Industry shall comply with the Solid Wasrc Management Rules"20l 6.

2. Industry shall obtain NOC from CGWA as per order of Hon. National Green Tribunal for the

withdrawal of gound water.

3. Unit shall strictly obey/comply the orders by Hon'ble High Court of Gujarat in WPPIL 98 of
2021 fiom time to time.

4. Unit shall not carry out any kind of production activity covercd under EIA - Notification -
2006 without obtaining prior EC from competent authority.

5. Unit shall not install any new plant machinery, ETP Plant, flue gas stack and process stacks in the

premises without obtaining prior CTE from the Board. (N

J
,.

l. i

Cotton Fabrics Processing or
Synthaic Fabrics Prcccssing

1200000 000 Met€rg

Gp.B rD: r2r4& rnwrrd ,r= rgl,-9?n 
Gyiarat Green Gujarat

-- Wbbsite : https://gpcb.gujarat.gov.in
Page I of7
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6. Unit shall follow the Solid Fuel Guidelines which is published by Boad for control, management and

handling offly ash.

7. Unit shall provide APCIvI r,s per solid fuel guidelines of GPCB.

3. COIIDITION T]IITI'ER TIIE WATERACT:

3.1 The quantity of total wat:r consumption shall not exceed 508.00 KUDay as per below hEak
up as mentioned in form I I submitted for consent application under thr WaterAct- 1974.

a) Industrial: 495.t)0 KUDay
b) D,omestic' 13.0t) hUDay

Source of nrater: Borcu,ell

The quantity of total rvostE water generation shall not exceed ,148.C0 KUDay as pcr belowbreak
up as mentioned in form I , submitrcd for consent application under tht WaterAct- 1974.

a) Industrial: 440.r)0 KL/Day
b) Domestic: t.00 KII)ay

Industrial effluent manuge flent:
a) Mode of disposal rrf trcated industrial effluent: CTTP of NTIIIM
b) Descripion fot tt,,'ated industrial effluent disposal: Industrial waste water rhall be treeted in

ETP comprising of Primaty and Secondary trcatment fa:ilities and treated wrute water
shall be sent to cETP of ws. NTIEIII"

c) The quality of rncl.rstrial effluent shall conform to the followirrg standards (as per GFCBnorms,
rvhichever is appl:able).

3.2

3.3

3.4

rc .' .rE t
I

2

pH

Tcmpcraturc

55to8.5
.t0 dcg C

3 Colour (Pt Co Scalc) rn unrts r00

Suspcndcd Sohds

- -Ot'anil 
tlrease

.l

5

300 m8/L

l0mg/L

I mdL

2mg/L

50 nrg/L

2nglL
500 mg/!.

6 Phcnohc Compounds

7 Sulphidcs

t Ammonrcal nioogsn

9

I(l

Total Chmmrum

BOD (5 days at 20 I

- coD 1200 mg/L

12 Fxcd Dissolvcd Sokds 2l0xJrrl9ll-

l3 Chlorides 6ffimg/l-

3.5 Domestic s€wage manaBet lent:
a) Mode of disposal of trcated domestic sewage: septic tank/ so:rk pit rystem
b) Description ftrr t ead domestic lrwage disposal: I)omer ic sewage rhall be dispmed olf

thrcugh Septic tank/ SoekPit rystem
3.6 lndustry shall plovide flcw meter at inlet and outlet of cffluent collection tank/ETp to mcasurc

the quantity of effluetrt rlischarged to CETP for further trcatnert and rccords thercofshall be
maintained.

3.7 Unit shall maintain dail r logbook of water consumption, wast( watEr generation and waste
water conveyed to CET p.

3.t Unit shall make fixed .rrangement for discharge of the effluer,t from their Final collection
tanks to the CETP- Llnit shall not keep any bl.pass line or systen or Ioose or flexible pipe line
or illegal/ghost @nnectton br discharge of the effluent.

ll

,$
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3.9 Industrial effluent after conforming to CETP inlet norms for M/s. Narol Textile Infinstructurc &
Enviro Managem€nt (NTIEM) as above shall be dischargsd to NTIEM CETP for further tneatment

and disposal. ln no case effluent shall be dischargsd in to Envircnment by any means.

3.10 Thc applicant strall provide adcquatc capacity effluent treatnent plant which shall beoperated

efliciently so that efllucnt from the existing industrial unit shall conform to the CETP inlet
nonns mentioned above, however the final disr:harge of trcarcd effluent from CETP shall adhere

to the standards prescribed by the Board for CEIP of lvl/s. Narol Textile Infrastructure & Enviro

Managemcnt (NTIEM), Narcl.

3.ll Incase of frilure of CETP, applicant shall have to teat the trade effluent of their unitfirllyso
as to achieve the qualrty of the trcated effluent fiom their industrial premises as per the GFCB

norms mentioned below and stull be dischargcd into mega pipeline.

ffi'j.E ':Offdlt*rJ'
pH 6.5 TO E.5

Tenparature 40 0c

Colour (Pt.Co.scale) lfl)unit
Suspended Solids 100 mg/L

Oil and Grease lOmglL
Fixed Dissolved Solids 2100 mg/L

Phorohc Compounde I ng/L
Sulphides 2 0mgfu
Ammonical NiEogen 50 mg/L

Total Chromium 2mglL
Hcxavclcnt Chromium 0.1 ng/L
BOD(5 d8y3at2mC) 30 mg/L

coD 250mglL
Cpnides 02 mg/L

Flourides 2mglL
Chlorides 5ffimg/L
Sulphate 1000 mgl
InsectrcdeVPesticides Absent

Toal Kjcldahl Nitrogen 100 mg/L

Mercury 0.0l Eg/L
I.cad 0.1 Eg/L
Cadmium I mglL
Coppcr 3mglL
Nickel 3mlL
Zirc 5 mgl
ArsGnic 0.2tng/L
Selenium 0.05 mg/L

Boron 2 mlL
BleAssay Test 9096 survival of fish after 96 hours

in l00cz6 efrluent

ujarat Green Guiarat .(s,Clean G
2t73ET

Website:
GPCB ID: l2il'l& Inwrrd lD:
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8r.
I{o

Strd.
D

S0rck
Atbct to

s-l 400.2 Boiler

s-2 4003 Fuel

Heater

(Thermic)

s-3 50757 D. G Sets

4. CONDITIONS I]IIDEN THEAIRACT:
4.t Unit strall use fuel as spi:cified in this consent and the flue gas rmission through stack shall

conform to the following.tmdards:

Cn6cl(yl
Rclrrrb

r l.t MT
llor ler

(00') U

Al Pollrtior
Cootlol llelurc

ESP. Dryl Alkali
Scrubber

$rcf Hclftt
in ncbr

(fror G.

30

Dust Collector.

ESP. IXy/ Alkali
Scrubbcr

62: K,IA&
530 rlVA
()Nos)

4.2 There shall be no proress gas emission from the manufrctu'ing process and any other
ancillary industrial openr ron through various stackV vent of rEactori. prccess. vessel from plant
premises.

4.3 The concentration of the following parameters in thc ambient air within the premises of the

unit shall notexce€d the limits specified hereunder.

Penrndcrr
PcrmkrlLh lJlnlt (nlcmgrrm/ nJ)

2lEorrr Averrgc

Partrcul& Matter (PV l0) r00

Porticulae Matter (P vt 2.5) 60

Sulphur Droxide t S('2) EO

Nitrogcn Dloxide (Ir )2) EO

a. Annual arithmetic mel n of minimum 104 meerurcmentr in r year at a particular rite
taken twice e week2{ hourly at uniform intervals.

b. 24 hourly or 0t hourly or 01 hourly monitorcd values, as upplicable, shall be complied
with 987o of the timr irr a year. 2o/o of the time, thcy may erced the limi6 but not on two
sonrscutiYe dayr of monitoring.

4.4 The applicant shall pnrvrJe portholes, ladder, platrorm ct€. at chinlney(s) for monitoring the air
emissions and the samc shall be open for inspection to/and for use oi'Board's staff. The chimney(s)
vents attached to various.ources ofemission shall be designed by nulrbers such as S-1. S-2. etc. and
thesc shall be painrcdr <lisgrlayed to facilitate identification.

4.5 The industry shall take adrquate measurEs for control of noise levels lnrm its own sources within the
prcmises so as to maintain ambient air quality standards in respect,rf noise to less than 75dB (A)
during day time and 70 dlt (A) during night time. Daytime is reckoned in bctween 6a.m. andl0 p.m.
and nighttime is reckoned between l0 p.m. and 6 a.m.

4.6 The applicant shall pnrvile proper ventilation and cxhaust facilities so as to maintain healthy
working atmospherc rvithin thc factory premises.

5. AUTIIORISATION F( IR THE MANAGEMENT & EANDLING oT.HAzARDoUs
WASTES Fomr-2 (See rule 6(2))

5'l Numberofauthorization: {WH-I3I20Edateofissue26/nn\n,Validufio 3O1O6DO2B.

5.2 lvl/s. Mahalaxmi Fabric lvlill is hercby granted an authorization to operate faciliq,for following
hazardous wastes on thc p tmises situated at PIot No - 3 172. Ishanpur lioad. Narol, Disr Ahmedabad.

GFCB ID:123.1& Inwrrd ID:2[7S!tt C$
lhge 4 of Z

30

5

aurdty
ofIU

Nuoof
fftol

Coal
26

MT/Hr

Coal
2.4

MT/tlr

Diesel
300

LrtMonth

Prnrcbn il
hnbdHclhft

PM- l5O mgNm3.
so2- 100 PPM.
NOx-50 PFM

Sn
I{o

I

2

3

4

Auud
60

40

50

40
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szEIT
GPGB

&.
& I{.nrr(ErrdrrWrdc Scf c.t QtyMT/Yr !.clltr C Modrof DBDml Bnrrb
I ETP Sludgs I 35.3

4t.0

Collection. Stonge.
Transportation. Dispoeal at
auftorized TSDF site having
valid CCA after treafrnent

2 Chcmrcal Residue I 24.t

l2 00 ks

Collection, Storrge.
Tiansporuion. Disposal at
authoriud TSDF srte having
valid CCA after trEatment

3 Used or Spent Oil I 5.1

60.00 Lit
Collection Storagc, Disposal
by sell out to authorized
r€cycler,

4 Empty BanelC Containers/
Iiners contaminEEd with
hazardous chemicald wastcr

I 33.r
3600

NodMonth

CollcctioD" Storage, Disposal
by sell out to authorized
decmtamination frcility.

5.3

5.4

5.5

5.6

5.7

s.8

5.9

5.10

5.1I

5.t2

513

The authorization is granted to opemte a frcility for collection, storage, transportation and ultimate
disposal ofHazardous wastcs as above.

The authorization is subject to the conditions stated below and such other conditions as may be

specified in the rules fiom time to time under the Environment (Protection) Act-1986.

The authorization shall be in force for a period up to validity mentioned in this order.

Any unauthorized churge in pesonnel, equipment or working conditions as mentioned in the

authorizationoderbythepersonsauthorizedshall constitute a breach of thisauthorization.

An application for the rpnewal of an authorization shall be made as laid down in rule 6.

Industry shall have to manage wastc oil; discarded containers etc as p€r the Rules 2016 and shall
apply for Authorization/submit deails for all the applicable wastc as pcr the Rules 2016 within 15

days.

The percon Authorized shall not rent, lend" sell, transfer or otherwise tnnsport the hazardous and

other wastes except what is permittcd through this authorization.

Thc person authorized shall implement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site specific possiblc scenarios such as spillages,

leakages. firc etc. and their possible impacts and also carr5r out mock drill in this regard at regular
interval oftime.

Thc person authorized shall comply with the prcvisions outlined in the Central Pollution Conhol
Board guidclines on "lmplementing Liabilities for Environmental Damages due to tlandling and
Disposal of Hazardous Waste and Penalty"

Unit shall comply any othcr conditions as per the Guidelines issued by the Ministry of Environment.
Forcst and Climate Change or Central Pollution Control Board from time to time.

Records of waste generation, its management and annual retum shall be submitted in Gujarat
Pollution Confiol Board in Form-4 by 30th day of June of every year for the preceding period April
to Marph.

5.14 The waste gsnerator shall be totally responsible for collection, storage, transportation and

-Q|ean Guiarat Green Gujarat2rBtl 'GPTCB ID:1234t, Inwerd ID:
Website : https://gpcb. guiarat.gov.in
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6.2

s.t5

s.l6

5.17

5.tt

5t9

5.20

6.

6.t

6.3

6.4

6.5

6.6

6.7

6.t

6.9

6.10

6.1I

disposal ofthe wasE gens ated.

Empty drums and contafu.ers of toxic and hazardous material shall hc fieated as per the guidelines

published for 'Managem. nt & Handling of discatded containers". tecord of the same shall be

maintained and forwardecl to Gujarat Pollution Control Board rcgularl; .

Unit shall ake all c,lnr.rEte measur€s to show tangible resultr in uaste generation. waste

rcduction/avoidance. rcus: and recycle. Action taken in this regard shall be submitted within 03

months and also along ra,it r Form -4.
Industry shall have to disJ lay the relevant information with regard to hazardous waste as indicated in
the Hon. Supreme Court's order in W.P. No: 657 dated l4th October 2003.

Thc occupiers offacilitier shall not storc the hazerdous and other wartes for a period not exceeding

ninety days. Prior permissron of the Board shall be obtained for enEnsron of the storage pedd.

The occupier shall maint,rin the records of generation. sale. st(,Bger transport. recycling, co

processing and disposal ol'hazardous waste and make available during the inspection.

Thc tnnsportation of the azardous waste shall be carried out in GPS mounted dedicated vehicles.

GENERAL COITIDITIONS:

Any change in personnel, equipment or working conditions as mentir ned in the consents order/form

should immediately be rn rmated to this Board.

In case of any accident, letails of the same shall be submitted in Form - ll to Gujarat Pollution
Control Board.

Whenever due to accidenl or other unforcseen act or syer, such emissrons occur or is apprehended to

occur in excess of stancards laid down such information slnll br forthwith reported to Board.

concerned Police Station Office of Directorate of Health Servi:e. Department of Explosives.

Inspectorate of Factories ; nd local body.

As per "Public Liabiliq Irrsurance Act- 91" company shall get insura rce policy. if applicable.

In case of frilure of poll rtion control equipments. the production pocess connected to it shall be

sopped. Remedial asiorv'measurcs shall be implementcd immedi rtely to bring entire situation
normal.

The envircnmental marra;,ement unit/cell shall be setup to ensure irnplcmentation and monitoring of
envircnmental safcguards and other condition stipulahd by statutory authorities. The environmental
management cell/unit sha I directly rcport to the chief executive of the organization and shall wor* as

a focal point for internrli.:ing envircnmental issues. These cellVunits also coordinate the exercise of
environmental audit and preparation of environmental statements.

The environmental audit (if applicable) shall be canied out yearly. The environmental stat€m€nts
pertaining to the previous year shall be submitted to this Board latest t y 30th September every year.

Unit shall abide to din:ct ons. guidelines, circulars issued by Hon'bl : NGT. Hon'ble Court. MoEF.
CPCB and GPCB.

ln case of change of ,rn rership/management the name and address of the new owneny' partnen/
directorVproprietor shall immediately be intimated to the board.

Disposal system for stam' water shall be provided separatety. In no r ircumsturces storm water shall
be mixed with the industnal effluenl

Industry shall have to dislrlay onJine data outside the main faotory grte with regiard to quantity and
nEluIE sf hnzerdous chtm cals being handled in the plant, including w rstewater and air emissions and
solid hazardous \A'astes gE rerated within the factory prcmises. lAtY

GPCB ID: 123.1& Inward lD:2117-1ll Pagr 6 of7
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GANDHINAGAR . 382010,

(T) 079-23232152GPCB

6.t2 In case, at any point of time, it is found that the industry has submitted any false or misleading

information or data or document which is material to take decision on the application, The Boad
reserves the right to rcview and/or revoke the consenUauthorization.

6.13 The Boad rcsenves the right to review and/or rcvoke the consent and/or make variations in the

conditions. which the Board deems. fit in accordance with Section 27 ofthe Act.

6.14 The industry shall strictly abide to the assurance/undertiaking submitrcd during processing of the

application.

6.15 The Board may rcvoke or suspend the consent if implementration of any of the above conditions is not
found satisfactory.

For and on behalfof
GUJARAT POLLUTION CONTROL BOARI)

-J,0.1*J1*
(Jignarha B Pandya)

Unit llead, Ahmedabad (Eart)

GFCB rD: r2n4r, rnwetd,r, Fr[$"n G ujarat G reen G ujarat
Website : https://gpcb.gujarat. gov.in
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r- GUJARAT POLLUTION CONTROL BOARD

. PARYAVARAN BHAVAN, SECTOR 10.A,

; GANDHTNAGAR - 382010,

(T) 07e-2s2s2152GPCB

ByRP.A"D
Conscntto Ertrblb[

CIE Amcndmont No. 132775

NO: GPTCB/ABII/COINI'76(8)fi>|?,WI IDrtc: I t?frA

To,
M/r. Mrhrlrrml F$tlc Mlll,
Plot no tl1t ,rlrenpur rcrd,,
Netol,Abmcdrbad -*2{/|J
SIIB: Amemdment in CfE ofthis Boud.
REF: l. Your CTE - Amendmcot aplication InwardNo.2t8945 drtc& 3/0nlnfi23.

2. CCA order no. GPCts/ABD-CCA-NL-76(t[D: l234tfl EOl69 dated: 03 m n0n.

Sir,
Without prrejudice to the powcrs of this Bo€d rmder thc Watcr (hevation and Control of

Pollntion) A6-lyl4, trc Air Act-lgEl md thc Environmenrt @otectlon) Act-19t6 erd without
rcducing yorn responsibilities uodcr the said Acts in ey way, rlris is to infcm yor that this Boad
Sant$ amendment in ConcGnt to Ebtrblbh (NOC) grantedto M/* ltflrhrhrml Febrlc Mlll locsted
d Plot no. Sl7t4lrrnpur rc14 Nrrcl, Ahmcd.bd for the fo[owilrg conditioms mly.

1. The'validity pcriod offre odcr shlll bc rp to 29lnn03L
2. The Condition about dCIails ofho&rc'tion is uendod and shrll be rcsd as under.

Sr.
No.

Product Ormttv (motcr/montt)
Edrdnc htoDorod ToCrl

I Cofron Fahics Proccssing or
Syathctic Fahic PrroqesEinc

12,m,000 l2,0o,ooo 2t 00,000

3.

3.1
3.2

3.3

3.4

3.5

3.6
3.7

3.8
t.9
3.10
3.r r

SPECIFTC CIONDITION:

Inductry ohdl comply wtt[ Oe Solld W.!E Mrnrgcmont Rul*20fG
[dustry r[rll obtaln NOC lhom CGWA es pcr otdcn of Eon. $rflonel Grccn Trlbunel
for tte wlthdrrrrl of greund wltcr, lf rppllcrblc :

Unlt chrtl rtrlct$ obcy/conply the ordcrr by Hon'hh Hlgh Court of Gufeirt h WPPIL
9t of 2021 fnom tlme to due. I

Unh chr[ not certy out eny Hnd of produc{lon rcfiytty covertd unden EIA - Notlficrfion
- 2005 whhout obtalnlng prlor EC ftom compctent euttorlty. I

Unlt shill lnrtell end commfudon Gonflnuous Embclon Monltortng System- CEMS (er
pen CFCB guldcllnes for rclcvrnt prnmeterr) xtlch rh$ be connectcd wlth
GPICB/CP'CB sclrcr,
Unlt shrtl provldo dodlcrtrd rtotrge rrrcr to rtorp fuel, hrzrdour & non{rdtrdirur wrstc,
Unlt shrll conpf wlm Sond Euel Guldcllner rs well u Corl hrndllng guldcllnec of ttlr
Boord. :

Untt shrll pnovldcAPIC'IiI rr permld ftrd guldcffnor of GPCB.
The try uh ge,uented shdl bG oollccted end rtorod ln [y uh rllor.
Thc fly lrh shdl be udllzcdes pcrX[ Arh NoChcdon.u emendmcnt ftom dme to fime.
Unlt rhdt not lnstall rny oGw phnt mrcDh".y, EI? Plrnt, tlue grs rtrck rnd proseor
shckc tn tte prcmkcr wlttout 6[tllnlng prtor CIE fron tte Bocnl

Clean Gujarat Green Guiarat
Website : https//gpcb.guiarat.gov.in
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4.

4.1
4.2

CONDITIONS IINDER WATER ACT 1974:

Water Source: Bore well.
Tlrc quantity of water .:orrsrmptiorr for dom€gtic pl'oPo8c' after p,ropoacd amerrdment, slrall

increase ft,om 12 KLD to 20I(LD.
The quantity of donrestic efflgent from thc fac'tory, after proposed anrendment.shall increasc

frorn &0 KLD to l0 KLD.
Donrestic efluent shall be disposcd otrthror4h sc,ptic tadr/soek ptt sl'stem.

The qtuntity of water crnsrunitiur for industrial use afterpropooed arne,lrdmc,nt shall increase

from 495 KLD to 3020IGD.
The quantity of indusnial eftluent fronr the proccss, after proposed arncndmelrt, shall increase

from 44lt I(LID to 25m KLID.
Indgstrial wastewater gencrdion 2fln XLD dischargea into The Ntpl Textile Infrastructue

Industrial wastewater rrhell tre tr€ated Primary urd sccodary treatnrctlt units md teatcd

u,astewat€r shall be ultimately scnt to CETP ofNTIEIvI.
fna,rstry straff proviae iixed prp"fi* with flow meter at oslet to ETP and naintain iU recods.

4.3

4.4
4.5

4.6

4.7

4.t

4.9

4.to

4.10.1. The applicant,shall
industial unit.'shall
dischuge of treated

opcrrtc cfluent hEahr€nt1sy$om cfritlUrtty So tftat offitrcm from the

C;rf"r-to.the CETP inlctnqms msrtioncd below hourwer the final

efrluent frronr CETP shall adhelre to thepnescllbed sEdards for CETP

ofNarol Infitshtrchre Envito

in unit 1rX)

oil Grease t0

I

Fluorides .5

lut0
TDS

Sorlium

Total ,

Total Chromiuih

BOD at

coD )0ms/t
00mg/tFixed Diss,rlvcd Solids

Mercrrry I nsll

2

c I
5rX)

lz)0

00r

.a
Page 2 of6

oH
ctrrnu,mnoruus -

-roBs--m

Colou
Susoarded Solids

Insccticides

7t-6EwlL
l.0me/L
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(T) OZg:23292152

PARAMETERTi CETP INI,ET NOBMS
Lcad 0.lme/L
Cadmium hnslL
Couper 3rg.lL
Nickel nnilL
ztu, SmslL
fusenic 0.zmslL
Sclcnftmr 0.05me&
Borcn znrplL

4. I 0.2. The final tneated efrlumt confnning to CEI? inlet aorms shall be firlly conveyed into CETP
of lvl/s. Narol Textile Infrastsucture & Envirc tvtanAcmom(CETP) lhrough undcrgrormd
drainage systm of IIITIEM, in no casc cflucrf shell bc discharyd in to Ewiromncnt by
anyme8n8.

4.10.3. In case of failurp of CET?, applicmt shell [sy6 to heat the tradc efluent of treir unit fully
so as to achieve the quality of the tneed efftrent fr,m frcir inftstsial prcmises as per the
CPCB norms mcntioned bclow and pipeline.

4.t0.4.
4.10.5.

4.10.6.

Industry shall provide flow meter at ortrlet of E[P & mainhin its reoo,rds.

Unit shall maintsitr daily log book of qumtity ofwatcr cmnrytiomr waEte watcr ge,neratim
and waste wattr dischrgd to CETP.
Unit shall maintainrccord of chernical cmsumptioa and electicity consumption.

5. CONDITIONSUNIDER.AIRACTI9tI:

5.1 Bhall bc used as fuel.

Clean Gujarat Green Guiarat

PARA}IETERS GACts NORTIS
DH 5.5 TO 8.5
Te,mpcrffire ldc
Snsosldcd Solids lffi mg/L
Oil andCrrease lOmelL
FixedDissolved Solids 2lWmflll-
Phenolic Comnomds I mr/L
Sulphides 2.OmrllL
AmmonicolNihoscll "50mE/L

Total Chomium 2mell-
Hexavelcnt Ctromium 0.1ms/L
BOD(5 daysat2dc) t0uclL
coD 250mcIL
Chlqides 6fi),mg/L
Sulohate 1000ms/t
Bio-Assay Tcst 90/o sunival of fish after

96 hours in lfl)/o eflueirt

Sr. No Udlltv Equlpmcnt Fucl Qurndty
I FBC Boiler

04.1MT)
2.

5.0MT/hr.

TFH (5MO U)

Steam CoaU
Lifite

3. D.C. Sct (525 KYA) (01 noe.) Diescl 300 Lit/dsy
4. D. G. Set (550 KVA) (01 nos.)

(Removed/ Dismantled)

Website : https://gpcb.guiarat.gov.in
Page 3 of6
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5.2 The applicant shall. install & operate air pollution control systcm in

prescribed below:

5.3 The flue gas emission though stack shdl conformto the following stl

D.G. Set(625
nut.

D. G. Set(550
KVA) (01 noe.)
(Rernovcd/

ESP+ Watcr

qderito lohiwe.hums

mdardb:

5.4 Therc shall be tro prcc,:ss emission from manufrctningFocess & other ancillary operation'

l& Spociflc_Condlflons stlputrted lueriEerlty poUudod lrter tCpll I Sevircty Pollutcd

Arces(SPA) :"r "'- :

a) ..Unit shall adhoe to stringqr.rt air polluEnts standards i.e. 80 % of existing flne gas and process

ernission standards intre CPe.
.b)..UniJshalladhqetosfingeirt.airpolluturtssf,mdardsi.e.g0%:of-existingfluegirsanaproctss' 

emissionstandards in thi SPl.
c) ililffiil;.p.lilion connot mGalnrnes shall be troridcd for thr flue gas c,ntission s(ntnees

lilce Boiler, ft"t i. Fluid'Heaficrs etc. (As ApplieablQ

6

d) Unit shall provide at leasttwo'stage smubbing systcflr of appprirrrc media fotthe contnol of
theprocessgasemirsion. :.. r...,..!__

e) Unii *ratt iistall and qomqission Curtimrous Emission Moirim,ring SystenFCEMS'(as per

CPCB guidelines forrelevantparam€ters)which shallbeconnectedwith GXCB/CPCB s€rver

(In case of large andmedium red category indu,etries)

0 All conunon iacilities shall install CEI\{S (as per CPCB gpidelinas for relevant

Multiple EtrectEvaporatbr (CfUBn), Conrmm Spray Drycr, Common incinsator etc.

:fN

Steck
Stack Attached To

No.
1. FBC Boiler

TFH (6000 u)7

Strck
HdIht APCM Perlmetcr

P.emlsslble
Llmlt

30.5 m
ESP+ Alkali Scnftb€r

Particulate
mffie'
S02
NOx

150 mgNm3

lffippttt
50ppm

MDC+ Bagfilter
Alkali Scrubbcs+ESp

3.

5m4.

tD RGd/ of CPA/u

gencredoncaprcEy

filtcr +WdEr

ILcss

3 to<6
I to<

Page 4 of6

t:- _,:

Ilne.of
0n TPE)

tEm

+
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GPCB

GUJARAT POLLUTION CONTROI. BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(T) 079-23232152

a

t

g) The unit sholl adhere to Sector specific guidclincs/ SOP published by GPrCg:l CPCB frour
time to time for effestive fuitivc mission conbol. (like guidelines fon Stone qmshi4g ntrits
Coal handling mits, spcnt solvcnt handling 661 mmeSernemt, qrent acid, mmagcmen|
Decmtamination of &ums, containers ctc.)

h) Unit shsll take adequate measurE{r to control odorn mrismcc fiom ttc indtstial activities
which may includc measrnes lil6- use ofmnsldng agslrt with atomizcr systenr (w&r curtain),
closed / urommic mmrial hmdlitrg systcm, containmcnt ofthe odour wlnqable areas cto.

r) Unit shall not use Pet-coke, firrnrce oil, LSHS as a fucl.
j) Unit shall odopt s€ctcsl Best Available Tecbnologr-BAT(Like Use of Industion Fumacg' 

Eleclric ArcFurnaceinsteadofC\ryolafirmrceinformdry in&rstry, CutsticRcmvcry Systert
in Cotton Textile mits etc.)

k; Uait shall proyidc grceir belt of 4U/o ofthe plot areq ruing conoept ofthe social forestry and
developrnent of gccn belt ouside poject prerniscs in adjacent areas.

l) Unit shall provide Walt to Wall cgrpeting in velricle movemeirt aeas within premises to avoid
dusting.

Addldonrl condfrons unqpr.fhe lYlier Ac{: .:

a) Unit shall only use treed efflucnt for peparation of lime and othcr sluny in ETF. No fiesh

b) In the case, if the lridrstry i$not a mernbcr of CETP md dmcstio waste water generation is
morethan l0KLPD, in&Etry shallinstdl STP ofadequecapacitymdhcstd$cva'g€ slull
be ffisbd / recycled to thc modmnil fltart.

c) In case of Largp and Medium Red Category industry, 6e rmit shsll install rystern for
continuous monitoring of cflucft quality / quantity as per CCts guidclines for rclevmt
parameters (like pfl Flow, Temperafrnc, IIOCyCOD, NII3-N eE.) utd shal bG com€cted to
GPCB s€rv€r. In cose, if the industsy is a mernber of CET?, udit shall install flow meter.

d) If thc waler consumption offfre unit is mqe than 50 KLPD, Unit shall submit detailed watcr
hmestingplan(offsite). .

e) Tlre unit shall orplore Tecluio-Ecmorric ftasibility of Z,ao LiquidDischargp (ZLD) and if
feasible, ZLD shouldbcadoptcd : ::

Addlfrond condltlpqs qnder thc Hqzrdous Wrsb MursGmGnt RrlGs:

a) Unit shalt strictly carry out handlin& storage and diseosal of flyosh, sla& r€d-mu{ de,inkiry
sludge etc..(tllgh Vohm.re- Low Effcct Wastes) as pcr pr€vailipg guidclines and its disposal
at designated locuions approved by the Board

b) tndustry shall dispose its hazardous wastes ftrough co-processing poprgceqsing to the
ctftcnt possible prior its disposal to incinerarion/ landfill as per plovisions of }lazardous and

Otlrq Was,tes lManagemenl urO traostourOry Movcmart) Rules' 2015. .

c) Inemry shall stictly comply with dl fre mcasures specified in guidelines for spent solvent
mnrageurent, spent acidmsnagemeirt, md onhcr guidclineddi@ons p$lis[cd fiom time to
timeby GPCB and/orC.PCB, etc.

d) Unit shall carry ort tansportatiorr of hazurdous wastes tkough GPS mormted velicles only.

Othcr Genefel Cpnf,ldonr:

a) Unit sha[ submit r€port of cormpliace of trc conditions of EC flrcry ycf,ir to the Boud
prcparedby thirdparty.

O

Website : https://gpcb.guiarat.gov.in
Page 5 of5

Clean Guiarat Green Guiarat
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6.

b) Unit shall enhanoe CER fuid allocstionto at lcost 1.5 timcs the slabs giwn in the OM dated

01.05.2018 for SPA and 2 times fm CFA in casc of Enviromcntal Clearar.lco.; 
:

All the other condititms of the existing CCA ordcr no: AWII- 13120F lrrtci of Isruc:

2dl2nfr23 shall remain unchanged. i. :

7. You are dir€cted to cornply with ttrese conditims in tsuc spirit.

Eorendon behrlf of
Gulerrt .Polludon Contrcl Boetd

-J. A.f*r.lr1a
(J. B. Pandfa)

Unlte HceG Ahmedabrd East

Page 6 of6
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A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 20/10/2023 13:46:43 from IP No: 103.132.27.140.
B. 12348-Mahalaxmi Fabric Mill-(A Unit Of Mahalaxmi Rub-Tech Ltd.) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Annexure - 2.1 C81
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Plot No:  317/2 Phase No: ,
ISANPUR ROAD, NAROL,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

works@mahalaxmigroup.net

989879005904

Type / Scale / Sector / Status : RED / MEDIUM / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 15:00 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 2530.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804837 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Septic Tank
NTIEM LINE / C.E.T.P. (NTIEM)

Ind : Dom : 30.000
2200.000Ind : Dom : 20.000 Waste Water generation / Discharge (klpd) :

AWH-131208-30/06/2028  Last Inward:312224-24/05/2024[PRO]

No

 TSDF Name : Eco Care Infrastructures Pvt Ltd [48212]

 Person Contacted : MR. Dungar Raj, manager

4

17

Mahalaxmi Fabric Mill-(A Unit Of Mahalaxmi Rub-Tech 
Ltd.)

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/04/1974 01/04/1974

Borewells: 3
Tubewells: 0

Boilers=1 , DG Sets=2 , Flue Gas =5, Process =0 , ETP Cap = 2329 , Capacity of All = 40

 Env Audit Detail : Sch : 2 , Supreme Envirocare , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42019-03/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
23/02/2021 SCN 04/10/2021 597175 SCN COM 602637
17/03/2020 REV 18/04/2020 3MT, 562100 REV DIR 559072
03/03/2020 DIR 06/03/2020 33A,IMM, 560373 DIR OTH 556739

Lab Charges Pending :  Rs. 5155.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 0, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202311 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Clarifier,P-Collection Cum Equalization,P-Filter Press,P-Flash Mixer,P-
Floculator,P-Pri Settling Tank,S-Aeration Tank,S-Sec Clarifier,S-Sludge Dry Beds,S-Sludge Holding Tank

APCM Details : Bag Filter,Dust Collector,E.S.P,Multi Cyclone ,Not provided,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : Boiler,D.G. Sets,Fuel Heater(Thermic)

1/7 ( Through XGN )03/06/2024

PCB Id: 12348
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) Torrent power Ltd

p  - On East Direction of the location of the Company indian oil petrol pump

p  - On North Direction of the location of the Company national highway-08

p  - On South Direction of the location of the Company narol-vatva road

p  - On West Direction of the location of the Company roopali process inds.

o  - Production since (Date) or Proposed 01/04/1974

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? Yes

j  - Name & Address of MAIN Re-Cycler ------

h  - Regd with T.S.D.F SRN-Eco Care Infrastructures 
Pvt Ltd [48212]

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? Yes

l  - CETP Name
BEP-Bavla Eco Project, Tal: 
Bavla,  Dist: Ahmedabad. 
(SAN-10653)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No ABD-NL-42 (3)

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

2/7 ( Through XGN )03/06/2024
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PCB-ID: ( 12348 )

Remarks :

Site  Observations  during  Inspection ,

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? No

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-----

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable -----

n  - Details of safety spects provieded by the facility -----

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 01

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/7 ( Through XGN )03/06/2024
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Inspection Crux:

Water Observation:
CCA Amendment application of the unit for product expansion to total 24,00,000 meters/month is under process. 
During visit, unit is observed in operation and manufacturing of Cotton fabric processing is going on.AAQ and 
housekeeping is observed normal. Unit has provided Effluent Treatment Plant (ETP) consisting of Primary and 
Secondary treatment units viz. collection cum neutralization tank, sedimentation tanks (6 nos.), aeration tank and 
secondary sedimentation tanks (2 nos.) followed by final holding tank for treatment of generated industrial 
effluent from manufacturing process. At the time of inspection, provided all ETP units are found in operation. 
After treatment in ETP, treated effluent is partially reused and remaining is sent to CETP of NTIEM, Narol for 
further treatment and ultimate disposal into River Sabarmati through common dedicated underground pipeline of 
CETP of NTIEM. One waste water sample of treated effluent (Color: purplish; pH @7-8 on pH strip) is collected 
from final holding tank for further analysis. Flow meter provided on final discharge line shows cumulative 
reading: 1453033 m3 and flow rate: 15 m3/hr. Reuse line cumulative meter reading shows: 4431247 m3. Unit has 
obtained valid membership certificate of CETP of NTIEM for effluent discharge i.e. 25,00,000 Litres/day. Urea is 
not observed within ETP area and not used for wastewater treatment. [330]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
In compliance with the directive issued by the Honorable National Green Tribunal (NGT) via Order Application 
No. 95/2024 (WZ) dated April 27, 2024, pertaining to the grievance lodged by Mr. Dayaram J. Yadav alleging 
the discharge of untreated wastewater into River Sabarmati by various textile units through open pipelines and the 
violation of Zero Liquid Discharge (ZLD) stipulations, this unit has been subject to inspection.This unit is having 
valid CCA of the board to manufacture Cotton or synthetic fabric processing: 12,00,000 meters/month which is 
valid upto 30/06/2028. Unit has also obtain CTE Amendment for production expansion to total 24,00,000 
meters/month valid till 29.11.2030. CCA Amendment application for the same is under process. During visit, unit 
is observed in operation and manufacturing of Cotton fabric processing is going on. AAQ and housekeeping is 
observed normal. Necessary instructions are issued to the unit. [330]-24/05/2024 
~ RO Query to Staff: put up back [630]-31/05/2024
~ RO Comments/Reply :In compliance with the directive issued by the Honorable National Green Tribunal 
(NGT) via Order Application No. 95/2024 (WZ) visited-03/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: As per crux[330-NRO]~

I recommend : a. Keep on  Records + Notings
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The unit is visited w.r.t. NGT Matter no. 95/2024 (WZ)

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

1. છે લા ૩ માસનાં Production, Raw materials, water consumption, w/w 

generation – reuse – disposal, Haz. Waste generation – disposal, fly Ash 
disposal નાં Data આપવાં.

761487(29/11/23) Fully Complied

2. બોડની consent conditions ું ુ તપણે પાલન કર ું. 761487(29/11/23) Partial Compliance

2. Fly Ash Notification ું ુ તપણે પાલન કર ું, fly Ash નો ટોક તેનાં િનકાલ, 
MOU ની િવગત આપવી, fly Ash silo બનાવવો Reuse of w/w (meter reading 

સાથે) ણ માસની િવગત આપવી.

755199(04/10/23) Fully Complied

1. છે લા ણ માસના6 ઉ પાદનનાં, રો-મટ ર યલનાં, fresh water નાં વપરાશનાં 
(Bore well meter ર ડ ગ સાથે) w/w send to CETP (flow mtr reading સાથે) 
બળતણનાં વપરાશનાં, chemical (ETP treated) વપરાશનાં, PAC-HCl નાં પરચેઝ 
બીલ, ETP sludge stock અને તેનાં TSDF માં િનકાલનાં ડટા આપવાં.

755199(04/10/23) Fully Complied

3. CPCB નાં પણ તા. ૦૬/૦૭/૨૦૨૨ ું ુ તપણે પાલન કર ું કાયમી ર વોકશન 
માટ યો ય ૂતતા / પ  પાઠવી ETSનાં ર ઝ ટ આપવાં.

755199(04/10/23) Partial Compliance

1. છે લા ૩ માસનાં Production, Raw materials, water consumption, w/w 

generation – Reuse – disposal,  Haz. Waste generation – disposal નાં Data 

આપવાં. Fly Ash generation – disposal નાં data આપવાં.

747647(04/08/23) Fully Complied

2.  બોડની consent ની શરતો ું ૂ તપણે પાલન કર ું. 747647(04/08/23) Fully Complied

3. Spent PAC નો use કરવામાં આવે છે  માટ Rule-9 ની Permission મેળ યા 
બાદ જ તેનો ઉપયોગ કરવો.

747647(04/08/23) Partial Compliance
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B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Fuel Heater

(Thermic)
0 Removed YES MUL,SCR Coal 6 TPD not in operation

2 Boiler 30 14.1 MT Boiler YES ESP,WSC Coal 2.6 MT/Hr. Proposed but not 
installed

3 Fuel Heater
(Thermic)

30 6000 U YES FIL,DUS,WSC Coal 2.4 MT/HR. not in operation

4 D.G. Sets 0 REMOVED/DISMEN
TALED

NO NOT Diesel 200 lit / day stand by D.G. set and 
found not working

5 D.G. Sets 5 625 KVA & 550 KVA 
(2 Nos.)

NO NOT Diesel 300 lit/month stand by D.G. set and 
found not working

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 7 to8 on ph strip / 32 1505-1505 REP  ## final outlet of the etp ~ purplish 

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (12348)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1  Chemical Residues I  -24.1 0.100-M.T COL,STO,TRA,DST
2  Chemical Residues I  -24.1 0.100-M.T COL,STO,TRA,DST
3 Used or Spent Oil I  -5.1 0.600-M.T COL,CYC,STO
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 5000.000-M.T COL,CYC,STO

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 cotton & synthetic fabric processing 0.000 0.000 - MTS 0.000 as per CTE
2 cotton fabric processing or synthetic fabrics processing 1200000.000 1200000.000 - MTS 1200000.000
3 cotton fabric processing or synthetic fabrics processing 0.000 0.000 - MTS 0.000
4 cotton fabrics processing or synthetic fabrics 

processing
0.000 0.000 - MTS 0.000 As per crux

Products :E

Raw material :F
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 Inspection Team : H.I.MANIAR, SSO - MR. BRIJESH JITENDRAKUMAR CHAUHAN

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 0.000 - M.T
2 binders 0.000 - M.T
3 bleach liquor 0.000 - M.T
4 caustic 0.000 - M.T
5 caustic lye 0.000 - M.T
6 chelating agent 0.000 - M.T
7 desizing agent 0.000 - M.T
8 disperse dyes 0.000 - KGS
9 dyeing chemicals 0.000 - M.T
10 dyes and pigment 0.000 - M.T
11 DYES/PIGMENTS 0.000 - M.T
12 enzymes 0.000 - KGS
13 grey cloths 0.000 - MTS
14 GREY COTTON FABRICS 0.000 - MTS
15 haydro sulphite 0.000 - M.T
16 hitherm oil 0.000 - KGS
17 hydrochloric acid 0.000 - M.T
18 hydrogen peroxide 0.000 - M.T
19 khadi 0.000 - M.T
20 liquid soap/wetting agent 0.000 - M.T
21 pigment dyes 0.000 - M.T
22 reactive dyes 0.000 - KGS
23 salt 0.000 - M.T
24 scouring agents 0.000 - KGS
25 soda 0.000 - M.T
26 softener 0.000 - M.T
27 starch 0.000 - M.T
28 thickeners 0.000 - M.T
29 tinopol 0.000 - M.T
30 turpentine 0.000 - KGS
31 wetting agent 0.000 - M.T

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 2560.000 WWG : 
2220.000

Water Source     Remark

1 Boiler Feed 300.000 40.000 Borewell
2 Domestic Purpose 30.000 20.000 Borewell
3 Mnfg Process 50.000 0.000 Borewell
4 Others ..... 10.000 6.000 Borewell
5 Wash  Water 2170.000 2154.000 Borewell

Water Consumption & Generation Break upG

Signature By(H.I.MANIAR, SSO )

Solid WasteH

Sr Solid Waste Name Qty-Unit Coll Mode Disp Mode
1 chemical waste from waste water treatment 48.000 - M.T HDP LAN

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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ffi\Z
GPCB

GUJARAT POLLUTIOI{ CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-2s232152

EY RE,AI)
ln exercise of the powerconfemed under section-25 of the Water(Prevention and Control of

Pollution) Acl-1974, under section-21 of the Air (Frevention and Control of Pollution) Act-1981 and

Authorization under rule 6(2) of the Hazardous & other wastes (Managernent and Transboundary
Movement) Rules'201 6, framed under the EP Act- 1986.

And whereas Board has received online application imward IE) No: 276582 dated
04/CI4/2023 for Renewa! of the Consolidated Consent and Authorization (CC & A) of this Board,

under the provisions / rules of the aforesaid ,Acts Consent & Authoriization is hereby granted as under.

CONSENT AN D,4.UTHCIRISATXON:
(LInder the provisions / rules of the afore said environmental acts)

To,
WUs" Aarmav nne!ustnies Frt Ltd,
(0[rtr l{ame: hiVs" Omkar Textile Mills Fvt. [,td.)
Flot No. 611 & 6/2, h{ano} - Vatva Roacl,
hlax'o[o

Ahnredabad-382405.

l. Consent CInder No: AWII- 126541Date of nssue: 28/05/2023.
2" Theconsentsshall bevalidupto3n/$3/2028foruseofoutletfbrthedischargeoftradeeftluent

and enrission due to operation of industrial plant for manufacture of the following items /
products:

Sr. No. Froduct Quantity
I Printed Finished Cloth 20 Lac mete/utonth

3. SP_mCrprcccrumrrt0Ns:

3.1 trmtlustr.v shaEl mamage Solid Wastes gexaex"at€d frorn imdustnia[ activities as prer $iolid

Waste Mamagemerat Ru[es-2016 (soEiel waste as aleflnnred im Rute'3(46)).
3.2 Imdustry shalt obtaim NOC fnosm CCW,& as per order of,Hom. Nationa! Gneen Tnibumal

for the withdrawal of gnound water', if applicahle.
3.3 {.lEnit shall strictly obey/eowrply the orders by E{om'hle High Court of Gariarat im WFFIE- 98

of 2021 fnom time to time.
3.4 Llrait sha!! not carry out amy fieind of proderction activity covered under EIA - It{otifrcatiom

- 2006 without obtaiming prior EC from commpetent authority.
3.5 Uni6 shatrI pnovide dedicated storage area to store fuel, hazardous & non-hazanrnoers waste.

3.6 Unit strrall comply with Solid Fuel Guidelines as weEtr as Coatr handling guidelirnes of tknis

Board.
3.7 Unit shall follow the Solid Fuel Gwidetrines which is published hy Boaren for corntrol,

managememt amd handling of fny ash.
3.8 [-]nit shall use Agro waste/coal in place of wooel as fueE.

3.9 Unit shall pnovide APCM as pen solid fueel guidelimes of GFCE.
3.10 Ttre fly ash generated shall be coBleeted amd stored in fly ash silos.

3.1 I T'he fly ash slaall be netilized as per FIy Ash Notificatiom-as amrendrmem$ f'nom timae to tinae

Clean Gujarat Green Guiarat 't$q
Webslte : https:i/gpcb.gujarat.gov.in Page I of6

Ou
tw
ar
d 
No
:7
43
43
6,
31
/0
5/
20
23

Annexure - 2.2 A89



4.1
,l ',

4.3
4.4
,4<

4.6

4" CONDITEON$ UN[]E$8. TT{E WATER. ACT:

Sourcc ot' Water: Eol'elven!.
The quantity of the rvalel consumption for clomestic purpose shall nor exceed {}E Kf.S"
T'he quantiry of donrt:slic waste w'ater shall not exceed 7.4 K[,I].
Dornestic el'fluent slrall be disposed ofl'through septic tank/soak pit s.,,sretn.

The quantiry of the water consumption for industrial purpose, shall rrot exceed 92"$ KX.m.
The quantity t'rf the ind lstrial effluent to be generated fi'om the lnanulbcturing process and other
ancillary industrial operations shall not exceed 735 K{,8. Industrial effluent generated will be
ileated in ETF and c,xtveyed through Narol Textile Infrastructure & Enviro Management
Pipeline.

4.7
4.7.1

T'R.ABtr EF'F'LUENT:
Thu' applicant shall operate effluent treatment system effrciently' so that eff'luent lrom thc
industrial unit shall t:onfonn to the CETP ir'llet noilns mentioned below hor.vever the final
discharge of treateel effluent from CETP shall adhere to the prescrilrcd standards for CETF of
Narol Textile lnfrastr,rcture & Enviro

P.dRde'flEftrRS CETP HNE,ET NOI{.MS
6.5 TO 8.5

T C
C<llour Ft.Co.Scale ln un rts I iX) units
S Solids 3()0
Oil and (irr)ase

Clrlorides
Phenolic C nds
SLr CS

ArnmonicalN
'Fotal Chlornium
[-{exava lenl Chrom iurn
BOD da at
COD
Fixec{ Dissolved Solids

Merc
Lead
Cadmiunr
Ccr

Nickel
Zine
Arsenie:

Seleniunl

Boron

600

:;0

2m
0.1 rn

5(tg
l2(t0
21

0.)l
(r. I

n

a

L

_l

J

0. )5mg/L

2m
4.7.2 The firral treated e{{luent confirming to t'ETP inlet norms shall be ully conveye-e1 into CETP

of M/s. Narol 'fextih: Infrastructure & Enviro Management (CE"[P) through undergrouud
dl'ailrage systetn ot'N'UEM" in ncl case ef f,luent shall be discharged in to Environrnent by o,.,5,
means.
Itt case oflfailrrre o1'CETP, applicant shall have to treat the trade eflluent qrf rheir unir full."- so
as to aehieve the qualitv of tlte treated eft'luent fronr their ilrdusrial rremises as per the GpCE
nonns mentioned trelorv and shall be discharged into NTIEM (CETF) pipeline.

4.7.3

Pagc 2 of6

rent (CE Its

ptI

0 rng/L

l-mdl
2 t'ns/L

1
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(T) O7e-23232152

lndustry shall provide flow Ineter at outlet of ETF & maintain its records.
Lhit shall nraintain daily log book of quantiry- of rvater consumption, waste water generation
and u,aste rvater recycled & discharged to CETP.
Unit sltall maintain record of chemical consumption and electricity consumption.

4.7.4
4.7.5

4.7.6

5. CGNI}ITIONS UNDtrR, TT{E AIIT,{CT;'

5.1 Followi shall be used as fuel

5.2 ['he applicant shall install & operate air pollution control system in order to achieve norms
prescribed below.

5.3 Jhe flue emlsslon stack shall conform to the standards

5.,1 There shall be no process gas emission from manufacturing process & other ancillary operation.

PARAMETERS GPCE NOR1WS
pH 6.5 TO 8.5
Temperature 400 c
Suspended Solids 1 00 utg/L
Oil and Grease I0 me/L
Fixed Dissolved Solids 2100 me/L
Phenolic Compounds l me/L
Sulphides 2 .0 mg/L
Ammonical Nitrogen 50 mell
TotalChromium 2 me/L
Hexavelent Chromium 0.1mgll
BOD (5 days at 20oC) 30 me/L
COD 250 ms/l
Chlorides 600 mgll-
Sulphate 1000 mdl.
Bio-Assay Test 90olo survival of fish after

96 hours in I00% effluent

Sr.
No.

Utilify Equipment Fuel Quantify

I Steam Boiler (10 TPI{)
2. Thermic Fluid Heater (3000 U)

Lignite / Fire
Wood

24}dTlday

Stack
I{o.

Staek attached
to

Staek
heieht

AFCPN Parameter Fermissible
{-ixmit

Steam tsoiler
(10 TPH)

Electro static
Frecipitator + Alkali

Scrubber

a
L.

Thennic Fluid
Heater (3000 U)

34m
MultiCyclone

Separator + Alkali
Scrubber

Particulate matter
SOz

NOx

100 mg/Nm3
100 ppm
50 ppm

Clean Gujarat Green Gujarat \B\
Website : https://gpcb. gujarat. gov. in Page 3 of6

Ou
tw
ar
d 
No
:7
43
43
6,
31
/0
5/
20
23

91



5.5 Ambient air quality n,ithin and outside the premises of the unit shall c:nform National Ambient
Air Quality standarcls notifled by MoEF vide notification dated 1611112009 and mainl-n- to the

standards:

E'ollutamt
T'ime Weigteted

Annual
24 Hours

Annual
24 Hours

5.5 The nndustry shall take adequate measures for control of noise levels ft"om its ou,n sorrrces

within the prelnises $o as to nraintain ambient air quality standards n respect of noise to less

than 75 dB(a) during lay tirne and 70 clB (A) during night tinre. Day"time is reckoned in
betweerr 6a.m. and I 0 p.m. and nighttime is reckoned benveen 10 p.m. and 6 a"m.

5.7 The applicant shall provide proper vcntilation and exhaust f'acilities so as to maintaiu healtlry
working atmosphere r.vi.hin the factory premises.

5.8 The applicarrt shall provide portholes, ladder, platforrn etc. at chirnne.y'(s) tbr mortitoring the air
emissions and the sanre shall be open ftrr inspection to/and for t se of Board's stal'l'. T'he

chimney(s) verrts afiached to various soulces of emission shall be designed brv nutnbers sueh as

S-1, S-2. etc. and these ;hallbe painted/displayed tr: facilitate identifi:ation.

6. Authorizatioce um{Ber R.ules 6(2) of ffiazanq$ous amd other \&/astes [Mamagememt &
Tnarashouaredau'y Movernemtl R$les - 2$n6" IF''orrm -21

Numlrer of' authonizmtierms: AWE{- n?654n $ate of' flssue: 28/05/202.9.
&{/s..&an"cnav Hndusriries Fvt {,td is hereby granted an autlrorizalirn to operatc lacilit_y fbr
following hazardous vvrstes on the premises situated at Flot No. 6/1 & (t/2, N*non-Va{va $R.oac!,

6.1

6.2

Particulate Matter
(Size less than 2.5 prn) OR FM :s prg/ rn3

FIanol .d&tmedabad"

)6 MT/Year

Arrnual
24 Hours

Facility

C'ollection. Stora ge. Transportation & Disposal
b,v selling to authorized Decontaminators.

Collecti on, Stora, 4e,I'ransportation & Disposa I

at authorized TSI)F.

6.3 'tr'he authorization is -uranted to operate a faeility for collectioll, slorage. {.ransportatiru and
ultimate disposal of Fla;:ardous wastes as above.

6.:l The authorization is sutject to the conclitions stated belorv and such crhcr conclitions as rnay'be
specilied in the rules frc,m time to time under the Environment (Protee tion)Aet-1986.

Coneemtratiora isl

Amblemt nin

d-

I{o.
50
80

,l
Z.

Sulphur Dioxide (S;O:), 1rg/m

Nitrogen Dioxide (lrl0z), pd Annual
24 Hours

40
80

) Farticulate Matter
Size less than l0 ) OR PMro ml

50
100

40
60

4

Sn. P{o" Was€e Quamtity

500
No'siYear

8000
No's/Year

$iahedule
Categorv

I

Discarded
Containers
Liners /
Drums

I-33.1

2
[.Jsed/Spent
oil 95 LiVYear I-5.1

Clollection. Stora Ie
Trarrsportation & Disposal by selling to
authorized recyclcr.

a
J ETP Sludee 100 MTlYear I-35.3

4
Textile
Chernical
Residue

\-24.1
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6.5 -Ihe authorization shall be in force for a period up to 31/03/202E
6.6 Any unauthorized change in personnel, equipment orworking conditions as metttioned in the

authorization order by the persons authorized shall constitute a breach ofthis authorization.
6.1 An application for the renewal of an authorization shall be made as laid down in rule 5 (7) (ii).
6.8 Industry shall have to manage waste oil; discarded containers etc as per the Rules 2016 and

shall apply fbr Authorization/submit details for all the applicable waste as per the Rules 2015
rvithin l5 days.

6.9 The person Authorized shall not rent, lend" sell. transfer or otherwise transport the hazardous

and other wastes except what is pemritted through this authorization.
6.10 The person authorized shall implement Emergency Response Frocedue (ERP) for which this

authorization is being granted considering all site specific possible scenarios such as spillages.
leakages, fire etc. and their possible irnpacts and also carry out mock drill in rhis regard at

regular interval of time.
6.1 I The person authorized shall comply with the provisions outlined in the Central Pollution

Control Board guidelines on o'lmplementing l-iabilities for Environmental Darnages due to
Handling and Disposal of Hazardous Waste and Penalty".

6.12 Unit shall comply any other conditions as per the Guidelines issued by the Ministry of
Environment. Forest and Climate Change or Central Pollution Control Board from time to time.

6.13 R.ecords of waste generation, its management and annual return shall be submitted in Gujarat
Pollution Control Board in Form-l by 30th day of June of every year for the preceding period

Aprilto March.
6.14 The waste generator shall be totally responsible for collection, storage. transportation and

ultimate disposal of the waste generated.

6.15 Empty drums and containers of toxic and hazardous rnaterial shall be treated as per the

guidelines published for "Management & Flandling of discarded containers". Record of the

same shall be maintained and forwarded to Gujarat Pollution Conrrol Board regularly.
6.16 Unit shall take all concrete measures to show tangible results in waste generation. waste

reduction/avoidance, reuse and recycle. Action taken in this regard shall be subrnitted within 03

months and also along with Fonn - 4.

6.17 lndustry shall have to display the relevant information with regard to ltazardous waste as

indicated in the Hon. Supreme Court's order in W.P. No: 657 dated l4th October 2003.

6.18 1'he occupiers of facilities shall not store the hazardous and other wastes for a period not
exceedirrg ninety days. Prior permission of the Board shall be obtained for extension of the

storage period.
6.19 The occupier shall maintain the records of generation, sale, storage, transport, recycling, co

processing and disposal of hazardous waste and make available during the inspection.

6.20 The transportation of the hazardous rvaste shall be carried out in GPS mounted dedicated

vehicles.

7. GENERALCCII{DITIONS:
7.1 Any change in personnel, equipment or working conditions as mentioned in the consents

order/form should immediately be intimated to this Board.
7 .2 ln case of any accident, details of the same shall be submitted in Form - 1 I to Gqiarat Follution

Control Board.
7.3 Whenever due to accident or other unforeseen act or ever. such enrissiotts occur or is

apprehended to occur in excess of standards laid down such information shall be fomhwith
reported to Board, concented Police Statiorr, Offlce of Directorate of Health Service, Department

of Explosives, lnspectomte of Factories and local body.
7 .4 As per "Public Liability lnsurance ,Act - 91" company shall get insurance policy, if applicable.

Clean Gujarat Green Gujarat d
Website : https://gpcb. gujarat. gov. in Page 5 of6
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7.5 In case of failure of pollr.rtion controlequiprnents, the production procoss connected to it shall be
stopped. Remedial action/measures shall be implemented immediatc-ly 1s bring entire situarion
nonnal.

7.6 The environmental managenlent unit/cell shall be setup to ensure implomentation and morritoring
of, eltvirontneutal sal'eguards and other conditiorr stipulated by rrratutory authorities. The
envitonmental lnanagerrlent cell/unit shall direetly report to the chief exeeutive erf the
onganizatiolr and shail work as a t-ocal point for internalizing enr ironmental issues. Thcse
cells/units also coordiua.e the exercise of environmental audit and pre paration of errvironrrrerrtal
statements.

7.7 The ettvirottmental audit (if applicable) shall be carried out yearly. The environrnental statements
perlainirrg to the previor.rs year shall be submined to this Board latest by 30th September every
year.

7.8 Unit shall abide to directions, guidelines, circulars issued by Hon'rle NGT, Hon'ble Courl
MoEF. CPCB and GPCII.

7.9 In case of change rf ownerslrip/management the name anrl address of the new
owners/partnersldirector'/proprietor shall irnmediately be intirnated to "lre board.

7.1A Industrial shall have to display tlre relevant information with rega'd to ha;rardous waste as
indicated in the Hon. Supreme court order in W.P no.657 of 1995 daterl l4th October 2003.

7.11 Industry shall have to display on-line data outside the rnain factory grLte with regard to quantify
and nature o1'hazardr:u:i chemicals being handled in the plant, inclLrding wastervater and air
etttissiotts arrd solid hazardous wastes generated within the factory prerrises.

7.12 Disposal system for srortn lvater shall be prr:vided separately. [n llo r,ircumstances storm rvatc'r
shall be mixed r,vith thc industrial effluent.

'1.13 llt ease" at any point of time, it is fourtd that the industry has submittt:d any false or rnisleaclins
infot'niatiort or data or dr,curneut which is material to take decision orr .lre application, T'he tsoard
reserves the right to revit:rv and/ol revoke tlre consenVauthorization.

7.14 The Boarc[ reserves the light to review andlor revoke the consent and/ot'make variations in the
conditions. which the tscard deems, fit in accordance rvith Section 27 c f the Act.

7.15 The industr-v shall strictly atride to the assurance/trndertaking subrnitte:n during proeessing of the
application.

7. l5 The Board may revokc cr suspend the consent. if implementation of arry of the above r-:onditions
is not found satisfactorv.

For and oxa behalf o$'

Garjanat Follution Comtypn Bourd

tJ''t f"'l{t
(F. B. Famctrya)

Sclentifia ofT-reer

lNCI: GFCB1,A&B-CCA-N[-"i7(5)/nD: n 29S9/ Dmte:

XSS{-I&S TS:
N$/s. .A,armav flmdustries Ftt ]-td,
(@trd Name: &fl/s. Ormkar T'e:rti[e Nflills PvL n {d"}
FBot No. 6/{ & 6/2, Nanol -- \'atva R.oad,
F{aro["
.&Eemredahad-382405.
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By R.P.ILI)
Coucnt to Estrblbh

CIE AmendnentNo t3l{lt

NO: G FCB/ABD/CCAAIL3(6'/ID: l290!r l Dete I n024

To,
Itl/s. Arrnrv Industder kt"
PlotNo: fll&6n,
Nrrol-Vrtva Ro.d, Nrml,
Ahmcdrbed - 3t2{115.

SUB: Amendmeirt in CTE ofthis Board.
REF: l. Your CTE - Amendment ryplication Inwad No.2t5573dated: lll/lltllO23.

2. CCA order no. GFCB/ABD/CCANL-3(6![Dz l2909fl43435Dated: 3l rc5n023.

Sir,
Without prejudice to the powem of this Boad under the Wat€r (Prcvcntion and Co,ntrol of

Pollution) Acl,-1974, the Air Act-1981 and the Envircnment (Pnotection) Act-19t6 and wiftont
rcducing your rcsponsibilities under the said Acts in any wan this is to inform you that this Boatd
gmnts amendment in Conrent to Edabllch (NOC) granted to M/* Arrnev Indurtrtcc Pvt located
at Plot No: 6/l & 6t2, NrrchVrtvr Rood, Nrrcl, Ahmcdrbodfor thc following oonditions only.

l. The Condition about details of Production is amended and shall bc rcad as under.
Sn
No.

Product Ourntlty (neter/nonth)
Erlrtlnc Pmpoccd Totrl

I Printing Finishd Cloths 20lacs 25lacs 45lacs

2.
2.1

2.2

The validity period of the order shall be upto lllDllBlil03ll

sruclFtc corqplTloNi -'
Industry rhrll comply wlt.[ thc Soltd Wecae Menrgemcnt krhe20l6.
Inductry shell obtrin NOC from CGWA es pcr order of Eon. Nrdonrl Grccn Tribund
forfiewlthdnwd of grrund wrler,lf rppllcrble
Unlt shrll strtctly obcy/compty thc ordcrr by llon'ble Htgh Court of Gulurt in WPHL
9tof202l frum tlmc totlue.
Unft shdl not crrqt.out rny klnd of pruducdon rctivity covcttd undcr EIA -
Notlllcrtbn -2l0i05 wlthout obtrinlng prtor EtC fnom compctent ruthority.
Unlt rhrll lnrtrll end commtgslon Contlnuour Emlsion Monltorlng Syrtan- CEMS (ec
pcr CPrCB guidellner for rck;vent prrmcterr) whhh rhrll bc onncctod witt
GFCB/CPCBreren
Unit ihell pnvHe dedhrfiGd rtorrge rrca to storc fuel, hurrdous & non-hrzrrdour
wlstc
Unit shrll conp[ with Solid Fucl Gulddlncr rc wcll er Cod hrndllng goirlcllne of thir
Bord.
Unlt rhrll urc Agrc wute/coel in place of wood rs fUcl.
Unit shrll provldc AFCM m per rolld ftrel guidellncr of GFCB.
Thc fly uh gcncntcd shrll be collcetcd rnd storcd ln lly arh siha
The lly erh rhrll bc antllhd ffi pcr tly Arh Notillcrtlon.lr rnendmcnt fmm time to
time.
Unit rhell not lnrtrll rny.n6w phnt mrchbety, ETP PhnT fluc gu ctrck rnd pnDccss

2.3

2.4

2.5

2.6

2.7

2.t
2.9
2.r0
2.tt

2.12

Website' : https://gpcb.guiarat.gov.in

strclrs ln thc prcmiscr wlthoritobtrlnlng priorCTE fitm the Bord"
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2'13 As per Pmvidons of Rule lt of Sotid werte lllenegcrncnt Ruleli0l6 you rnc dlrccted !o
'rE rn rrnngetnent in udlitls to rcptroc et lqit frvc fircmt (s%i of yoursona ruelrcqulrcment by .refiucd dcttvcd ftrel"

2'14 Ttre unlt rhrll upgrede rnd rugment the ETP uni6 wlng to the locrcrscd wrsteryaterqurntity the edequrty of thc ETP untts shetl be rubnilfr rt the tiil;i$ptylng torCCA enendment.

grylEN-UI{pER }YATER ACr I e74:
Wder Source: Bor,rwe[. .------------
The quantity 9f wtro g+umption for domestic prcpose, after prrposcd amendment, shallinoreese from 8.0 to li KLD.

Th" qlTlity of doinestic efilrrcnt frrom the factoty, after proposed amendment, shall increasc
from 7.4l(I,D tol.lKLD.'
Domestic effiuentsiall be disposed offttnough se,ptic unls/soak pit system.fte .qruirtity of ths total wate,r consumption-after pre"r"d ;il6,r*t, slall incmease from924KLL ro 32:i5KtLD. . .

Tt'" qi$ti? 9f inqrtq3f-elnuent firom the pooess, afterproposed amendmemt, shall increaseftom 735 l(LD ro 2SSOKLD.

3.
3.1

3.2

i+
3.s

3;6

3.7 Industial'effluent 2550KLD ihall be tr€ded in ETP_comprising of primary and secondary
.. trcdment facility & trcil€d effluent shall be scnt to cgrp ofxngna

3.8
3.8.i.

PARAMETERS
UEIT

CETP IIILETXONITTS
6.5 rro 8.5

utE

ln
40u c

100 unis
Solids 30t) mc/L

I

26
1.0

2mrslL

mgll-
0.1me/L

CIl and Cr€ase

mio

Total Chrmium

TDS

Total resi<lual

Percmt Sr

Sodium

coD

Ammonierl

Hexa\xalent
BOD * s00

0.0t
2r00
I

Lead

Fixed Dissolved

0.t

s Page 2 of6

The sh operate emuent tneahnent systsn cfficicmtly so thd efflucnt frronr theindustrial unit shdl conform to the CETp inlet norms rneirtioned below however the final
of fieaed effluent fr,om CETp shall adlrere to the prcscribed standards for CETp

Enviro

pH

0.1t

2t
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The final treated effluent confirming to CETP inlet norms shdl be fully onveyed into
CETP of tv[/s. Nuol Textilc Infrastnrcture & Enviro lvlanagemd (CETP) thrcugh
undergrourd &ainage syst€m of NTIEM, in no case efflucnt shall be dischrged in o
Environment by any means.
ln case of failurc of CETP, applicant shall have to heat dre trade eftluent oftheir urit fully
so as to achieve the quality of the teated effluent frorn their indusfrial prcmis€s as per the
GFCB norms mentioned below urd slull be intoNTIEM pipeline.

Industry shall provide flow meter at outlct of ETP & maiilain its rccords.
Unit shall maintain daily log book of quantity of watcr consumption, waste wder
gEn€ration and waste water dischargcd to CETP.
Unit shall mairtain rccord of chcmical consumption and electricity oonsumpion.

CONDITIONS UNDER, AIR ACT I9tI:

shall be used as fircI.

GPCB

3.8.2.

3.t.3.

3.t.4.
3.8.5.

3.E.6.

4.

4.1

Clean Gujarat Green Guiarat

PATTAMETERSi CETP IIII,ET NONDTS
Cadmium lmc|L
Coppcr SmdL
Nicltel 3ms/L
Zinc snrslL
Arsenic O.ZmElL
Selenium 0.05mg&
Boron 2mElL

PARAMETTRSI GPCB NORMS
DH 6.5 TO t.5
Temperilure 40u c
Srswnded Solids l00mc/L
Oil and&Ease 10ns/L
Fixed Dissolved Solids 2100 mc/L
Phenolic Compounds I milL
Sulphidcs 2.OmtdL
Ammonical Nitbcen 50mdL
Total Chromium ?ntglL
Hexavelent Chromium 0.1mc/L
BOD (5 days d 20'C) 30mc&
coD 250atE,lL
Chlorides 600 Ec/L
Sulptmte 1000 mc/L
Bio-Assay Test 90% suruival of fish after

96 hours in lfi)% effIueot

Quentlty (Itff oerdry)
ProDorcd Total

Sr.
No

Utility Equipncnt Fuel
EtbtiDg

I Steam Boiler(I0TPH)
(Removed)

2 ThermoPack Heer
( 3000 U) (Reinoved)

Lignih/ Fire wood

3 SteamBoiler
(12 TPHXProposed)

4. fircrmo Pack Heater
(5000 U) 0roDosed)

Imported coaU
Lignite/Firc Wood

u 5l 75

Website : https://gpcb.guiarat.gov. in
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Strck
No

Strck Attacherl
To

SteckHelght
ln meter APICM

I Multi Cyclone
Separator +
Alkaline
Water
Scrubber

2.
(common)

34

Multi Cyclone
+ Alkaline
Sctubber

J.

Steam Boiler
(roTPH)
(Removed)

Thermo Pack
Heater
( 30m u)
(89moved)

Steam Boiler
(t2
TPH[Proposedt

Electrcstatic
PrecipitAor+
Multi Cyclone
+Alkaline
Scrubber

4.

ruoposeo

(common)
34

ESP +
Alkaline
Scrubber

4.2 The applicant shal install & operarc air pollution contnol system 'n order to achieve norms
prcscribed belorv.

4.3 The flue gas emission through stack shall conform to thc following standards:

Perrnrcter

Particulae mdffi
Sor
Nox

Thermo Pack
Heater (5000 U

Note: Unit utiliz: stcam ftom 27 TPH boiler of adjoining sister conce,rn unit M/s.
Arnav fashions Ltd (Old name: M/s. Gopi Synthetics Ltd.)

4.4 There shall be no pr'rcess emission from manufacturing process & other ancillary operation.
S Spcclflc Condltions stipulrted in Critlcelly pollutcd Arcm (CpA) / Scycrdy pollutod

Arcar(SPA)

o Addiffonel conditions under Air Act:

a) Unit shall adhere to stringent air pollutants standasds i.e. t0 % of oristing flge gas and
pn ccss enrission shndards in the CpA.

b) Unit shall adhere to stringent air pollutants standfids i.e. 90 % rf existing flue gas and
prtrcess emission sandards in the SpA.

c, Following air polhrtion control measrues shall be providcd for the flue gas enrissio'n sources
like Therm.c Fluid Heaters etc. As

APTCM ln CPA/SPA
Steam genemtion cepoctty

Lessthan I

I to€
3to<6

6
d) Unit provide il two stage scrubbing system of media for control

of the process gas emrsston.
e) Unit shall install ard commission Continuous Emission Monitorirg System- cEMs (as per

CPCB guidelines :br relevant parameters) which strall Ue connqreo with GpCB/CFCB
sewfi (ln case of large and medium red category industries)

Permis3lble
Limta

l50mgNm3
100 ppm
50 ppm

Multi Cvc

Typcof AIGIII

Multi Cyclone + Water Scnrbb€r
filter + Wtcr

ESP+ Wdcr Scrubber

,d Page 4 of6
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u Art common mctlfies shall install cEM_S_q! per CFCB guidelines for rclevant paramaers)
which shall be connected with GPrcB/cpig'serv€r to t[" so"t provioJ wiin-corron
Multiple Effect Eraporator(CMEE), common Spray Drycr, Common incineratoretc.g) The unit shall dhqf to Sector specific guidclinev-sof puuii.rrua uy cpcgi ip6-g 6o,time to time for.effective fugitive emission-control. (lik" guio"lini. for: Stone.r,rruirrg
units, coal handling units, spent solvent handling ma ni"nagilent, spent acid manage6ent,
Deconamination of drums, containels etc.)

h) Unit drall take adeqrute measutEs to conttol odour nuisane from the ind.strial activitieswhich may includc measurEs liks use.-of rnasking rg*i *itn 
"to 

lro ryl*-ir-**
curtain), closed / urtomatic mderial handling ry.t"rn 6nai*r*t of the odour vulnerable
arcas etc.

i) Unit shall not use pet-cokp, furnace oil, LSHS as a fuel.
i) Unit shall adopt sectoral Best Available Technology-BAT(Like Use of Induction Furnace,

Elechic Arc Furnace.l*tod of Cupola furnaceTn foundry industry, c*tir nuror".y
System in Cotton Textile units etc.)

k) Unitshall povide greor belt of 4oo/oof the ptot area, using concept of the social forestry and
9r."lo.pq*t ofgreur bert outside proiccr premises in adji;ent arcas.l) Unit-shall provide Wall to wall carpeting in vehicte fro*"rrt areas within premises to
avoid dusting.

Additionel conditbns under thc Wrter Act:

a) Unit shatl onlV usc tr,lte! effluent for preparation of lime and other sluny in ETp. No fresh
watcr shall be utiliad in ETp.

b) ln the case. if the Industry is not a member of CETP and domestic u/aste watcr gcneruion is
more than l0 KlPD,_industry shall install sTP of adoquate capacity ano teioa sewage
shall be rcrsed / rccyclod to the maximum extemt.

c) ln case of Large and Medium Red Category industry, the unit shall install system for
continuous monito.fng of effluent quality T qirantity ai-per CPCB guidelines for relerant
pammeteNs (like p[ FIow, Temperanre, fOClCOp, NHi-N etc.) anA shall be 

"on 
r.'t a to

GFCB seraer. In case, ifthe industry is a member of CETP, unit sirall install flow maer.d) Ifthe rYater consumption ofthe unii is more tlran 50Iil-PD, Unit shall submit daailJ,varcr
harvesting plan (off site).

e) I1"-yit!oll explort Techno-Economic feasibility of Tl,rol.iquid Discharge (il-D)and if
feasible ZLD should be ado,pted.

Addltionsl condltlou undcr thc Hrardous wrste Mrmsement Ruhs:

a) 
-u1it st{t stricrly cmy out handring storage and disposal of fly-ash, slag; rcd-mud, de,
inkfttg gludge etc. (High volume. Low Effect wastesias per prerailing gulfuriro 

"rra 
it

_ disposal at designated locations approved by the Board.
b) lndusry strall dispose its hazardous *astes throngh co.processitrg prr+,prrocessing to the

extent possible prior its disposal to incineration/ tanOnU ai pcr pnovlsiirr of narar6us and
other wastes (Managernent and rransboundary MovementjRuies. 2016.c) Industry shall strictly comply with all the measurs specified in guidelines for spant solvent
managernent' spent Tid qanagment, and ottrer guidelineVdirrctions publistrod from time
to time by GrcB and/or CPCB, etc.

d) Unit shall carry out transportation of ha"a'dous wastes thrcugh GPS mounted velricles only.

Otl+iiGener:rl Condlflons: I
/P.

a

Website : https://gpcb.guiarat.gov.in
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J.

6.

a) Unit shall submit rrport of compliance of the conditions of EC (very year to the Board
prepred by third prty.

b) Unit shall enhance CER fund allocation to at l€ast 1.5 times the slabs given in the OM dated
01.05.201t for SP/, and 2 times for CPA in case of Environmental (llearance

All the other condi:ions of the existing CCA order no: AIYH- i26541 lhte of lssue:
2U0SnVr3 shall rernain unchanged.

You arp dircsted to crmply with these conditions in tue spirit.

For nnd on behrlfof
Gqirrat P,illution Contnol Boad

(J. B. Pandya)
Scientillc Olllcer

Page 6 of6

Ou
tw
ar
d 
No
:7
81
30
6,
17
/0
1/
20
24

100



A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 03/08/2023 15:17:38 from IP No: 122.170.174.71.
B. 12909-AARNAV INDUSTRIES PVT.,formerly Omkar Textile Mills P Ltd accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.2 C101
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PLOT NO:6/1 & 6/2,
NAROL-VATVA ROAD, NAROL,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

narol@omkargroup.com

0

Type / Scale / Sector / Status : RED / LARGE / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 12:15 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 3235.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804814 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?

13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Soak Pit
The wastewater is convey to CETP of NTIEM / Sabarmati river

Ind : Dom : 15.000
2550.000Ind : Dom : 14.000 Waste Water generation / Discharge (klpd) :

AWH-126541-31/03/2028  Last Inward:309387-28/03/2024[PRO]

Narol Textile Infrastructure & Enviro Management, Ahmedabad
(EAST)

 TSDF Name : Eco Care Infrastructures Pvt Ltd [48212]

 Person Contacted : Malay Patel

4

17

AARNAV INDUSTRIES PVT.,formerly Omkar Textile 
Mills P Ltd

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: Bore Well

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/03/2008 01/03/2008

Borewells: 1
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =3, Process =0 , ETP Cap = 4950 , Capacity of All = not applicable

 Env Audit Detail : Sch : 2 , Nisarg Enviro Consultant , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42015-03/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
02/05/2023 SCN 19/05/2023 --- 735801 SCN COM 742542
10/05/2022 SCN 25/08/2022 33A,, 670517 SCN ROU 681375
10/05/2022 NOT 25/08/2022 33A,, 671296 NOT APP 681374

Lab Charges Pending :  Rs. 5155.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2016-2017 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 0, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 18792 Meter Reading  - 0, Kilo Litre  - 15327

Monthly Patrak Data : Last Return : 202002 HAZD Waste Disposal : NO DATA

ETP Details : P-Chemical Dousing Tank,P-Collection Cum Equalization,P-Pri Settling Tank,S-Aeration Tank,S-Anaerobic 
Digestor,S-Settling Tank,S-Sludge Holding Tank

APCM Details : Alkali Scrubber,E.S.P

Fuel Used : Coal,Solid Fuel

Stack Attached to : Boiler,Fuel Heater(Thermic)

1/7 ( Through XGN )03/06/2024

PCB Id: 12909
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
k  - Recycler Registration Valid ?? N.A

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ABD-NL-519

b  - Industry Operating without CCA Yes

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No.

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date Yes

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? --------

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-------------

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable ------------

n  - Details of safety spects provieded by the facility --------------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

2/7 ( Through XGN )03/06/2024

PCB Id: 12909
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 12909 )

Remarks :

-

Site  Observations  during  Inspection ,

Water Parameter
b  - Source of Water Supply Bore Well

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/7 ( Through XGN )03/06/2024

PCB Id: 12909
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આપના એકમની ુલાકાત Hon’ble NGT, Original Application No. 95/2024 (WZ) સંદભ લીધેલ છે. 

Inspection Crux:

Water Observation:
Unit has provided ETP consisting of Primary treatment units for treatment of generated effluent. During 
inspection, ETP treatment units are observed in operation. Treated effluent is sent to CETP NTIEM for further 
treatment and final disposal to River Sabarmati through dedicated underground pipeline network of CETP 
NTIEM. Unit has provided flow meter on final discharge line and reading of the same is observed flow: 647.99 
m3/hr with cumulative: 119963.11 m3. Unit is also partially reusing the treated w.w. and flow meter reading of 
reuse line is observed: 18588 m3. Moreover, there is no any ZLD condition given in CTE/CCA issued to the unit. 
During inspection, one treated w.w. sample (pH – 7 to 8 on pH strip, Color: Purple) collected from the final outlet 
of ETP for further analysis purpose. Urea is not observed being utilized for wastewater treatment. 
[393]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
The unit is inspected w.r.t. Hon’ble NGT Matter, Original Application no. 95/2024 (WZ). The matter is 
registered with reference to the complaint of Mr. Dayaram J. Yadav alleging that the said unit is releasing 
untreated/partially treated industrial wastewater into River Sabarmati through open pipelines leading to pollution 
in River Sabarmati, violating the ZLD (Zero Liquid Discharge) and other conditions of CTE (Consent to 
Establish) issued by GPCB. During inspection, unit is observed in operation and processing of cloth is observed 
going on.Unit is having CCA for Printed Finished Cloth - 20 Lac meters/Month which is valid upto 31.03.2028. 
Unit has also obtained CTE Amendment vide order no. 131418 for expansion upto 45 lac meter/Month, treated 
w.w. discharge into CETP upto 2550 KLD, Boiler (12 TPH), TFH (5000 U) which is valid upto 09.08.2030. CCA 
Application w.r.t. obtained CTE is under processing at HO. General housekeeping and ambient air quality is 
found normal. Necessary instructions are issued to the unit for compliance. [393]-31/05/2024
~ RO Comments/Reply :In compliance with the directive issued by the Honorable National Green Tribunal 
(NGT) via Order Application No. 95/2024 (WZ) visited-03/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: as crux[393-DEE]~

I recommend : a. Keep on  Records + Notings

4/7 ( Through XGN )03/06/2024

PCB Id: 12909
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

3. આપના બોઈલર અને TFH સાથે બોડની ગાઈડલાઈન ુજબનાં APCM લગાડવાં. 777991(31/03/24) Fully Complied

1. છે લા ૩ માસનાં ઉ પાદનનાં, પાણી વપરાશનાં, ગંદા પાણી િનકાલનાં, બળતણ 
વપરાશનાં, Fly Ash અને Haz. Waste નાં ડટા ર ુ કરવાં.

777991(31/03/24) Fully Complied

4. Fly Ash નોટ ફકશની તમામ જોગવાઈઓ ું ુ તપણે પાલન કર ું. 777991(31/03/24) Fully Complied

2. ETP માં Spent Acid નાં વપરાશ માટ Rule – 9 ની મં ૂર  મેળવવી. 777991(31/03/24) ---

5. બોડની CCA ની શરતો ું ુ તપણે પાલન કર ું. 777991(31/03/24) Fully Complied

4. આપના Boiler અને TFH સાથે બોડની ગાઈડલાઈન ુજબના APCM લગાડવા. 748399(10/08/23) Fully Complied

6. આપના Propased Expansion માટ CTE અમે ડમે ટ મ યા બાદ CCA 

અમે ડમે ટ મેળવ ું અને યારબાદજ વધારા ું ઉ પાદન કર ું.
748399(10/08/23) Fully Complied

2. આપના બોરવેલ ઉપરના ફલોમીટર ર પેર કરાવી તેનો રકોડ  ળવવો.તથા ETP 

ની લોગ ુક નીભાવવી.
748399(10/08/23) Fully Complied

1. છે લા ૩ મસાના ઉ પાદનના, પાણી વપરાશના, ગંદા પાણી ર ુઝ અને 
િનકાલના,બળતણ વપરાશના, કમીકલ વપરાશના, fly Ash અને Haz waste ના ડટા 
ર ુ કરવા.

748399(10/08/23) Fully Complied

3. ETP માં Spent ACID /PAC ના વપરાશ માટ Rule-9 ની મં ુર  મેળવવી. 748399(10/08/23) ---

5. Fly Ash નોટ ફ કશન ની જોગવાઈઓ ું ુ તપણે પાલન કર ું. 748399(10/08/23) Fully Complied

7. બોડની CCA ની શરતો ું ુ તપણે પાલન કર ું. 748399(10/08/23) Fully Complied

2. આપના એકમમાં 12 T Boiler છે. અને CCA ુજબ 10 T છે.  ગે ુલાસો કરવો. 735801(02/05/23) Fully Complied

3. Solid fuel ની ગાઈડલાઈન ુજબ APCM Boiler & TFH પર લગાડવાં. 735801(02/05/23) Fully Complied

4. Fly Ash Notification ું પાલન કર ું અને ટોરજ માટ Silo લગાડવાં. 735801(02/05/23) Fully Complied

5. ETS ું હાલ display માં PM reading 0.0 બતાવે છે  ગે ુલાસો કરવો. 735801(02/05/23) Fully Complied

1. આપના એકમની ુલાકાત limited purpose (Air Pollution - Bad odors) ની 
ફર યાદ સંદભ લીધેલ છે.

735801(02/05/23) Fully Complied

5/7 ( Through XGN )03/06/2024
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 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Fuel Heater

(Thermic)
0 should be considered as 

deleted
NO N.A Solid Fuel

2 Boiler 34 12TPH Common Stack YES ASC,ESP Coal 75MT/day not in operation

3 Fuel Heater
(Thermic)

34 5000 U YES ASC,ESP Coal 75 MT/Day in operation

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @7 to 8 on ph strip / 1225-1225 REP  ## final outlet of the etp ~ Purple 

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (12909)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Inorganic Acids (Spent Acids) II -B15 0.000-M.T COL,REC,REU,STO
2 Not Applicable. I  -N.A 0.000-M.T REU
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 135.000-M.T COL,DCO,DEC,RRE,STO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 150.000-M.T COL,DSS,STO,TRA,DST
5 Used or Spent Oil I  -5.1 2.000-M.T COL,REU,STO,TRA
6  Chemical Residues I  -24.1 8.000-M.T COL,DSS,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 printed finished cloth 0.000 0.000 - MTS 0.000 As per crux.
2 printed finished cloth 45.000 20.000 - LMT 45.000
3 printed finished cloth 0.000 0.000 - MTS 0.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 0.000 - M.T
2 binder 0.000 - M.T
3 bleach liquor 0.000 - M.T
4 caustic lye 0.000 - M.T
5 common salt 0.000 - M.T
6 dyes 0.000 - M.T
7 hydrochloric acid 0.000 - M.T
8 hydrogen peroxide 0.000 - M.T
9 printing gum 0.000 - M.T
10 scouring agent 0.000 - M.T
11 soda ash 0.000 - M.T
12 sulfuric acid 0.000 - M.T
13 textile auxiliaries 0.000 - M.T
14 wetting agent 0.000 - M.T
15 whitening agent 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3250.000 WWG : 
2564.000

Water Source     Remark

1 Boiler Feed 540.000 80.000 Borewell
2 Cooling Water 355.000 275.000 Borewell
3 Domestic Purpose 15.000 14.000 Borewell
4 Mnfg Process 1420.000 1305.000 Borewell
5 Wash  Water 920.000 890.000 Borewell

Water Consumption & Generation Break upG

Solid WasteH

6/7 ( Through XGN )03/06/2024
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 Inspection Team : D.B.Prajapati, SO - MS. APARNA AJAY NAVALAKHA

Signature By(D.B.Prajapati, SO )

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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ffi\Z
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR . 382010,

(T) 079-23232152

CCA:Valiclity Extension

Bv R.I).4.1).
No: GPCB/.,tBI)flisL/CC.{-7 I (2}/lIy-1267 4l DATtr:

Arnsnchnent ro {lOi.,lSI:N't'S AND AU'I'HORISAT'ION Order No.- A\Y]I- 108149 D*red:
?81t18i20I9 itJnder the provisionsr?ules of tlie aloresaid envircnrnental ac1s.

To,
lllls. VftS'Iextile Pvt. Ltd",
lllot No: 22212 & 2?213,
Bih. .lagdamba Textile, Runipur pati-vn,
Opp- CNI church, Narol^
Ahmedabnd - 382405.

Reti t) Yeiur letter dateci * i 8/ I 0i202 I .

2) Clonst-nt order No. GPCI3/ABI}i Nt,rC{"lA-71(2yXD-12674,564803 dated- 18i07/:020.

ln exercise of tlre power corlfen'e* h1, clause (b) of suh-section (4) of Section 25 of tlie
Watcr (Prevention & Control of Pollutiorr) Act. 1974 suh-section (4) of'Scction 2l o{"tltt Air
(Prevention & Clerntrol ol'Polluiion) Act, lg{tl antl rult 6 ol'Haeardous and other Wastes
(N{anagement ancl Trans-boundary h4t;r,ement) Rules l0 15, flarrtecl uncler [j,uvironmertt
([]rotection) Act, 1986. Arnendment tr) Cons,:licialed Clonsent and Autliorizatiort (CC & A) grantcd
ier Sl/s. VllS Tertile Fvt. Lttl, locatecl at Pkrt No: 22212 & 227/3, Ii/h. Jagdamba Textilc,
Rnnipur pntiya. Opp- CII{I church, Narcl, Ahmedabad vide tlris otfice Const'ttt orcler tit.r;

;\Wl{- 108149 Dated: 28108/2019 is beirrg sub.iected to amcntlmerrt for the I'olloiving ccruditiorts

unly'.
Ancl rvlrereas Board lias received 5.'ou:' l*tter dated 20ll A12021 regarding extensiott in vatidiry'

period o{'f'CA and the lJoard has rcvierv*tl arneudment o{'validity Consolidated Consent antl
Authorization (CC & ;\) granted unc{er the provisions / rules of the aforesaid Acts. L'onsents &
Authorization herel:y armcrrcled fbr tire fbllou'ing conditions ortly".

Tlie crrisent orcler No. AIYH- 108149 l)*rted: 2tl/08/2019 shall be amencled altd read as

rurrde r"

2 The valiclit,." lnentiou in the cr:nditiol rro.2 ancl 5.rl of this orcler is arnended as 30/06i2024 ilt
place of 30/0912020.

3 The other conditions of the ICA order no..A.WH- 108149 f)ated:28/08i2019 shall renrain
unrhanged.

For anrl on behalf of
Gujarat Pollution Control Boarcl

--< .A lno"lq o_
L

(.f. B. Pantl-v*)
Scientific officer

Clean Gujarat Green Gujarat
Website : https://gpcb. gujarat. gov.in
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax : (o79) 232321s6
Website : www.gpcb.gov.in

R.P.A.D.
In exercise of the power conferred under section-25 of the water (Prevenrion and Control

ofPollution)Act-l9T4,undersection-2loftheAir(PreventionandControl ofPollution)-1981 and
Authorisalion u'rder Hazardous and Other Wastes (Managerneni & T.M.) Rule-2016 framed uuder
rhe Environmental (Protection) Act-l 986.

And whereas Board has received on line consolidated consents & Aurhorization (CC&A)
application Itrward No: 163894 dated 28l08/20t9 for ReDewil of the consolidated consent and
authorization (CC & A) ofthis Board under the provisions / rules ofthe aforesaid Acrs Consent &
Authorization is hereby gmnted as under:

CONSENTS AND AUTHORISATION:
(Under the provisions /rules ofthe aforesaid environmental acts)
TO;
lvls. \,BS Teitile Plt. Ltd,,
PlotNo| 22212 &22213,
B/h. &gdsmba lexrile, Ranipur pxtiya,
Opp. CNI church, Naml,
Ahmedabad 382405.

Consedt Order No: AWH- 10t149 Date of issuet 2E/08/2019.
Consents shall be valid up to 30/09/2020 for use ofortlet for the discharge oftrade effluent &
emission due to operation of industrial plant for manufacture ofthe followrng ltems/p.oducrs:

Sr. No. Product Quantity
1 Printinq & Dyinq of cloth 4,00,000 meter/Month
2. Heat setting & Stentering ofCloths 2,50,000 meter/month

SUBJECT TO SPECIFIC CONDITION:

. Industry shallcomply with the Solid Waste Management Rules-2016.

. Industry shall obtain NOC fiom CCWA as per order of Hon. National Green Tribunal for the

withdrawal of ground water if applicable

3. CONDITIONS UT{DER THE WATER ACT

ffi\t7t
GPCB

1.

3.1

3.2
3.3

3.4
3.5
3.6

Source of Water: Borewell.
The quantity ofthe fresh \,!ater consumption fo. rndusuial pu+ose shall not exceed 211 KLD
The quanti(y ofthe water consumption for domestic purpose shall not exceed 2.5 KLD.
The quantity ofthe domestic vvaste water shall not exceed 2.5 KLD.
Domestic effluent shall be disposed offthrough septic tank/soak pit system.
The quantity oflhe induslrial effluent to be generate from the manufacturing process and other
ancillary industrial operations shall not exceed 178I(LD.
The directives issued by the Board f.om time to time in view of directions issued b] the
Honorable High ofCourt ofGujamt in the matter of S.C.A. 770195 and any other shall have to
be complies with

Clean Gujarat Green Gujarat

3.7
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GPCB NORMS
6.5 TO E.5

400 c
I00 unfs
100 ms./L

Ll0 rn

lm
0.2 mEL
I.5 mg/L

nds

Sul ides

Phenohc C
anides

Fluorides
0.5 mg/L
50 mg4-
O.2 r glL
2 mE/L
0.1 mg/L
2 ns/L
0.1 mg/L
0.01 m
3m
5m

L

0.05 m
2.0 m

2 mgL
l0m
100 ms/L
600 n*\,
1000 msl|-
2100 mg/L

60%

26

1.0 mg/L

3,8 TRADf, EFFLUINT:

3.8.1 The lndustrial 3muent shall conform to the following standards

PARAMETERS
It

Tem
Colour :Q1!! SCAIE in units

erded S,rlrds

Oiland Creaie

Ammonical I,i

Total Chrom um
Hexavalent (lhromium

C
Lead
Mercu
Nickel
Zinc
Selenium
Boron
Cadmium

BOD 5 days at 20oC

COD
Chlorides
Sul
Totaldissolv:d Solids
Insecticides/l)esticides

Percenl sodir m

Sodium absorytion ratio

Total residual Chlorine

3.8.2 Industry shall provideflow meter at outlet of ETP & maintain its records

The effluent conlirrming to the above standa.ds shall be convcycd through ATPA closed
Pipeline and sent tr CETP NTIEM Narol for treatment. Treated emuent shall be disposed by
NTIEM as per norrns given to CETP, Narol aBd disposal into river Saba.mati.

3.8.3

Page 2 of5
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GUJARAT POLLUTION CONTROL BOAFD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 0.10

Phone : (O79) 23226295
Fax : (o79) 23232156
Website : www.gpcb.gov. in

ffi\tr7'
GPCB

,I. 9Q!!!,IIIQNS-U!IDELIEL4I&4CI,

,1.1 Following shall be used as fuel:

Sr. No Fuel Quantity
1 Lisnite (Borler) 3 MT/day
2 Lignite (TFH) 4 MT/day

4.2 The flue gas emission through stacks shall confoml to the following standards

Permissibl€
Limit

150 mgNmr
100 ppm
50 ppm

4.3 There shallbe no process emission from manufacturing process & other ancillar) operalion.

4.4 Ambient air qualir)- within and outside the premises of the unit shall conform National
Ambient Air Qualily standards notified by MoEF vide notification dated 16ll l/2009 and

mainly to the follo\rying standards: -

Sr.
No.

Pollutrnt Time Weighted Concentiation in
Ambi€nt rir

1 Sulphur Dioxide (SO), pg/mr Annual
24 Houls

2 Nitrogen Dioxide (NOr), pg/ m' Annual
24 Hours

l Paniculate Matter
(Size less than l0 pm) OR PMro pg/ mr

Annual
24 Hours

60
100

4 Particulate Matter (Size less than 2.5 pm) OR
PM :s pgl m' 24 Hours

40
60

50
t0
40
80

4.5 The industry shall take adequate measures for control of noise levels from its own sources

within the premises so as to maintain ambient air quality standards in respect of noise to lcss

than 75dB (A) during day time and 70 dB (A) during nrght time. Daltime is reckoned in

between 6a.m. andl0 p.m. and nighttime is reckoned behveen l0 p.m. and 6 a.m.

4.6 The applica[t shall provide proper ventilation and exhaust facrlities so as to maintain healthy

rrorking almo.phere uilhin lhe faclorl premises.

5. Authorizltion under Rules 6(2) of Hazardous and other wastes lM.nag€mert &
Trsnsboundry Movem€nll Rules - 2016. IForm -21

srNumbezlf *ori,AtfrF;li'Uiiff;*Cfrlii*atL
ISO - 9OO1 - 2OO8 & ISO - '14001 - 2004 Certified Organisation Page 3 of5

ParameterStack
No.

Stack
Attached To

Stack h€ight
in meter

APCM

Twin cyclone +
ESP

Steam Boiler 30

l0 Multi Cyclone +
ESP

Particulate Matter
SO:
NO-2

Thennic pack
Boiler (1500 U)

I
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5.2 M/s. VBS Tc(il€ Pl.t. Ltd., is hereby granred an authorizarion to op€rate facilit-v for
tbllowing hazardou:; wastes on the premises situared at Plot No: 222/2 & 22213, Wh.
Jagdamba Texl ile, Ranipur patiya, Opp- CNI church, Nrrol, Ahm€dabad - 382405.

Chemical
Residue

Used Oil

Discardcd
Containcrs

'70 Collection, Storage, Transportation
Disposal at authorized
Decontaminators.

r-3i.1

53

5.4

5.6

The aulhorizatior is granted lo operate a facility for collection. storage. transportation and
ultimate disposal ofllazardous wastes as above
The aulhorizalion is iubject to rhe conditions stared below and such other conditions as may b€
specified in the rules from time to time under the Environment (Protection) Act- 19E6.
The autho.ization shilllbe in force for a perrod offive years (i,e. up to 30109/20201.
Any unauthorized clange in personnel, equipment or working conditions as mentioned in the
authorization order by the persons authorized shallconstitute a breach ofthis authorization.
An applrcation for the renewal ofan authorization shall be made as laid down in rule 5 (7) Oi).
lndus!,r" shall submrt annual report within 15 days and sub squinry by 31st January every )ear.
Industry shall have to manag€ waste oil; discarded containers erc as per the Rules 2016 and
shall apply Authori2ation/submit details for alt the applicable waste as per the Rules 2016
within l5 days.
The person ALrthorized shali not rent. lend, sell. tmnsfer or otheruise transport the hazardous
and other rlasles exc,rpt what is permifted through this authorization.
Thc person authoriz.d shall implement Emergency Response Procedure (ERp) for whrch this
authorization is bernrl granted considering all site specific possible scenarios such as sprllages.
leakages. fire etc. ard their possible impacts and also carr] out rnock drill in this regard at
regular interval of tinte.
The person aulhorized shall comply with the provrsions outliD€d in the Central pollution
Control Board guidelines on "lmplemenring Liabilities for Environmentat Damages due lo
Handling and Drsposal ofHazardous Waste and Penalty"
Any olher coDditiols for compliance as per the Guidelines issued by the Minisny of
Environment. Forest and Climate Change or Central pollution Control Board from time to
time.
Annual return shall b3 filed by June 30th for the period ensuring 3l st March ofthe year.
Ihe authorization is gmnted to opemre a facilit) for collection, srorage, within the facrory
premises and h€atment, transportation and ultimate disposal ofHazardou; wastes as abo\e.
Industry shall dispose rts hazardous wastes through co processing, pre-processing to the extent
possible prior its disposal to incinemlion/ landfill as per provisions of Hazardous and Other
Wasles (Managcmenl and Trans boundary Movemenr) Rules, 2016.

5.7
5.8
5.9

5.14
5.1 5

5.10

5.tr

5. t2

5.13

Pacility

ETP SludgeI

Sr.
No.

2

Schedule

I-35.3

t-24.3

Quartity

1.40
MT/month

0.04
MT/month

Collection. Storage, Tmnsportation
Disposal at authorized TSDF.

3 12 L/month I-5
Collection, Storage Transportation
disposal at authorized recyclers.

4

5.t6

Page 4 of5
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GUJARAT POLLUTION CONTROL BOARD
PABYAVABAN BHAVAN

Sector-10-A, Gandhinagar-382 0.10
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb. gov.in

5.17 lndusrry shall st.ictly compl-,- with all the measures specified in guidelines for spena sohent
management. spent acid management. and other guidelires/directions published from timc l(J

time by GPCB ard/or CPCB, etc.
5.1E Unit shall carry out transportation olhazardous wastes through GPS mounted vehicles only.

6 GENERAL CONDITIONS:

6.1 Any change in personnel, equipment or Borking conditions as mentioned in the consents

form/order should immediately be intimated to this Board.
6.2 Whenever due to accident or other unforeseen act or ever, such emissions occur or is

apprehended to occur in excess of standards laid down such information shall be forthwith
reporled to Board, concemed Police SLation, OIfrce of Directorate of Health Service,
Department of Explosives, lnspectorate of Factories and local body.

6.3 ln case of farlure of pollution control equipmonts, the production process connecled to it
shall be stopped. Remedial actiontmeasures shall be implemented immediately to bring
entire situation normat

6.4 The Environmental Managemeot Unit/Cell shall be setup to ensure implementation on and

monitoring of environmental safeguards and other conditlons stipulated by statutory

authoritics. The Environmental Management Cell/Unil shall directl) repofl to the Chief
Executive ofthe organization and shall work as a fbcal point for intemalizing environmeDtal
issues. These cellvunits also coordinate the exercise of environmental audI and preparalion

of €nvironmental statements
6.5 The Environmental audit shall be carried out yearl], and the environmental statements

pertaining to the previous year shall be submitting to this State Board lalest by 30th
september every year.

6.6 The Board reserves the right to review and/or revoke the consenl and./or make variations in

the conditions, which the Board deems, fit in accordance with Section 27 ofthe Act.
6.7 In case of change of ownership/management ihe name and address of the new owners/

partneB/directors/proprietor should immediat€ly be intimated to the Board.
6.8 lndustry shall have to display the relevant information with regard to hazardous waste as

indicated in the Hon. Supreme order in w.p. no. 657 of 1995 dated l4th October 2003

on behallof
ontrol BoardCujarat Polluti

(Raje3h rmar)
Environmental Engineer

ffi\tr72
GPCB

NO: GPCB/ABD/NL/CC A 1 | (2)/lD - 1 26'7 4 I
Issued to:
l/l7s. lrBS lertile PYt. Ltd.,
PloaNot 222/2 &.22213,
B,/h. Jagdamba Textile, Ranipur patiya,
Opp- CM church, Narol,
Ahmedabid -3t2405.

DATE

Clean Gujarat Green Guiarat
tSO - gOOl - 2008 & ISO - 14001 - 2OO4 Certified Organisation Page 5 of5
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A.  Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 05/06/2024 16:55:56 from IP No: 106.213.221.228.
B. 12674-VBS Textiles Pvt. Ltd. (Old Name: Murlidhar Textile) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.3 B116
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2

5

6

7

8

11

PLOT NO:S.No: 222/2 & 222/3,
B/h.Jagdamba Textile, Ranipur patiya, Opp-CNI church, Narol, ahmedabad,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

dhiren@vbstextiles.com

9825036339

Type / Scale / Sector / Status : RED / LARGE / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 11:20 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 211.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804813 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Septic Tank
Discharged to CETP / No generation of industrial wastewater

Ind : Dom : 2.500
178.000Ind : Dom : 2.000 Waste Water generation / Discharge (klpd) :

AWH-108150-30/09/2020  Last Inward:210260-08/01/2022[ONL]

No

 TSDF Name : Eco Care Infrastructures Pvt Ltd [48212]

 Person Contacted : Pradipkumar Rajput

4

17

VBS Textiles Pvt. Ltd. (Old Name: Murlidhar Textile)

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: OWN BOREWELL

 Commissioned Dt :  
   

 Production Start Dt : 
    

19/01/1994 19/01/1994

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =4, Process =0 , ETP Cap = 763 , Capacity of All = 

 Env Audit Detail : Sch : 2 , Go Green Mechanisms Pvt. Ltd., (Lab.) , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42038-05/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
23/05/2024 SCN 03/06/2024 --- 804813 SCN OTH 812841
19/11/2022 SCN 27/12/2022 694275 SCN ROU 691395
19/03/2022 SCN 09/09/2022 643687 SCN SCN 682767

Lab Charges Pending :  Rs. 5155.00 Water Cess Charges Pending :  Rs. 14684.00

Last Env. Form V : 2017-2018 Water Cess Return : 2016-2017 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 0, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 201903 HAZD Waste Disposal : 10.295 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Floculator,P-Nuetralization,P-Pri Settling Tank,Primary,S-
Aeration Tank,S-Settling Tank,S-Sludge Dry Beds,T-Carbon Filter,T-Sand Filter

APCM Details : Bag Filter,Cyclone ,E.S.P,Multi Cyclone ,Scrubber

Fuel Used : Lignite

Stack Attached to : *** Not Applicable,Boiler,Fuel Heater(Thermic)

1/7 ( Through XGN )05/06/2024

PCB Id: 12674
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
k  - Recycler Registration Valid ?? N.A

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ABD-NL-108

b  - Industry Operating without CCA Yes

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No.

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date Yes

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? --------

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

--------------

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable -------------

n  - Details of safety spects provieded by the facility ---------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

2/7 ( Through XGN )05/06/2024

PCB Id: 12674
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 12674 )

Remarks :

Site  Observations  during  Inspection ,

Water Parameter
b  - Source of Water Supply OWN BOREWELL

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/7 ( Through XGN )05/06/2024

PCB Id: 12674
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આપના એકમની ુલાકાત Hon’ble NGT, Original Application No. 95/2024 (WZ) સંદભ લીધેલ છે. 

Inspection Crux:

Water Observation:
Unit has provided ETP consisting of Primary and Tertiary treatment units for treatment of generated effluent. 
During inspection, w.w. collection in collection tank and treated effluent discharge to CETP is observed going on. 
Treated effluent is sent to CETP NTIEM for further treatment and final disposal to River Sabarmati through 
dedicated underground pipeline network of CETP NTIEM. Unit is also partially reusing the treated w.w. Unit has 
not provided flow meter on final discharge line as well as on reuse line. Unit is instructed to provide flow meter 
on final discharge line as well as reuse line. Moreover, there is no any ZLD condition given in CTE/CCA issued 
to the unit. During inspection, one treated w.w. sample (pH – 10 to 11 on pH strip, Color: Grayish Blue) collected 
from the final outlet of ETP for further analysis purpose. Unit is instructed to clarify regarding alkaline pH of 
final treated effluent. Urea is not observed being utilized for wastewater treatment. [393]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
The unit is inspected w.r.t. Hon’ble NGT Matter, Original Application no. 95/2024 (WZ). The matter is 
registered with reference to the complaint of Mr. Dayaram J. Yadav alleging that the said unit is releasing 
untreated/partially treated industrial wastewater into River Sabarmati through open pipelines leading to pollution 
in River Sabarmati, violating the ZLD (Zero Liquid Discharge) and other conditions of CTE (Consent to 
Establish) issued by GPCB. Name of the unit is changed to “Hanuman Cotton Mills Pvt. Ltd.” Hence, unit is 
instructed to apply for name change. During inspection, manufacturing process is not observed going on, only 
maintenance activity within plant premises is observed going on. Moreover, w.w. collection in collection tank and 
discharge of treated effluent to NTIEM CETP is also observed going on.Unit is having CCA for Printing and 
Dyeing of Cloth - 4,00,000 meters/Month and Heat Setting and Stentering of Cloth – 2,50,000 Meters/Month 
which is expiring on 30.06.2024. Unit is instructed to apply for renewal of the same. Unit has also obtained CTE 
Amendment for expansion, treated w.w. discharge into CETP upto 925 KLD, Boiler (7 TPH) and TFH (3000 U) 
vide order no. 92341 for expansion which expired on 12.04.2024. General housekeeping and ambient air quality 
is found normal. Necessary instructions are issued to the unit for compliance. [393]-31/05/2024
~ RO Comments/Reply :As per IR...............................-05/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: as crux[393-DEE]~

I recommend : d. Issue Show Cause Notice

4/7 ( Through XGN )05/06/2024

PCB Id: 12674
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

4. Boiler (7 TPH) તથા TFH (3000 U) માટ CTE & CCA Amendment મેળવવી. 772549(16/02/24) ---

7. આપના છે લા ૩ માસનાં CEMS (Stack) નાં Data ર ૂ કરવાં. 772549(16/02/24) Fully Complied

1. છે લા ૩ માસનાં Production, Raw materials consumption, water 

consumption, w/w generation & discharge, fuel consumption, Haz. Waste 
generation & disposal ની િવગતો આપવી.

772549(16/02/24) Fully Complied

2. આપના એકમનાં Name & Directors બદલાયેલ છે. Hanuman cotton Mill Pvt. 

Ltd. નાં નામે ચલાવો છો. ના માટ Name change ની અર  કરવી.
772549(16/02/24) ---

3. આપની Expansion ની CTE Amendment Expired થઈ ગયેલ છે. ના માટ 
CTE & CCA Amendment મેળ ય બાદ જ વધારા ું ઉ પાદન કર ું.

772549(16/02/24) ---

5. CCA ની શરતો ું પાલન કર ું. 772549(16/02/24) Fully Complied

6. Fly Ash Notification ું પાલન કર ું. Fly Ash stock & disposal data ર ૂ કરવાં. 772549(16/02/24) Fully Complied

1. છે લા 3 માસના production, Raw material, પાણી વપરાશ, ગંદા પાણી િનકાલના 
ડટા આપવા Fuel Consumption, H.W generation ના ડટા આપવા.

694275(19/11/22) Fully Complied

2.   આપના એકમાં 7 Boiler oh TFH 3600U ું લગાડલ છે  માટ CCA –

Amendment મેળવ ું તથા fly Ash Storage માટ silo લગાડવો. Fly Ash 

Generation /disposal ના ડટા આપવા તથા Solid fuel ની ગાઇડલાઈન ુજબ 
Scrubber અથવા lime dosing કર ું.

694275(19/11/22) ---

3. ETP માં neutralization માટ વપરાશના કમીકલના બીલ સાથે ની િવગતો ર ુ 
કરવી.

694275(19/11/22) Fully Complied
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 *** Not Applicable 0 NO N.A Not Used/N.A
2 *** Not Applicable 0 0 N.A N.A Not Used/N.A
3 Boiler 30 Steam Boiler YES CYC,ESP Lignite Lignite/ Wood/ Agro 

Waste/ Coal - 3 
MT/Day

4 Fuel Heater
(Thermic)

30 YES FIL,CYC,MUL,S
CR

Lignite Lignite/ Wood/ Agro 
Waste/ Coal - 4 
MT/Day

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @10-11 / 1120-1120 REP  ## final outlet of the etp ~ Grayish Blue

D

A

D.B.Prajapati, SO - MS. APARNA AJAY NAVALAKHA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (12674)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1  Chemical Residues I  -24.1 0.480-M.T COL,DSS,STO,TRA,DST
2 Chemical    sludge    from    waste    water treatment I  -35.3 16.800-M.T COL,DSS,STO,TRA,DST
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 6.720-M.T COL,CYC,REU,STO,TRA

4 Used or Spent Oil I  -5.1 0.010-M.T COL,REU,STO

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 heat setting & stentering of cloth 0.000 0.000 - MTS 0.000
2 Heat Setting and Stentering of Cloths 250000.000 500000.000 - MTS 250000.000
3 printing & dyeing of cloth 400000.000 800000.000 - MTS 400000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 0.750 - M.T
2 bleach liquor 20000.000 - LTS
3 caustic lye 7.500 - M.T
4 dyes & colour 2.000 - M.T
5 Emulsifier 0.450 - M.T
6 grey cloths 650000.000 - MTS
7 hydrochloric acid 1.500 - M.T
8 hydrogen peroxide 1.000 - M.T
9 printing gum 2.250 - M.T
10 Soap 0.000 - M.T
11 soda ash 1.500 - M.T
12 textile auxiliaries 1.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 213.500 WWG : 180.000 Water Source     Remark
1 Boiler Feed 18.500 2.500 Borewell
2 Domestic Purpose 2.500 2.000 Borewell
3 Mnfg Process 135.500 118.500 Borewell
4 Wash  Water 57.000 57.000 Borewell

Water Consumption & Generation Break upG

Solid WasteH
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Signature By(D.B.Prajapati, SO )

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Ahmedabad (East)

Plot No. 3501, Phase-IV,
GIDC, Vatva,

Ahmedabad-382445
Tele : (079) 29295880

74592Legal ID :

PCB ID : 12674

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 23/05/2024 in order to verify the statements made by you in your application for Consent to 
Operate under the  Water  Act / to ascertain the Compliances of Conditions specified in Consent Order.

For Your Information.

The Unit Head(P.C.B.), Ahmedabad-Vatva

NOW THEREFORE, in exercise of the powers vested with this Board 
Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

Dr. Tallika Patel, SSO

VBS Textiles Pvt. Ltd. (Old Name: Murlidhar Textile),
S.No: 222/2 & 222/3, B/h.Jagdamba Textile, Ranipur patiya,
Opp-CNI church, Narol, ahmedabad,
AHMEDABAD,
Dist : Ahmedabad-Vatva, Tal : Ahmedabad-Vatva, SIDC : Not In Gidc
Phone : 9825036339

COPY TO :-

1 The Analysis Report of the Sample drawn indicates that it is NOT confirming to the tolerance limits specified in the 
Consent Order.

Show Cause Notice DATE : 03/06/2024ACT :  Water 

1. Unit has not provided flow meter on final discharge line as well as on reuse line. 2. Analysis result of sample 
collected from final outlet is higher than the prescribed norms.

Reason : 

Gujarat Pollution Control Board

NO : SCN-812841 , 03/06/2024

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 03/06/2024
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GUJARAT POLLUTION CONTBOL BOARD
PARYAVABAN BHAVAN

Sector-1 0-A, Gandhinagar-382 0 10
Phone : (079\ 23226295
Fax -. (079) 23232156
Website : www.gpcb.gov.in

R.P.A.D.
In exe.cise of the power conferred under seciion-2s ol the Water (Prcvenrion and Controt

ol l,(rllulion) Act-l97.1. rrder sectioD-21 of the An (Pr€venlion and Conrrol ol Poltution).198 t and
Authorisalron uDder Haza.dous and Olher Wastes (Manaeernenr & T_M.) Rule,20t6 framed under
lhe Envi.onmeDlal (P.otcction) Acr- I 986.

And whereas Aoard has received on line consolidaled consents & Aurhorizar;on (CC&A)
applicalion lrryald No: 17683,r datcd 01/0612020 to. ReDoval of the consolrdrLcd coDscnr an(l
aurhotizarion (CC & A) ofthis Board under the provisions i rules olthe iloresaid Acts Consent &
Au$orizatlon is hcrcby granted as underl

(]()NSIiII'S AND AU'I IIORISA'IION:
(tJ dcr the provisions /rules oflhe aforesaid en!ironmcntal acrs)

rvz^!z:v

=t-ir-7\t7z
GPCB

2

l ConscnlOrderNo:AWH-l08146Dileofissue:221062020.

Conscnls shali be valid up to 3l/03/2025 ibr ose ofoullet for lhe discharSe ot rrade efl'lucnt &
cmission due to opemrion of industrial plant tbr manulacture ot the lollowing rrems/producrs.

100 MT/rnonrlr
i25 MT/Lnonth
50 MT/monlh
5{l N4l'/monllr
65 MllDronth
l0 MTlmonth

slrrlJlicl t 0 spECIFlc coN DlTtoN

lnduslry shall conrply !v;th the Solid Wasre Managernent Rules-2016.

lndlstry shall obtain NOC lrom CGWA asperorderolllon.National CreeD fribural Io.rhe
\!irhdra\yal of ground $,ater if applicable.

'loi
lU/s. Ad\ rnc€ Pe(rochcnricals Ltd.,
Phl No: 167, Pirina Rord, Piplaj,
4hmed,brd - J8?.105.

Cleatt Gujarat Green CujrraL

4

lr
i.l

-i.,1
i.5
1.6

3 ( ()NI)t]I()NS ltNDf,R 'I'H E WATER ACT

Source ot Water: Bor$rell.
fhe quanlity ot'the fiesh lvatcr cons!mption for in.lusli.i.l purpose shall not erceed 15.5 Kl,l)
Thc quantit), olnre $aler consumprion for donrestic porpose shall nor excee(l L5 KLD.
'lhe qranlrtl olrhc.lomcslic waste water shall notexceed0t l(1,D.
Donrestii, efflrcDl sha be disposed offthro gh seplic lanvsoak pir s)sterrr
I re quantity of rhe indusrrial eflluent to be gene.atc lronr the manufacturing process and ofier
ancillary indust.ial operations shdll not exceed 5.5 KLD.

Pagc I ol5

Sr. No

5

6 Dinder

du brake Iluid & coolarrL
Lubricatln oil

Product
Hea

ISO - 9001 - 2008 & ISO - 14001 - 2004 Certilied Organisation
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The directlves issucd by the Board tom time to tiDre in viee ol dllcclions issued bv lh"

Honorable High ol C(u11 ol Gujarat rn lhe matter of S C'A 7?0i95 and rny olher shallhave ro

bc cornplies with.
ir,:lust.ial emuent fro r industrial plant. after confoming to CETP inlet norns as belo\\', shall he

dischargcd to CE-l P for further treannent ofdrsposal
38

l.{) 'll DE E}'I'I,UI

:1.9.1 Thc Induslrlrl elfluenl lhall conlorm to the tbllo$ing standards

PARAIIIitLII,S GPCB NORMS

rl 6.5 TO 8.5

P!q!!11 40 C

Lrolour (rLce ln unhs 100 rnrts

Suspcnded S! 100 rnglLlids
Oil an( Grelrs3

PheLrolic Compounds

l0m

1.5 m L

50
o_2 L

L

5 rnpr'L

0.05,r 'l-
2.0 mgrL

I rng/L

l0m
100 n1 L
600

cr!!!"
Fluorides
Sul !l[.]!'

itrogen

TotalClromrrDr
llexavi en1 Ch.omiunr

Lead

Nicliel
Zirc
Selenl'Lnr
qs,qr 

--.,Ca{lmi!in

L
2

0

0

tloD (5 (lals at2 C)
COD
Chlorldes

:s!ll!!e'
Tolal dissolv:d Solids
I rsecticrdes/l'esticides

6A%

Sodrunr nbsorption rat,o

Total resrdual Chlorine 1.0 
'rg/L

16

:91

I mg/L
0.2 

'n
l-

L

tL

1000 nic/L
2100 mg,L

lndustr! slurll r)rovide l(D! meter at outlel of[TP & maintain its recor{]s
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ffi\rz
GUJARAT POLLUTION CONTROL BOARD

PABYAVARAN BHAVAN
Sector-10-A, Gandhinagar-382 010

Phone : (079)23226295
Fax : (O79) 23232156
Website : www. gpcb. gov. in

ITIONS TJNI) ]IE AIR

GPCB

i9l

4.1 Following shall be used as fuel

Sr. No Ircl Quanli ty
Wood.'Ligrrile/Coal/ 7 NlT/monrh

The flrLe g6s emissron through sla€ks sha contbrni ro ih. followinE srandrr(ts

]'he efilucnt confoflning lo the above slandards shalt be conve),cd rhrough ATPA clorc.j
Pipcline and senr to CETP NTIEM Narol for trearmenr.,trealcd efUuenr sha[ be
disposcd by NTIEN4 as per norms given ro CE't'p, Narot anrl .hsposat inro river
Sabarmali.

1

.t.l

No.
St€ck Stack ftcigh(

Steanr Boiler 30

Permissible
Linrit

2

Dusr Collector +
MultiCyclone 150 rngi Nrnr

J00 pprr
i0 ppmi0

+Ba filter

Polhrlanr

Sulphur Droxide (Sor, lrsh;

Nitrogen Oioxi,le. o,tO), lrgr m-

Parliculate Matter
(si

'rhennic

llLrid healcr

!.1 There shall be no process emission frcm manufhcru.i.g process & orher anciltr.y operation.

{ { Arrbient air q aliry within and outside lhe premjses ot the unil shall conaorm National
ArDbient Ajr Qualiry srandards notified by MoEF !j(te notificarion darc(t t6/l l/t00,l) a|d
rrrainl) lo lhe 1b lo$ing naudards: ,

iSI.
No.

l inrc Weightc(l

24 Hou$
50
EO

24 IIours

zc less than l0 OR PM
I,anrculate Mauer (Size Iess lhan 2.5 prn) OR

10
80
60
100

d0
60

The iLrdustD Shall tale adequate rneasures lor conrrol of noise lerels tioln ils
withif the premises so as io maintain ambient air quality standards in rclpcct of no se to lcss
tha T5dB (A) durlng day rime and 70 dB (A) du,,ng nishr rime Dayiine is reckoned in
hcr$een 6a ln. and l0 p.m. and nighuime is reckoned Lrenvecn l0 p.m. anrt 6 a m.

'lhe appllcant (hxll provide proDer !enlitation and exhrlst tacilirjes so as lo nraintain heall rr
$'ork;ng at nosphere wirhin rhe Iactory premiscs

Clean Gujarat Green Gujarat\

APCNI

Particulat€ Mafier
SO:
NO,

21 Hours

24 Hours

.1 6

ISO - 9001 - 2008 & ISO - '14001 - 2004 Certified Organisation
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5. AuLhorizrlion under Rulcs 6(2) of Hazardous nnd other wastcs lllrnag€m€nt &
Trxnsboundrv NIoaemenU Rulcs - 2016. lForm -21

\nmhcr Dt,uthoriz:ttion.: AWH- 1084{6 Datc ot iss"c: 221062020.
ll/s. Advsncc l'rlrochemicxls is he.eby granted an authorizatlon 10 opcralc lhcility lor
lollolvlng hazardour wastes on the premises situated at Plot No: 167, Pirxn. Road, Piplnj,
GIDC- Nrrol. Ahnredabad -J82405.

)l
5.1

Sr

I Eflr Weslc I 5 MT/yea.

Quantity Schedule

Il5.l

0:l MT/\,ca. t-20.1

Iacilitv

Collection, Storagc. Tr nisporlatlon,
Di sal al Authorized TSIf F

Collecrion, Storage. Dccontanrinalion,
Transportalion ;ncinerarion at CIIWI

l facjlity approved by tl qo

5l

5.,1

:5

5.7
5.3
5.q

5.10

511

5.rl

5j

fhe authorizatiof is gmnted to operate a t-acility for collection, srorage, Irrnsportation an(l
ukrffate disposal ol tlazardous wasles as above.
Ihe llulhorizrtion i{ subject to the conditions srated below and such orher conditions as may be
specilled in lhe rules liorn time to lime under the Environrnent (P.otectLon) Ac!-1986.
Ihe auLhorization shall be nr tbrce tor a period ol fi\'e ycars (i.e. up (o 3l/03/2025).
An) urarLthorized (hange in peFoDnel, equipment or working condiliofs as nrentioned in the
aulhorizarion ordcr by the persons autho.ized shall constitute a breach ofthis aurhorization.
AD opplicatiof lbr the renewalofan anthorizat;on nrall be made as hid down in rule 5 (7) 0').
lndustD shall subnrir annurl repofi \'ithin l5 days and sub squinty bv 3lsl Jafu y every ]-ear.
ln(lnslr) slaLl havc to manage waste oil: discarded containers etc as per the ltules 2016 and
shrll apply -{rihoflzation/submii dctails fbr.ll the applicable wasle as per the Rules 2016
\rrhrn l5 dars.
'lhe percon.\urhorzed shall Lrot rent, lcnd. sell. t.anslcr or othcNisc tr.rrsrroit th. haTrrdous
a r(l olhcr waslcs.\cept \ylal is pcnrlited Lhrough this rthorization.
Tlie pcrson nutrori.ed shall implerre.t Emergenct, Response Procedure (ERPI lor $hich this
lrrLrhorizarion is beiig granred considering all site specilic possiblc s.cno ros sucl as spillag.s.
leakcges- fire etc. .nrd their possiblc iDpacls xnd also carry out niock rrlll in this rega.d.tl
irgular intcr!al 0t lirne.
The person anthofizcd shall comply with the provisions outllned iD lhe Central Pollution
Ll.nrrol lloard gur,lelines on "hnplemenliDg LiabiliLies for Environnrcfral Danrages due lo
llalldling an.l Disp.sal ofllazardors Wasle and Penalt)''
Any othcr cofd(rons ibr compliance fls per the Guidehnes issucd b\ the N,finistrv ol
En! ronmen!. l:oren aud Climare Change or Centml Pollution Co trol Bor lrom lime lo
1irre.
Annnal .eturn shall be tiled by lune loth lor the period ensuring i lsr March olihe year.
The authorir.Ltion s gri.lcd to ope.ate a facil,ty for collection, sto.age. w rhin lhe facror)
frer iscs an(l tre{lLrrent, transportalion and ulrlmale disposal oftlazardor s rvasrcs as above.
lndLrslry sh0ll dispose its hazflrdous wastes lhrough co-processing. pre prccessiug lo rhe e)itenr
possible prior irs disposal to incrnerationl la.dfiU as pe. provision! of Hazafdous arrd Othcr
$asres (l\,10 ragerninl and-lrans boundiry Moveurer0 Rules,2016.

5. 16
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ffi\t7,

GUJAHAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector- 10-A, candhinagar-382 010
Phone : (0791 23226295
Fax : (079) 232321 56
Website : www.gpcb.gov.in

5.17 lnduslry shall srriclly comply wilh all the measures specllled in suidelines tor spent $tvenr
rnanagcnrcnl, spe rt acrd management. and orlrer gr idelines,/direclio rs pubtishcd fro rirne ro
timc by GPCB and/or CPCB, etc.

5.l3 UIit shall carry out tmnsponction ofhazardous wasres lhro!gh CpS mounted vehicles only_

GPCB

6 CENERAL CONDITIONS

6.1

AIy changc iI persornel, equipLrenl or workirg condrons as mcnlioned in the consenrs
lorm/order shonld innnediately be int;nialed to $is Roard.
\\hcnever dLre lo acciderrt or other unfbreseen acl .r ever. such effrssions occur o is
apprehended lo occur in excess oI standards laid do\rn such infbrmfiion sha be lbllhwith
reporled k) Board. concemc.l I,olice StrtioD. OtIce ot Drecror re of llcalth Sorvicc
Dcparlrncnt olE\plosj!cs. Inspectorate ofFactories arrd tocrL bod!
Ir (:r.c of la L ^ oolhr' oI co.rlrol eor.pr elll.. t. p-onrrcrior tn,re- coine,r<J to ir
shall be stopped. ReDredial acrions,measures shatl bc imptemented rnrmcdiaretr- ro trrinlr
( rrire sir iron io rl.
'lhe Envrronnrental N,lanagenrenr Unitcell shall be senrp ro ensure jmplerrerlarion on an{l
rnonrtonng ol environment!l safeguards and orher condirions stipulaLer br staruroq,
althoriLies. Thc Enlironmental Managemeut Celt,Unil sha d;rectty rcpo( 10 rhe Chief
E\ecullvc ofthe o.ganizalion and shall work as a local poinr for irrernalizrns eDvironrrental
\..rd. IhececFl ,uIilsals^c.o.Jirarelle<\irci.,.,'rer\rron.nentdt audi. rrd preprr"rior

of environnteutal slarements
The Environ crtal audit shrll be carried our yearty and the environmerlal sralernenB
pertainilrg ro the prevrous year shall be subrnilling ro this Slate Boar.t tares! by 3oth
S$tember ever) !ear.
The Board reserles the righl to rev;e\ an(lbr.eyotie rhe consent and/or mckc variations in
the couditions. \!hich the Board deems. fit iD accordance wirh Secrion 27 ofll)c Act
I. case ol charg. ol'owfeBhip/mafagemeDr lhe n|fre and add.e\s ol lhe ne$ ouners,
Irulfers/(lirecl.la prop.ietor should irnmedratelv be irrri rated 10 lhe IloaRt.
IrdtLSIr) shall hale lo displa) thc relevant inlormarior wilh rega( ro traTarrtous sasr. ai
indicared irr lhe Hon. Sup.emc order in w.p. ro 65, oi t99j dare(t Hlh OctohcL 200:l

6.,1

6.i

61

Cutarat Pollutio
loD behall-o1'

( Raies
Environnlental Engin€€r

N( ): CI,Ctl,AB D/N L/CCA- I45/lD,I0I 00/

Nl A. Ad!:rnce I,ctrochemicah.
I'lot No: 167, Pir.na Rord, Piplaj.
CIDC- \crol,
,'1lr rcdrbad - 382105.

DATE

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - '14001 - 2004 Certified Organisalion
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A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 01/06/2024 14:01:51 from IP No: 115.242.149.46.
B. 10100-Advance Petrochemicals  Ltd accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Annexure - 2.4 B130
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3

1

2

5

6

7

8

11

PLOT NO:167,
PIRANA ROAD, PIPLAJ,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

info@advancepetro.com

9925084848

Type / Scale / Sector / Status : RED / SMALL / Organic Chemicals manufacturing / In Operation
 Inspection Dt & Time : 23/05/2024 16:00 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 15.500

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804828 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
Mega Pipeline / No generation of industrial wastewater

Ind : Dom : 1.500
5.500Ind : Dom : 1.000 Waste Water generation / Discharge (klpd) :

AWH-108446-31/03/2025  Last Inward:176834-04/06/2020[GRT]

No

 TSDF Name : Nandesari Enviro Cntl Ltd.BARODA [22333]

 Person Contacted : Ripa Solanki (HR)

4

17

Advance Petrochemicals  Ltd

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

09/08/1985 09/08/1985

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =1, Process =1 , ETP Cap = 153 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2011 , On Dt : 14/04/2015

Applicability of CRZ Rules : No

Outward No: 42039-05/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
23/05/2024 SCN 03/06/2024 --- 804828 SCN OTH 812844
24/02/2022 SCN 09/09/2022 IMM, 640367 SCN ROU 682697
08/06/2020 SCN 27/04/2022 31A,, 567271 SCN APP 660532

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : 2017-2018 HW Monthly Return : 2024-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 60638, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 4557, Kilo Litre  - 75

Monthly Patrak Data : Last Return : 202404 HAZD Waste Disposal : 0.010 (0 Trucks)

ETP Details : P-Collection Tank,P-Oil-Grease Trap,P-Pri Settling Tank,S-Aeration Tank,S-Settling Tank

APCM Details : Bag Filter,Cyclone ,Dust Collector,Multi Cyclone ,Scrubber

Fuel Used : Lignite

Stack Attached to : .... Any Other,Boiler
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General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ABD-NL-315

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? No.

d  - ALL  APCMs are in operation No. As per crux 

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? No.

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? As per crux

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

--

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable --

n  - Details of safety spects provieded by the facility --

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.
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Inspection Crux:

Water Observation:
Unit has provided ETP consisting of Primary and secondary treatment units for treatment of generated effluent. 
This is common ETP between M/s. Advance Petrochemicals Ltd. and M/s Advance Multitech Ltd (GPCB 
ID-10099). During inspection, ETP units are observed in non-working condition and leakages are observed in 
ETP Tanks. Unit is instructed to clarify regarding the same. Treated effluent is sent to CETP NTIEM for further 
treatment and final disposal to River Sabarmati through dedicated underground pipeline network of CETP 
NTIEM. Unit has provided flow meter on final discharge line and reading of the same is observed 565 m3. 
Moreover, there is no any ZLD condition given in CTE/CCA issued to the unit. During inspection, one treated 
w.w. sample (pH – 7 to 8 on pH strip, Color: Grayish) collected from the final outlet of ETP for further analysis 
purpose. Urea is not observed being utilized for wastewater treatment. [393]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
The unit is inspected w.r.t. Hon’ble NGT Matter, Original Application no. 95/2024 (WZ). The matter is 
registered with reference to the complaint of Mr. Dayaram J. Yadav alleging that the said unit is releasing 
untreated/partially treated industrial wastewater into River Sabarmati through open pipelines leading to pollution 
in River Sabarmati, violating the ZLD (Zero Liquid Discharge) and other conditions of CTE (Consent to 
Establish) issued by GPCB. During inspection, unit is observed in operation and processing of cloth is observed 
going on.Unit is having CCA for Glycol Ether- 65 MT/Month, Binder – 10 MT/Month, Heavy duty Brake fluid 
& coolant – 100 MT/Month, Lubricant oil – 325 MT/Month, Grease – 50 MT/Month and Antifreeze Coolant - 50
 MT/Month valid upto 31.03.2025. During inspection, unit is observed in operation and manufacturing of Glycol 
Ether is observed going on. General housekeeping and ambient air quality is found normal. Necessary 
instructions are issued to the unit for compliance. [393]-31/05/2024
~ RO Comments/Reply :As per IR...............................-05/06/2024

PCB-ID: ( 10100 )

Remarks :

-

Site  Observations  during  Inspection ,

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 01

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

I recommend : d. Issue Show Cause Notice
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1. આપના એકમની ુલાકાત Hon’ble NGT, Original Application No. 95/2024 (WZ) સંદભ લીધેલ છે. 
Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

1. આપના એકમની ુલાકાત sump No. 7A, 7B અને 7C નાં member units માંથી 
CETP માં જતી effluent carrying pipeline માં multiple leakage નાં લીધે w/w 

overflow રોડ પર થયેલ છે. નાં સંદભમાં લીધેલ.

756902(09/09/23) Fully Complied

2. ુલાકાત દર યાને એકમ કાયરત જણાયેલ પરં ુ w/w discharge to CETP માં 
જોવા મળેલ નથી.  w/w discharge એસોિસએશન માંથી અ ય ૂચના ન મળે યાં 
ુધી બંધ રાખવો.

756902(09/09/23) Fully Complied

3. ુલાકાત દર યાન આપની final collection tank 80 % ટલી full જોવા મળેલ છે. 
થી w/w collection માટ અ ય યવ થા પણ કરવી. તેમજ જ ર જણાય Production 

બંધ રાખ ું.

756902(09/09/23) ---

1. છે લા ૩ માસનાં ઉ પાદનનાં, પાણી વપરાશનાં, ગંદા પાણી િનકાલનાં, બળતણ 
વપરાશનાં, Fly Ash નાં, Destination residue અને અ ય Haz. Waste જનરશન 
ડ પોઝલનાં ડટા દન-૨ માં ર ુ કરવાં.; Hard copy submitted of data at RO office 

Dated 25/2/2022 and Gandhinagar office dated 28/2/2022 (31/03/2022)

640367(24/02/22) Fully Complied

2. CCA ની શરતો ું ુ તપણે પાલન કર ું.; we submitted hard copy of reply at 

RO office dated 25/2/2022 and gandhinagar office 28/2/2022 (31/03/2022)

640367(24/02/22) Fully Complied

3. આપના એકમમાં બે નંગ બોઈલર જોવા મળેલ  ગે CTE/CCA Amendment 

મેળવ ું.; We do not have excess bolier then the CCA . we have 02 no s of 

boiler and we have permission for the same . we herewith enclosing the copy 
of CCA for your reference (31/03/2022)

640367(24/02/22) ---

3. બોડની મેળવેલ પરવાનગી CCA માં આપેલ તમામ શરતો ું પાલન કર ું.
; we are reply submited of id 687872,73 and 68787 on dated 10/06/2020 at 
vatva RO office. (30/06/2020)

567271(08/06/20) Fully Complied

1. એકમમાં બેસાડલ ETP ના તમામ એકમો ું નામકરણ કર  લો ડાયા ામ ચાટ 
બેસાડ  રકોડ ળવવો.
; we are reply submited of id 687872,73 and 68787 on dated 10/06/2020 at 
vatva RO office. (30/06/2020)

567271(08/06/20) ---

2. છે લા ૩ માસના Distilled કરલ Solvent ના, બળતણ વપરાશના, HWM ના, પાણી 
વપરાશ/િનકાલના ડટા આપવા.
; we are reply submited of id 687872,73 and 68787 on dated 10/06/2020 at 
vatva RO office. (30/06/2020)

567271(08/06/20) Fully Complied

W.C Notings: As per profile[4765-AEE]~
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 Inspection Team :

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 33 FIL,CYC,DUS,MUL,SCR

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 33 YES FIL,CYC,DUS,

MUL,SCR
Lignite 7 MT/month not in operation 

during visit

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @7 to 8 on ph strip / 1600-1600 REP  ## final outlet of the etp ~ Grayish

D

A

D.B.Prajapati, SO - MS. APARNA AJAY NAVALAKHA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (10100)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Distillation Residues I  -20.3 3.000-M.T COL,DSI,DST,STO,TRA
2 Chemical    sludge    from    waste    water treatment I  -35.3 2.500-M.T COL,DSI,DST,STO,TRA
3 Distillation Residues I  -20.3 3.000-M.T COL,DSI,DST,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 antifreeze coolant 50.000 50.000 - M.T 0.000 as per crux
2 binder 10.000 10.000 - M.T 0.000 As per crux
3 glycol ether 65.000 65.000 - M.T 0.000 As per crux
4 grease 50.000 50.000 - M.T 0.000 As per crux
5 heavy duty brake fluid & coolant 100.000 100.000 - M.T 0.000 As per crux
6 lubricating  oil 325.000 325.000 - M.T 0.000 As per crux

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 additive 10.000 - M.T
2 alcohol (aliphatic) 20.000 - M.T
3 base oil/grease base synthic oil 315.000 - M.T
4 castor oil 15.000 - M.T
5 emulsfier 10.000 - M.T
6 ethlyene oxide 45.000 - M.T
7 ethyl acrylete 5.000 - M.T
8 ethylene glycol (mono, di, tri , poly) 40.000 - M.T
9 ethylene glycol (mono, di, tri, poly) 80.000 - M.T
10 m.m.a 2.500 - M.T
11 styrene monomer 2.500 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 17.000 WWG : 6.500 Water Source     Remark
1 Domestic Purpose 1.500 1.000 Borewell
2 Wash  Water 15.500 5.500 Borewell

Water Consumption & Generation Break upG

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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Signature By(D.B.Prajapati, SO )
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Ahmedabad (East)

Plot No. 3501, Phase-IV,
GIDC, Vatva,

Ahmedabad-382445
Tele : (079) 29295880

74594Legal ID :

PCB ID : 10100

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 23/05/2024 in order to verify the statements made by you in your application for Consent to 
Operate under the  Water  Act / to ascertain the Compliances of Conditions specified in Consent Order.

For Your Information.

The Unit Head(P.C.B.), Ahmedabad-Vatva

NOW THEREFORE, in exercise of the powers vested with this Board 
Under Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

Dr. Tallika Patel, SSO

Advance Petrochemicals  Ltd,
167, PIRANA ROAD,
PIPLAJ,
AHMEDABAD,
Dist : Ahmedabad-Vatva, Tal : Ahmedabad-Vatva, SIDC : Narol
Phone : 9925084848

COPY TO :-

1 The Analysis Report of the Sample drawn indicates that it is NOT confirming to the tolerance limits specified in the 
Consent Order.

Show Cause Notice DATE : 03/06/2024ACT :  Water 

1. During inspection, ETP units are observed in non-working condition and leakages are observed in ETP Tanks.. 2. 
Analysis result of sample collected from final outlet is higher than the prescribed norms.

Reason : 

Gujarat Pollution Control Board

NO : SCN-812844 , 03/06/2024

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 03/06/2024
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(T) 07e-232s2152

ByRP.A.D
CCI\-Ancndment
(llo. AWH-132920)

No : GBCB/ABD/CCANL.220(3YIh33W I Drte: I D,AA

Ameirdment to CONSOLIDATED CONSENT AI{D AUTHORISATION (Under the provisions of
the aforesaid emvirunmcntal acts)

To,
lll/s. I(rnforlp Tcxtlle Ind hlt Ltd,
Plot No: 91, Pirrnr Ror4 Plplal,
Ahmcdrbrd -38lXt2t.

SUB: Ameidme,nt in CCA of this Boad
Rcf: l. You CCA - Amendment Application Inward No. lnW Dated: 29ll?lir,O23.

2. CCA orderno. GPCB/ABID/CCA/l{I-220(3yID-:Blr{llM726 dated: 2910!rnL22.

ln qercise of the powcr conferned under scction-25 of the Water (Prevention and Contnol of
Pollution) Acf.1974, under section-2l ofthe Air (Prevention and Contnol ofPollution) Act-t981 and
Arithonization under rule 6(2) of the Hazardous and other Waste amendment (Tvlanogernent and
Transbormdary Movenrent) Rules'2016, framcd urder thc EF Act-1986, thc Consolidated Consent
Authorizatioa (CC&A) gnnted to M/$ Krnkrrlye Tcxtlle Ind hrt Ltd loced at Plot No: 91,
Plrrnr RooG Plptei, Ahmodehd vidc this office Conscnt order no: AWH: l?/0472 drte of ksue:
IOMDM| isbeing subjecEdto amendmqrt fc the following conditim only.

The validity peiod of the odcr shall bc W to 30/0/6/l;l[.27.
The Cmdition about deteils of Production is amended and shdl be r€ad as uoder.

l.
)

3
3
t

.1.
,

3.3.

3.5.

SPECIFIC CONDITION:
Inducfy shdl comply wltt tte Solld Wrrte llfirnrgement Rulec.2015.
Industry rhdl obteln NOC from CGWA rs pcr order of IIou Nrfiorrl Grccn Trlbunel
for the wlttdnwrl of ground mter, lf rpp[crble .

Unlt shell rtrlc{ty obcy/omply Oe ordcrc by llon'ble Hlgh Court of Gqiaret ln WPPIL
9t of 2021 frnm tlmc to flme.
Unft rhdl not crry out eny kind of productlon acfiilO coverpd under EIA - Nofrficrtlon
- 2006 wfthout obtelnlng pdor EC from competent euthorlty.
Unlt shell lnrtrll and commlcslon Contlnuoru Emlrslon Monltodng Systcm- CEMS (es
per CFCts guldcllnec for relevrnt prrrmeters) whte.h shdl bc connected wlth
GPCB/CFCB setver.
Unlt shall provldc dedtcatcd ctorrge rrcl to $orc fuc.I, hrardous & non-hrzerdous wrste.
Unft rhrll comply wltt SolH Fuel Guldollncs es well rs Coel hendllng guldellnes of ttls
Borrd.
Unlt shall ure Agro werte/coal ln plrce of wood u foel
Unlt rhell pmvlde ABCM rs per ro[d fuel guldotlnoo of GPCB.

3.4.

3.6.
3.7.

3.t.
3.9.
3.10.

Sr.
No

Pmduct Ouentlty (Mcter/month)
Edrtlnc Proposed Totel

I Textile ltocessinc of Clothes t6.0 Lacs 7.0 Lacs 23.0 Lacs

fly uh generetcd chell be collcc{od rnd$orcd ln fly rsh sllot

Clean Gujarat Green Gujarat

Ite

Website : htps://gpcb.guiarat.gov.in
Page 1 of6
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3.1l. The [y ash ihrll be rrd[zod rs pcr Fly Ash Notlllcrflon-u rmendmcnt ftom frme to tlme.
3.12. Unlt shrll not lnstrll rny trer phnt mrchlnery, EfP Phnt, frre gu rtrck end procets

strcks ln the prrmlon wltLout ob0rlnlng prlor CIT from tte Bo,erd.

4. OONDITIONS UNI}ER WATERACT 1974:

4.1. Waf€r Source: Borc well.
4.2, The quantity of watcr consumsion fm dorncstic proposq afrer proposed amendment, Hnsin

unchmgedas 20 KLII
4.3. The quantity of domer,tic wastewatc,r g€rneratior, afterp,roposed amsrdment, rernain unchanged

as ll IO,D
4.4. Domestic eflluent shall be disposcd of through scptic taol/sosk pit systern.
4.5. The quantity of the fcsh w&r coraputation for indugtiel prqlros.,, slull increase fr,om 550

KLD to 740 KLD.
4.6. The quanfity of hade r:fluemt, aftcr propoocd amenrlnreng shall incrc ase from tl4ll XLD to 645

KLD.
4.7. Industrial wasE watcr gencrdion of 615 IO,D from manufrctuing lrrccess and ofter ancillary

operation shall be tr€atd in ElP.comprising of gimry tseatmqt ftcili$. Trcatcd wastewater
shall be discharged irrto CETP o.permcd by NTIEI\{ rfter achicvirrg inlct txmns prcsffibed
below. j

4.8.

4.8.1.

TRADE ET'ILIIEM!
The applicant shal. operate efrlum tEahcnt sysHn efficiently so that eftluent fiom the
industrial mit stull conform to the CETP inlet norms mc,ntiqrcrl.below howevcr the final
discharge of treaterl effiuent fiom CETP shal adh€rc to tre prcscribed standrrds for CETP

PARA"IIEIERS CETP INLET NOITMS

Lead

Niclcel

Zinc

a

lfi) units
c

in unit
Solids

Oil and C.nr:asc :.0

Total Chrornium

Phc,nolic

Fixed Dissr'lved Solids

Chmium
BOD at

Arsenic

Page 2 of5
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- GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 07e-23232152

4.t.2.

4.t.3.

4.8.4.

4.8.5.

PARA}IEIERS CETPINIJT NORMS
Selenfurm 0.Osmgll
Boron ?:twll-

TheftultrealodefflumtconfrmingtoCETP inlenrrms shall befullyconveyed intoCETP
of lvl/s. Narol Textile Infrastnrctne & Envirc Managmort (CETP) throug[ underground
drainage system ofItlTIEM, in no case efrluent shall bc disclrarged in to Environment by
anymcans.
In case of failure of CETP, ryplicmt shall have to heat the tadc effluent of their rmit fully
so as to achieve the quality of the fted effluent from their industuial p,rcmiscs as per the
OFCB nonns meirtioned bclow into NTIEM pipeline.

Unit shall maintain daity log book of water consumption, wastd tmter genemtion and waste
water co,nveyed to CETP.
IrrdusEy shall provide fx prpeline with flow meter for heated efrlucnt at outlet of ETP and
shall maintain its record

5. CONDITIONS IINI}ER THE AIR ACT 19II:

5.1. shall be usd as fircI.

5.2. The rylicant shall install & A€rate air pollution contnol systcm in oDdcr to achiwe norms
prescribcdbclow. .... .:..

5.3. The flrrc gas cmission troryh stack shall confom to the following strndards:

Clean Gujarat Green Gujarat is{

PARAI}IETERSI GFCtsNORMS
DH 6.5 TO E.5

Ternocrature 4dC
Suspendcd Solids lfi) mc/L
Oil and Grcasc 10mc/L
Fixed Dissolved Solids 2lOOmilL
Phsnolic ConDormds I mrEIL

Sulphides 2.0tmclL
Ammonical Nitnogen 50ms/t
TotalChromiusr 2melL
Hercvelent Chromium 0.t mr/L

coD 250
Chluides 600ms/L
Sulnhate 1000mr/L
Bio-Assay Test 9096 survival of fish,after 96

hours in l00o/o efflucnt

SnNo. f,'uel Edstlng Quentty Propoccd Qurntlty TotelQuenflS
2lMTrDavt ImportedCoal 15 MT/Day 6 MT/Day

Strck
No.

Shct Attee.hed To Strck
Hdcht APCI}I Prrrmctef Pernlsclble

Llmlt
I St€om Boiler

(Pro,pos€d) (8 TPH)
30m APH + ESP +

Alkalinc scrubber

Thermic Fluid Hce
(3(m In 30m

APH + ESP +
Alkali Scrubbcr

Particulatc
mffi
S02
NOx

150 neNm3
lffippm
50mn

2.

Website : https//gpcb. guiarat.gov.in
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6.

5.4. There shall be no pror,ess gps emissiorr fr,om manufacturing process tL other ancillary operation.

Author.lzetlon undrr Ruler 6(2) of Erzrrdour end ottcr lVestcs [Menegemcnt &
Trensboundrry Movementl Rdct-2016. [Fom -21

6.t. M/r. Krnkarlyr TerHlc Itrd Pt/t Ltd is hereby graffid m authorizrtion to operate frcility for
following hazatdous wastes on the pruniscs siuded at Plot No: 91, Plnnr RorG Plplri'
Ahmedebrd.

6.2. The Condition No: 5..1 shsll b€ mendcd md rcad as tmder.

Seledule Eedltty

4ti.0
MT,year

rE0.0
11ss./year

500'{os-/
month

5r.0
LiU'rear

Spcdfrc Condlfrons srlpulrted ln Crlltcrlly Pollutcd Areru (CP.{) / Sarer.dy Polluted
:Arces (SPA)

o Addltlonel condldonr unden Alr Act:

a) Unit shall adhere to stsingcnt ahpollutants standmds i.e. t0 7o of cx,sting flue gas and process
emission shdards irr the CPA.

b) Unit shall adhere to sringent air polluAnts standards i.e. 90 7o of oc sting fluc gas and prrocess

.emission standards irrthc SFr{.
o) Following air polluticn conlrol measur€s shal bc provided for the flue gasiernission sourpes

like Thermic Fluid Heaters ac.
APCM ln Rcd / lndurHelunl6of SPA

Ilpe of nFCII -

3to<6 film +
6 ESPI- Wrtcr

dl Unit shall provide at easttwo stage scrubbing systqn of rypropriat,'media forthe contnol of

at

Sr.
No.

Wrste

I
ETP Sludge

2.

Discarded
Container

Empty Bags
with Liner

3. Used Oil

TotelPlopo.od

/tt.0
MTlyear

Collectim, Storage,
Tranryorratiott,
Disposal atTSDF

I-35.3

.50.0
Nob4/Gor

tOOftos.l
mmth

230.0
Nos./year

600Nos"/
mmth

R€usc /Selling to
Aufrorizcdrcoyolu.
Rcrrse in filling final
proAu*fzarOous
WasE

'.:.

r-33.3

5.0
LrUyw

55.0
Litlyerr

Collectio,rU Storage,
Transportation,
Disposil 1s selling to
registened eprocessors
Or Reused in plurt &
rnachinerics as a
lubrioant.

I-5.1

+W*rScrubber
Multi

Stelm gencrrton crpclty

Less than I
I to<

frre process gas ernission.

,ts
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-
GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-23232152GPGB

e) Unit shall install and comrrission Cqrtinuous Emission Monim,ring Systwr- CEMS (as per
CPCB guidelincs for rplevant parameters) which shall be connccted with GPCB/CPCB seryer
(In case of larye andmedium red category in&tsaies)

0 All conrmon facilities shall install CEI\{S (as per CPCB guidclines for rclevant parametos)
which shall be co,nnec'ted. with GBCts/CPCB sera€r to the Stacks pnovided with Cmnon
Multiple Effect Evaporator (CMEE), Cosrmon Sp,ray Dryer, Common incinerator etc.

g) The unit shall adhere to Sector specific guidelined SOP pnblished by GPCB / CFCB from
time to time for effective fugitive emission conhol. (like guidelines for: Store crushing units,
Coal handling units, spent solvcnt hmdling urd mmagement, spcnt acid management
Decontamination of &ums, containers etc.)

h) Unit shall talce adcquate measunes to control odorn nuisance from the industrial activities
which may inolude measures like- rue ofnaskiag agcnt with atonrizer systenr (water curtain),
closed / automatic maerial haodling systcm, contrinmcnt ofthe odotr wlncrable areas etc.

i) Unit shall not usc P4+oke, firmac€ oil, LSHS as a firel.
j) Unit shall adopt s€ctorlol Best Available Technolory-BAT(tilce Use of Induction Funtace,

Electric Arc Furnacc instead ofCnpola finnace in forrndry h&rstry, Caustic Rccovery Systern
in Cotron Tortile rmits ac.)

k) Unit shall provide gr-ecm belt of 4Oz6 ofthe plot meo" rsing conoept ofthe social foresty and
derrelopment of green belt outside project p,remiscs in adjaccnt areas.

l1 Unit.shall provide Wall to Wall carpeting in vehicle movenrent areas within premises to avoid
dusting.

o Addltlonal condldons uden the Wrter Act:

a) Unit shall only usc treated cfflumt for prcpararion of lime and offrcr slwry in ETP. No fresh
water shall be utilized in ETP.

b) In the case, if the Indrstry is not a membcr of CETP and domestic wastc water generation is
more than l0 KLPD, inersry shall instdl STP of adequate capacity and hearcd sewage shall
be reused / rccycled to the maximum cxlcnt.

c) In case of targp and Medium Red Category industry, fte uoit shall install systrrn for
continuous monitoring of effluent quality / quantity as per CPCB guidclines for rclevail
paraneters (like pfL Flow, Temperatne, TIOC7COD, N}II-N etc.) utd shall bc connected to
GPCB se cr. In case, ifthe industry is ame,mber of CETP, rmit sha[ install flow metcr.

d) If the water consumption of the unit is mote than 50 KLPD, Unit shall submit dctailed wat€r
brrrreting plan (off site).

e) Thc unit shall orplore Techno-Erconmric ftasibility of Zero Liquid pis*arge (ZLD) md if
feasiblc ZLD shouldbe adopted"

Addlfrond condltlonr under thc Hrzrrdoup TYrsG Mrnrqcment Rulec:

a) Unit shall strictly carry out hondling storage and disposal of fly-ash, slag, rcd-m4 de-inking
sludge etc. (Hlgh Volume- Low Effest Wastes) as p€r prcvailing guidelines and its disposal
at designated locdions approved by the Boad.

b) Industry shall dispose its trazarUous wastes through co-processing pne-processing to thc
extent possibte prior its disposd to incincratiorn/ landfill as per provisions of Hazardous and

CIher Wasles (Idmagsnrcnt and Transbomdary Movemcnt) Rulcs, 2016.
c) Industry shall strictly comply with all the mcasncs spccified in guidelines for spent solvent

managem€nt, spcrt acid managemen! ardotlrcr guidelincs/directiotts publi$ed frotntime to
timeby GPCB and/orCPCB, etc.

o

Clean Gujarat Green Guiarat
Website : https://gpcb. guiarat. gov.in
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o 0ther Genenl Cond idons:

s) Unit shall submit rsport of compliuce of the curditims of EC' evcry yesr to the Board
preparcdbythird party.

b) Unit shall enhancc (lER fund allocatim to at lcast 1.5 times thc slabs given in the OM dated
01.05.2018 for SPA and 2 times for CPA in case of Envircnmenat Clearanoe.

Alltheothsconditiorsofth€GxistingCCAordcrno: AWH-1211471 drteoflsruet t0Ult10il2
sha[ r€rrain unchangrd.

You arc directedto ccmply withthesc mnditions in truc spirit.

Forendor beheEof
Gufrrrt Pollufion Conhol Boud

7.

8.

A A P,,*4,-
(J. B. Pmtyr)

Unit herd Ahmedebod Emt
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10

3

1

2

5

6

7

8

11

PLOT NO: 91,
PIRANA ROAD, PIPLAJ,NAROL,
Ahmedabad - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

jitu@kankariyatex.com

-

Type / Scale / Sector / Status : RED / MEDIUM / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 15:10 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 740.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804818 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Soak Pit
Discharged to CETP (NTIEM) / No generation of industrial 
wastewater

Ind : Dom : 20.000
645.000Ind : Dom : 11.000 Waste Water generation / Discharge (klpd) :

AWH-132920-30/06/2027  Last Inward:292908-29/12/2023[GRT]

No

 TSDF Name : Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

 Person Contacted : Mr. Mukesh Jain (Manager)

4

17

Kankariya Textile Ind Pvt Ltd

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

08/07/2008 08/08/2008

Borewells: 2
Tubewells: 0

Boilers=2 , DG Sets=0 , Flue Gas =4, Process =0 , ETP Cap = 950 , Capacity of All = 62 HP + 62 HP

 Env Audit Detail : Sch : 2 , Sunrise Environment Consultant , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42018-03/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
09/02/2023 SCN 16/02/2024 --- 704720 SCN COM 783999
13/10/2022 SCN 22/11/2022 690596 SCN COM 688923
28/08/2019 SCN 04/12/2019 538216 SCN ROU 528994

Lab Charges Pending :  Rs. 5155.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 240370, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202307 HAZD Waste Disposal : 400.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Tank,P-Holding Tank,P-Nuetralization,P-Oil-Grease Trap,P-Pri 
Settling Tank,Primary,S-Aeration Tank,S-Settling Tank,S-Sludge Dry Beds,Secondary,T-Carbon Filter,T-Sand 
Filter,Tertiary

APCM Details : Alkali Scrubber,E.S.P,Scrubber

Fuel Used : Coal,Lignite

Stack Attached to : *** Not Applicable,Boiler,Fuel Heater(Thermic)

1/7 ( Through XGN )03/06/2024

PCB Id: 33947
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
k  - Recycler Registration Valid ?? N.A

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ABD-NL-610

b  - Industry Operating without CCA Yes

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No.

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date Yes

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? --------

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

----------------

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable -------------

n  - Details of safety spects provieded by the facility --------------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

2/7 ( Through XGN )03/06/2024

PCB Id: 33947
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 33947 )

Remarks :

Unit is having valid CCA comman with M.S.Bhairavnath Ind Pvt Ltd.

Site  Observations  during  Inspection ,

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/7 ( Through XGN )03/06/2024

PCB Id: 33947
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આપના એકમની ુલાકાત Hon’ble NGT, Original Application No. 95/2024 (WZ) સંદભ લીધેલ છે. 

Inspection Crux:

Water Observation:
Unit has provided ETP consisting of Primary treatment units for treatment of generated effluent. During 
inspection, ETP treatment units are observed in operation. Treated effluent is sent to CETP NTIEM for further 
treatment and final disposal to River Sabarmati through dedicated underground pipeline network of CETP 
NTIEM. Unit has provided flow meter on final discharge line and reading of the same is observed 60 m3/hr and 
cumulative: 48208.7 m3. Moreover, there is no any ZLD condition given in CTE/CCA issued to the unit. During 
inspection, one treated w.w. sample (pH – 7 to 8 on pH strip, Color: Brownish tint) collected from the final outlet 
of ETP for further analysis purpose. Urea is not observed being utilized for wastewater treatment. 
[393]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
The unit is inspected w.r.t. Hon’ble NGT Matter, Original Application no. 95/2024 (WZ). The matter is 
registered with reference to the complaint of Mr. Dayaram J. Yadav alleging that the said unit is releasing 
untreated/partially treated industrial wastewater into River Sabarmati through open pipelines leading to pollution 
in River Sabarmati, violating the ZLD (Zero Liquid Discharge) and other conditions of CTE (Consent to 
Establish) issued by GPCB. During inspection, unit is observed in operation and processing of cloth is observed 
going on.Unit is having CCA for Textile Processing of Cloths –23 Lac meters/Month which is valid upto 
30.06.2027. Unit has also obtained CTE Amendment vide order no. 130480 for expansion upto 23 lac 
meter/Month, treated w.w. discharge upto 645 KLD, Boiler - (8 TPH) and TFH (3000 U) which is valid upto 
30.07.2030. CCA Application w.r.t. obtained CTE is under processing at HO. General housekeeping and ambient 
air quality is found normal. Necessary instructions are issued to the unit for compliance. [393]-31/05/2024
~ RO Comments/Reply :In compliance with the directive issued by the Honorable National Green Tribunal 
(NGT) via Order Application No. 95/2024 (WZ) visited-03/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: as crux[393-DEE]~

I recommend : a. Keep on  Records + Notings

4/7 ( Through XGN )03/06/2024

PCB Id: 33947
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

1. છે લા ણ માસનાં Production, Raw Materials, પાણી વપરાશ, ગંદા પાણી 
િનકાલ, Fuel consumption, H.W. generation / disposal ના ડટા આપવા.

766175(02/01/24) Fully Complied

2. Fly Ash storage માટ silo લગાડવો. 766175(02/01/24) Fully Complied

5/7 ( Through XGN )03/06/2024

PCB Id: 33947
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Fuel Heater

(Thermic)
30 common stack (3000 

U)
YES ASC,ESP Lignite 21 MT/Day

2 Boiler 0 Steam Boiler (Newly 
Installed) (8 TPH)

N.A ASC,ESP Coal Including as above 

3 Boiler 0 Steam Boiler  
(Dismantled) (5 TPH)

N.A ASC,ESP Not Used/N.A

4 *** Not Applicable 0 N.A ESP,SCR Coal

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @7 to 8 on ph strip / 1515-1515 REP  ## final outlet of the etp ~ Brownish tint 

D

A

D.B.Prajapati, SO - MS. APARNA AJAY NAVALAKHA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (33947)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 0.700-M.T DSS,REU

2 Used or Spent Oil I  -5.1 0.055-M.T COL,DSS,REU,STO
3 Chemical    sludge    from    waste    water treatment I  -35.3 48.000-M.T DST
4  Chemical Residues I  -24.1 0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 textile processing of clothes 2300000.000 3900000.000 - MTS 2300000.000 .

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 4.200 - M.T
2 binder 5.880 - M.T
3 bleach liquor 27.300 - M.T
4 caustic lye 15.960 - M.T
5 common salt 8.820 - M.T
6 dyes & colours 13.440 - M.T
7 hydrogen peroxide 1.540 - M.T
8 printing gum 8.820 - M.T
9 textile auxiliary 7.700 - M.T
10 thickener 1.400 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 760.000 WWG : 656.000 Water Source     Remark
1 Boiler Feed 76.000 6.500 Borewell
2 Domestic Purpose 20.000 11.000 Borewell
3 Mnfg Process 340.000 318.000 Borewell
4 Others ..... 2.000 0.500 Borewell
5 Wash  Water 322.000 320.000 Borewell

Water Consumption & Generation Break upG

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

6/7 ( Through XGN )03/06/2024

PCB Id: 33947
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Signature By(D.B.Prajapati, SO )

7/7 ( Through XGN )03/06/2024

PCB Id: 33947
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-2s232152

In exercise of the power conferred under section-25 of the Water (prwent,on r6HH#
Pollution) Act'lg74,nnder section-2l of the Air (Prcvention and Contrrol of foUutiorle"t-rggl *AAuthorizdion under rule 6(2) of flre Hazardous & other wastes (Managenrent and Transboundary
Movement) Rules'2016, frarnd ulderthe Ep Act-19g6

' And whereas Board has received on line application Inwud Noz 273,13/7 dated lDl0t/2023
for Rcnewal cum rmendment of the consolidated corser,t and authorizdion (CC * Aj oftnis Board
under the provisions / rules of the aforesaid Acb Renewal & Amendment of Consent & Authorization
is hereby granted as under.

CONSENT AND AUIIIOruSIUON:
. (Under the povisions / rules ofthe afore said environmenal acts)

. To,
' , lWs Kbmet Ter- tr'ab pvt Ltd. (Unit-t),

Plot No: 167-168,
Opp. Ranipur Petle, Nrrcl,
Ahmedabed- 382 4UL

l. Consent-Order No: AWH-l3Gts4 Datc of ksue: 0Ullfil02it The consents shall be valid up to
?lil0E,nC2B for use of outla for the discharge of trade effluent and snission due to opertion of
industrial plant for manufacture of the following items / products:

Sr. No Quantltv
I Hosiery Fabrics for under garments and T shirt and

Processing ofcloths
I00 MT/month

2.

3.1,

3.2

3.3

3.4.

3.5

3.6
3.7

3.t

39
3.10
3.r 1

3.12
3.13

SPECIFIC CONDITIONS:

!_ndustty shrll manege Solld Wastec genereted fium industrid ectivitiec as per Sottd
IYrste Manegement R.uler.20l5 (solid wecte as defined tn RulF3(4O).
Industty shell obtrin NOC from CGWA es IrGr ordcr of Hon. Nrtional Grcen Tribunal
for the wltbdrewd of gmund water, if appllcable.
Unj! {rlt strlctly obey/oomply the orders by Hon'ble High Court of Gujant in WppIL 9E
of 2021 from timc to time.
Unit slnll not carry out rny kind of production rctivtty covercd under EIA - Noffication
- 20lFwithout obtrlning prior EC fmm compctent rothorlty.
Unit shall instlll end commlssion Contlnuous Emlccion Monitoring System- CEMS (rs
per GPCB guidelincs for relcvrnt prrrmeteru) which shall be- connected with
GFCBICPTCB serven
Unit shell pttvide dediceted stonge aree to storc fuel, hezerdoos & non-hazerdow wrste.
Unlt sha[ conply with Solid Fuel Guidetines as well rs Cod hendling guldelines of this
Boerd;
Unit shell follow the Sotid Fuel Guidelincs which ir published by Borrd for contrcln
menagement and handlirg of f,y ash.
Unit sftrll ucc Agno waste/coa! in phce of wood as ftrel
Unit shell prcvlde APCM Ts per sotid fuel guidetinc of GprCB.
The fly ash gencrated ohall bc coltcctcd and storcd ln fly ash siloo.
The lly'ash shall be utilized as per Fly Ash Notificetion-es rmendment frcm fime to time.
unit shell not insull any nerv plant machh"ry, ETp pteng lloe gac stack rnd pn ocss
stacls.ln thc premlses wlthout obtalning prtor GTE fiom thc Bmrd.-

Page I of6

Clean Gujarat Green Gujarat
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3. CONDITTONS UNDER THE WATER ACT

Sourc,e of Water: Bonrwell.
The quantity of the witer consumption for domestic purpose shall not e xceed {.0 KLD.
The quantity of dome;tic waste water shall not e,xceed 3.8 KLD. 

.

Domestic effluent shall be disposed offthrough septic tanUsoak pit system.

The quantity of the w;ter consumption for industrial purpose, shall not exceed 140 KLD.
The quantity of thc inlusrial effluent to be generated from the manufa:turing process altd other

ancillary industrial operations shall not exceed 120 KLD.
Indusfrial effluent shall be freated in ETP comprising of Primary. Secondary and Tertiary
Treatnent facilit, arrd tneated wastewat€r shall be scnt to CETP of M/s. Narol Textile
Infrastructure & Envi'o Management (CETP).

4.1

4.2
4.3
4.4
4.5
4.6

4.7

4.8

4.8.1

TRADE EFFLUENIIi

The applicant shall operate effluent treatment system efficiently so that effluent from tlre
indusnial unit shall conform to the CETP inlet norms mentioned :relow however the final
discharge of trcated effluent from CETP shall adhere to the prescrih;d standards for CETP of
Narol Tentile Infras'ructure & Enviro Management (CETP).

CETP IN

lll

21

4.8.2 The final trreated efluent confirming to CETP inlet norms rlly conveyed into CETP
of M/s. Narol Tex.ile Infrastructure & Enviro Manage,lnent (CEIP) through underground
drainage sysEm of NTIEM in no case effluent shall be discharged in o Environment by any
means.

0

0.c

PARAMETERS
DH 6.5'rO t.5
Temperature 400 c

100 unitsin unitsColour

Oil and Crease
Solids 30tl mgfu

601) ms/LChlorides
Phenolic Compounds $eIL
Sulphidsr '.!rnglL

Ammonirial Nitrogen 5l) mg/L
Total Chromium

0.' mg/LHexavalent Chromium
50t) me/LBOD i5 chvs at 20'C)

coD
Fixed Dirsolved Solids
Mercury

l20r)

0.0 r
Lead 0.lmsil
Cadmiunr
Copper
Nickel
Zinc -'
Arsenic
Selenium

Borcn

,^$
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lms/l
j*dL-
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-
r-- GUJARAT POLLUTION CONTROL BOARD

GPGB

PARYAVARAN BHAVAN, SECTOR 10.A,

. GANDHINAGAR.38201O,

(T) O79-2s232152

4.E.3 In
.i' 

aS

case of failure of CETp. applicant shall have to heot the hade effluent of their unit fully so
to achieve the quality of the tteated effIuent from their industial prtnrises as per theGPCB

norms mentioned below and shall be into NTIEM

Industry shall provide rneter at ouflet &maintain rccords.
Unit shall maintain daily log book of quantity of waer consumption, uraste wder generation
and waste rvaer discharged to CETP.
Unit shall maintain record of chemical consumpion and electricity consumption.

CONDITIONS UNDER THE AIR ACT:

Following shall be used as fuel.

Sr.
No.

Utllity Equipment Fucl Quentlty

I Thermic Fluid Heater
(2000 u) CNG 200 SCIr,{/day

1 Steam Boiler
(6 TPH) Lignite wood/Hush 500 kgnr.

5.2 The applicant dtdl install & operate air pollution coffiot systcm in order to achieve norns
presoibed trclow.

5.3 The flue gas ernission through stack shall conform to the following standards:

Steck
No.

Stack rtteched to Steck
heicht

ABCM Prrrmeter Permissible
Limlt

I
Thermic Fluid
Heater(2000 U) 33

Bag filter+ Alkali
Scrubber+ Airhe

Heater

Particulate
matter
SO,
Nox

150 mg/Nm3

lfi) ppm
50 ppm2.

Steam Boiler
(6 TPH) 33

ESP + Wder
Scrubber

.a

4.8.4
4.8.5

4.8.6

4.

5.1

There shall be no process gas emission from manufacturing prcc€ss & other ancillary operation.

Page3 of6

UETTT DI
PARAIYIETERS GFCB NORMS

_pH 6.5 TO t.5
Temperdure -- 40'E
Suspended Solids 100 ms/L
Oil and Grease l0mc/L

2100mslL
Phenolic lms/L

.!q!p!ides 2.0mslL
Ammonjcal Nihogen 50 me/L
Total Chromium 2mclt
Horavelent Chromium 0.1mg/L
BOD (5 days ar 20t) S0ntglL
coD 250rnElL
ch 600ms/L

1000 mp/L
Bio-Assay Test 90% survival of fish after

96 hours in 100% effluent

5.4

Website : https://gpcb.gujarat.gov.in {"tClean Gujarat Green Gujarat

Fixed Dissolyed Soli 
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Sr.
No
I

,

J.

4.

5.5 Ambient air quality vdttrin and outside the premises of the unit shall conform National Arnbient
Air Quality standard:i notified by MoEF vide notification dated 16lllD009 and mainlt'to the
tbllowing standards:

Pollutant Time TYeighted

Sulphur Dioxid(,(Sq),

Nitrogot Dioxide (NOz), pgl Anoual
24 Hours

Particulate Matt,:r Annual
24 Hoursless than l0 OR m3

Particulnte Matt:r Annual
24 Hoursless than 2.5 oR PM 2.5 m3

5.6 The Industry shall trrke adequate measures for control of noise lev,:ls from its own sources
within the premises :io as to maintain ambient air quality standards in respect of noise to less
than 75 dB(n) during day time and 70 dB (A) during night time. Daytime is reckoned in
betrveen 6am. andl0 p.m. and nighttime is reckoned hetneen I0 p.rn. and 6 a.m.

5.7 The applicant shall lrrovide proper Ventilation and exhaust facilities io as to m.iintain healthy
working atmosphere within the hctory premises.

5.t The applicant shalI provide portholes, ladder, platform etc. at chimne{s) for monitoring the air
ernissions and the srme shall be open for inspection to/and for use of Board's staff. The
chimney(s) vents atteched to various souroes of ernission shall be des gned by numbers such as
S-l , S-2, etc. and the;e shall be painted/ displayed to facilitate identifi,:ation

5. Authodzation undr:r Rulec 6(2) of Erzardous and other ftastca [Maiuigemeht &
Tnnsboundary lllo.rementl Rulec - 2016. [Form -21

6.1 Numberof authorizrtions: AWH-129545 Dateof lesoe: 07n0nU23

6.2 M/c. Komal Tcx- Fab P\rt Ltd., is hereby grantd an authorization to operate facility for
following hazardous wastes on the premises situated at Plot Nol 167-168, 9pp, Ranipur
Patia, Neroln Ahmerlabad

Qurntity Far:ility

2.4lvlT/year

2(l0 LiUyear
Collection, Storage Tralrsportation & Disposal by

to
Collection, Storage,

2400 nos./month Transportation & Dispoul by selling to

l00l;giyear Collection, Stotage, Transportation & Disposal at
autlrorized TSDF site.

6.3 The authorization is grarted to operate a facility for collestiorl st,)mge, transportation and
ultimate disposal of tlazardous wastes as ahove,

6.4 The authoriztion is :;ubiect to the conditions stated below and such o:her conditions gs rnay be
specified in the rules frbm time to time under the Environment (Protection) Act-I9E6.

Page { of6

.s

Concentration in
Ambient air

Annual
24 Houts

50
80
40
t0
60
100

$0
60

Sr.
No.

\Uaste

I
ETP
sludge

2. UsedOil

3.
Discarded
Containers

4.
Textile
Chemical
residue

Schedule

I-35.3
Collection, Storage, Transponation & Disposal at
authorized TSDF site.

l-5.1

I-33. I

I-5.1
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 07e-23232152

.,
6.5
6.q

.6.7

6:,t

.o.p

6.r0

6.t I

6.t2

6.13

6.14

6.t 5

6.16

6.17

6.lt

6.I9

6.20

6.

7.1

7.2

7.3

The authorizdion shall bc in force for a period up to Sl/03/ll02t.
Any unauthorized change in pemonnel. equipment or working conditions as mentioned in the
authorization order by the penions authorized shall constitute a breach ofthis authorization.
An application for the rcnewal of an authorization ihall be nmde as laid down in rule 5 (7) (iD.
Industry shall have to manage waste oil: discardd containers etc as per the Rules 2016 and
shall ap,ply for Authorization/submit details for all the applicable waste as per the Rules 20ld
within l5 days.
The pelson Authorizpd shall not r€nt, len4 sell, transfer or otheruise transport the hazardors
and other nastes e,(cept what is permitrcd through this authorizdion.
The person authorired shall implement Enrergency Response Procedure (ERP) for which this
authorization is being granted considering all site specifio possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also cany out mock drill in this regard at
rcgular intewal oftime.
The person authorized shall cornply with the provisions outlined in the Catral Pollution
Controt Board guidelines on "lmplementing Liabilitic for Environmental Damages due to
Handling and Disposal ofHazardous Wasrc and Penaltf.
Unit shall comply any oth€r conditions as per the Guidelines issued by the Ministry of
Environment, Forcst and Climate Change or Central Pollrtrion Control Boad from time to time.
Reoords of waste genetdion, its management and annual return shall be submitted in Gujarat
Pollution Control Boatd in Form-i by 30th day of June of every year for the preceding period
April to Malch.
The waste gcnerator slnll be toully responsiUd for collection. storage. transportation and
ultimarc disposal of the waste generated.

EmpO drums and containers of toxic and hazardous maerial shall be trcded as per the
guidelines published for 'lr{anagement & Handlirrg of discarded containets". Rccord of the
same shall be maintained and forwarded to Gujarat Pollution Contnol Boad regularly.
Unit shall take all ooncrcte meailres to show tangible results in waste gcneration, waste
reduction/avoidance rcuse iurd rccy'cle. Action taken in this regard shall be submitEd within 03
months and also along with Fonn - 4.
lndustry shall have to display the relevant informaion wilh rcgard to hazardous waste as
indic*ed in the Hon. Suprcme Court's order in W.P. No: 657 datd l4th October 2003.
The occupiers of frcilities shall not store the hazardous and odrer wast€s for a period not
exceoding ninety days. hior pennission of the Board shdl be obtained for extension of the
stonageperiod.
The occupier shall maintain the reco,rds of generation, sale, stomgg, transport recycling co
processing and disposal of hazardous waste atrd malce available during the inspection.
The transportation of the hazardous waste shall be carded out in GPS mouned dedicated
vehicles.

GENERAL CONDITIONS:

Any change in personnel, equipment or working conditions as mentioned in the @nsents
order/form should imrnedioely be intimated to this Board.
In case of any accident, details of tlrc same shall be submitted in Form - l l to Gujarat Pollution
Contol Board.
Whenever due to accident or other unforeseen act or wer, such ernissions occur or is
apprehanded to occur in excess of standards laid down such information shall be forthwih
r€portedto Boord, concemed Police Station, Office of Dircctorue of Health Senrice, Departmeflt
of E<pleives. Inspectorate of Factories and local body.
As per *Public Liability Iosurance Ast - 9l'oompany shdl get insuranoe policy, if applicable.

Page 5 of6
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7.5 [n case of failure oi'p.-llution conffol equipments, the prcduction process oonnected to it shall be
stopped. Remedial nction/measu€s shall be implemented inrmediatell to bring entire situation
normal.

7.6 The environmental management uniUcell shall be setup to ensurc impternentation and monitoring
of environmental saf:guards and other condition stipulated by sratutoly authorities. Thi
envircnmental management cell/unit shall directly r€lport to the chief executiye of the
organization and shall work as a focal point for intemalizing env'ronmental issues. These
cellvunits also coordirrate 0re exencise of environmental audit and pr.grrnlion of environmental
statements.

7.7 The environmental au<lit 1if applicable) shall be carried out yearly. The -.nvironlnental statemeflts
penaining to the pevious year shall be submitted to this Board latest by 30th September every
y'ear.

7.8 Unit shall abide to d:rections, guidelines, circulars issued by Hon'ble NGI'. Hon'ble Court,
MoEF. CPCB and CPrlB.

7.9 In case of charrge of ownelship/managenrent the name and address of the new
owners/pannerVdilecrrs/propn€tor shall immediately be intimated to t re board.

7.10 lndushial shall have to display the relevant information with regarl to hazardous waste as
indicued in the Hon. !,uprcme court order in W.P no.657 of 1995 dated l4th October 2003.7.ll Industry shall have to display online dala outside the main factory ga:e with regard to quantity
and nature of haztrdrrus chetnicals being handled in the plant, inclrrding wasiewater and air
ernissions and solicl hazardous wastes generated within the factory prerr ises. ..

7.12 Disposal system for srorm water shall be provided separrety. In no c rcumstances stonlr water
shall be mixed with th: industrial eflluent.

7.13 In-case, at any point tf timg it is found that the industry has submitteJ any false or misleacling
information or data or document which is matedal to take decision on t re application, The Board
reserves the right to review and/or revoke the consentrar.rthorization.

7.14 The Board reservei the right to rcview and/or revoke the consent andror nuke variatiorrs in the
conditions. which the loard deems, fit in accordance with Section 27 o'the Act.

7.15 The industry shall stri:tly abide to the assurance,'undertaking submitterlduring processing of the
application.

7' I 6 The Board may revok,r or suspend the, consent. it'implernentation of ar y of the above conditions
is not found satisfh+tory.

Forand on behalfof
Gujerat Pollutlon Control Board

-J.A.{*,hn
(J. B. Pendyr)l

Scientilic officer

NO: G PTCUABD/CCA/N I rt3p)llDz 12lg6l

ISSUED TO:
M/s. Komal Tex- Fab lVt. Ltd.,
Plot No: 167-f5q
Opp Rnoipur Petir, Nartlo
Ahmedabad- 3E2 405.

Dat:: I nU23

Page 6 of6Ou
tw
ar
d 
No
:7
59
97
5,
04
/1
2/
20
23

157



A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 26/07/2023 16:05:34 from IP No: 61.2.224.21.
B. 12136-Komal Tex-Fab Pvt Ltd. (Unit-I) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.6 B158
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1
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8

11

Plot No:  Phase No: ,
167-168, OPP: RANIPUR PATIA,NAROL,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

engineering@komaltexfab.com

39834000

Type / Scale / Sector / Status : RED / MEDIUM / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 10:10 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 470.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804811 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?

13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Soak Pit
Discharged to CETP  / Discharged to CETP

Ind : Dom : 10.000
400.000Ind : Dom : 8.000 Waste Water generation / Discharge (klpd) :

AWH-130354-31/03/2028  Last Inward:273137-09/08/2023[GRT]

Narol Textile Infrastructure & Enviro Management, Ahmedabad
(EAST)

 TSDF Name : Eco Care Infrastructures Pvt Ltd [48212]

 Person Contacted : Santosh Yadav (Supervisor)

4

17

Komal Tex-Fab Pvt Ltd. (Unit-I)

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: BOREWELL

 Commissioned Dt :  
   

 Production Start Dt : 
    

15/03/1995 15/04/1995

Borewells: 0
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =3, Process =0 , ETP Cap = 475 , Capacity of All = 10

 Env Audit Detail : Sch : 2 , Not Applicable . , Year : 2009 , On Dt : 09/03/2010

Applicability of CRZ Rules : No

Outward No: 42017-03/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
19/04/2022 SCN 02/08/2022 667741 SCN OTH 679674
14/06/2021 SCN 28/04/2022 33A,O15, 608634 SCN APP 660700
23/02/2021 SCN 19/02/2022 597173 SCN COM 623564

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 755200, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 3645 Meter Reading  - 0, Kilo Litre  - 3530

Monthly Patrak Data : Last Return : 202203 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Collection Cum Equalization,P-Collection Tank,P-Equalization Tank,P-Filter 
Press,P-Flash Mixer,P-Floculator,P-Holding Tank,P-Pri Settling Tank,Primary,S-Aeration Tank,S-Settling 
Tank,Secondary,T-Sand Filter,Tertiary

APCM Details : Bag Filter,E.S.P,Not Applicable,Scrubber

Fuel Used : Coal

Stack Attached to : *** Not Applicable,Boiler,Fuel Heater(Thermic)

1/8 ( Through XGN )03/06/2024

PCB Id: 12136
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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2/8 ( Through XGN )03/06/2024

PCB Id: 12136
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
k  - Recycler Registration Valid ?? N.A

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ABD-NL-79

b  - Industry Operating without CCA Yes

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No.

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date Yes

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? --------

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

----------------

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable --------------

n  - Details of safety spects provieded by the facility ----------------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

3/8 ( Through XGN )03/06/2024

PCB Id: 12136
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 12136 )

Remarks :

Site  Observations  during  Inspection ,

Water Parameter
b  - Source of Water Supply BOREWELL

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

4/8 ( Through XGN )03/06/2024

PCB Id: 12136
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આપના એકમની ુલાકાત Hon’ble NGT, Original Application No. 95/2024 (WZ) સંદભ લીધેલ છે. 

Inspection Crux:

Water Observation:
Unit has provided ETP consisting of primary, secondary and tertiary treatment units for treatment of generated 
effluent. At the time of inspection, provided all ETP units are found in operation. Treated effluent is sent to CETP 
NTIEM for further treatment and final disposal to River Sabarmati through dedicated underground pipeline 
network of CETP NTIEM. Unit has provided flow meter on final discharge line and reading of the same is 
observed flow: 3.5m3/hr with cumulative: 29016425.2lit. Unit is also partially reusing the treated w.w. and flow 
meter reading of reuse line is observed: 18081.017 m3. Moreover, there is no any ZLD condition given in 
CTE/CCA issued to the unit. During inspection, one treated w.w. sample (pH – 7 to 8 on pH strip, Color: 
Yellowish tint) collected from the final outlet of ETP for further analysis purpose. Technical grade urea is 
observed used for wastewater treatment. [393]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
The unit is inspected w.r.t. Hon’ble NGT Matter, Original Application no. 95/2024 (WZ). The matter is 
registered with reference to the complaint of Mr. Dayaram J. Yadav alleging that the said unit is releasing 
untreated/partially treated industrial wastewater into River Sabarmati through open pipelines leading to pollution 
in River Sabarmati, violating the ZLD (Zero Liquid Discharge) and other conditions of CTE (Consent to 
Establish) issued by GPCB. During inspection, unit is observed in operation and processing of cloth is observed 
going on.Unit is having CCA for Hosiery Fabrics for under garments and T shirt and Processing ofcloths– 100 
MT/Month which is valid upto 31.03.2028.CTE Amendment application of the unit for increase in existing 
product capacity from 100 to 350 MT/Month, CETP discharge of treated effluent upto 400 KLD and for steam 
boiler (6 TPH) & TFH (2000 U) which is under processing at HO. General housekeeping and ambient air quality 
is found normal. Necessary instructions are issued to the unit for compliance. [393]-31/05/2024
~ RO Comments/Reply :In compliance with the directive issued by the Honorable National Green Tribunal 
(NGT) via Order Application No. 95/2024 (WZ) visited-03/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: as crux[393-DEE]~

I recommend : a. Keep on  Records + Notings

5/8 ( Through XGN )03/06/2024

PCB Id: 12136
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

1. છે લા ૩ માસનાં ઉ પાદનનાં, પાણી વપરાશનાં, ગંદા પાણી િનકાલનાં, બળતણ 
વપરાશનાં, Fly Ash અને Haz. Waste નાં ડટા ર ુ કરવાં.; We have uploaded Visit 

reply xgn in CMP.pdf on xgn. (09/04/2024)

778015(31/03/24) Fully Complied

3. Fly Ash નોટ ફ કશનની તમામ જોગવાઈઓ ું ુ તપણે પાલન કર ું.; We have 

uploaded Visit reply xgn in CMP.pdf on xgn. (09/04/2024)

778015(31/03/24) Fully Complied

5. આપના ારા બોઈલર અને TFH ની કપેસીટ માં વધારો ૂચવેલ નથી  ગે 
પ ટતા કરવી.; We have uploaded Visit reply xgn in CMP.pdf on xgn. 

(09/04/2024)

778015(31/03/24) Fully Complied

2. ુલાકાત દર યાન ETS સી ટમ માં PM નાં ર ઝ ટ 3 mg/Nm3 એકસમાન (છે લા 
૩ દવસથી)  ગે સી ટમની ચકાસણી કરવી.; We have uploaded Visit reply xgn 

in CMP.pdf on xgn. (09/04/2024)

778015(31/03/24) Fully Complied

4. બોડની CCA ની શરતો ું ુ તપણે પાલન કર ું.; We have uploaded Visit reply 

xgn in CMP.pdf on xgn. (09/04/2024)

778015(31/03/24) Fully Complied
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 33 (6 TPH) Newly 

Installed Common 
Stack 

YES ESP,SCR Coal Or Agro Waste - 
1000 Kg/Hr.

2 Fuel Heater
(Thermic)

33 2000 U (Common 
Stack) 

YES FIL,SCR Coal 500 KG/HR

3 *** Not Applicable 0 0 N.A FIL,N.A Not Used/N.A

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-14 @7 to 8 on ph strip / 1015-1015 REP  ## final outlet of the etp ~ Yellowish tint

D

A

D.B.Prajapati, SO - MS. APARNA AJAY NAVALAKHA

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (12136)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1  Chemical Residues I  -24.1 1.000-M.T COL,OTH
2 Chemical    sludge    from    waste    water treatment I  -35.3 17.000-M.T COL,DSS,STO,DST
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 15.000-M.T COL,DSS,CYC,STO,TRA

4 Used or Spent Oil I  -5.1 0.750-M.T COL,DSS,REU,STO

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 HOSIERY FABRICS 0.000 0.000 - M.T 0.000
2 Hosiery Fabrics for under garments and T shirt and 

Processing of cloths
350.000 350.000 - M.T 350.000

3 Hosiery Fabrics for undergarments and T- Shirts and 
processing of cloth

0.000 100.000 - M.T 0.000 Nov-2013: 66.960 MT, Dec-
2013: 65.950 MT and January-
2014: 69.275 MT

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 7.000 - M.T
2 Base 0.000 - M.T
3 caustic soda 35.000 - M.T
4 hosiery fabrics 350.000 - M.T
5 hydrogen peroxide 10.000 - M.T
6 industrial uera 10.500 - M.T
7 paste 21.000 - M.T
8 reactive dyes 15.000 - M.T
9 soda ash 10.000 - M.T
10 Sodium Silicate 0.000 - M.T
11 softner 10.000 - M.T
12 Urea 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 480.000 WWG : 408.000 Water Source     Remark
1 Domestic Purpose 10.000 8.000 Borewell
2 Mnfg Process 100.000 70.000 Borewell
3 Wash  Water 370.000 330.000 Borewell

Water Consumption & Generation Break upG

Solid WasteH
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Signature By(D.B.Prajapati, SO )

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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- GPCB

GUJARAT POLLUTION CONTROL BOARD
PAHYAVARAN BHAVAN, SECTOFI 10.A,

GANDHINAGAR . 382010,

(T) 079-23232152

lly R.P.A.|)
CoNSoLIDATED CONSENT AND AUTHORIZATION (CC & A)

CCA NO: AWH-126751Appl Type: CCA-Rcncwal

NO: GPCB/ABD-CCA-NL-36(5y ID- I 1460/ Datc:

In exercise of the power conferred under Section-25 of the Water (Prevention and Control o[
Pollution) Act - 1974, under Section - 2l of the Air (Prevention and Control of I'ollution) Act -

l98l and Authorization under rule 6(2) of the Hazardous & Othcr Wastes (Managcment and

l'ransboundary Movement) Rules-2016, framed under the Environment (Protcction) Act- 1986.

And whereas Board has received consolidated application datcd 0410412023

and inward No.276580 for the Consolidated Consent and Authorization (CC & A) of this lloard

under the provisions / rules of the aforesaid Acts, Consolidated Consent & Authorization is
hereby granted as under.

CONSOLIDATED CONSENT AND AUTHORIZATION:
(Undcr the provisions / rules of the aforesaid Environmcntal Acts)

To,
IWs. Aarnav Fashions Ltd. (Old Name: Gopi Synthctics Pvt Ltd),
l'lot No: 302,Ishanpur Road,

Narol - Vatva Road, Narol
Dist: Ahmedabad l'IN: 382alo5

I . Consent Ordcr No.: AWH- 126751 date of issue 0610612023.

2.'lheconscnt under Water Act-1974, Air Act-1981 & Authorization under Environmcnt(Protcction)
Act, 1986 shall be valid up to 3110312028 to operate industrial plant formanufacturing of thc

following products.

Sr.

No List of Products Qurntity
UnitPcr
Mbnth

cAs
No.

Rcmark

I Printed finished cloths 2200000.000 Meters

SPECIFIC CONDITION:

l. lndustry shall comply with the Solid Waste Management Rules-2016.

2. Industry shall obtain NOC from CGWA as pcr order of l{on. National Grecn '!'ribunal lor thc

withdrawal of ground water.

3. Unit shall strictly obey/comply the orders by Hon'ble High Court of Gujarat in WPPII, 98 of
2021 from time to time.

4. Unit shall not carry out any kind of production activity covered under EIA - Notification

2006 without obtaining prior EC from competent authority.

cpcB rD:r1460, rnward,r,gJ$on GujarALfiggftEbgqjtr#I fFt
Website : https://gpcb.gujarat.gov.in
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3.

3.r

CONDI'I'ION UNDER l'HE WATER AC'I':
'l'he quantity of total watlr consumption shall not exceed 99,[.0(] Kl,/Day as pcr bclow brcak

up as mcntioncd in forrrr I) submitted for consent application under th,: Watcr Act- 1974.

a) lndustrial: 983.(10 Kl-/Day
b) l)omcstic: I 1.0() f.l./Day

Sourcc olwatcr : llorcucl

Thc quantity of total r,rastc watcr generation shall not excced 80?.00 Kl, I l)ay as pcr bclow
brcak up as mcntioncd in irrm D submittcd lor conscnt application un Jcr thc Watcr Acl- 1974.

a) lndustrial: 801.(10 Kl,/Day
b) l)omcstic:6.00 Kl.il)ay

lndustrial cffl ucnt rnunog"rcni'
a) Mrdc of disposrrl,rl'trcated industrialcfflucnt: CETPof l!l/s. \'I'IEM
b) l)cscription for tr:atcd industrial cfflucnt disposal: Industri;rl cfflucnt shall hc scnt to Cl.,l'l'l'

N'l'II.lM, Narol altcr nccessary trcatmcnt in in-house E'fI).
c) 'l'hc quality ol'irdustrial cffluent shall conform to the foll,rwirrg standards (as pcr (il)C[]norms.

rvhichcvcr is ap rlicablc).

Sr. No. PAR?\METERS PENMISSIBLE .IMTT

pll 6.5 to 8.5

2 lbmpcrature 40 deg C

3 Colour (Pt.Co.Scalc) in units r00

4 Suspcnded Solids 300 mg/[.

i Oiland Grease l0 mg/L

6 l)hcnolic Compounds t m{L
7 Sulphides 2mlL
8 Arnmonical nitrogcn 50 mg/L

lbtal Chromium 2mglL

llOD (5 days at 20 ) 500 mg/|..

C()t)

3.2

J.J

3.4

9

l0

lt 1200 mg/l

l2 Fixcd Dissolved Solids 2 100 mg/l

l3 Chlorides 600 mg/L

3.5 Domcstic scwagc mana[;c]:lcnt:

a) Modc of clisposirl ol'trcatcd domestic sewage: Scptic Tank/ Sr ak Pit
b) l)cscription lor tlcatcd domestic scwag,c disposal: Scptic'l':rnk/ Soak l'it.

3.6 lndustry shall providc llow meter at inlct and outlet of efllu:nt collection tanl</l:'l'P lo
measurc thc quarrtity ol' ,:l'flucnt dischargcd to CEI'P for furthcr trcatmcnt and rccords thcrcol'
shall bc rnaintaincd.

3.7 Unit shall maintain da ill' logbook of water consumption, waslr watcr gencration and wastc
watcr convcyed to Clj'l' ,.

3.8 Unit shal! makc fixccl arrangcmcnt for dischargc of the cfllucr t lrom thcir l;inal collcction
tanks to thc Cli'l'P. lJnit shall not kccp any by-pass linc or syitcn or loosc or flcxiblc pipc linc
or illegal/ghost corrnecticn br discharge of the clTluent.

3.9 lndustrial clllucnt alicr confirrming to Clil'P inlet nornrs lbr M/s. Narol 'l'cxtilc

lnfrastructurc & l'lnviro lvlanagement (N]'lljM) as above shall be dis:hargcd to N'l'll:M Cljl'P lbr
fiurthcr trcatmcnt and dispcsal. ln no case cfflucnt shall be disct.arg:d in to llnvironmcnt by any-

means.

GPCB lD:11460, lnward lD:2765E(r Print Date: 27lOOl2O23 , 2:3.3 pr r .\s l'age 2 ol'7Ou
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-23232152

3.10 The applicant shall provide adequate capacity effluent treatment plant which shall beoperated
efficiently so that effluent from the existing industrial unit shall conform to the CETP inlct
norrns mentioned above, however the final discharge of treated efflucnt from CE'I'P shall adhcrc
to the standards prescribed by the Board for CETP of IWs. Narol Textile Infrastructure & l:nviro
Management (NTIEM), Narol.

3.1I ln casc of failure of CETP, applicant shall have to treat the trade cffluent of thcir unit fully so

as to achieve the quality of the treated effluent from their industrial premises as pcr the Gl'Cl]
norms mentioned below and shall be discharged into mega pipeline.

::.,,',:,,i' .. :', f. ltli.ii**# Fli,l.ffi:lll,:, iftilNoRMSri,,ii. :,
pH 6.5 TO E.5

Temparature 400 c
Colour (Pt.Co.scale) 100 units

Suspended Solids 100 mg/L

Oil and Grease l0 mg/L

Fixed Dissolved Solids 2100 m{L
Phenolic Compounds I mg/L

Sulphides 2.0 mglL
Ammonical Nitrogen 50 mg/L

Total Chromium 2 mgll.
Hexavelent Chromium 0.1mg/L

BOD (5 days at 200C) 30 mg/L

COD 250 mglL
Cyanides 0.2mglL
Flouridcs 2mglL
Chlorides 600 mg/L

Sulphate 1000 mg/L

lnsccticides/Pesticides Absent

Total Kjeldahl Nitrogen 100 mglL

Mercury 0.01 mg/L

Lead 0.1 mg/L

Cadmium I mglL
Coppcr 3 mlL
Nickcl 3 mglL
Zinc 5 mglL
Arscnic 0.2mlL
Sclcnium 0.05 mg/L

Boron 2 mglL

Bio-Assay Test 907o survival of fish aftcr 96 hours in

100% eflluent

4. CONDITIONS I.JNDER THE AIR ACT:

4.1 Unit shall use fuel as specilied in this consent and the flue gas emission through stack shall

conform to the following standards: *dof

cpcB r D: r r 460, rnwa rd, *rQJf, d n G u j a rnf, #9ft6[g q jA6?I
Website : https://gpcb.gujarat.gov.in
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..;,:',

.':sr.
No

Steck

ID

s-l 2540

s-l 3405

to

Boiler

Fucl Heater

('l hcrmic)

(irprc

l0 'l'l I Common
Slru k

400)t

Poremeler.
Pcrmissibte

&
iimi.

E.S.P. It'tulti

Cyclon('. \l i tcr

Scrubbr r

Multi Cyckrr c.

Scrubbr r

l'M-150 mgNm3
:io2-t00 PPM.

\ox-50 PPM

llM- 150 mgA.lm3

so2-t00 PPM.

\ox-50 PPM

ll

32

4.2 Thcrc shall bc no p'o(:css gas emission from the manufircturing process and any othcr
ancillary industrial opc'alion through various stacks/ vent of reactors. proccss, vcsscl liom plant

prcmiscs.

4.3 'fhc conccntration of tlrc lbllowing paramctcrs in thc ambienr. ai' within thc prcrniscs of thc

unit shall not excccd tht: I'mits specificd hcreundcr.

Puran
l,imit(microgram /m3)

l)articulate Mattcr (l)\ll( )

l)arliculate Mattcr (l'\12.; )

Sulphur Dioxidc (SOl

Nitrogen Dioxidc t N( ) 2 )

a. Annual arithmotic rr\cirn of minimum 104 mcasurements in a ycar at a particular sitc
takcn twicc a wcck 24 hcurly at uniform intcrvals.

b. 24 hourll'or 08 hourly or 0l hourly monitorcd valuesr;rs:rpplicablc, shal! bc complicd
with 9tl7o of thc timc irr a ycar. 2o/o of the timc, thcy may r:xcrcd thc limits but not on two
consccutivc days of monitoring.

4.4 Thc applicant shall in:ta I & opcratc air pollution control systcnr irr ordcr to achicvc nonns
prcscribcd bclow.

4.5 -t'hc applicanl shall prr viJc portholcs. ladder, platform etc. at r:hirrncy(s) for mtultoring the air
cmissions and thc sanrc slrall bc opcn for inspection to/and for use or'lloard's stall 'l'hc chimncy(s)
vents attachcd to various:ourccs of cmission shall be designed by nur.rhcrs such as S-1. S-2, ctc. and

thcsc slrall bc pairrtcdi.lisplaycd to facilitatc idcntification.

4.6 'l'hc industll,shall takc irdr:cluatc mcasurcs lor control of noise lev,:ls trom its own sourccs within thc
prcmiscs so as to mairt.ain ambicnt air quality standards in resp,:ct rl'noisc to lcss than 75dll (A)
during day timc and 7(l dl| (A) during night time. Daytimc is recl..ontd in bctwecn 6a.rn. andl0 p.m.

and nighttirnc is rcckonr:d bctwccn l0 p.m. and 6 a.m.

4.7 'l'hc applicant shall prt'viJc propcr vcntilation and cxhaust facilitics so as to maintain hcalthy
working atmosplrcrc wirlri r thc factory prcmiscs.

5. AU'I'IIOITISA'I'ION II( tII'[IIE MANA(;EMENT & IIANDI,IN(; O}'IIAZAITIX)US
WASl'llS ]'orm-2 (Scc rulc 6(2))

5.1 Numbcr of authorizatit.'rr: \WIl -126751 date of issue 06106/2023. Va id upro 3 l11312(128

5.2 M/s. Aarnav Iashiorrs l.tcl. (Old Namc: Gopi Synthetics Pvt Ltd) is tcrcby grantcd an aurhorization
to opcratc lacilitl lbr lt'lk,rving hazardous wastes on the premise; siruatcd at Ptot No: 302, lshanpur
Itoad, Narol- Vatva lkrrr,l. \arol, l)ist: Ahmcdabad.

60

40

50

40

l(x)

(r0

It0

It0

ofFucl

Coal

Coal
30 MT/day

ML

Steck
an

I

2

J

4
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-23232152

Sr.
No

NrmcolHrztrdou ,l
,'.ltltrrtc.i;,,'.':',.,ir,r+.

.,: :;ifij

:rSdli
t'ii+4flrJ

ilffi I'l;'. tv,. .liE r+lll

,,!, :!r+ :i!,iin,i,l., i\,^,:1, j-

r.#;F".i#, [#-c;ofDitpo!tl,,i;1q:':i:!::i:!:ii:Er+1ffifrin!i;Ii,,,Sf,-l:i!:r,: . . ;'':": ., .,:,,,,,:-:
.r,..,,... Rcmerks
}l:!:|:: ,

Chemical Residues I 24.t 0.80 Collection, Storage,

Transportation, Disposal at

authorized TSDF site having
valid CCA

2 Chemical sludge from
waste water treatment

I 35.3 r30.00 Collection, Storage,

Transportation, Disposal at

authorized TSDF site having
valid CCA

3 Empty banelV
containerV liners

contaminated with
hazardous chemicalV
wastes

I 33. r 45.00 Collection, Storage,

Transportation, Disposal by sell

out to aulhorized actual users

under Rule t having valid CCA,
Disposal by reuse within plant

premise

I 500 NoVYear

4 Used or Spent Oil I 5.1 1.20 Collection, Storage,

Transportation, Disposal by

reuse within plant premise

l.2KUYeu

5.3 The authorization is granted to operate a facility for collection, storage, transportation and ultimatc
disposal of Flazardous wastes as above.

5.4 l'he authorization is subject to the conditions stated below and such othcr conditions as may bc

specificd in the rules from time to time under the Environment (Protection) Act-1986.

5.5 The authorization shall be in force for a period up to validity mentioned in this ordcr.

5.6 Any unauthorized changc in personnel, equipment or working conditions as mcntioncd in thc

authorization order by the persons authorized shall constitute a brcach of this authorization.

5.7 An application for the renewal of an authorization shall be made as laid down in rulc 6.

5.8 Industry shall have to manage waste oil; discarded containers etc as per the Rulcs 2016 and shall

apply for Authorization/submit details for all the applicable waste as per the Rulcs 2016 within l5
days.

5.9 The person Authorized shall not rent, lend, sell, transfer or otherwisc transport the hazardous and

other wastes except what is permitted through this authoriz:;tion.

5.10 The person authorized shall implement Emergency Response Procedure (ERP) for which this

authorization is being granted considering all site specific possible scenarios such as spillagcs,

leakages, fire etc. and their possible impacts and also carry out mock drill in this rcgard at regular

intcrval of timc.

5.1 I The person authorizcd shall comply with the provisions outlined in the Central Pollution Control

Iloard guidclincs on "lmplcmcnting Liabilities for Environmental Damages duc to llandling and

Disposal of I lazardous Wastc and Penalty"

5.12 Unit shall comply any other conditions as per the Guidclines issued by the Ministry o[ ljnvironmcnt,

Forest and Climate Change or Central Pollution Control Board from time to time.

cpcB rD:r460, rnward,r,golfran GujarAI,g[gtrtgujAJr?L ={Pf

Website : https://gpcb.gujarat.gov.in
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5. r3

5. t4

5.1 5

5. r6

5.17

5. r8

5. r9

5.20

6.

6.t

6.2

6.3

6.4

6.5

Rccords ()l' waslc gcncr;rlion, its managcmcnt and annual retrrrn shall bc subrnittcd irr (iujarat

Pollution Corrtrol lloar,J in ljorm-4 by 30th day of June of every ycl'lbr thc prccccling pcriod April
to March.

'fhe wastc S,cncrdtor slrall bc totally rcsponsiblc for collection, r;torigc. transportation and ultimatc
disposal of thc rvilstc {.r( rrt ratcd.

Empty drums and contairrcrs of toxic and hazardous material shall irc treatcd as pcr thc guidclincs
publishcd lbr "Managc:n(:nt & llandling of discarded containers". :tccord o[ lhc samc shall bc

maintaincd and lirrwarccc to Oujarat Pollution Control Board rcgularly.

Unit shall takc all c,)nirctc mcasures to show tangible rcsulls in wastc gcncralion, wastc

rcduction/avoidarrcc. r'r u:c and rccyclc. Action taken in this regatr shall bc subrnittcd within 03

months and alstt itl<lng 'r'irh liorm - 4.

Industry sltall ltavc to display thc rclcvant information with regarcl to laz.ardous waslc as indicatcd in
the Ilon. Suprcnrc (-'ouLl's ordcr in W.P. No: 657 dated l4th Octotrcr I 003.

1'hc occupict's ol'lircilitic:; shall not storc thc hazardous and other w:stcs for a pcriod not cxcccding
nincty days. l'rior pcrnls-.ion o[thc l]oard shall bc obtained for cxtcnl ion of thc storagc pcriod.
'l'he occupicr slrall rnuirrt: irr thc rccords of gcncration, salc, st.)ragc, transport, rccycling, co
proccssing and clispositl o 'haz.ardous wasl.c and make availablc durinl thc inspcction.

1'hc transportatiort of tlr-'lraz.ardous waste shall bc carried out in ril)S mounted dcdicatcd vchiclcs.

GENI,IIIAL CONt)t't !()NS:

Any charrgc in pcrsonrr:1. cquipmcnt or working conditions as montioncd in thc conscnts ordcr/form
should irnrncdiatclv bc ntirnatcd to this []oard.

In casc ol'artr accitlcrr . lclails of the samc shall bc submitted in I orm - I I to (iu.iarat Pollutiorr
Control lloard.

Whcncvcr duc to acciclt'rrl or othcr unforesccn act or ever, such crriss ons occur or is apprchcndcd to
occur in cxccss ol' st.rrttlards laid down such information shall br lorthwith rcportcd to lloard.
conccrncd l)olicc Slatiur. t)l'licc of Directoratc of l-lealth S.crv cc. I)epartmcrrt ul' t:xplosivcs.
Inspcctoratc ol'ljuctoric. i rrcl krcal body.

As pcr"l)ublic l.iahilitr lrsurancc Act -91" company shallgct in:.unrrcc policy. iIapplicablc.

ln casc ol'lhiltrrc ol'follrtlion control cc;uiprncnts, thc production p'oocss conncctcd to it shall bc
stoppcd. l(crnctlial irct ()n/r'ncasurcs shall bc implcmcnted imr,cdi,rtcly to bring cntirc situation
nonnal.

'lhc cnvirorrrrrcrrr.ul rrilnascnlcnt unit/ccll shall be setup to ensurc inrl,lcmsrl^tion and rnonitoring <ll'

cnvironnrcntal salL'su rr(ls and other condition stipulatc.J by, statutory authoritics. 'l'hc

cnvironmctttal tn:rrrirr-rcr rc rt ccll/unit shall dircctly report tt thc chicl'cxccutivc o[ thc
organization itttd sltirli r.o'k as a lbcal point {br intcrnalizing envirorrrncntal issucs.'l'hcsc cctls/units
also corlrtlinatc thc crcr,:i:c ol'cnvironmcntal audit and preparation or':nvironmental statcmcnts.
'l'hc cnvirolrtllcrltirl rtrrtlrt ,il'applicablc) shall bc carried out yca'ly lhc cnvironmcnlal statcmcnts
pcrtainingtothc;rt'cri(,r\ rcarshall bcsubmittcdtothisBoardlatcstbv3OthScptcrnbcrcvcryycar.

Unit shall abitlc to trilt':lirrts. guidclincs. circulars issucd by Hor'hk N(i'l', llon'blc (1urt. Mol:lj.
CPCI] and (il'( l).

ln casc ol'chattgc (il'()\\nclship/marragcmcnt thc namc and addrcss ol'thc ncw o!!ncl.s/ partncrs/
dircctors/pro;rricl.r' sh'rl irnrncdiatcly bc intimatcd to thc board.

6.6

6.7

6.8

6.9

2\-s
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GUJARAT POLLUTION CONTROL BOARD
PAHYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-232321s2

5.10 lndustry shall havc to display on-line data outside the main factory gate with regard to quantity and

nature of hazardous chemicals being handled in the plant, including wastewater and air cmissions

and solid hazardous wastes generated within the factory premises.

6.1I Disposal system for storm water shall be provided separately. ln no circumstanccs storm water

shall bc mixed with the industrialeffluent.

6.12 ln case, at any point of time, it is found that the industry has submitted any falsc or mislcading
information or data or document which is material to take decision on the application, 'l'hc lloard
reservcs the right to rcview and/or revoke the consent/authorization.

6.13 The Board reserves the right to review and/or revoke the consent and/or makc variations in thc

conditions, which thc Board deems, fit in accordance with Section 27 of the Act.

6.14 1'he industry shall strictly abide to the assurance/undertaking submitted during proccssing of thc

application.

6.15 l'he Board may revoke or suspend the consent if implementation of any of the above conditions is not

found satisfactory.

For and on behalfof
GUJARAT POLLUTION CONTITOI, BOAIU)

-J. A ?*r J1^-
(Jignasha B Pandya)

Unit Head, Ahmcdabad (East)

G pcB rD: r r 460, rnward rD,296lBan G uj a rA[, $[gf,0rgul AI4L
Website : https://gpcb.gujarat.gov.in
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR .382010,

[D 07e-232s2152GPCB

Ey A.P"/LD
Congcnt to Eitrblfuh

CTE Amcndmcnt No l3l,ll7

NO: GFCUABIT/CCAAIIJ6(5)/ID: tlffil Drte: I DUA

To,
M/s. Arnev frshionr Ltd.,
(Old Nrnc.Gopi Syntheticr Ltd.)
Plot No: 302, Islnpur Roed,
Nerc!- Vrtva RoeG
Ahmcdrbd -3t2{05.

SUB: Amendment in CTE ofthis Boud.
REF: l. Your CTE - Amendmeirt ap,plication Inward No. 2t5|llIldded: 10/11811023.

2. CCA order no.GFCB/ABD/CCAAII-36(5YID: nffin 46560Datcd: 04107 12023.

Sir,
Without pndudice to the powers of this Board rmdcr the Slder (Prwention and Conhol of

Pollutioa) Ad-1974, the Air Act-1981 md the Envircnment (Protcction) Act-1986 and without
reducing your r€sponsibilities undft the said Acts in any way, this is to inform you ttrd this Boand
grants ammdment in Conrut to Eitrblhh (NOC) grurted to M/r. Ataev frshlons LtL locat€d at
Plot No: 3112, Iriilpur Roadtr{ifol- Vrtvr Rocd, Nerol, Ahncdrbed for thc following conditions
only.

1. The Conditiion about details of Ploduction is ammdcd urd shall be rcad as undcr.
Sn
No

Pruduct Ouendtv (mster/month)
Erlstlnr ProDocd Totrl

I Printed Finishcd Clotlrs 22l,ws 38 Lacs 60Ircs

o The vglidp pcriod gfthgp.I.dcr.shall be up to ll9/11tfi1030.

2. sPEcrrt,pollprrhil;::
2.1 Indurtry rhrll comply rilt[ the Solid Wrstc Mrnegcncnt Rul*2016.
22 Inductry rhrll obtrln NOC fiom CGWA as pcr otder of Hon Natlond Grpen Tribunel

forthp w-lt!frew.{ of.gro.gqd wrtGr, lf rpplicable
2.3 Unlt ghrll smctty oUeylco_inply the odorr by Hon'blc lligh Court of Gqlrnt ln WPHL

9t of 2U2l fnon tin.e to tinc.
2.4 Unit sbrll not cartlr. out rny kind of productlon rcttvity coverrd under EIA -

Notlllcatlon - 2@6 wi$out obtrlning prlor EC fhom compctcnt ruthotlty.
2.5 Unlt chrll lutrtl rnd cofrmicdon Contlnuour Emlcdon Monitorlng St/ctcm- CEMS (es

pcr CPCB guidelincs for rclcvent perrmeterr) whlch rhrll be conncctcd with
GPCB/CBCBrstyen

2.6 Untt ghrtl.ilovidc d&hrtcd rtonge erce to storc firct, hezrrdous & non-hrzrrdour
wrste,

2.7 . Unlt shrll comply wiq Solid Fuel Guidellncs ar wcll er Corl hendllng gullelincl of thls
Borrd.

2.8 Unit rhell use Agm wute/cool ln plece of wood u fucl.
2.9 Unit chrll prcvlde AFCM'rs pcr solid fuel guldellncs of GPTCB
2.10 The lfy erh gencnted shrll be collcr{ed end storcd in lly erh silm.
2.ll The lly mh rhr[ bG.iifiltsEd et per Ely Arh Notihcefion-rs ruendment fmm time to

time.

Clean Gujarat Green Guiarat
Website : https://gpcb.guierat.gov.in
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2.12 Unlt rhrll not instrll rny ncw plant machhory, ETP PhnT flue grs strck rnd prccels
itrcks in the prcmi$r wittout ob6lning prior CIT fiom the Boend.

2.13 As pGr Prwisions of Rule 18 of Sottd Wrcto Menrgemcnt Rulcs.2(ll6 you ttt dlrccted to
make rn rrrrngement ln utllfticc to rcplecc et lcart flve porcnt (596) of your solid fuel
rcquircment by'rcfirrcd dertvcd fuel.

2.14 The unit shell upgredc end euguent the ETP unltr owlng to thc lncrcrrcd wartewrtcr
quentity the rdequr,cy of thc ETP unib shrll be rubnlttsd rt the time of apptying for
CCA amendmenf.

3.

3.1
7. ''

J..,

J.l'
3.7.t.

3.4
jJ,5

3.6

CONDITIONS UNDERWATTR ACT I9I4:

-

Water Soupe: Bortucll
The quantiry of watrr consgmpion for domestic pmpose, after prolosed ame,lrdment, shall
increase.fi,om 1l to 15 KLID.
The qumtity of'domtstic efflueirt frrom the ft"-to.y, after proposed amendment, shall increase
from 6.0 Kr.D m 9.0KLD.
Domqstic efflrcnt shall bedisposed offthrough septic Enk/soak pit sy#m.
The.quantity of the to,tal wder oonsumption after p,roposed amadur=nt, shall increase from
983KLD toSlflKLD.:'' ":"'

The quantity of indusuial effluent fr,om the proc€ss, after proposed mrerdment, shall insnease

from tlll':Kl,D.to 2.smKLIr. Which shall be tr€ated in ETP comptising of primary and
secondary trcatnent units. Trcatd effluent shall be discharged irrto CETP op€rd by

TRADE EFFI,TIEN'T:.
. The applicont shall bpcrme efluem heatment system cfficiertly so that efflrrcnt frorn the

industrial.unit shall conform to the CETP inlet norms mentioned helow however the final
. dischugp qf.tredd'effliEnt from CETP shall adhere to the presuibd standads for CETP

ofNarcl Textite Lrfrastrtcilrc& Envirc Utr[T
PARAMIITERSI CETP INLET NORMS
PH 6.51rO t.5
Tcnrperatrrte 40'c
Colonr (Pt.Co.Scale) in unis lO) units
Suspende,t Solids 30C me/L
Oil md Grcase lC mclL
Chlorides 60C mc/L
Phenolic{lompounds Itud,L
Cvanides 0.2mclL
Fluorides l.S mn/L
Sulphates I

2locTDS
lnsecticid=s
Percent Srdium... 60o/o
Sodium absorption ratio 2C,rnglL
Total resirlual chlorine l.('mg/L
Sulphides 2 ndt
Arnmonical Nitbgen 5C,mg/L
Total Chnuiiium 2 mdL
Hexavalqrt Chnimium 0.1

50c,

t2ff
BOD (5 days at 20"O
coD

Page 2 of6
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR .382010,

[D 079-23232152

In case of failure of CETP, applicaut shall have to heat the hade efluent of their unit fully
1o_T to achieve the quality of the teated effIuent fiom their industrial pemises as per thl
GPCB norms mentioned below and shall be discharged inro NTIEM (cETp) prpeEnl.

3.7.2. The final tr€ated confirming to CETP nonns shall be ly conveyed into
CETP of lvlls. Narol Textile tnfrastructure & Enviro Iltlaaagement (CETP) through
underyrormd drainage systern of NTIEM, in no case effluent shall be discharged in to
Envircnment by any'means.

3.7.3.

3.7.4.
3.7.5.

Indusry provide flow meter at outlet ETP & maintain its recods.
Unit shall maintain daily log book of quantlty of ndcr consumption, wasrc wder
genetation and nraste water discharged to CETP.
Unit shall mainrain rccord of chemical consumption and electricity oonsumption.

CONDITIONS UNDER AIR ACT 19tT :

be rrsd as firel.

3.7.6.

4.

4.t

PARAMETERSI CETP INLET NORMS
Fixed Dissolved Solids 2t00ffi,E/L
Mercury 0.01mg/L
Lead 0.lEc/I.
Cadmium ltndL
Copper 3mdL
Nickel SmdL
Ziac StnElL
Arsenic 0.2mdL
Selenium 0.05mg/L
Boron zmglL

PARAI}TEIERS GFCB NORMS
pH 6.5 TO t.5
Temperaturr loo c
Suspended Solids l00 ms/L
Oil and Gr€ase l0 me/L
Fixed Dissolved Solids 2100nrclL
Phenolic Compounds I melL
Sulphides 2.0rmglL
Ammonical Nitrogpn 50 mslL
Toal Chromium 2r.rglL
Hexavelera Chromium 0.1 ru/L
BOD (5 days at20oC) 30 mp/L
coD 250tnrclL
Chlorides 600mElL
Sulphate 1000 ms/L
Bio-Assay Test 90% surviral of fish after

96 houn in l0@/o effluent

QurndB (MT pcr dav)Sr.
No

Uti[ty Equipmcnt Fuel
Erlstlnc PropoEcd Total

I Steam Boiler (l0TPfD

2. Thermo PackHeater
(s000 u)

3. Steam boiler (27 TPID

Imported Coal
and/or
Ligdtc/Firc Wood/
Bio Fuel

30 65 95

Clean Gujarat Green Guiarat
Website : https://gpcb.guiarat.gov.in
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Stack
No.
I

2.

3.

4.2 The applicant shall nstall & operate air pollution conhol s,rstem in order to achieve norrns
gescribed below.

4.3 The flue gas ernission through stack shall conform to the following surndards:

Strck Attached
To

Steam Boiler
(r0rPH)

Steam boiler
(27 r"r{)

StrckHeight
ln mcter

APICM Perameter

Particulde natter
so,
NOx

Permissible
Limit

31.20

Elec'tro Static
Precipitator+
Multi Cyclone
+ Alkaline
waler Scrubber

150 mg/Nm3
100 ppm
50 ppm

31.5
ESP + alkaline
water scrubber

31.20

Electro Static
Prccipitator +
Multi Cyclone
+ Alkaline
Scrubber

Thermo Pack
Heater

$ Note: Unit proposed to send additional steam from 27 TPH boiler to their adjoining sister
conoErn industry nameiy M/s. Aamav Indusfries Pvt. Ltd

4.4 There shall be no pnrcess ernission from manufac'turing pnocess & other ancillary operation.

$ Speclflc Conditions stipuhtdd in Critically Pollutcd Arcas (CPA), Scvercly Polluted
Arcas (SPA)

a Additional conditions under Air Act:

a) Unit shall adhere to stringent air pollutants stmdards i.e. 80 % ,rf existing tlue gas and
process ernission sandards in the CPA.

b) Unit shall adtse to shingent air pollutants standards i.e. 90 7o ,rf existing flue gas and
process enrission sandards in the SPA.

c) Following air polhfiion contnol measurtn shall be provided for the flue gas emission sourpes
like Therm,c Fluid Hearcrs etc. A

units of CPA/SPA
Steem gene'ntion capaclty Typeof AI,CM

Lessthan I
Multi + Water Scrubber

3to<6 filter + Wats Scnbber
6 ESP+ Wder Sc'nrbber

d) Unit shall provide at least two stage system of approprirrte media fot the control
ofthe process gas rrnission.

e) Unit shall install ard commission Continuous Emission Monitorin6. System- CEMS (as per
CPCB guidelines for relevant pammeters) which shall be conneuted with GPCB/CpCB
serycr (In case of l;uge md medium rcd category industries)

f) AII common faciliries shall install CEMS (as per CFCB guidelines for rclevant pammere6)
which shall be cotmected with CPCB/CPTCB server to the Stacks provided with Common
Multiple Effect Etaporato,r (CMEE). Common Spray Dryer, Comm,rn incinerabr-etc.

.\d
Page 4 of6
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GUJARAT POLLUTION CONTROL BOARD
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F) O7e-2s2s2152

s) ThaTnit shall adhere to Sector specific guidelineV SOp published by GFCB / CFCB from

a

o

time to time for etfective fugitive emission control. (like guidelines for: Stone cnrshing
units, Goal handling units, spent solvent handling aod manag€m€nq spent acid managerrent,
Decontamindion of drums, containers etc.)

h) Unit shall take adequate m€asunes to control odour nuisance fi,om the industrial activities
which may include meatutEs liko use of masking agent with anomizer system (wder
curtain), closed / automatic material handling systfir, containment of the odour vulnerable
arcas etc.

i) Unit shall not use Pet-cokc, furnace oil, LSHS as a firel.
i) Unit shall adopt sectoral Best Available Technology-BAT(Like Use of Induction Furnace,

Electric Arc Furnace instead of Cupola furnace in foundry industry, Caustic Recovery
System in Couon Tsrtile units etc.)

k) Unitshall provide green lelt of 406/o of the plot arco, using ooncept of the social forestry and
development ofgreen belt outside project prremises in adjacent arcas.

l) Unit shall provide wall to lVall carpeting in vehicle movem€nt arcas within prcmises to
avoid dusting.

Additional conditions under the Weter Ac{:

a) Unit shall only use treated effluent for prepuatio,n of lime and other sluny in ETP. No firesh
wder shall be utilired in EIP.

b) In the case, if the Indusry is not a member of CETP and domestic waste wdff geireration is
morc than l0 KLPD, industry strall install STP of adequate capacity and tr€ated sewage
shall be reused / recycled to the maximum extent.

c) In case of Large and Medium Red C.ategory hdustry, the unit shall install system for
continuous monitoring of effluent qualrty / quantity as pcr CPCB guidelincs for relevant
paramet€rs (like pfl How, Ternperature TO0COD NH3-N etc.) and stlall be connected to
GPCB server. In case, if the industry is a mernber of CETP, unit shall install flow meter.

d) If the uater consumption of the unit is more than 50 KLPD, Unit shatl sub,mit dctailed u,atsr
hanresting plan (off site)

e) The unit shall o<plore Techno-Economic feasibility of 7ao Liquid Discharge (ZLD) and if
feasible ZLD strould be adopted.

Additionrl ponditions undcr the llazardous Wrste Mrnrsement Rrlcc:

a) Unit shall sfictly cany out handling storage and disposal of fly-astr, slag, red-mud, de-
inking sludge etc. (High Volume- Low Effect Wastes) as pcr prerrailing guidelines and its
disposal at designaled locations approved by the Board.

b) lndustry shall dispose its hazardous wastes through eprocessing, prra.prrocessing to dre
ext€nt possible prior its disposal to incineratio,n/ landfill as pu plovisions of llazardous and
Other Wastes (Management and Transboundary Movement) Rule$ 2016.

c) lndustry shall strictly mmply with all the measurcs spocified in guidelines for spent solvent
malragenrent, spent acid managunent, and other guidelines/directions published from time
to time by GPCB and/orCPICB, etc.

d) Unit shall carry out transportation of haznndow wastcs through GPS mounted vehicles only.

Other Generel Condltions:

a) Unit shall submit report of compliance of the oonditions of EC ev€ry year to the Boatd
prepared by third pqrty.

b) Unit shall enhance CEn runa allocdion to at least 1.5 times the slabs grven in the OM dated
01.05.201t for SPA and 2 times for CPA in case of Environmental Clcarance. .?6f

o

Website : https://gpcb.gujarat.gov.in
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t

5 All the other conditions of the existing CCA order no: AIVH- 12673l lhte of Issue:
0d06/2023shall ren ain unchanged.

6. You arp dirccted to rnmply with these conditions in trrc spirit.

Forandon behalf of
Gqirrat lbllution Control Boad

.-J.A
(J. B. P. andyr)

Sclentilic Ofrlcer

I,*
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A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 03/08/2023 16:04:05 from IP No: 117.99.99.8.
B. 11460-Arnav fashions Ltd. (Old Name-Gopi Synthetics Ltd.) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.7 C180
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8

11

PLOT NO:302,
ISANPUR ROAD, NAROL- VATVA ROAD,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

admin@aarnavgroup.com

9879204915,9825008998

Type / Scale / Sector / Status : RED / LARGE / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 13:00 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 3190.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804812 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?

13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Septic Tank
Into CETP through pipeline of NTIEM / River Sabarmati

Ind : Dom : 15.000
2550.000Ind : Dom : 9.000 Waste Water generation / Discharge (klpd) :

AWH-126751-31/03/2028  Last Inward:309388-28/03/2024[PRO]

Narol Textile Infrastructure & Enviro Management, Ahmedabad
(EAST)

 TSDF Name : Eco Care Infrastructures Pvt Ltd [48212]

 Person Contacted : Malay Patel ( Supervisor)

4

17

Arnav fashions Ltd. (Old Name-Gopi Synthetics Ltd.)

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

10/02/2005 12/12/2004

Borewells: 0
Tubewells: 0

Boilers=2 , DG Sets=0 , Flue Gas =4, Process =0 , ETP Cap = 6221 , Capacity of All = not applicable

 Env Audit Detail : Sch : 2 , Samata Consultancy Services Pvt. Ltd. , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42020-03/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
01/07/2023 SCN 19/03/2024 --- 742626 SCN OTH 796797
04/02/2021 SCN 04/07/2023 594963 SCN OTH 746535
25/04/2023 SCN 10/05/2023 --- 734902 SCN COM 743949

Lab Charges Pending :  Rs. 5155.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 0, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 21979 Meter Reading  - 0, Kilo Litre  - 16906

Monthly Patrak Data : Last Return : 201909 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Equalization Tank,Primary,S-Aeration Tank,S-Sec Clarifier,S-U.A.S.B,Secondary,Tertiary

APCM Details : Alkali Scrubber,E.S.P,Multi Cyclone 

Fuel Used : Coal,Solid Fuel

Stack Attached to : Boiler,Fuel Heater(Thermic)

1/7 ( Through XGN )03/06/2024

PCB Id: 11460
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
k  - Recycler Registration Valid ?? N.A

General Observation
a  - Is the Industry in Operation ?? Yes

a  - R.O File No ABD-NL-32

b  - Industry Operating without CCA Yes

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No.

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date Yes

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? --------

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? Yes

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-------------------

i  - Technical capability and equipment complying with the 
SOP/Guideline? Yes

j  - Is unit complying the conditions gives in 
SOP/Guidelines? Yes

k  - Facility is adequate for the applied process Yes

l  - Passbook is maintained? Yes

m  - Details of PLI, if applicable ------------------

n  - Details of safety spects provieded by the facility ---------------

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

2/7 ( Through XGN )03/06/2024

PCB Id: 11460
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 11460 )

Remarks :

-

Site  Observations  during  Inspection ,

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/7 ( Through XGN )03/06/2024

PCB Id: 11460
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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1. આપના એકમની ુલાકાત Hon’ble NGT, Original Application No. 95/2024 (WZ) સંદભ લીધેલ છે. 

Inspection Crux:

Water Observation:
Unit has provided ETP consisting of Primary treatment units for treatment of generated effluent. During 
inspection, ETP treatment units are observed in operation. Treated effluent is sent to CETP NTIEM for further 
treatment and final disposal to River Sabarmati through dedicated underground pipeline network of CETP 
NTIEM. Flow meter provided on final discharge line is not observed in working condition. Hence, unit is 
instructed to repair the same. Moreover, there is no any ZLD condition given in CTE/CCA issued to the unit. 
During inspection, one treated w.w. sample (pH – 7 to 8 on pH strip, Color: Purple) collected from the final outlet 
of ETP for further analysis purpose. Urea is not observed being utilized for wastewater treatment. 
[393]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
The unit is inspected w.r.t. Hon’ble NGT Matter, Original Application no. 95/2024 (WZ). The matter is 
registered with reference to the complaint of Mr. Dayaram J. Yadav alleging that the said unit is releasing 
untreated/partially treated industrial wastewater into River Sabarmati through open pipelines leading to pollution 
in River Sabarmati, violating the ZLD (Zero Liquid Discharge) and other conditions of CTE (Consent to 
Establish) issued by GPCB. During inspection, unit is observed in operation and processing of cloth is observed 
going on.Unit is having CCA for Printed Finished Cloths –22 Lac meters/Month which is valid upto 31.03.2028. 
Unit has also obtained CTE Amendment vide order no. 131417 for expansion upto 60 lac meter/Month, treated 
w.w. discharge upto 2550 KLD, Boiler – 2 nos. (10 TPH & 27 TPH), TFH (5000 U) which is valid upto 
09.08.2030. CCA Application w.r.t. obtained CTE is under processing at HO. General housekeeping and ambient 
air quality is found normal. Necessary instructions are issued to the unit for compliance. [393]-31/05/2024
~ RO Comments/Reply :In compliance with the directive issued by the Honorable National Green Tribunal 
(NGT) via Order Application No. 95/2024 (WZ) visited-03/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: as crux[393-DEE]~

I recommend : a. Keep on  Records + Notings
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Instructions in Previous Visits and Reply Insp Det Instruction Status

2. Boiler અને TFH સાથે બોડની ગાઈડલાઈન ુજબનાં APCM લગાડવાં. 778010(31/03/24) Fully Complied

3. ETP માં Spent Acid નાં વપરાશ માટ Rule – 9 ની મં ૂર  મેળવવી. 778010(31/03/24) ---

4. ETP ડ ચા ું લોમીટર ર પેર કરાવ ું. 778010(31/03/24) ---

5. Fly Ash નોટ ફકશની તમામ જોગવાઈઓ ું ુ તપણે પાલન કર ું. 778010(31/03/24) Fully Complied

1. છે લા ૩ માસનાં ઉ પાદનનાં, પાણી વપરાશનાં, ગંદા પાણી િનકાલનાં, બળતણ 
વપરાશનાં, Fly Ash અને Haz. waste નાં ડટા ર ુ કરવાં.

778010(31/03/24) Fully Complied

6. બોડની CCA ની શરતો ું ુ તપણે પાલન કર ું. 778010(31/03/24) Fully Complied

4. Spant Acid માટ Rule-9 મેળવવી. 773481(26/02/24) ---

2. TFH સાથે Solid fuel ની ગાઈડલાઈન ુજબ, APCM લગાડવા. 773481(26/02/24) Fully Complied

3. Fly Ash storage માટ Silo લગાડવો. 773481(26/02/24) Fully Complied

1. છે લા ણ માસના Production, Raw material, પાણી વપરાશ, ગંદા પાણી 
િનકાલના ડટા, fuel consumption, disposal નાં ડટા આપવા.

773481(26/02/24) Fully Complied
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B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 31 Steam boiler (27 TPH) YES ASC,ESP,MUL Coal 95 MT/Day
2 Boiler 31 10 TPH Common 

Stack 
YES ASC,ESP,MUL Coal 30 MT/Day

3 Fuel Heater
(Thermic)

32 5000 U YES ASC,ESP Coal 95MT/Day Stack sampling with 
different combination 
of pet coke-mixture as 
fuel is carriedout as 
study purpose

4 Fuel Heater
(Thermic)

0 consider as deleted YES N.A Solid Fuel

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @7 to 8 on ph strip / 1310-1310 REP  ## final outlet of the etp ~ Purple

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (11460)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Inorganic Acids (Spent Acids) II -B15 0.000-M.T COL,REC,REU,STO
2  Chemical Residues I  -24.1 1.500-M.T COL,DSS,STO,TRA,DST
3 Chemical    sludge    from    waste    water treatment I  -35.3 200.000-M.T COL,DSS,STO,TRA,DST
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 45.000-M.T COL,DCO,CYC,REU,STO,TRA

5 Used or Spent Oil I  -5.1 2.000-M.T COL,REU,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 printed finished cloth 0.000 0.000 - MTS 0.000
2 printed finished cloth 0.000 0.000 - MTS 0.000
3 printed finished cloths 0.000 0.000 - MTS 0.000
4 printed finished cloths 0.000 2200000.000 - MTS 0.000
5 Printing Finished Cloths 60.000 22.000 - LMT 60.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 0.000 - M.T
2 binder 0.000 - M.T
3 bleach liquor 0.000 - M.T
4 caustic lye 0.000 - M.T
5 common salt 0.000 - M.T
6 dyes 0.000 - M.T
7 hydrochloric acid 0.000 - M.T
8 hydrogen peroxide 0.000 - M.T
9 printing gum 0.000 - M.T
10 scouring agent 0.000 - M.T
11 soda ash 0.000 - M.T
12 sulfuric acid 0.000 - M.T
13 textile auxiliaries 0.000 - M.T
14 wetting agent 0.000 - M.T
15 whitening agent 0.000 - M.T

Raw material :F

Water Consumption & Generation Break upG
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 Inspection Team : D.B.Prajapati, SO - MS. APARNA AJAY NAVALAKHA

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3205.000 WWG : 
2559.000

Water Source     Remark

1 Boiler Feed 590.000 90.000 Borewell
2 Cooling Water 365.000 315.000 Borewell
3 Domestic Purpose 15.000 9.000 Borewell
4 Mnfg Process 1404.000 1334.000 Borewell
5 Wash  Water 831.000 811.000 Borewell

Signature By(D.B.Prajapati, SO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

7/7 ( Through XGN )03/06/2024

PCB Id: 11460
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

187



-

-
-

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 01 0
Phone : (079) 23226295
Fax : (079) 23232156
Website : www.gpcb.gov.in

Clean Gujarat Green Gujo,rat

sry\t7z
GPCB

By R.P.A.D
In exercise of the power conferred under section-25 of the Water (Prevention and Control of

Pollution) Act-1974, under section-21 of the Air (Prevention and Control of pollution)-198l and
Authorization under Hazardous Waste (Management and Trans boundary Movement) Rules,20l6
framed under the Environmental (Protection) Act-1986.

And whereas Board has received on line consolidated application Inward ID No: 203298
dated l5ll0l202l for Renewal the consolidated consent and authorization (CC&A) of this Board
under the provisions / rules of the aforesaid Acts Consent & Authorization is hereby granted as under.

CONSENTS AND AUTHORISATION:
(Under the provisions /rules of the aforesaid environmental acts)

TO,
IVUS. Chiripal Industries Ltd,
Plot No: 174,
Saijpur - Gopalpur, Piranhas Road, Narol,
Ahmedabad - 382405
l. Consent Order No.: AWII- 117634 date of Issuez Zl/03t2022.
2. The consents shall be valid up to 241t012026 for use of outlet for the discharge of trade

effluent & emission due to operation of industrial plant for manufacture of the following
items/products:

Sr. No. Product Quantity per
month

1 Processed Synthetic/ Cotton / Hosiery
Cloth 12.0 lacs meter

2 Embroidered/ Flocked I P olarized Cloth 7.5 lacs meters
J Vat Paste / Pigment 20.0 MT
4 Textile Gum 200.0 MT
5 Lubricating Emulsion 100.0 MT
6 Formulation based Textile Auxiliaries 180.0 MT
7 Captive Power / Electricity 1.7 MW
8 Texture Yarn 400.0 MT
9 Garment Stitching 21.0lacs meters
l0 Paper Tube 25.0 MT
ll Knitted Fabrics 90.0 MT
t2 Textile Auxiliary Binders 400.0 MT
t3 Adhesive 70.0 MT
t4 PVA Emulsion 30.0 MT

SPECIFIC COIIDITION:
Industry shall comply with the Solid Waste Management Rules-2016.
Industry shall obtain NOC from CGWA as per order of Hon. National Green Tribunal
for the withdrawal of ground water, if applicable.
Unit shall not carry out any activity which may attracts provisions of EIA notification
2006.

o

o

1

a

lso - 9001 - 2008 & lso - 14001 - 2004 certified organisatio #,
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3.
3.0
3.1

3.2
3.3
3.4

CONDITIONS IINIDER THE WATER ACT:
Source of Water: Bo'^e well.
The quantity of the fi'esh water consumption for industrial purpose shall not exceed 351 KLD.
Out of which 321 XIPD shall be used for industrial purpose, 10 KLPD shall be used for
domestic purpose anrl fQ KLPD shall be used for gardening purpose.
The quantity of domr:stic waste water generation shall not exceed 8.0 KLD.
Sewage shall be disposed off through septic tank/soak pit system.
The quantity of the irrdustrial effluent to be generate from the manufacturing process and other
ancillary industrial cperations shall not exceed 315 KLD. Out of which 120 KLPD shall be
reused back in proce ss and I 95 KLPD after treatment sent to CETP of IWs NTIEM, Narol.

3.5 The Industrial effluent shall conform to the following standards

Total dissolved Solids

3.8.2 Industry shall providr: flow meter at outlet of ETP & maintain its records.
3.8.3 The effluent conforming to the above standards shall be conveyed through ATPA closed Pipeline

and sent to CETP o1'IWs NTIEM Narol for treatment. Treated effluent shall be disposed by
NTIEM as per norns given to CETP, Narol.

4.0 CONDITIONS T]NDER THE AIR ACT:

4.1 The shall be used as a fuel

4.2 The flue gas emission through stacks shall conform to the following standards:

Stack
No.

Stack
attached to

I

FBC Steam
Boiler -I for
cPP - 23.0

TPH

Stack height
in meter

2

GPCB NORMS
6.5 TO 8.5

PARAMETERS

Temperature
pH

400 c
Color (pt.co.scale) in units 100 units
Suspended Solids 100 mg/L
Oil and Grea.se l0 mg/L

l me/L
1.5 mslL

Ammonical N

Phenolic C
Fluorides

0.5
50

atBOD 5

Chlorides
COD

500
r200
600
1000

2100 mslL

Sr. No. Quantitv
1

Fuel
Li gnite/Coal/Agro waste 239MTlDay

2 LDO/HSD 300 LitlHr

APCM
Parameter Permissible

Limit

ESP
PM
SOz

NOx

150 mgNm3
100 ppm
50 ppm

65

Sulphides

Sulphates
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2 Thermopack
Boiler -I
7000 u

45
Multi cyclone
separator +bag filter
+ Alkali Scrubber

3 Thermopack
Boiler -II
4000 u

40
Multi cyclone
separator +bag filter
+ Alkali Scrubber

4 DG set -
1250 KVA 09

4.0 There shall be no process emission from manufacturing process & other ancillary operation:

4.1 Ambient air quality within and outside the premises ofthe unit shall conform National Ambient
Air Quality standards notified by MoEF vide notification dated 1611112}09 and mainly to the
following standards:

Sr.
No.

Pollutant Time Weighted
Average

Concentration
in Ambient air

I Sulphur Dioxide (SOz), pdm' Annual
24 Hours

50
80

2 Nitrogen Dioxide (NOr), pd m3 Annual
24 Hours

40
80

J Particulate Matter
(Size Iess than l0 pm) OR PMro pgl m3

Annual
24 Hours

60
100

4 Particulate Matter (Size less than 2.5 pm)
OR PM zs pgl m3

Annual
24 Hours

40
60

4.2 The applicant shall provide portholes, ladder, platform etc. at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as
S-1, S-2, etc. and these shall be painted/displayed to facilitate identification.

4.3 The industry shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standards in respect of noise to less
than 75 dB (A) during day time and 70 dB (A) during night time. Daytime is reckoned in
between 6 a.m. andl0 p.m. and night time is reckoned between 10 p.m. and 6 a.m.

4.4 The applicant shall provide proper ventilation and exhaust facilities so as to maintain healthy
working atmosphere within the factory premises.

4. Authorization under Rules 6(2) of Hazardous and other Wastes [Management &
Transboundary Movementl Rules -2016. [Form -21

5. I Number of authorization: AWH- 116634 date of Issu ez 2110312022.

5.2 1Ws. Chiripal Industries is hereby granted an authorization to operate facility for following
hazardous wastes on the premises situated at Plot No174, Saijpur-Gopalpur, Pirana Road,
Narol, Ahmedabad

lso - 9001 - 2008 & lso - 14001 - 2004 certified organisation
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Sr.
No.

1

2

J

Hazardous Waste

ETP sludge

Discarded
containers/barre Is/

drums
Discarded

Used spent oil

5.3 The authorization is granted to operate a facility for collection, storage, transportation and
ultimate disposal of Hazardous wastes as above.

5.4 The authorization is strbject to the conditions stated below and such other conditions as may be
specified in the rules liom time to time under the Environment (Protection) Act-1986.

5 .5 The authorization shal I be in force for a period uo to 24110t2026.
5.6 Any unauthorized change in personnel, equipment or working conditions as mentioned in the

authorization order by the persons authorized shall constitute a breach ofthis authorization.
5.7 An application for the renewal of an authorization shall be made as laid down in rule 5 (7) (ii).
5.8 Industry shall submit annual report within l5 days and sub squinty by 3lst January every year.
5.9 Industry shall have to manage waste oil; discarded containers etc. as perthe Rules 2016 and

shall apply Authorization/submit details for all the applicable waste as perthe Rules 2016 within
l5 days.

5.10 The person AuthorizeC shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization.

5.1I The person authorizec shall implement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. anc their possible impacts and also carry out mock drill in this rigard at
regular interval of tim,:.

5.12 The person authorized shall comply with the provisions outlined in the Central pollution Control
Board guidelines on ''Implementing Liabilities for Environmental Damages due to Handling
and Disposal of Hazardous Waste and penalty,'

5.13 Any other conditions, for compliance as per the Guidelines issued by the Ministry of
Environment, Forest arrd Climate Change or Central Pollution Control Board from time to ii.".

5.14 AnnualretumshallbefiledbyJune30thfortheperiodensuring3lstMarchoftheyear.
5.15 The authorization is lganted to operate a facility for collection, storage, withinihe factory

premises and treatment, transportation and ultimate disposal of Hazardous wastes as above.

5. GENERAL CONDITIONS:

Any change in persornel, equipment or working conditions as mentioned in the consents
form/order should immediately be intimated to this Board.

4

Quantity Schedule
Cateqorv

Method of disposal

6 MT/month r-35.3
Collection. Storage,
Transportation, Disposal at TSDF

l3
no's/month

302
kg/month

r- 33.1

Collection. Storage, Transportation,
Disposal at authorized
decontamination faci lity.

20.0
LiVmonth r-5.1

Collection. Storage,
Transportation, Disposal at
registered re-processors or used as

lubricant within plant.

6.1
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6.2

6.4

6.3

Whenever due to accident or other unforeseen act or ever, such emissions occur or is
apprehended to occur in excess of standards laid down such information shall be forthwith
reported to Board, concerned Police Station, Office of Directorate ofHealth Service, Department
ofExplosives, Inspectorate ofFactories and local body.
In case of failure of pollution control equipment, the production process connected to it shall be
stopped. Remedial actions/measures shall be implemented immediately to bring entire situation
normal.
The Environmental Management Unit/Cell shall be setup to ensure implementation on and
monitoring of environmental safeguards and other conditions stipulated by statutory authorities.
The Environmental Management CellAJnit shall directly report to the Chief Executive of the
organization and shall work as a focal point for internalizing environmental issues. These
cells/units also coordinate the exercise of environmental audit and preparation of environmental
statements.

6.5 The Environmental audit shall be carried out yearly and the environmental statements pertaining
to the previous year shall be submitting to this State Board latest by 30th September every year.

6.6 The Board reserves the right to review and/or revoke the consent and/or make variations in the
conditions, which the Board deems, fit in accordance with Section 27 of the Act.

6.7 In case of change of ownership/management the name and address of the new owners/
partners/directors/proprietor should immediately be intimated to the Board.

6.8 Industry shall have to display the relevant information with regard to hazardous waste as
indicated in the Hon. Supreme order in w.p. no. 657 of 1995 dated l4th October 2003.

For and;gn behalfof
Gujarat Poltutionf, ontrol Board

q,

(Rajesh Krimar Parmar)
Bnvironmental Engineer

NO: GPCB/ABD-CCA-NL-77(6)fiD:11003i Date:

Issued to:

M/S. Chiripal Industries Ltd,
Plot No: 174,
Saijpur - Gopalpur, Piranhas Road, Narol,
Ahmedabad - 382405

o lL-

Clean Gujarat Green, Gujarat
5tso - 9001 - 2008 & lso - 14001 - 2004 certified organisation
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GUJAHAT PCLTUTION GONTROL BOARD
PAHYAVARAN BHAVAN, SECTCR 10.A,

GANDHINAGAR - 382010,

(T) 079-232s2152

Bv R.F.A.I)
Consent to Establish

C'I'E Amendment No. 129628

NO: CPCB/ABD/CCAINL-77(7)/[D| I1003i l)ate: t lzLlj
'I'o,

M/s. Chiripal Intlrrstrics Ltd,
PIat No; l?4, Saijpur * Gopnlpur,
Pirlna Road, Narol.
Ah metlab*rl - -182.105.

SUB: r\menclment in C'I'E of this Board.
I{EF r [. Your CTE - Arnendment application Inwald No. 282 tOlclated: 0l/07/2023.

2. CCA order no.CPCR,'ABD/L-CA.INL-77(6)/lD: 1 I0031626002 l)ated: 22i0312022

Sir"
Without prejudice to the pou,ers of this lloald under the Water (Prevention and Control of

Pulltrtion) Aut-1974. the Air Act-1981 and the Environmenr. (Protection) Act-1986 arrd u,ithernt
reducing l'our responsibitities under the said Acts in an3,' rvav, this is to intbnn you that tlris Roaril
grants anr*ndnrent in Consent to Establish (NOC) granted ro M/s. Chiripal Industries Ltd locatecl
at Flnt No: 17.1, Sai.ipur - Gopalpur, Pirana ll,oad, Narol, Ahmetlabadfor the f-oltorving
conclitions only-.

L Thr' Cottclition about details nf Procluction is amenclcd and shall bc read as nncler
Sr.
ft'o.

Quantitv per month
Existins Pnlposed Total

Processecl S)rnthetici Cotton i
Ilosier)'1l1,r1h

12.0 Lar-: nieter 78 Lac meter 90.0 Lac meter

Z, Enr bro iclered,i F I ocked,,'

Polarized Clotli 7.5 Lac rnc-tq:r 2J..5 Lac meter 1i0.0 Lac rrreter

Vat Paste r'Pigment 20 MT 20.0 MT
1 Textile Gum 2001\,{T 200 N.{T

I-ubricating Emulsiorr 100 i\47 I00 Iv{T
6. F ormulation hased'l'exti le

Auxiliaries rttO MT t80 N,{T

1 Captive Pt'xver I Electricity 1.7 Iv{W 2.50 MW 4.20 N,tW

{t. Texture Yarr 400 t\,tT 1000 MT 1400 MT
9 Garment Stitching ll Lac uieter -21 Lac meter
10. Papcr Tuhc 25 MT .25 MT
l1 Knitted Fabrics 90 VIT 5OO MT 590 I\47
t2 'I'exlile Auxi [iary tsinclers 400 M"t" 400 t\,{1'
i-j Adhesive 70 x{'f 70 Mt'

PVA [:"mulsitn 30 \,IT :iT} MT

Produrt

t Thc validit.v period oi'[he u'tJer shilll be up m 30/0#2030.

2. SI'ECII IC CONI}I'TION:

lndustry shall comply with the Solid Waste lWanagement Rules-2016.
Industry shall obtain NOC from CG\YA as per order of Hon. National Green Tribunal
for the w'ithdrawal of ground 1!$ter, if applicable

l4

2.1

2.2

/Al^^^ /^,.1^-^* i-^^^ /1 r,i^.al
Pa-qe t oI0
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[,initshallstricllyobey/cornplvtheortlersh3 [{on'[rlelliglr{'ourtof{}ujaratintrVtr}FIL
98 sf 2t!2t frorn tinre to tirne.
Unit shall not c;irry out any kintl of production activitl' covererl rnn(ler HtA -
Notification - 2{}0{i without obtaining priur EC fr*m comrpefemt I uthority"
Unit shall install *nd romnrissiori Continuous Hmissinn lrlonito,'ing Svstem- C*lll5 {us
per CPCB guirtrelines thr relevant parameters) which s[ra ll he coflnee$r]rl wit*l
C PCts/Cl'Cfl strl 

'rr'.
R-atit shrrll pror itl,i tlrr{icated storage anea fo store firel, hazsl$"rlnus & nq}u-k;rr*rdil*s
B'ilsfe.
{.jnit shall cnmpl;' N,ith Snlid Fuel (luidelines as lrell as Coal ha,rdling guidelines ol'thls
Bcard.
Unit shall fr.rllow ihe Solid Fuel Cuideiines rvhich is puhlished bv Boanl for comtrol.
manllg(} ment and ll'andling of flr* ash.
[,:nit shall use Agrr, wnste/coal in place o[rvootl ls l'uel.
t-init shall provirle APCM as per solid t'uel guidelines of CPCB.
'I'he tly ash gcnrlra.cd shall bc collectetl antl stored in flv ash silos.
"I'he fly ash shall be utilized as per Fi_v'Ash Notification-as aneentfunent ft'om fime to
time.
Unit shall not install any ilerv plant ntachiner"y-, ETP Plirnt, flu,: gas stack ancl pr"ocess

strrcks in the pr*mises n ithout obtaining prior CTI liom the l]or rd.
As per Provisions uf Rult lB of Solid Wnste llfxnagemerrt Rules-.10 lfi you ar* directsqi {o
make an amirmr{snlcnt in utilities to x'epl*t* nt !e*st five pencemt (SYo} of lc}$r sr}lir} &.u*l

requirement hy 6rt ftlsed derived fueE'.

TMDE=EEIUJE.:{L

Thc applicirrr shatl opt:rati: effluent treatmrrflt svstsll etlici*ntil ro that clfluer:t [r"grrr thr.-
industrisl urril shall conf*rm tc the CL,1'P inlet nornts rnentionerl helorv hclv*ver tire t-irral
clischarge of 1re;recl effluent fron: C'E'lP shall adhere to the prescr ibed stanclagls lbr gtj l'p
ol'Nrral Tc.qtile nfi.astnictrrre & llnviro N,{anagenient (CETp).

2.q
2. t0
3.11
2.1,2

2. i4

1t
i. i

_1 "/

J" CONDIl'EOIiS L]FDf,TT WA'I'EItAC'I I974:

\&rater Source; (.,wrr Borewell
T'hc qr.rantit-r; r !' lhc ll'esh r.valirr cr:nsunrptiorr lbr garclening rurllosc, allur grropts*d
arrrendnrcnt" slra I ilcreasc frorn 30 KLD tn l{}{} KLt}
The quanlitv ot'' lvater consirmptiotr lbr clorrresiic ilropose, a{ter 1:r'riposecl anrendnrcrrl" slrali
increase from l{l Kl-D to 150 KLI}.
'I he quartity of lor restic efflrrent fi'orrr the tacicu'i.'. after proposed e nenclment, shall inr,r'ease
trom 8.0 KLD t,r l{}0 KLf}.
Domestic effluent sirall be treatecl along lvith industrial wastewatel ir to !-'l'P.
'l'he quantit,v of thr: total \&'ater colrsurnpti*rr after proposed arnencilnerrt. shall inclease frcrn
46lKLD to 8tr5:$ KLD" rvhich inclLrijes 7008 KLD fi"esh rvater anrl I150 KLD reuseii r.r,iiter.
'[hc cluitntiry.'r:f' trdustrial efTluent ll'om the pror:css" ;rfier proposccl ancnrftnent. shirll increirs*
l'rcxn 315 KLI) lo 5i]25.
'l'otal [ndustrial ,:t].l ient l- Dontestic efi-luent 5.125 KX-l] shall be tli.ra eci irr H'l'P comprisi:ru *f
Primary, secorril"lry' anel terliarl.' treiltmL'nt tr{eitit}Out of it I l5$.{} lll-,I} l,r.as1er.r,*ter shi:ll be
rettsttlirec-r,clod tilr process & u,aslring anii rsrnirilling 4275.fi Ktr,U shall be diseharp.r.ij irii':
{.BTP of'n"TIlihl firr {ur"ther treatffient & final dispr:sal.
L,initshall prcviceJiorvrneteronr*usr)linearrdrecoldstheleoi'sh:.1 ir*rnaintair:ecl.

3.4

3"5

3.6

3.7

J"O

D

i.q

.1.l0

i.i0.t
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GPCB

GUJARAT POTLUTION GONTROL BOARD
PARYAVARAN BHAVAN, SEC]-CR 1O-A,

GANDHINAGAR - 382010,

(r-) 07e-23232152

'l'he tlnal treated effluent conflrming to CE'I'P inlet norms slrall be frrll-v convey'ecl into
CETP o{' Mr's. Naroi Textile Infi"irstructure & llnviro l\4anagement (CjETP) througlr
tuncierground drainage s),stem ol'NTIEM, in no case eflluent shall be dischargecl in tcr

Environment hy an,v means.
ln case of failure of CE'I'P, applicant shall have to treftt the trade etfluent of their unit lulty
so iLS to achieve the quality olthe treated cflluent lrom their industlial premises as per the
CPCB nclr,lrs nrenticlnecl be.lor,v ard shall be into NTIEM qETP) pipelinc

3. r 0.2

3.1 0.i

PARAIlETERS CETP I]\LET NORftIS
pH 6.5 TO 8.5
Tempr-rature 40('c
Colour (Pt.Co.Sc:a[e) in units 100 units
Suspended Solids 300 rngil

l0 mgi;Oil and Grcasc
Chlorides 600 rtgi l.
IlhenoIic C]ontpounds I mp/L
C-,"anides 0.2 m.dl-
Fluorides 1.5 mgil,

1000 mg/[.Sul
1'DS 1100 nigr'L
lusecticicles Absent
Percent Sodiurn 60 o,t

SodiLrnr absorption ratio 26 rngil.
'l'otal residual chlori ne 1.0 mgil
Sulphides 2 m.CL
Ammonical Nitrogcrr 50 m.e/I,
TotalL'hrornium 2 weil.
1..{exavalent Chrornium 0.I rngr'L
BOD (5 da-1,s at 20')C) 500 rngr'L
crtlt) 1200 mgit,
Fixed Dissolved Solids 2lO0m,eil.
I{err.:ury 0.01mslL
[.eacl 0.lmgil,

lragil,Cadnriulrr
C:opper 3mgil-
Nickel 3mglL
7.inc 5rngi'[,
Arsenic 0.2rrrgi L
Selenium 0.05rngrl.
Boron 2mgrl.

P,"TRAMETERS CPCR NORMS
pl{ 6.s TO 8.5
Terrrperalrrre 40t'c
Suspundcd Solids 100 mgil
Oil and Grease l0 ms/L
F ixed lfissolved Solids 2100 n:g/L
Phcn<;lic Compounds I rngit.
Sulphides 2 .0 mgr'[,
Anmonical Nitro-gerr 50 mgr'L
'I*otal Chrt-rmium 2 mg;'l-
Hexavelent Chromium 0.1mgil

/^lnan /ar riarot /lraan /1r riarat
Page 3 c,16
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U()l) aI 2 -10 rr

t,{ lli .']ti !r
Clrloridss {r0t} rr

r ate l(Xi0 rr
Bio-,l.ssar-'I'est 90'1.ir srln ival r,if fish i

96 huurs in 100o,ir ctIl,
i^r0.4.
3"i0.5.

Industrv shall prr,vide Ilt:r,v mr:ter at oull*l of ITP & uaintain i

5 C si'l- i

g l. l

*,1. i

t]/l- i

fter i

I

r!r!l l
irCOrCiStsI

I" r0.6

,1."

4.i

[.]rtit shall nirinlain dail,v 1ng book cf quantit,v i]f water colsumption" \\Jas:e u,Ater'
generation ;incl waste water rec,vciecl & disoharged to CE'l'P.
Llnit shall ura utain record of chemical consurnptinn and electricit: consunlplion.

coNpITr0NS,{!" t} E R A rR ACT_LeB r :

Follorvin shall t,c rrs-.ri"l as t'riel.

tltilitl Erluipment nt$t y(MT p_q1rlp#
{'}1qpo_sed I i"otal

FBC Ste rnr Boiler - 1

firr CFP O TPH
'trhLlflll(t[]itcr Roiler - 1

)0il0 tr
'I'hetrnntr,aci Bi:iler - 2

l4l)00 Lj' {[' 'cposed -

liq.0
I\'1 FlDal'

7,_{

\'1T,'Day

I l.0
N4'l'iDa),

;50.0
S(lMr'l {r

,: t:1.0
\{ tr. [)ar,

S

FBC Stu rm Boiler - 2
55.0't'P u

'l"hermoJ,ac| tloiler - 3

(7000 U' (As per CTE
85!17_7,)

Noit IBll ts,. iler'(600
K_u,'Hr')

se,l tr: iiismantl

t- --- -
2.5(,,()

t -" .Ii
N4 l, Ilnr

s{.h4rt-tr
e

l).C. Srt t.2 ros.) { 1250
kVA eacr), I no.
existing ,ii I no. -i()0.0 l.iriLlr i0i)^{l

L,it,,l k'

nst*ll & operilte air paliuticnl u:cnl|ol svstenr in circler t$ lrchirvr n*rfrs

slall

.+.: 'l"lre applic;urt sh ill
grr*scriirecl be I i>r.r,

4.3 J-he fluqgas ernil;sion thrcugh stack shrrll cr:n{arm to the lbllor,ving sti,nclarcls

S{ack A(tarherlTo Fara meter

FBt' Sfeanr Ecrii,:r - I

fbr C[]l] (23"t f l'Hl
dosi siem

Permissible
Limi$

ESP -. Alkali
Scrubber or Lime

FBC Stearl Boilr:r * J
(s5.0'fPl-r)

Therrncipack llo; er-

Parir ulate
miltte r
st];
N(}Y

150 rnglN;rri

lOfJ ppnr

5{.i ppnr

lir.
Iio.

I

-t

4

6.

a

Existi

Lignitr-i Crirlr'
Agro Wnstc,'

Fuel

Wooclr'Salr,
Dust

NatLrral Cas

tr.ll01HSlf

Stack
No.

2

-)

Stack
Height rdPCNl

6-i m

65 rrr

Alkali Scrubber or
Lime closing

s-vstetlr

45.0 rn

l,,Xrrl1i C;-clcxrc
Scpnralor -t Bxg

iri lter

r (7000 ui
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re

ffi\ur
GPCB

GUJAHAT POLTUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOF, 1O-A,

GANDHINAGAR - 382010,

(Ti 07e-23232152

4 'l'hermopack 
Boiler -

2 (.4000 u)
(Proposed - Standby.')

il,hllti C-vclone
Scparator + Bag

Filter
.) Thermopack Boiler -i (7000 rJ)

40.0 m
(Comuron) \{ulti C-vclorre

Separltor - Bag
Filter

6 Non IBR Boiler (600
Kgill$
(proposecl to

)disnrantle
7 D.Ci. Set (2 nos.)

(1250 kVA each) (t
no.existing& lno.
standby)

9.0 m

4.4 There shall be no process entission lrom rnanuJbcturing process & other ancillary operation.

{' Specilie Conditions stipulated in Criticnlly Polluted Areas (CPA) / Severely pollutetl
.{reas (SPA,1

e Additional conditiorrl uncler AiI ,rlct:

a) tJnit shall adhere to stringent air pollutants stanclards i.e. 80 96 of existing flue gas anci
process emission standards in the CpA.

tl) Unit shall aclhere to stringent irir pollutants stanclarrJs i.e. 90 9,o of existing flue gas ancl
process emission standards in the SpA.

cl Following air pollutiori control measures shall he provided for the llLre gas emission sources
like Boiler'.'l'hermic F'luid ]leaters etc. (As icable

>(t ESP-r" Water Scnrhher
dt [-]riit shall provide at least trvo stage scmbbing sl-stem of appropriate meclia for the control

ofthe process gas ernission.
e) Llnit shall install ancl cotnmission Continuorrs Emissir:n ll{onitoring System- CEMS (as pcr

CPCB gtridelitres lbr relcvart pararnciexs) rvhich shall be connected with CpCBr'CpCB
server (ln case ol large and mediunr rerJ categor;v inclustries)

f) .All common facilities shall install CE\{S (as per CIPCts guidelines lbr relevant parameters)
rvlrich shall bc cclnnected rvith CPCB/CPCB scrver tr:l the Stacks provirled with Comrlon
N'{ultiple lilfect ilvaporator (Ch'lEIl). Common Spra,v Dryer. Comrnon incilerator etc.

g) The unit shall adhere to Sector specilic guidr-linesr'SOP published by CPCB i CpCB liom
titne to tirne tbr effective fugitive enrission control. (like guidelines for: Stone crushing
units. Coal handling units" spent srilvent handling and.uranagement, spent acid management.
Decontamination of drums, cclntniners eIc.)

h) ljnit shall take aclequate rreasures to control ocktur nuisance from the industrial activities
rvhich nla,v ir:clude measures like- r"rse of masking agent witlr atrlmizer s.vstem (\ynter
curtain). closed r'automatic material handling s1,'stern, containment of the odour vulner.able
areas ctc.

i) [Jnit shall noi use Pct-coke. furnacc oil. t.SIJS as a iirel.

Stirrulated APCDI in Red l0range industrial units of CPA/ SPA
Steam generation capacit.l,'

in TPH
T.v-pe of APCM

I-ess tlrar 1 h,lulii C.vclone
I to -..3 Multi Cy-cdone t Water Scruhber
-l to ":6 nag!!!cr - Water Scrubtrer

/11^^^ A,,iara* 11r^^,.. Ar,i r;rrt*
Page 5 Ctt 6
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a

.i) Llnit shall aclopi se,:tr:ral tsest Availahle I echnr-rlo.ny-BA'l'(Like [-]s: i:f inelut:ticir.r FLrlnnee.

Electric Arc lrllnircc instcacl o{'Cr:polir {irrnac* in lbundry inJil;tr,n-. Catrstic Rccrrt'crJ--

S;-stcnr in Cotto'r l':rtile utits etc.)
k) I.init shall provirie preen belt of 40%r of tl:e plot area. using concept c lthe socini fkrrestr;'arrd

developrneiti ol'gl'e',:n belt outside pro.iect preraises in ad-iacent at'e:rs

l) t-lnii shall prclviiie Wall tt Wall urrpcting in vchiclc movcmcni a'cas within prunriscs to

avoictr clusling.

AddlEuslpgttdlr !o.t: s alodellls-y\/-q1el,{l!
a) I.lnit shall only nse trcated efl1ucntr lor 5rrcparatiott ollints and otltcr slurr,v in II'IP. \lt: ll'csh

ri,ater shall be u'ili;recl in H'l'P.

h) In the ca-cr:. if th* lridustry is not x rnernber of CE'l P ancl domestic $ aste water qf neraiion is
nrtx"e than l0 1..I,FD" induslry' shall install STF o{'ndeqrtatc ea1:ar itr, lnci Ireiitcd s..l'n,agt

sha!lbe reus*,d r re.3."clecl to thc- maxirtitttn cxtent.
c) In ca^se of l-.ar1le iurd kledium li.ecl Categor'.v irrdustr.v" the uttit .ha] I irrstall s,vsXettt iirr

L-or)rinuous moritor'ing of elfluent qualiiy'1quantity a^! per CPCII guidelines frrr Lelevattt

paramcters(lihcpl .Florv,Tempcrature.TOC/COIJ.NHS-Nete.]artl shnll tr,*uotrncctctlt*
CPCB sel'vel'. Irr uass, il'thc industr'-1, is a ur*rrbcr r:['CilTP, itrtit 

"]ra 
i install fli.ttv m,ltr-'r.

d) Ilthe rvater con;urrrption of the unit is nrore than "50 KLPD, LJnit shrrll submit detailr'd r.r'atr:r

harvesting plan io{r' site).
e) 'l'he unit shalI er;p],rle "I'echna-Econtmic t"easibilitl.'olZer<l Liquid l-]ischarge {ZLD) ant{ if

f'ciisibl*. Zl ,D slrr:>rrit1 be adopted.

Additional g*}.rrdi{lg1ls.l|{rder tlr..-e*...Hqzardous W".3"S$S* $'lanrreemenl.ll q.l$q:.

a) lJnir shall stric'I-v larry ou1 handling, storage and disposai ot't11.'.ash. slag" red-r':rucl" d*-
inking sluclge elc. IIigh Volurne- Lor.v Hft'ect Wastes) as per prevriting guideliner an,i its

disptsal at desillitared l<lctrtions np6rurvecl b-l"the Boald.
b) Indrstry shall rlisq:ose its hazardou-r lvastes thrilugh co-prr,rcessinl!, pre-pl'o{essing tr.r llie

extofit possible lrir'r its disposal [o incini,ratiorl'larrti{ill as per provisittns o{'lJazirt'rloits artrt

Othcr Wastes (l"4ar agelltcn1 and TransbiilLndary' fulovc'tncrtl ) RuL's, li0l6"
c) [nclustrysha]l II'icr h.complvi,vithall themeasulessilecit-reci ingLri lelitresfolspentsolt,,.ttt

rnaflageinerlt. sj)Ern' acid management. nncl other guicieiinssi'dirrreti( ns pLrhlish,--d ilcrl lirrr*
ttr tifle b;,' CFCiI tr rrli'ur CPCB, etc"

d) LJnit shntrl carr)'ou1 {ranspoflation of'hazardous r,i.ilstr:s through (il)S mountcd vchicles tirtl-r.

Other Cenrrml C onrlitions:
a) [.]nit sliall subrrit ieport of conrpliance of the c*rrditions o1'EO tvery.veiu'to the Er.r*r'd

preparecl [:.v thil d par"t,r.,-.

b) Llnit shall enhance CER fund allocation to at least 1.5 tiu:es the slat:' given iu tlie GI\4 datr'{,j

0l .05.20i 8 fbr iP.:i and 2 times lbr CPA in c:asc o{'Environmcntal ( lleirrance

r\ll the r-rther ct'rrd,ticns of the existing CCA orcier no:AWFI* l?6J4 $ate of lssuer
3 t/03l2022shall r er rin unchangecl.
Yriu are dircctsd o r:tniply rvitli lliese conciilirxrs irr trLre spirit.

Fon and un heh*lf of
Gujarat P*llution ControE {luarcl

.--l,r\. /"ptrl,..
(J" ft. X'andy*)

Sricntil'ir {}lfics:r

a

{

6.
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A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 10/06/2023 12:07:00 from IP No: 163.116.199.116.
B. 11003-Chiripal Industries Ltd.(Shanti Ind.) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.8 C199
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PLOT NO:174,
SAIJPUR - GOPALPUR, PIRANA ROAD,NAROL,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

pavan_2675@yahoo.com

-

Type / Scale / Sector / Status : RED / LARGE / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 9:30 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 7008.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804803 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Irrigation
CETP of NTIEM CETP / No generation of industrial wastewater

Ind : Dom : 150.000
4275.000Ind : Dom : 100.000 Waste Water generation / Discharge (klpd) :

AWH-117634-24/10/2026  Last Inward:313359-23/05/2024[ONL]

No

 TSDF Name : Eco Care Infrastructures Pvt Ltd [48212]

 Person Contacted : SHRI PAVAN SHARMA-
MANAGER

4

17

Chiripal Industries Ltd.(Shanti Ind.)

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

18/02/2010 20/02/2010

Borewells: 0
Tubewells: 3

Boilers=5 , DG Sets=1 , Flue Gas =12, Process =0 , ETP Cap = 569 , Capacity of All = 50Hp

 Env Audit Detail : Sch : 2 , Sunrise Environment Consultant , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42016-03/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
23/03/2024 SCN 31/05/2024 --- 804451 SCN OTH 812664
30/01/2024 SCN 14/05/2024 --- 769691 SCN OTH 811041
17/10/2023 NOT 30/11/2023 31A,, 757313 NOT OTH 759592

Lab Charges Pending :  Rs. 5505.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : 2016-2017 HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 0, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202102 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Collection Cum Equalization,P-Flash Mixer,P-Holding Tank,P-Nuetralization,P-Oil-Grease Trap,P-Pri 
Settling Tank,S-Aeration Tank,S-Filter Pressure,S-Sec Clarifier,S-Sludge Dry Beds,T-Carbon Filter,T-Sand Filter

APCM Details : Bag Filter,Dust Collector,E.S.P,Multi Cyclone ,Scrubber

Fuel Used : Coal,Diesel,Lignite,Natural Gas,Wood

Stack Attached to : Boiler,D.G. Sets,Fuel Heater(Thermic)

1/7 ( Through XGN )03/06/2024

PCB Id: 11003
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure - 2.8 D
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) Torrent power Ltd

p  - On East Direction of the location of the Company Industry

p  - On North Direction of the location of the Company Industry

p  - On South Direction of the location of the Company Industry

p  - On West Direction of the location of the Company Industry

o  - Production since (Date) or Proposed 20/02/2010

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? N.A

j  - Name & Address of MAIN Re-Cycler ------

h  - Regd with T.S.D.F SRN-Eco Care Infrastructures 
Pvt Ltd [48212]

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? Yes

l  - CETP Name
BEP-Bavla Eco Project, Tal: 
Bavla,  Dist: Ahmedabad. 
(SAN-10653)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No ABD-NL-437

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

2/7 ( Through XGN )03/06/2024

PCB Id: 11003
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 11003 )

Remarks :

-

Site  Observations  during  Inspection ,

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? No

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-----

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable -----

n  - Details of safety spects provieded by the facility ----

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 01

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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Inspection Crux:

Water Observation:
This unit is having valid CCA of the board to manufacture - Processed synthetic cloths: 12 Lacs meters/month 
and other various products which is valid up to 24.10.2026. Unit has also obtain CTE Amendment for production 
expansion of: Processed synthetic cloths: 90 Lacs meters/month and other various products valid till 30.06.2030. 
CCA Amendment application for the same is under process. During visit, unit is observed in operation and 
manufacturing of Cotton fabric processing is going on. AAQ and housekeeping is observed normal. Unit has 
provided Effluent Treatment Plant (ETP) consisting of Primary, Secondary and tertiary treatment units: collection 
cum neutralization tank, primary settling tank, aeration tank and secondary settling tank, sand filters (2 nos.) and 
carbon filters (2 nos.) followed by final holding tank for generated industrial effluent treatment from 
manufacturing process. At the time of inspection, provided all ETP units are found in operation. After treatment 
in ETP, treated effluent is partially reused and remaining is sent to CETP NTIEM, Narol for further treatment and 
ultimate disposal into River Sabarmati through dedicated NTIEM (CETP) pipeline. • One waste water sample of 
treated effluent (Color: Greyish; pH @7-8 on pH strip) is collected from final holding tank for further analysis. 
Flow meter provided on final discharge line shows cumulative reading: 224979 m3 and flow rate: 49.7 m3/hr. 
Reuse meters are provided at various 5 nos. of processing departments and readings of the same are noted: 
113220.9 m3, 121357.5 m3, 55084.984 m3, 143645 m3 and 112195 m3 respectively. Urea is not observed within 
ETP area and not used for wastewater treatment. [330]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
In compliance with the directive issued by the Honorable National Green Tribunal (NGT) via Order Application 
No. 95/2024 (WZ) dated April 27, 2024, pertaining to the grievance lodged by Mr. Dayaram J. Yadav alleging 
the discharge of untreated wastewater into River Sabarmati by various textile units through open pipelines and the 
violation of Zero Liquid Discharge (ZLD) stipulations, this unit has been subject to inspection.This unit is having 
valid CCA of the board to manufacture - Processed synthetic cloths: 12 Lacs meters/month and other various 
products which is valid upto 24.10.2026. Unit has also obtain CTE Amendment for production expansion of: 
Processed synthetic cloths: 90 Lacs meters/month and other various products valid till 30.06.2030. CCA 
Amendment application for the same is under process. During visit, unit is observed in operation and 
manufacturing of Cotton fabric processing is going on. AAQ and housekeeping is observed normal. Necessary 
instructions are issued to the unit. [330]-24/05/2024 
~ RO Query to Staff: put up back [630]-31/05/2024
~ RO Comments/Reply :In compliance with the directive issued by the Honorable National Green Tribunal 
(NGT) via Order Application No. 95/2024 (WZ) visited-03/06/2024

I recommend : a. Keep on  Records + Notings
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The unit is visited w.r.t. NGT Matter no. 95/2024 (WZ)

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

1. આપના એકમની ુલાકાતા તા. ૨૨/૦૩/૨૦૨૪ નાં રોજ એકમની ચીમનીનો ભાગ 
નીચે પડવાની ર ુઆતના સંદભમાં કરવામાં આવેલ, ુલાકાત દરિમયાન એકમનાં 
TFH (7000U) સાથે લગાડલ ચીમની ું maintenance કાય ચા ુ જોવા મળેલ. સદર 
ઘટનાની િવગતવાર મા હતી તથા ચીમનીના maintenance કાયની ૂણતા ગેની 
detailed કામગીર નો Report submit કરવો.

804451(23/03/24) Fully Complied

2. એકમની ચીમની ું maintenance કરતી વખતે safety related તમામ aspects ને 
follow કરવા તથા આ ુબા ુ ુકશાન ન થાય તે માણેનાં તમામ પગલા લઈ બોડને 
Photograph સાથે ણ કરવી

804451(23/03/24) Partial Compliance

3. ભિવ યમાં stack ું Repairing કાય કરવામાં આવે તે ગે બોડને ણ કરવી તથા 
સદર િવગતો (આ ઘટનાનાં) સંદભમાં બોડમાં ર ુ ન કરવા ગે ુલાસો કરવો.

804451(23/03/24) Compliance NOT Required

3. Boiler & TFH પર solid fuel guidelines ુજબનાં APCM લગાડવાં. 790871(19/04/24) Partial Compliance

1. છે લા ણ માસનાં Production, Raw materials, પાણી વપરાશ, ગંદાપાણી 
િનકાલનાં ડટા આપવાં. Fuel consumption, H.W. generation/disposal નાં ડટા 
આપવાં.

790871(19/04/24) Fully Complied

2. Fly Ash store માટ ું Silo ું કામ સ વર ૂણ કર  બોડને ણ કરવી. 790871(19/04/24) Partial Compliance

1. Fly ash ના ટોરજ માટ Silo system લગાડવી તથા fly Ash Notifiction ની તમામ 
જોગવાઈઓ ું ુ તપણે પાલન કર ું.

773712(28/02/24) Partial Compliance

4. છે લા ૩ માસના ઉ પાદનના, પાણી વપરાશના, ગંદા પાણી િનકાલના, બળતણ 
વપરાશના, Fly Ash અને Haz waste ના ડટા ુરાવા સહ ર ુ કરવા.

773712(28/02/24) Partial Compliance

2. આપના બોઈલર અને TFH સાથે બોડની ગાઈડલાઈન ુજબના APCM લગાડવા. 773712(28/02/24) Partial Compliance

3. બોઈલર Stack ની ETS સી ટમ ું calibration થાય યાર બોડને ણ કરવી. 773712(28/02/24) Partial Compliance

W.C Notings: As per crux[330-NRO]~
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B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Fuel Heater

(Thermic)
40 Proposed TPB 7000 U YES FIL,MUL,SCR Coal 10.0 MT/Day

2 Boiler 65 Proposed - 55 TPH YES ESP Coal 40 MT/Day
3 Fuel Heater

(Thermic)
30  20 LK/h,com.st.-TFH

[SB]
YES DUS,MUL,SCR Wood 5.0 MT/Day

4 Fuel Heater
(Thermic)

30  20 LK/h,com.st.-TFH
[SB]

YES DUS,MUL Wood 4.0 MT/Day

5 Fuel Heater
(Thermic)

40 40 LK/h,com.st.-TFH 
(SB)

YES FIL,MUL,SCR Coal 15.0 MT/Day

6 Boiler 65 CPP boiler 23TPH YES ESP,MUL Lignite 80 MT/Day found in operation

7 Boiler 11 Proposed Non IBR 
Boiler

YES N.A Natural Gas 250 SCM/Hr

8 Fuel Heater
(Thermic)

40 70 LK/h,com.st.-TFH YES FIL,MUL,SCR Lignite 33 MT/Day

9 D.G. Sets 9 (2 nos. - stand by) N.A N.A Diesel 300 lit/Hour
10 Boiler 65 12.0 TPH YES DUS,MUL Coal 13.0 MT/Day
11 Boiler 30 7.0 TPH (SB) YES DUS,MUL Coal 7.0 MT/Day
12 Fuel Heater

(Thermic)
30 20 LK/h,com.st.-TFH

[SB]
YES DUS,MUL Wood 4.0 MT/Day

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-14 @ 7 to 8 on ph strip / 32 0935-0935 REP  ## final outlet of the etp ~ Greyish

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (11003)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Spent acid I  -26.3 5400.000-M.T REC,STO,DET
2 Chemical    sludge    from    waste    water treatment I  -35.3 1200.000-M.T COL,STO,TRA,DST
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 240.000-M.T DSS,RRE,REU,STO,TRA

4 Used or Spent Oil I  -5.1 0.200-M.T COL,DSS,RRE,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 adhesive 70.000 70.000 - M.T 70.000 Existing
2 captive power generation 4.200 4.200 - MWH 4.200 Total after proposed Expansion
3 embroidered/ flocked/polarized cloth 3000000.000 3000000.000 - MTS 3000000.000 Total after proposed Expansion
4 formulation based textile auxilliaries 180.000 0.000 - M.T 180.000 Existing
5 GARMENT STICHING 0.000 0.000 - MTS 0.000 As per crux.
6 knitted fabrics 590.000 590.000 - M.T 590.000 Total after proposed Expansion
7 lubricating emulsion 100.000 0.000 - M.T 100.000 Existing
8 PAPER TUBE 0.000 0.000 - M.T 0.000 As per crux.
9 processed cotton/ synthetics/hosiery cloth 9000000.000 9000000.000 - MTS 9000000.000 Total after proposed Expansion
10 PVA Emulsion 30.000 30.000 - M.T 30.000 Proposed Products
11 textile auxiallry binders 400.000 400.000 - M.T 400.000 Existing
12 textile gum 200.000 0.000 - M.T 200.000 Existing
13 textures yarn 1400.000 1400.000 - M.T 1400.000 Total after proposed Expansion
14 vat paste/pigment 20.000 0.000 - M.T 20.000 Existing

Products :E

Raw material :F
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 Inspection Team : H.I.MANIAR, SSO - MR. BRIJESH JITENDRAKUMAR CHAUHAN

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 0.000 - M.T
2 binder 0.000 - M.T
3 bleach liquor 0.000 - M.T
4 caustic lye 0.000 - M.T
5 Chemicals 0.000 - M.T
6 citric acid 0.000 - M.T
7 colored nylon tow 0.000 - M.T
8 common salt 0.000 - M.T
9 craft paper 0.000 - M.T
10 dyed / white yarn 0.000 - M.T
11 dyes 0.000 - M.T
12 gray cloth 0.000 - MTS
13 hydrochloric acid 0.000 - M.T
14 hydrogen peroxide 0.000 - M.T
15 natural gas 0.000 - M.T
16 oxalic acid 0.000 - M.T
17 polyester/ cotton yarn 0.000 - M.T
18 poy 0.000 - M.T
19 printing gum 0.000 - M.T
20 processed fabric cloth 0.000 - MTS
21 soda ash 0.000 - M.T
22 sodium hydro sulfite 0.000 - M.T
23 stitching accessories 0.000 - M.T
24 sulfuric acid 0.000 - M.T
25 Sulphamic Acid 0.000 - M.T
26 textile auxiliaries 0.000 - M.T
27 yarn stitch 0.000 - M.T

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 7158.000 WWG : 
4375.000

Water Source     Remark

1 Agriculture 50.000 0.000 Borewell Plus 50.0 Recycled Water
2 Boiler Feed 2961.000 1000.000 Borewell
3 Cooling Water 735.000 525.000 Borewell Plus 535.0 recycled water
4 Domestic Purpose 150.000 100.000 Borewell
5 Mnfg Process 3112.000 3025.000 Borewell
6 Wash  Water 350.000 775.000 Borewell Plus 365.0 recycled water

Water Consumption & Generation Break upG

Signature By(H.I.MANIAR, SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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ffi\Z
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

BY RPAI)
ln exercise ofthe po*er confarrcd *Idcr rcctio -25 olrhe Water (Prevention and (btrlft, of

Irollution) Act-197:1. uDdcr scctiorF2l ol lhc.\ir (Pre\'cntio]r rnd Co trol of Polldion) Act-l98I and

ArthorizatioD urdcr nrlc 6(b) ol thc llazardous & othcr \rastes (Managcnrcrt and 'ltanshou'rdary

\,i,rement) Rules'2016. liamed under the FP AcGl986.

Aud whcrcas Board has rr:cciYcJ ol1lirc applicatiol inrvard ID Nor 263{.18 dated
71/09/21t22 fot Rcnewal of thc (lonsolrfut.d (brr*rrt and Au$onzntion (( C & A) of this Uoard.

under the provisrons,1 rules ot the ai-oresxid {cls t](rnsenl & Authoriz2tion is he.eby grarrte(l fts Lrllder.

C ONSINT AND AUTHORISATION:
(L'riLler the pr1)!isions / rLrle\ oi the albre said er\ ironnrenlal acts)

To.
M/s. R,lkrishna Tcrri:e I trl
Nercl Char Rasta, Narol,
,chmcdabad - J82.105.

Sr. No
I

1. Consert C)riler Nor :lWH- 1233,19 Date ofksnei 20112/2022.

2. The conser)ts shall bc \,alid up to 10106/2027 fi)r use ofoutlet lbr ihe discharge ol lradc cllluenl
and ernission drlc to opcmtilJfi ol i duslrial plalrt tbr manufhcture of thc lollowing ilcnls ./

producls:

Product Quatttity

3. SPECIFICCOITDI'TIONS

-l.l lnduslry shall DnnNge Solid wltstes genernted fmm industrial flctivities ru per Solitl
'waste Managemcnt Rules'2016 (solid \yAste as defrnul in Rule-J(16)),

I I Indust{r shall obtain NOC fron C(l\\'A ,s pcr ordcr of llon. Nntional Greor Trib[nal
for the \rithdrawrl of grourd r1al€]. if applioable.

J I fitri. shsll slrictly ohe]/comply the ord€rs by Hon'blc High (lourt ofGujarat in WPPIL 9t
of202l from time to time.

1.4 Unit shall not carry out any kind of production activity covered ur:dtr EIA - Notilication

- 2006 without otltaining prior EC from competent authority.

{. CONDTTTONS UNDI THE WATIR ACT

4.1

4.1

4.1

1.4
.1.5

Source of Water: Borew€lls.
Thc quantit\ ofthe \\ater coasulnption for dolestic pnl po!c shall not exccetl l0 KLD.
lhc quanlrlt oidomestic $aste \\aler shirll no1 crcccLl 8,0 KID.
[)omestic ellluent shall be disposed o,l Lhrough leptis Itrl/soak piL systen.

I he quartitr- of ihe i\$er consumpti()r tor irtlnslri,rt purpose. shali not e\cccd 8J0 KLI)
.\ej.

25-00.000 meter/monlh

Clean Gujarat Green Gujarat
Website : https://gpcb.guiarat.gov.in Page 1 o( 6
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lhrj ttux lil] ol rl)( ln l ilriitl rllluont to he !e|cl cd itDm the mar)lllirruriIg proccs. .ri rllter
arcillrn inrlusuiri r1::rilron\ shaLllol e\cecJ 62-\ Kt-D.
lIr irdLrstrial ctll,r(n illcr..,IrIor'rnirle rrr ( l.ll, inler rronlls slrall ,c rtircher.rrri intr, ( I I-p oi
Narol T.\lilc L)flrNt ucturc & ln!'Ilo \lirrrgcorenl (Ct]il,) ll)ruSh nniterqround dr?rnage

-+.7

Df EFFLIIENI

6.1'thc appLcant shall oFcralc eflluenr treaBrent !tstcdr cflicicnllv \o that elntllnt fion the
indtlsrrnl rn;t sha,l lrnlirrm to tho Ll-11, iulcl uornts:rentioncn bclow ho\\cvur thr lillxl
dischrfge of treatcd ell uenl 01)m ('ETP s|nli arlhere to the prescri)cd rtor)drlds li)r (.t'll, of
Nar,rl Ic)ililc Infras0uclure & F.llyiftJ \'1nna{crr.rrr (aETP).

I'AR-{ M]]I'LRS ('E',t't, INl,ltT \C RltS
r! (r i IO 3 5
lcmp.mt ,re
('olNr (l!r.L'(l.Scr.l llt unir.
!rrrlcr (t I Soli&

EtruLr
ia;lphi,G

'.,1.r!!!c9u

.1,tnp9trlt!ls

.t 0i, c
ir.rrt,,',,t.
00 rrrgrt
ltl ln,'1.

.oo Ltg L l
inru.'l
: m!:,'l,

)9 rs!
1'olrl ( lrrl
IIe\avrLrt Chromium

l'ircd l) !,olvcd Solid!

LJUD(i,\\ rl0Ll
I t i.,ii 

. :t) L
l:0u l,E:!
:00mEI-
( lllm
r).lrrr ,l

. lr!s!

lnl t-
r I mgJi

- !19ry!r
i.cad
Cadmi,,il

1\rs!,
Nickcl
, t",

-lyr'

lms'1,
lrngl.

r!ril.
,2|rg l-

,r rl5flrl!'l

:,,c I ]

6l lhellral lrvaled cillrcn confirrnrns to CL ll) irrlct nofln! \hrI be lu ll corvereri injo Ct it, ol'
NI s. \x.l Ic\lilt l,lia,trucrure ,t Lr\ir,\ \1,*r:rgernenl (CETp).hr..rgh un(lcr{roLrn(l dr inaee
sysrerr ol N { lF.Nl in ir. .nso efluenr lhall hc rl sch6rgert il ro ljl1viron ncnr hvlrn-\ menns

6.1 in cDse ol failurc .r'( Iir r). appricant shafl \l(xc Lhc lreared eflrrcr)l \\ lhi, prornirr! & ,rlit shrI
pI\)vide rlc(licarcd sroragr tncilrg lor rrealert cliluenr at leasr lir i: hou \

64 hd,srrr shull providc i). pipcrincrvith flo\'! Nrcrcr |or rrcalcd eflluerr 0r olrrrel (rtrlr,.rn(l:ih,,l
maiirni ils rL'cord.
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ffi\r
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

I) 079-23232152

6.5

).i

Industrr shail pror,itle llo$ mclcr lL outlet ol h l P & rneintrin rLs records
I- nil sh.tll mainl!iii lailr Lig book ol quantir,t ol * trr(r U olumpflnn. s xsr( \!ater gcneratiur ar1.l

\{asle \rrler drlcfarged !o CI:TP

5. CONDU I0NS UNDIR l ltr 4lR 4.C r :

-s.1 lollowirlg shll be usld as lircl
Is" q Esl,'r,!ren I Iu€l

airoundDut llusk

APCII

1r\ r Ctclone l

lllecko static

lvtulti clclonc

Hcor!-r + water

uanti MT/d

t0

Thcrnric Fluid hcatcr

!3i!101,)
Stearr Boiler

l-ignite

(5 TPII

5 2 lhe pplicant shall rnstall & operate .rir pollLtion control s)-stem in order to achievc ,ronfls

prcscribeclb€lo\\'

5 j I he Ilue gas emission through stesl rhall conlonn to rhe following standar(ls:

Stllck
)lo.

Stack:rttached
to

Stearn Boiler
(5 TPll)

Theuic fluid
hcatcr 13500 II)

Pcrnlissilrlc
Limit

Particulate matlcr
SOr

NOY

150 mg/Nm1

100 pprn

50 ppm

frmc Wcrghlrd
AYerage

Conc€olration in
Ambient airPollutant

Sulphur Dioxide (SO:). pgiirrr

Nitrogcrr Dio\ide (NOr). Ig,/mr

Sta(k
height

Ii nt

5..1 -It)crc 
shall be no ploccss g,1s crnrsslon firm manufhcturing process & od)er ancillary operation

Ambrent rir qrulrty $ rLhin and outside the, premises o[1he llDit sha]l conform Nitidlal Anbi€Dl

Air Quality slarrdards noriUcd b] NIoEF vr.le notrflsatiofi datcd J(r/l112009 and marnly to thc

lir:lo\\ rng slindard\i

Sr.

21 Iiou.s
05

40

80

3 Parliculate M.etter

(Size less than l0 pm) Ott PN'1,, pgi m'

4. I Particrrlatc Nlatrer

(Si7c lcss thao :.5 [m) OR PLl ) j [d m'

1.7
t0.61
10.1

Aunual
24 Houli\

40

60

l-l lloLrrs

Annral
24 Ilours

Website : https://gPcb.gularat.gov.in
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i6 Ihe lodustr) s|all lalie B.lequare ncasllres li)r (onlrcl ofnoise l(!('ls lionr rti o\r!n sr,urces

wilhin the lrelrrise. so as to nr0irtain rmbi.rl lrir quAlit). standard. ln reipedt oi foiic ti, lc]is

thc,r l5 dlliai d!riD! dat,rime ind :11 dlJ (.11 dnriug night tlrr). Da)'trn)e is rcckoocd irl

bct\\ ecr 6t. l. nnd l0 t) lr. ind nighrliurc is rccLi,11ed bel\reen l0 j) rr. olld 6 a.|lr.

5.-,_ Thc rpplicant shal pm\.id.' propef tnlilrlirjr xNll c\haust lacilrrie. io rs k) oraintaln hcahh\
so,.kIr. rl.uo\l\hcrc ! ilhin thc la-r, r\ fr,.-, .. -

5.8 Thc.rpplicant rhall pr rri(]c porlh(rlc\. Lad,l.r. plrtlfarl, clc atchillrntr\(s) iir nroni{.rinq lh. air
cnlir!ions and lhc litne shall tt opur lirr illspectior tolar:d lirr' rr.c ol'Iloaftl's sttll Ihe
rhinr rev(s) rcnl\ atla(hed to \rrio|s !!rLrr.!: o! crnissio, shnll be dr\igled h),nlrmberi rjurl es

S-l.S-l,etc nrtdrllri. s[$l] bc parlicrl iJrsplalcrl to lacilitite idefiri icaljon.

6. .\u.hrrrzarion un(leI Rlllcs 6(2) ol llrrardou! ,rd othrr ',\tlstcs [lhnagenrcnl &
'l 

r an\bonndi'f ]1or'xncrll Rules - 2ll1{i. ltrrrn -2 |

6 l \rurhcr ol authorirrt;i,ns: Ar,\'H- 1 233{q I}nte of :s!ue: 20112/?0::.
6.2 M/s. Balk sl'na 'l etlile l,(d r\ I!j.r!! liruntcd a| authorization to ! rcraro li,cility li)r fi)llo\\ ing

hazn.dou\ wastcs on 1l c prc i\rs \ilnale(l xt \al.ol Char Raslr, \lr -ol. Ahrnedaba{l - 382405.

Sr.
No

Ila rdo[s W{st( TotslQulr[titr Srhedrle Method ofdisposal

Discarded conlainrrs

Ilags.l.iicrs

f,l

+-; ii".:rir,",rii
l0 roslnorLll

1-ll1) Sludgc

ic..rit..:ii"n,i.A

, Collcction st(rrasc. (lcc| ixrni!0tor

200 Lg-tlnl i5i

2.1 I

5,I

Tran\pLr(alion and L)isposil b) scllntg
lo authLrriz( d recycier.

Dispor.ldr SDI..

.1 I lea Oil

6.0 kgrriorlh

r) j i.rlr\'lontl,

Collccti(nr. sror,r!e. liansforlation

taj rLilhoriz( c1 rccIcl(-l'

Dispo!alil sDf.

I ai,t l".ii ;;i,rr"r,... d"..,', (,,,,n;,, r.-
T,.,,rrrpurn Lio, r,niilisposal hr sellirrg

63

6.,1

6.J

67

6.8

lllc authorillrtioll is granted () oprrare t lilcilil-- lbr colle.tio . no.agc. lraDiporralron iLnJ
nl!imatc disposal ,,1 Ia/nrdoxs \\xrle: ir! abo\e.
I he nuthorizltio, i,i subicct t(, thc conrlitirrns statccl bcio\\ irnd so:I oihcr condirions rs nr?r).

he ipeclfied in rlr. n Ies ffon time r,r tlmc In(lcr the F,nvironment (Pture.tio0 ) A!t- 198t,.
Thc aulhori/ati('I \h rll be in tirr.e 1or a pcriod up 1() J0/06/2027.
Arr\ unruthorirc(l cl nroc iD l)c.sonncl, !qU;prr.nr or worknl-lj conJirions is mc!rhonc(l in I rc
autlorizati(nr or.lcr l.) tIe pcrsons author zcd shrll .otrltilutr a hrcr eh ofthir nuhol izarion.
Arl applicatrcn fi.r rhe rene\\al .f an arrhorizatio sllall hc rrradc lrj laid dolvn irr rulo j {l)
(,i)
lndusol shall ha\ c lo nranagc \!lrslc oil: .lisrardeel cortaiDe.s cl.) a\ plr rhe Rulc.! :016 and
sh.rll applr (irA tlrorjralior/lubllril ,lrtlils lirr311 rhcapplicrblerasr.asporrlrcttrh!:016
!\it rIr l5 dx.\ i.
l|. pcrson Authi.iiz:d sh.rll nor r.:rt. lcrll,..ll tran.l!rot,jth!r\ri!eTrcnsporlilt.hil_/rlr(ou.
irrrl L)lhc. wastLr ,ic rpr u hil is fir-ririltul tIrjtl.'g1r Llris rllti\r irlliri L

+r
Pllgu.l ot-6
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GPCB

GUJAHAT POLLUTION CONTROL BOARD
PARYAVABAN BHAVAN, SECTOB 10.A,

GANDHINAGAR - 382010,

(T) 079-23232152

6l0 lhe persorr authorized s|all implcrrc*t tincrgeno) Response Procedure (ERP) Ior which this
allthorization is beirg granted considering all site specifio possible soenarios such as splllrge\,
lcakages- fire etc and thcir possrble irrpaols and also c r-'- out mock drill in this rcgor'd at

regiLrlar interval of !rme,
6.ll The person aLrLhorizcd shall cor4r] uith the pruvisions oullined in lhc Cenlral Pollution

{'ont'D: Board guidcl:ucs on "lmplcmcnting Liabililics lin Bnvironmcnta: Damagcs rlne to
llandlirlr and Dirpoi0l ()l HaTrrdous W ste nd IJen lit".

6.1: Irnit shall conrplr lrn! oth$ €ondirions as pcr the aiurdelines issued b1 the r\'linirl-\ of
Llrlironlnent- l'orcst and Climatc Chorge or a'cntral Pollutrou Control Iloard liorn timc to
(irrlc.

6.1-'l Rccords of$asrc gcncration. its:nanagcnr!n1 and annun: rcluflr shall bc subnritted ilt Cuiarat
Pollutiou Coulrol ljoa(l iu |onn-4 b) .loth da] of .lune ofe\.ery )ear for the preceding period
Aprrl to March

6.1.1 The wastc generator shall be rotall) reslonsible lor collection, storage, transpo(nliDn aod

ullimrte disposal ofrhe \\'aste senerated.
6.15 |mpq drums and corltaine^ of toxic and hazardous mareritl shall be treated as per thc

guiclchncs publishctl ibr "lr{anagcrnc t & ffundling of d:scardcd cor:taircrs". Reco.d o1 the
samc \hall b€ marnlanrerland {irnrarded ro (iujnrrl Pollrtion Conlrol lloard regularl}.

6.16 Llnat shall take all concrete oreusur'es to sho$'tal1gible results ir waste ge,)erafio]. r\ aste

reducnon/avoidance. reuse ld recJcle i\cttnr lnkcn iI this rcgard shall be nrhm:ttcd lvithirr
03 months and slso aloll.q rvith l'orm -.1-

61'7 Lrdustry lihall ha\e 1() displa) thc relevart irfi)mati *ith regard to haardous wasrc as

trdicatcdhthcI{on.S}premeCoul1'sordcrirW.PNor657dat€dI.1thOctober200i.
6 lli lhc occLLpiers ol facrlities shall ot store lhe hazardous md olher \\asles lor a fcr;(rd noi

e\ceeding nire[ days. ['rior permission oa thc Bonr(l shall be obtaincd lbr extcirsion ol lhc
storagc period.

6.19 Ihe occLrpier shall maintain thc.ccords ol lrcncrllion. s0le. storage. ransport, recyclins. co
proccssing and dispolal ofharirdons \Iastc afd nake nvailah'e during the inspecDon.

6.10 _lhc 
transpolation ol lhc laz.a.doli waste lhell be caried out in GPS lounlcd dcdicatcd

rchiclcs.

7. (]ENERALCONI}ITIOJ\S
Any charge in personlel. equipncnt or worling conditions as mentiolled iD the co senls

ordcr,/tbrm should irnmediatel) bc inlimalcd !o rhis Board
ln casc ol-an], ac,rdent. delails ol lhe sanrc shnll bc submitlcd irr Form - I I to Gujarar

Pollution Control Board.
Wheneler duc 1o accidcDt o. othcr unlilasccn acf Lrr evet. such enlissioDs ooclrr or ii
apprchcndcd to occur ir crccss ol-slirldllds laid do\rn such iflformalion shall bc fortlr\lilh
repo(ed to Board. concemed l'olice Shtion. Oftice ol Dhector&te of Health Scritc.
Departmcnt of Fl\plosi\,€!. lnsl,cclorntc ofFacto.ies and bcal hod)'.
As per "l\rblie l-iabi:ilr_ I')surt').c ,\cl 9l" clrmnxlry shall gel insurancc Polic), il
rypLcable.
In case ol failurc ot pollulion connul !qllifmcrllj. lIc prodlrctrolr process colrnertcd lo it shall

be sloppeLl. Rclnedial aclioo,!lrc0sLrrcs sh ll be iDlplemeDted rmmedialel)' () hrirg <Dtire

situation nor,nal.

1.t

1.2

7i

1.1

7.i

Website : https://gpcb.gujarat.gov in Pagc 5 of6
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i.6

r-7

:.8

1.e

7.10

'7 tl

7:a

l.l-l

7.t5

,..t6

Ihe environmen,al rnanageDrefll tlnir'cell \hall he setul] to crsurc implenrenlarion rJ
Dn)nitoflng of rf\ ronmemfl saf'e.'su.lrds a (l olhel corditinr sripuldted h\ ilaorlon
authorilics. 1he qn,iro|mentirl rlrrnascnc[t cellllu]il shall dirccd\., teport l. dre chicl'
o\t.ulirc ol thc,'rg,miarion alrl shall rork as | ftrcal poinr lor rnlernrlillng enritunD,c tirl
issrrcs 'ilrese cell:irnits also crx.rrlirnt. th! c\c.cisc ot cn\i.onrrrnnl iudit lnd pre]r.!r.rriu
,rl.nIin trr.n!,1 ir,.Drcnl\
lhe el1rirolrnenrrl audiL (1l npplir:1t]rl .hell l,.e !e..ied orr.erll. the enrrrrrrrrr.:ntal
stulrnr.|ts pcrlar'rlnt lo the pr.!lou5 rrrr :hrrll ire sUbmincd l,r thi5 Bonrd lalc\r l)\ l0rlr
\cpLtnrhcr cvcry rrar.
Lrn{ shall abrde,(r (lirectior.. guidelrnci. cir.,ulcrs iisr.d b! Hrr'l)le N(i I. Hon ble (in]l1-
i otif. C P( B inrl a'PCB.
ln oasc ol chrusr ol L)vtncr'!hip'rriLrirgctn(trt thc nfinc etd oddress ol l:re nc\
( ) !r ncrs,'par1r )crsl( ir c r [)r\:Iropri c (, )l :hnl] irnnrediatelr be ilrtilnrtc( to rhe hoat.l.
lnJustril]l shuli h]rri t,r displar the rclc\rrrl trlbnnarion \rith re!ard Io haardoUs \\'astc as
rndicatcd rn thr llro Supr..rlTourl ollicrif \\.P no.657oll99i ralcd l,]thOctobcrl00l
lDdustly shall hart ro displal on ]if. .1eril outside the maln 1:clorr- llate \!irlt rcftkl t0
quanlit\ aId r,alur(,)[]rx7ar(lou,i dr.Nrica15 hcing handlcd rn the t,lant. ilrcluding qastev,arer

ind air emission! llnd solid ha/rrdr,Lrs $astu\ geneuted *ithin lhc irrtor_,- prljrtriscs
l)isposil slstenr l,rI storm \rater shall be pro!rded senarztclr. l lr circumllrnces skJr'rn

w lrr shirllbe mi,icd \\i the indust|illctlllr.rl.
I) case. rt aD] pl)iDt of timc. lt i. Ioritrd rhat rhe ind st+ h)s suhDri(ed arr) iltirc l'r
nri:llJadirg inli)r!nalnnr or (lata or (l,j.Mrrrl \rhich is r)rntoriri 1o lake derij,on on lhe
npflicNlion, I hc lhanl fi:scl\'cr Lhc r'r{hl 1o rcrlc$' ind,or rc!r!k. !Jrc rdnfclltrliurh(,rizariul
lhc ll(!r,d rcsc^r! tlc ftgIl lo rc!i.$ rrr( or rd\oke thd.ori.ir rix(l of makc !jr'ixtrjn: n
tl,r r.lrdtions 1\[i.ll the I]oflrd deerr\. lll ilr r.rordar.t wilh S.!i r),r :1,{rl'thc {cl.
Tlkri u!lr! shai slricllt rhidc1,) lll. it!sur iu...:Irid.r1i}k ing rulrri(rd durirg prr)..i!ing r)1'

thc a|plicati.Jn.
Ihe Board nra), .clokc or suspcn(l rll. .onsrnt il implc'ncn1r ti,)n ,)l-an\ ol thc ab,)\e
conditiolls is not tiu rd ratiiiacto.\'

NOi (iP(lB/ARD-CCA-\ l. l5(3)/lD: t06.lr/

For rml on hrh:rlfot
(;ujnrr Pollution C{rntr{,| Bonrd

t 4 L,t[r,.
I

(J. B. Pandl'a)
Scientific ollicer

fla te:

ISSUED 10:
iU/s, IlalkrisLnx -l c\til( l,tc.
Nx.')l Chnr Rnstl, \ar0,.
Ahmrdal'ad - 382,105.
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

ByRJ.A.II
Conrent to Ertablirh

CIE Amendment No 13lllX8

NO: GPGT[ABD/CCA/NL15(3)/ID-r06}9/ Date:

Tot
M/* Bnlklrhnr Tcrdh Ltd. (unit -D'
Nenol{har Rarte'
Nenol,
Ahmedrbod - 3&l4ll5.

SIIB: - Amendmcnt ln CIE of thlr Boord.
REF: - l. Your CIE - Amendment appllcedon Inwrrd No.2ElXi65 drted: ZJ,/0I5BOZi,.

2. C0Lorder No: cpcB/ ABbTCCA/f{L15Oy[L lwxrn olw, deted : 2,,nlnut3.

Sir,
Without prcjgdice to the porvcm of this Board under the W&r (hwention^-ant Contnol of

pollntion) lit-igl+, the Air act-tgst and the Environment (hoEction) Act-19E6 and without

reducing your responsibilities under the said Acts in any rvay, this is to inforsr you that this Boud

s"rrt fii*or*i in Conrcnt to Eilrbttuh (Noc) gnnted q It/* Bellairhne Tcxtile Ltd.(unit-

[, f*mra at Nrrot-Chrr Rrrte, Nem[ Ahmedebed for the following conditions only.

l. The Condition about d€'tails is amended ad shall be rEad as undcr.

o The validity psriod of the order shall bc up to 2?l06tZElO'

2. SPECIFIC CONDITION:

2.1. Indurtry rhett conply w.ith the Soltd Werte llflrnrgemcnt Rulcr'2015'

i.Z. Indurtri rhrtl obtrtn NOC frem CGIYA rs pgl order of Eon. Nadonal Grrcen Tribunal

for thewithdrrwal of gnound wtterr lf rppllcrble
2.3. unit rhell tttf"ffy o*]lconpty tne onleii by Hon'blc ffigh court of Gujrret in ll'PPrL

9t of 2l)21 from dme to ffme.
2.4. Unlt rh6l not *"ry out eny kind of prcducffon rdftdty co_vcrrcd under EIA -

Notlficetion - 2006 wittout obteining prior EC fnom competent ruthority.

2.5. Unlt rhrll pmvide APCM r! pcr rolid fuel guidellnce oJGPCB

2,6. The fly gf, genented rhall bc colleeted rnd rtorud ln fly arhrilo. 
,

,:.i. The 1y artitell be utitlzed a! per ny Alh Notlficetion-202l and rr emended fiom time

to dme.
2.8. Unit rhell not inrtrll r^Dy new plrnt mrchincry, EIP Phnt' flo. ry ltrch end prccers

rtackr in the premircr without oUtrining prior CIE fiom the Boord'

Quendty (mc@r/month)
TotelfrcporqlErbdng

SnNo. Prcduct

6035Irldr25IddrI Processed Cloths

Website : https://gpcb.guiarat.gov.in

.t*t
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3.1.
3.2.

3.3.

3.4.
3.5.

3.6.

Water Source: Borc well.
The quantity of watq consumption for domestic prcpose, after proposed agendment, shall
incrpase from 10 trOD to 15 XLD.
The qlantity of domestic wastewater generation, after proposed amendmen! shall increase
from t KLD to 12 KLD.
Domestic efrluent slrall be disposed offthrough septic tanusoak p t system.
The quantity of tne fresh 

-r+ater 
consumption for industrilr purpo.e after proposed

amendment shall increase from t20 trg,L to TS5 q.D Gncluding 335KLD reused wah).
The qJantity of nade efflueir1 after proposed amenament, rt"[ il.r".r" nonr ozl rco tol9&i trg,D.

3'7' Industrial wasE water generdion 19E5 trC,D shall bc tcaEd in ETp comprising of primary,
secondary and te-rtiary tneatne,lrt facility. out of which 335 Ig,D rremed waste water shall be
reused for rYashing,rntproces_sing within premises and rpmaining 165ll fg,D tu 

"t 
d *.rt,

$'afer shall be sent tc, CETP ofNarol Infrastucture & Enviro Manrfuent. -3'8' Flow meGr shall be provided on rcuse line and recorus of astiviti*isr-il*tro was6 water
rcused shall be mainrained.

3.9. IRAI'E EMLUENIg

3'9'1' The applicant shall operate eftluent tcarnent sysEm efficienfly so that effluent from theindustrial unit shall confonr to the CETP inlet iorms mentiontd below however the final
dischargs of heattd efrluent from CETP shall adhere to tt r prescribed rt"rrarru. for CETpofNarol Tortile hrfrastr,ct'e & Enviro rraanasnrent (cETi).

6.s TO 8.5
40r c

Colour in unirc 100 units
300mclL

Oil and Grcase- l0
Chlorides 600
Phenolic I

2mdL
Ammonical Nitnogell 50

2
(r.l

Total Chromium
Hexavalent
BOD af 5r)0
coD t2D0

Solids 2t

I,ead
0.0lmEll

0.1

Zinc

0

1d
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR . 382010,

(T) 07e-23232152

3.9.3.

PARAMEITRSI CETP INI,ET NORMS
Selmium 0.05mg&

Boron 2mdr-

3.9.2. The final upated e,filuent confirming to CETP inlet norms shall bc fully conveyed into

CETP of Ir[/s. Narol Textile tntasltnrcture & Enviro Uanagement (CET?) thrcrgh

rrnOcrgouna dninag€ sysErn of NTIEM, in no case efrluent shall be discharged in to

Environment by anY meEns.

In case of failgre oiCETp, applicant shall have to trcat the tradc offlu€nt of thsir uit fully

.o ,r o achiwe the quality o:ftne tneated offlucnt from their indusrial pryises T per tte

CpCn nonns mcntionea *lo* and shall be di$hargpd into NTIEM (CETP) pipelinc.

PARAI}IEIERS GPCtsNORMS
oH 6.5 TO t.5

Temperdure 40'c
Suspended Solids lm meA-

Oil ad Grcase l0 ne&
FirrcdDissolved Solids 2100rfu&
Phenolic Compormds r@
Sulphidcs 2.OmglL
AmmonioalNitroe@ 50 me&

Total Chromium 2mdL
tfqravaent Ctuornium 0.1 me/I.

BoD--]rsat2ooc) S0ms/L
coD 250mglL
Chloridcs 600mdlL
SulphaE
Bio-AssayTest

lOm me/L
ffigo

hours in 10070 effluent

3.g.4. Unit shall mEintain doily log book of wuer consurrptio,q wasE watcr gcneration and

wasE wder conveYed to CETP.

3.9.5. Industry shall prrovide fixed pipeline with flow meEr for tnemd effluent at outlet of ETP

and shall maintEin its rccord.

4. CONIIITIONS IINDER TEE AIR ACT I9I1:

4.1. Following shsll bc used as fuel.

Sn
No.

Udlity Fuel
Totel

Qurndty

I
Steam Boilcr
(s TPII) (strndbY) (Eftdns) or

Lignitc
or

Steam Coal
or

Coal

130 MT/Day
or

90 MT/thy
or

t0MT/Day
or

t0
2.

StcamBoiler
(15 TPII) (Propored)

Clean Gujarat Green Gujarat

L

Website : https://gpcb. guiarat. gov. in
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4.2.

4.3.

utirig

The applicant shall instalt & operate air pollution contnol system in order to achiwe nonnsprescribed below.

The flue gas enrission through stack shall conform to the following standards:

Parameter

4'4' 
"ffi;"T' 

be no t'rocess gas emission from rnanufacturing process & ottrer ancillary

& specific conditions stipuhted in critically Pollu@d Arel! (cpal / severety pollutcd
Areer (SpA)

a) unit shall adhereto stringent airpotlutants stsndsrds i.e. g0 % of existing flue gas and process
emission standards in,Ire CpA.

b) unit shall adhere to stringcnt airpollutants standards i.e. g0 % of existing flue gas and prooessemission standads in the SpA.
c) Following air pollutiolr contnol measunes shall be provided for the llue gas emission souceslike Boiler, Thermic Fluid Heatcrs etc. (As Applicaiile)

Sn
No. Fuel Total

3. Fluid Heater U(3500 ) (Standby)

4.
(5000 U) @ropored)

Heder

AgrowastelBiofuel
r)f

Lilsite
t)f

Steanr Coal
or

Coal

40 MT/Day

20MT/Day

45

or

or

or
20

Steck
No. StackAthched Ib Strct(

Eelght APCM Pemirsible
LlmitI Steam

(5 TPID (Standby'r 35m
Air pre heaEr+

Multi cyclone + ESp
+ Alkaline Scrubbcr

Partiodate
matter
s02
Nox

150 mgNm3

100 p'pm
50 ppm

2. Steam
(15 TPrr)

Fluid
Hearer (3500 u )

35m

3.

35m
Air pre heater +

Multi cyclone + ESp
+ Alkaline Scnrbber

4. ThermicFluid -
Heater
(s000 u)
(Prcporca) r

35m

.t-ql
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR - 382010,

(T) 079-23232152GPCB

d)

e)

D

s)

h)

i)
j)

k)

r)

Sfiputrted APClII h Rod / lndurtrid unltr of C?A/ SPA

Stcrm generrdon ceprcity
(tn TPE)

firpe of APCM

Lcssttan I Muhi Clclone

I to< Multi C!,olone + Wder Sorubbcr

3to<5 Bag filter + Wffi Scrubter

>5 ESPFIVTEScn$bcr

Unit shall prrovido at least two stage scrubbing systcm of ryprorpriato media for tre contnol of
the pnooess gas eorission.

Unit shall instdl and commission Continuous Emission Monitoring Systsm- CEITIS (as pcr

CPCB guidelines for rolevant paramet€rs) which shdl be connected with GPCB/C?CB server

(In case of largp and medium red cmgory indusuies)

All common froilities sha[ install CEMS (as pcr CFCB guidelines for rele\Nant Parameters)

which shdl bc connected with GPCB/CPCB sorvetr to the Stacls provided with Common

Multiple Etrcct Evaporator (CMEE), Common Spray Dryer, Common incinerdor etc.

The rmit shall adhm to Scctor spocific guidelined SOP published by GPCB / CPCB fr'om

time to time for effestive fugitive emission control. (like guidelines fon Stone crushing uits,
Coal handling units, spent solvent handling and managgnent spent acid Eanagpmcnt,

Decontamination of drums, mnainers m.)
Unit shall talc adcquate measulrs to contsrol odour nuisance firom the industrid activities

which may inclgde measurts like- use of masking agent with ffiimt E/stEm (watcr ourtain),

closcd / agtonratic rrEterial bandling systEm, containmeirt of the odorn wlnerable arcas eto.

Unit shall notuso Pet-cokg fimsce oil, LSHS as afuol.

Unit shall adopt s€sttral Best Avrilable Tehnolory-BAT(Like Use of Induction Funace,

Elec.tric Arc Furnaco instcad of Cupola firrnacc in foundry industry, Caustic Recovery System

in Cotton Tqrtile units ctc.)

Unit shall prcyido grcen belt of 4Wo of the plot area, using concept of the social forestry and

dovelopment of grccn belt outside prcject p'renrises in adjace'nt arcas'

unit shall Pnovido wall to wall carpeting in vehicle movement areas within p'remises to avoid

dusting.

Addiffond condltbnr undor the Wetor Act:

l. Unit shall only use rcgEd effluent for prtpantion of lime and otlrer slurry in ETP. No fiesh

watcr shEll be utilired in ETP.

2. In the case, if the Indnstry is not a member of CETP and domestic waste w&r geireration is

morc than l0 KLPD, indusqy shsll install STP of adequate copacity and tnemd sewagp shsll

bc rcuscd / recyclcd to the maximum ct(ffi.
3. In case of Iargp and Medium Red Categpry industry, the unit shdl install system for

contingous monitoring of efrlupnt quallty / quantity as per CPCB guidelines for rplevant

o

Glean Gujarat Green Guiarat -t<f

L

Website : htps://gpcb. guiarat. gov. in Page 5 of5
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parameters (like pH, Flow, Temperature, TO(yCOD, NH3-N etc.'r and shall be connected to
GrcB sewer. In ca$:, ifthe industry is a member of CETP, unit strall install flow meer.

4. If the warer consumltion of the unit is morp than 50 KLPD, Unit shall sub4it detailed urater
harvesting plan (off srite).

5. The unit shall explore TechneEconomic feasibility of Z;ro Liquid Discharge (nD and if
feasible, ZLD should be adoptcd.

a

o

5.

4.

I
Additionrl conditionr under thc Erzudour werte llfirnrgenent Rulc!:
Unit shall strictly carry out handling storage and disposal of fly+sh, slag red-mud, de-inking
sludge etc. (High Vo ume- Iow Effect lVastes) as per prevailing gridelines and its disposal at
designaed locations approved ty the Boad.
Industry shall disporrc it hazardous wasGs through coprocessing pre-processing to the
extent possible prior its disposal to incinerdion/ landfifl as p€r p,rrrvisions of tlazardous and
other wasEs (Mana6Bment and rransboundary Moveurcnt) Rules, 2016.
Industry shall strictly comply with all the measuw specified in guidelines for spent solvent
management, spent a:id management, and other guidelineJdirpctic,ns published from time to
time by GFCB and/or CPCts, etc.
Unit strill car4r out trrnsportation of hazardous wastes through GpS mounGd vehicles only.

Other Generd Conditionr:
Unit shall submit report of compliance of the conditions of EC every year to the Board
prepared by third party.
Unit drdl enhance cliR fund allocation to at least 1.5 times the slebs gven in the OM dated
01.05.201E for sPA ard 2 times for CPA in case of Environmental olearance.

All the other conditigns o! the existing CCA order no: Ay[E- lzlt}4g date of Isrue:
20n2n022 shall remain unchangsd.

You are directed to comply with these conditions in tnre spirit.

Forand on behelfof
Gujrnt Pollution Control Borrd

2.

3

I

2.

6.

-J 14 {*\

(J. B. pandya)
Unit Eteed, Ahmedabad @art)

a.
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A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 28/06/2023 11:29:43 from IP No: 61.2.224.21.
B. 10639-Balkrishna Textile Ltd. accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.9 C219
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3

1

2

5

6

7

8

11

Plot No:  Phase No: ,
NAROL CHAR RASTA, NAROL,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

system@balkrishnatextiles.com

-

Type / Scale / Sector / Status : RED / MEDIUM / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 16:00 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 1165.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804838 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Soak Pit
CETP (Narol Textile Infrastructure & Enviro Manag) / Sabarmati 
river

Ind : Dom : 10.000
960.000Ind : Dom : 8.000 Waste Water generation / Discharge (klpd) :

AWH-123349-30/06/2027  Last Inward:312552-09/05/2024[ONL]

No

 TSDF Name : Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

 Person Contacted : sanjay patel, director

4

17

Balkrishna Textile Ltd.

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/04/2006 01/04/2006

Borewells: 1
Tubewells: 0

Boilers=2 , DG Sets=0 , Flue Gas =4, Process =0 , ETP Cap = 942 , Capacity of All = NA

 Env Audit Detail : Sch : 2 , Environmental Manangement Inc. , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 42014-03/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
29/06/2021 SCN 09/08/2021 610524 SCN ROU 598207
09/10/2019 SCN 04/11/2019 543564 SCN NOT 525955
01/05/2019 NOT 25/06/2019 33A,, 523411 NOT NOT 511159

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2016-2017 HW Monthly Return : 2024-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 355133, ETP - 18847, APCM - 0 Meter Reading  - 0, Kilo Litre  - 34995 Meter Reading  - 0, Kilo Litre  - 28105

Monthly Patrak Data : Last Return : 202404 HAZD Waste Disposal : 24.820 (0 Trucks)

ETP Details : P-Clarifier,P-Collection Tank,Primary,S-Aeration Tank,S-Settling Tank,S-Sludge Dry Beds,Secondary,T-
Sand Filter,Tertiary

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Husk,Lignite

Stack Attached to : Boiler,Fuel Heater(Thermic)

1/7 ( Through XGN )03/06/2024

PCB Id: 10639
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure - 2.9 D

220



One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) Torrent power Ltd

p  - On East Direction of the location of the Company godown

p  - On North Direction of the location of the Company Gas Agency

p  - On South Direction of the location of the Company Narol highway

p  - On West Direction of the location of the Company road.

o  - Production since (Date) or Proposed 01/04/2006

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? N.A

j  - Name & Address of MAIN Re-Cycler ------

h  - Regd with T.S.D.F 
SEP-Bhachau-Saurashtra 
Enviro Projects Pvt. Ltd
[28203]

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? Yes

l  - CETP Name
BEP-Bavla Eco Project, Tal: 
Bavla,  Dist: Ahmedabad. 
(SAN-10653)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No ABD-NL-69

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

2/7 ( Through XGN )03/06/2024
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PCB-ID: ( 10639 )

Remarks :

Site  Observations  during  Inspection ,

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? No

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-----

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable -----

n  - Details of safety spects provieded by the facility -----

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 01

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/7 ( Through XGN )03/06/2024
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The unit is visited w.r.t. NGT Matter no. 95/2024 (WZ)

Inspection Crux:

Water Observation:
Unit has provided Effluent Treatment Plant (ETP) consisting of Primary, Secondary and Tertiary treatment units: 
collection cum neutralization tank, primary sedimentation tank, aeration tank, secondary sedimentation tank, sand 
filter and carbon filter followed by final holding tank for generated industrial effluent treatment from 
manufacturing process. At the time of inspection, all ETP units are observed in operation. After treatment in ETP, 
treated effluent is partially reused and remaining is sent to CETP NTIEM, Narol for further treatment and 
ultimate disposal into River Sabarmati through dedicated NTIEM (CETP) pipeline. One treated effluent sample 
(Color: Purplish; pH @8-9 on pH strip) is collected from final holding tank for further analysis. Flow meter 
provided on final discharge line shows cumulative reading: 588389.36 m3 and flow rate: 71.4 m3/hr. Reuse line 
cumulative meter reading shows: 93841 m3 (22.4 m3/hr). Unit has obtained valid membership certificate of 
CETP NTIEM for effluent discharge i.e. 16,50,000 Liters/day. Urea is not observed within ETP area and not used 
for wastewater treatment. [330]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
In compliance with the directive issued by the Honorable National Green Tribunal (NGT) via Order Application 
No. 95/2024 (WZ) dated April 27, 2024, pertaining to the grievance lodged by Mr. Dayaram J. Yadav alleging 
the discharge of untreated wastewater into River Sabarmati by various textile units through open pipelines and the 
violation of Zero Liquid Discharge (ZLD) stipulations, this unit has been subject to inspection.This unit is having 
valid CCA of the board to manufacture Processed cloths – 25 Lacs meters/month which is valid upto 30.06.2027. 
Unit has also obtain CTE Amendment for production expansion to total 60 Lacs meters/Month valid till 
22.06.2030. CCA Amendment application for the same is rejected vide letter dated: 30.11.2023 and unit re-
applied the same which is under scrutiny. During visit, unit is observed in operation and processing of cloth is 
observed going on. AAQ and Housekeeping is observed normal. Necessary instructions are issued to the unit. 
[330]-24/05/2024 
~ RO Query to Staff: put up back [630]-31/05/2024
~ RO Comments/Reply :In compliance with the directive issued by the Honorable National Green Tribunal 
(NGT) via Order Application No. 95/2024 (WZ) visited-03/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: As per crux[330-NRO]~

I recommend : a. Keep on  Records + Notings
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Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

2. Boiler માં ESP સાથે water scrubber લગાડલ નથી તે લગાડ ું. 761489(28/11/23) Fully Complied

3. બોડની consent ની શરતો ું ુ તપણે પાલન કર ું. 761489(28/11/23) Fully Complied

4. ETS ું calibration કરાવેલ હોય તેની િવગતો ર ુ કરવી. 761489(28/11/23) Partial Compliance

1. છે લા ૩ માસનાં Production, Raw materials, water consumption, w/w 

generation – Reuse , Haz. Waste generation – disposal નાં data આપવાં.
761489(28/11/23) Partial Compliance

2. ETS ું conditions સ વર કરાવી તેની બોડને ણ કરવી. 758474(26/10/23) Partial Compliance

3. Boiler & TFH માં solid fuel guidelines માણેનાં APCM લગાડવાં. 758474(26/10/23) Fully Complied

4. બોડની consent condition ું ુ તપણે પાલન કર ું. 758474(26/10/23) Fully Complied

1. છે લા ૩ માસનાં Production, Raw materials, water consumption, w/w 

generation, reuse, disposal, Haz. Waste generation – disposal, fly Ash 
generation disposal, fuel used etc. નાં Fuel consumption etc. નાં data આપવાં.

758474(26/10/23) Fully Complied
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B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 15 fuel use as Saw Dust/ 

Lignite / Steam Coal/ 
Imported Coal of total 
proposed utility

N.A FIL,ESP,WSC Coal 85 MTPD

2 Fuel Heater
(Thermic)

35 stack height common 
for boiler-5 and 15 
TPH, fluid heater-
3000U,3500 U

YES FIL,ESP,WSC Coal 85 MTPD

3 Boiler 32 05 TPH, common 
APCM used in boiler-5 
and 15TPH,thermic 
fluid heater-
3500,500U-ESP, 
BF,WS

YES ESP Lignite 4.712 MT/Day

4 Fuel Heater
(Thermic)

32 3500 U will be utilized 
as stand by after 
commissioning of 
proposed Thermic 
Fluid Heater-5000 U

YES MUL,SCR Husk 10.769 TPD & 10.7 
MT/Day

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @ 8 to 9 on ph strip / 32 1605-1605 REP  ## final outlet of the etp ~ purplish

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (10639)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1  Chemical Residues I  -24.1 0.720-M.T COL,STO,DST
2 Chemical    sludge    from    waste    water treatment I  -35.3 60.000-M.T COL,STO,DST
3 Used or Spent Oil I  -5.1 1.140-M.T COL,DSS,CYC,STO
4 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 2000.000-M.T DSS,DEC,CYC

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 PROCESSED CLOTH 0.000 2500000.000 - MTS 0.000 Production data not furnished 

during inspection.
2 processed cloth 6000000.000 0.000 - MTS 6000000.000 Applied for CCA renewal for 25 

Lac meter production

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 0.000 - M.T
2 caustic lye 0.000 - M.T
3 dyes 0.000 - M.T
4 hydro 0.000 - M.T
5 hydrochloric acid 0.000 - M.T
6 printing gum 0.000 - M.T
7 silicon 0.000 - M.T
8 soda ash 0.000 - M.T
9 sulfuric acid 0.000 - M.T
10 textile auxiliaries 0.000 - M.T

Raw material :F

Water Consumption & Generation Break upG
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 Inspection Team : H.I.MANIAR, SSO - MR. BRIJESH JITENDRAKUMAR CHAUHAN

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 1175.000 WWG : 968.000 Water Source     Remark
1 Boiler Feed 175.000 25.000 Borewell
2 Cooling Water 115.000 100.000 Borewell
3 Domestic Purpose 10.000 8.000 Borewell
4 Mnfg Process 865.000 835.000 Borewell

Signature By(H.I.MANIAR, SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

7/7 ( Through XGN )03/06/2024

PCB Id: 10639
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

226



w\r
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(r) 079-23232152

BY RPAI)
hcxercrseofthcpo*crcontired.rrdcrlcdiorr-lsofthewatcr(r,revcnti(,randcontror oi'

Poitur;()n) Act- 1974. ,.dcr sccri()n-21 of r|e 
^ir 

(prcvcnti(Jn and Conlrot o[.po:]urior, Act-1981 aDd
Arlhorizxlion under rule 6(b) of Lhe llizart,),^ & ({:rcr \erres (Nta agernenl a.d frar}sboundar'
Mr)\cnrcrt) Rules':016. Im|rcd underthe I-p ,^.t,t.)1t6.

And whercas Board has recejved or)lire rpplicatron inward ID No: 26JJ95 d{tcd
2.1/t)9/2022 tbr Renc*al oI the Ornrotrdared C( scflr an(t A!(horizalion (CC & A) of this Boarcl
l,rdcr th. pro\ isions / rulcs olthc l}ii]rcsaid .\cc ( onscnl & ,\uLhorizatio' rs hcrcb! g.antcd a\ und,.

('o\slt\t' AND AITTTIORIS,{.l.lo\:
I L ndcr the provisrLrns,' rrles ofthe afirrc snrd cllvirormerrtal r.-ts)

To,
M/s. Balkrishnx Tefile (Uoif-11),
S. \o: 253 & 258.
Narol-Surkhej IIighway,
Shalrradi. Narol,
Almrdrbad ' J82,105.

l. Consent Ord€r No: A\YH- I23665 Drte 0flslue: 06/0t/2023.
2. l hc consenrs shr:l bevalrd.proJt/r212025ftrruseofoulrrr[)rrrredischrrgeoflradeefnuent

and ernrssion duc to opcration ot- industrial plant ii. manlrlac(rre of the follo\.!inq itcnrs l
productsi

Producr

CONDITI ER ]'HE }\ ATER l.-T
Sourcc of Waler: llorcrlcll.
I he qunn(i1_! of lhe \aler consu:rpt iol Iir donrestic fll, p()se shall nol e\ceed 5.0 KLD.
'l he quantitl, ol rlomestic $ aste \rater s|ill nol excccd 4.0 KLD.
l)omestic ctllUcnt shall be dispored olt tIrr)Lrglr !cplir rxr)k,/sonk pil slstcm.
I he qtlanli1\ of the water consunlpl[)]l Ii,r indLr.lflr] purposc. shall nor e\ceed 200 KLD

. Qua"tirr-
11000 meter/dal

]. SPECIFIC C(}NDITIoNS

-l.l lndusarl shall manage Soli(l Wast€s gener:rted fmlrl industrial Bctiviti€s as:rer Solid
WNte Managemcnl Rules-2016 (rolid rrllstc 

^s 
delincd in Ru163(16)).

3.2 Industrl shall obtain NOC fro CGr*.\ rs pcl ordcr of Hon. Nalioral Greer .I.ribuntrl

fbr thc \rithdrarya: ofground $'atcr, ifalrlrlicsbllj.
:l -l tlnitshallstricll!obe]/coDrDlrthcordcrsbyHo'bl€HighCourtofGujararirWtlpIL98

of2021 lrom time to timc.
:1..1 linit shxll tlo( carry out anr kiod of pro(luction actilit,y coyer.d undcr EIA - Notifir:ihon

- 2006 r,r'ilhout obtrining prior EC fl'om romperenr nu(hofir).

1.

4.1

1.2
,ti
l.l
:i.5

Clean Gujarat Green Gujarat 'td
Website : https://gpcb.gularat.gov.in Pase I of7

Sr. No.

lr.
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4.6 lhequxntit) oftheirJuir.ial eIlluenl ro he grnerilled lior)\ thc nrrr)uLjLuringpmre\sn dorhcr
irncillar) jrrdustrialo|.r'rTions shxll nor cr....l 150 Kl,D. From rthi. 75 KLD s|all bc rerrscd

within planl nlrcf nr..srari r.crtrncrt \\ rr rr prcrniscs and l![]rinin.'q 75 I(ID ihall blr

discharlcJ flrLr' \ I ll \1 : lr. i 1,.

-1.7 t nrr ihalL pro!id! lil,ol tLJcqrLal. rrrIrrit\ rl1|iI pr.jiiilso\ lar rrrrlrnenr (rl eflLrrirl r. be

g.nurlr(i
.1.8 tlnll Jrrll prorirlc lir,,i l'ipelinr an.i iL\ nrt:!r 1. r irle t of LIP |d.ru\. lrirc. It.uords.t ltrc

same shallbe rrrxi,rtri el.

5 I'RADE EFFLT:ENI

)l Ihc applicanL shfll .n(1rt,r.lllnc1r{ Lrclrlr!rnr st\tcnr cl'llciurrlh ". rhar clllrrerrr lrorn rhc

indurtr'ifil unil sh ll .,)r li)r,]n ro thc 1 l:lI' ini.l nrrnl5 meD{ifDeLl I'elo* Ioticrer rhe tlnal
disc:nlrgc ol trcated r1'll rcnt liorn CIi f l, slrrll ruJhe|e (o the prercritr:,1 stan(lrrds firr ( F.l'1, ol
Nar ()l 

-l cxtile Infia\l,rcl rre & l !;r() \'hllr.nrenr (( l.TP)

P,\RAMI'I I,]RS CtrTI' INLE'I'NOR\1S
J'II
Icrrrf'cra rr'.
(lolrr'(I'1( ,) ScrLi in llr)i.l

_1(lr rn!lrl
tr m!,1

Cltloridc.

6.ii to 8.5
10'c

..1-[e19li9 ( onpounG

il) luniii

!l I r,rcl
Irrgll.

rlgl.

: !r,r.rl

tl mg'1. -

Sul.hide'

!\!m!.!.e

llot) (i .,r)
cot)

Mcrcur)
Lead

rl \rnogcn
Iolrl Chron irni
1{c\rr!.l.rrl l hD,ri rm

rllt nr qL

l ircd Di,rr,Ived Solitis
l:(r( nr!.'l-
2 il) )'nq,il

1-).1) lms,rL

lL,sl!
lrrgrlCtdnriLrn

Nickc,l
t mg,t.

7.iti:
r!9'l

lt tItg,.l
aaL.,,,,',,,

BoroI
ll.{ririi"rl

5.: The ,lnal treated efih,crrl 15 KLD ennllflnilr lr, ( Ul'P inler uorln\ itrf I bc lirlt! coll\.)crl r o
(lli I I, of Nl,,i \:,ol l !\ ilc lntinirru.urL.e & i1i!iro \,1!,nlcrnenr (Ct l) through ,ndcrgroun(t
drtinngc rlstcrn ot \lll Nl. ijr no ciNo eillLr.nt \l)xll Lrlr Ji,ichar{cd ir (r I. r'irofim.nt l)\ rrrr!

'ltrP

l)i!9(i 2 ol-7
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

I) 079-23232152

6.5 I O 8.5
GPCB NOR]!TS

C
I-

10 n

100 nr

:100 rn

.10

l.i

5.4

5.i

6.3

Li ca$c ol lr,tilurc ol CITP. applicirnl shilil ha\e ro treal lhe trade eflfueDt ofrheir unrt lull) so as

lo achreye thc qnalit] l-rf tltc ncalcd ctffurenr fiolit rh.r i ustrial prcmilcs as pcr tltc (iP(]R

r)onns nr.ntronrd bcl(n\ and shall i)c discherecd inlo YllL.lvj ((jl l'P) pipclioe

PARANTETERS

rded Solids

issoh ljd Solids
Plrefi.lic Colnponrrds

hid!s
I mgll

2 !!!r91,
4ornronical \itrogc
Ii)talChromrunr
r{c\arelenl ('In,nrirnr

2 r-"1!
0l 

'Igil

i0 tn

l0 rrr

250 m t.
600

lloL) 5 de!\ at l0'C )

COD
Chlorides

,Sulphate
i Bio-Arsay Test

lqql rgr.
909r, sunilrl ol'fish aftcr

96 hourc in 100%
eflhLenl

Ind[str] shall pro\ideflorl mctc.atontlctof l.l l) & rrlrirlain itsrccords.

{-nit shall nrajntai:r.l3il) log h0ok ol quarl{il} o1-$rlcr colllunrptiolr, !!asto \\irtcr gcocratton

alld !\'aste r\arer rec]cled & djschcriaed Lo Cl-TI)

6. CONDITIONS UNDER THE AIR A('T

6.1 [()ltowing shal] be usrd as lirel

Sr'.:,{o. tltilifi'Equipnrc t !-ucl llaIlti
Slcar) lloilEr
'l hc1rnic lluid hcatcr,'
Ilcrtcr

Stack Stack attarhcd St{ck
heieht

l.ignite ,1.5 \1IrDfl]

6.1 The applica,rl !hatl ioslnll & opcratc air !olllrt[rrr coflrol :)'s1cm in ord.r'to a.hie\e noflns

prcscribed bclo*.
lhe flue gas emis5ion lhrough stack shall con[)rm 1o thc 1'o]lowirrg star)Liards

A PC]\{ Paramcler Pcrmissible
Limit\o.

Steam Boiler
6 TPII 150 mgNrnl

100 ppm

50 pp
thermic fluid

\lnlri olcknrc +
Pa,ticulate nratlef

SO:

NOr
-'l5 n)

l. I Ucarer 10001;

6..1 I here shall be uo prooe5s gas emir\i{n lir) fl.lnul'aclurirg process & othcr 
^ncillltr"- 

operalion

Clean Gujarat Green Gujarat teI
PaseJ 01 6Website : https:/igpcb.gularat.gov.in
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Ambienr air uuxlir) 'r thin rnC outsliiie rir t)lrnrije5 oi rhe uoil shLrl i,!rlomr \.rti,rral ,\nrbi.nL
.^ir (.)rulitt !1:rrCa .i ! rr)lified l)l Vr,tll ti.lrN,)liil.xliondarcd:allrl00')ardrnaiuLrrorhc
l.ll, ..,.r- n., rlJrLl

Sr.
Pollulant

Time \\'eighlr d Cincel|lr.rlion io j

Amhiort air l

l. Sulphur l)loxr.l. SO'). ILg,m'

? Nrtrolcr) Diori(lc (NO ). [g'm'

l'aniculatc Vr lL1r'

iSiTe ler! rhrr.l i lLm) OR l'j\1

I)iscr.ded

). E ' i \'lTilturh

iSizc les\ rh.rr r(l tnr)oRPlvlrlLg :.1 Horrs

:.1 I lorr:i

r\nnual
l1 Hour\

2 l I lours

50

ll0
.t0

Et)

l

(nl

r0i)
.10

(,0

6.6 :hr 1n, r!1r) (hall lrL. r{lcqurlc nL.r(ir'.i ii,r rt)nrl,l ol f.i\c l,'(]iJ li(,m its o$rr rouroc\
lrilhir llre l)rrrrrlsc. !o rlr () rilirifliliu rnlirfl riIqurlil) slurdl]l(: in respeet ol'noise to ltss
llru, 1j dLlir) durirg Ja! tim. rnil l) Jll (r\) rluring nighr tim:. D.ryrinre ir lcrkoned ilr
bcrt\\ce,r 6ir.rr. rnd 0 l).nr. and rlighltinrc is rccl,o|cd betwcen L0 l. r . nrd 6 a.n)-

6.7 Thc epplicanr \lral lroridc propcr \cntiiir0nn o)rd exl)aus1 tr.rliti(:i)nsronrnrnr,rinl.rrh\
urrrking atnrospher; r.irhin the faclor\ !renrscr.

6.li lhe np,rlicnnr rhall trr\idc porrhi1lci- lxddrr. l)l:r1li,rr ctc. al chirnIr\i\l li)L ruonit,Iill3rit.rir
cnrissdrs n d thc.anc shall bc rrl).n lt]r insfcero,) loilrrd Ii,r os! ol &)ard'. ltalll Ihc
chi'ir'rcti\) \.nLr,'r.hcdto,!tllilrLs\oufc.'ol er:ris:ion shall bc.](\igncd h) numtrchs'rhx\
S-1.5-l,cti: :r(l l.l,irc rhrll hc paiaLcrl. tlisrlulcllt, lacllrtar! idcnti i.alioi

Authorizrrion undct Rulcs 6(2) oI lLrrardous :rnd olhcr ,1,litcs [Mnnngc"'ort &
'llxnsbourdrrrl [rov,:mcntl Rulcs ]li]6. :{ir"r -21

lched le

C^tcgory

,".1

7.2

\nnr hct' of :ruthori/a ions: A\1 H- I :.1(165 Ilnle ol lsrn!: 0(,/01,'?{}:J.

ll/s. lJallirishntl lrxrilc (tl'rt-ll) r. rr.!h] yrrn]ld Nrl ,!utl(r'i-/.i ir!r b Ll|.!nt( laril,l) iir
li\ll,11ing hazar.lir..,rast.,(,)r rh. tr;Iri,;c. !ilrat.(l al S. l\o.:i-l &::58, \{rol-Sarkhei
H;ghNnt. Shrh$ ltdi. \rr(l1, \hl|rc(l.rhr{l -]112,105.

iH:rzrrdous Iotal QrsntihSr.
No.

trlothod ol (lisl osal

Ll)i:ate- <lceontanrinatoi

I ransl-.oraLi{,n rn(l t)isposal by :cllirrg t,r
author;zc(lrc.r -lrl.
(irllectrolt. n,)m]le

])ilposrl ar 'lStrt
Lu,,tp,,,1,,r,-ii

(.oll!'cli.n. \li)rago. 'l ra! sporlal iL)n

I)isposal :rl I Sl rl

Ictirlt' chcrrrii,rl
ro\i'iuc t.1. t

tsf
Prrgr J rl-6
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

I) O79-2s232152

7.1 ihe authonzallon i: SraDled !o operalc a lacilit_\' lirl coljecLion

1.4

slorage. trarrsporlarir)r and

7.-;

,.,(\

ultinrale d isnosal ol' l laardous \\astcs as abov!.
Ihc antho.izatr.\r is sublect kr the condition\ \talcd brlo\ and mch other condtions as nra) be

specified in the rules liom lime ro time undcr rhe Llrvironlrlent (frotection) Act 1986

T;ir authorizrlion siull trc in fon-e lor a pcrir;rl ut 1(l 'l I l2r2(il--i
An\ uurLLlhori^il .harg,i in pel\linncl tqlrl|rrrnt or \lorlin-c condirions as rcntioncd ir lhr
rLrrllo' i/a1ion ordlr tr_," ihe ,)ersorrs rLrllxn ired ihrli ctr1lrrilrl.Nbreilcholt)isaurhorizaliun.
An applicati,rn lol the renewal ofan authorTariLnr siali he nrrde as laid do\tl irr ru1. 5 (7) (ii).
lndustry :hall havc tr) mrnaEe \lastc oili discardrd 0ofilai rcrs ctc as J*-r-the Rules 2016 and shall

apply l;r Authori,,ntiorrlsubr:lit dctails fi.r rll rhc applicahle *aste lls per the Rules l0l6 \iilhir)
I5 da!\.
1he person Autlrorized shail not re t- lend, sell. nanifer or other\\ise tan\pofl the ha4r(lous and

other \}astes except \{hat is penritted throu!l tlii: llulhoriz.rtion-
'Ihc pcrso xuthorizcd shall implcmcnl l.urcrgcncl Rcsponsc Prorcdure ltRP) tbr \thich lhis
authorilalion is being grarled corrsiderirrg all .llr ipccilic po\sible icenarios such as spillagcs.
lcakagcs. flrc ctc. and their possible lnrl)3cts a d also cary out mock drill ill rhrs regard al

regular inten rl oltinre.
The person authtirized shall cc,urply \\ ilh thc flo!isi{n)s outliDed ir the Cenlral Pollution Conlrol
Roard gridclincs o 'lrnplcmcntiDg Lrahililies l;r lrvironmcntal Damages due to tlandiing flnd
Disposal ol Hai.srdous Wastc and Pcnnll]".
tl'ri1 shall conrply an) olhcr cooililions rs per the (juidelines issued by the N'hnrstl--y of
l-.fi\,ircnnrcnt, Forelt and ( limate ( hinge.r (lcnrral Pollution Cootrol Bonrd hom timc to tirrc
I{ecords of $as1c generalion. its manag.mlrll and lnnunl rclurn shall hc subnrittr:d rn CLriarrt
t\rllutNn Control Ro ril in Fornr-l hr'-joth drt ot Jurc ofeven )e.ir li'r thc Prcceding perilrd

Aprilto lvlarch.
The *aste gencrator shall he torall) r.lJronsible for colleclion. storage. transporation and

ullimatc disposal Lrl the \\asre gene.ated.

L.nlpt,,_ drums and corrloillc.! of lo\ic and hazardo!s matcrial slrill bc trcated as Pc. thc

guidelirrcs published l'or "Nlanalrement & Ihndl;ng of discarded conlainers '. Record ol lhe sarne

!h0ll bc maintained llnd tonr'arded to CLUnIxt PollLrtiol Conlrul Boa,{l regLrlarly

Llnil shall tekc cll concrete lreilsurcs to \ho\r langiblc rcsuhs ir $aslc gencration. Masrc

reduction/avoidance, reuse and recl'cle. AcliLrfl tnkto iu this regard shall be $lbmined wirhrn 0l
lnonths aDd also along vlilh Fonn 1.

lDduslry shnll havc ro display lhc rclclanl iniifuratiorr \tith rega.d ro haznrdors \\'as1e as

indicated iD thc Hon. Suprerrre Courl's order in W.P \o. 657 dare.l llth Ootobiir'1003.
Ihlr occupiers ol lxoilities shall not slore the hazardous a d othcr \\'ast€s fbr a ttcriod Dol

crceedhg nineti' dar_s Prior permission ol lhc Bo { shall be oblaincd lor erteDsioll of the

sbrage Period.
rhe occLrpicr !hdll rnairltiin tnc rccorJ! Nl gcr'r.aii.n iale. storigo- Irilnspod. rcclc:i:lg. ct)

proccssilrg td disposnLol hiuardolrs \\arlr rldrrl kc r\.Lilable during the i sPccliolr
-lhe transporlarion of the hazArdo s \ruslc ihlll be canied out irr cPs mounted dedieated

\ehic,es.

8 GINEILALCONI)I'I'IoNS
r\ny ch,rnge in pcrsonncl. cquiprnent or \1o.kirs conditions as mentioncd ir1 th€ conscnts

o|rler/lirmr should immedialelr- hc intimared io this Board
ln case olany accident. details oflhe sanre )hall bc strhmitted in Form _ I I to (iujarat Pollurion
ControlBoard
whenovcr rlue lo aocrdenl or olhcr ufloreseen act or e!er, such emissions occur or i.

't.;

7tt

i. l0

1.ll

1.12

7.ti

114

7.15

i t6

7.17

7.rt

,1 19

7.10

8l

8.1

aDorehended to occrr in excess of s(endards Iai{l ,lonn \uch irf0rmario ' \l,ll he tbrth\! nh
8.1
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r.t .l

il. -i

rcporlJ{()lloxnl-crr.rrrcd!'}oliecSt lior.Olll.cofDireclorrrterI]IexllhSer\ice.Dep.rl ent
ol l:\t)l.r\'r\. In!llc, 1Lrfll! oi l .rclonc!.tnJ k,rul ho(ll.
A! t!r 'l\rhiic l.rrhrlirl Lr5rranre '\cr (,I'' court)nlrl thrll qcl insurtr )uc polic). il applicahlc.
ln case ollailure ol rol urion corrRrl eqnif enti. dre produ$im ])r lt Lrs .orriected to itshall be
itoplcri. Rcmcdifll .!ririn/rncasurcs shall bc inrpl.nrcnt.d i0rnrcdiat!l! to bri g c tir'! -.rturti(n

'Ihe euriron'rentalnrLrrrgernent LDit,cell shrll hesetr:ptocnsurriurIlrncIlllt of ir|rd rr,,Irr,,||n!
of en\ironmer)til s-rlclrards and oThal cordition sri,nlatcd br :t,nu1a!r ,r lhoritrcs- lhc
en\ironnrent0l n rl rSenrent cell.unil shrl Jn..l1) rc|orl l1) t|, .hi.] c\.rLrli\c (rl lIc
orgaria:j(rn .rnd sl rLl trork 0s i fo.ri l1oi!1 li)r interneliTing ei\in,nmental l\rucs lhr\.
c.lls.:lrrl_rlj ]1Jo cr,oh.r,rr,tc thc c\ercisa al r0riri\llmcfital audrL and Fr]FiraliLrn rrl cn\[t)nr .Iixl

I he curirrrrrcrrLzrl r r.lil (il appli.abl.) rhrll hc (rr'r ie(l out ] earif. T r r .n\ i.o|rncnritl {.|cni. !
petuini)! () lhc pl.! aur r-crr shall he suhrnillcd l(' rhis lload ltrtc.L )\ l0llr Scplorrrtcr.1..1

tlnil s|oli aIirlc l,) \1i,ic1ir)n5. gui(lcl,no\. oirrLrhrs i.\rcd b\ Ik ble NGT. IIon'blc (lourt.
Voll . f1'jCB and Cl'C8.
ln cr't ol clant! of Lr\\ncrshiplranrq.ment the n.tme .r LI addrc:;s of tlte ne$
owncr:,'pnrt:rc.t. dirc,to s.'prolrictor ihall i'nrrcdiatcl) hc intirnalcrl t,r rhc boxrd.
Induslrral shall ha\i lr) displa\ lhc rrl(:\nnl irrlt,rruatiorr lith rriir(l lo hxzafuoLrs \\uslc i1:

indicNr.d ir Llrc llon \rprcnreco l1orJcri|\\.]'In-657oll995datldl4lhOrlober200]
lndnsln !r,rll ri!e r.j.ispla! on-line data oLriside ihe rnain tactor\ !rlc l\irlt rcgard lo qnnntrl\
and nltrLrc ()1 hazilr.1nr i cherricals hcint lrrndled i* Lhe plana. in;ludrng rastr.-r cr and.rir'
emissi.n\ ;rnd solid i,zudor:r (ilstei lLenerateLl uithin the f'actol) pr.llNcs
lli:lo!.rl s,!tlen lir \ (frn \\ate[ dt.]ll b. p.o\ r(lcd scparilrcl),. lr n. .irc lMrrces \r)r1 \\arcr
thnilrc nrir.d \rit! hr irrdu\lrial.lllLrcnt
10.a... r1 aft l).i:)i ,,l 1iilt!. il is li,ur(l lhar lIc illduslr'\ has \rl)rllL !C rn\ i:rlsc or rri.l.:rai|1
iufornatiorr ol Jati] \.r dc,cLrmert i"hicli r,. rraL.rlello 16kc dccisloll),i rli. rpflicali.n. I lrr {nra,Ll
rcier.s thr r;:-hr n' rr r\\ nnd,irr r.rok. tlr! .rrrscnlr:ll(horiation.
lh(ll,iflrl rlscr\cs rcrlghttorc\icr and,'or rc!okc lhccrnscrr rr ir,)r nr.rlc \irrilirdrs rn rhe

sondili,)r\.\!hichth,illrardLleurs-lil ir l(!orJanrc tritl Scclior l; jl LhcAcr.
I he intlusLr_r shall r1!r.ll) abide to the rssnrancc undcnnkir)g !Lrhnrill rd {lrrring pror"csriIlL o{'the
appli\:auor.
Thc flonrd ,rirl rc olic or suspcn(l thr cl.arnncc. il irnplcmr[tir ]L,ll ol rn] cf the 0h.!c
.ordil(,ris i\ n(,1 i,u r(i .atisl.rcl(,r).

For and on hehalfof
(;uiar x Pollurill fontrol Boud

u.6

si

8.ll

89

8. 10

il. I I

3

I 1:l

3. i+

8.15

8 16

-JA P""4
t',rnar al(J. B,

Scicnti fi( officer

NO: (;I( B:.\8D-( L.r-: L 186(l)ll l): 1o(-tlt:

ISSUfD',t {):
M/s. llallirisl'n, Ic\til€ ,ll' ilJI),
S- No:251 & 258,
\*.ol-SDrkh( i llighna!
Shalrn.rdi. N^rol.
Ahm€dabnd - .182.105-

l'.r{e 6 ol'6

lh{lr:

Ou
tw
ar
d 
No
:7
01
80
4,
24
/0
1/
20
23

232



GPCB

GUJARAT POLLUTION CONTROL BOARD
PAHYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

$) a79-23232152

By R.P.A.D
Consent to Establish

CTE Amendment No. 129354

NO: GPCB/AtsD/CCAA[L-186(3)/ID-10638/ Date:

To'
IWs. Balkrishna Textile (Uhit-[),
S. No: 253 & 258,
Narol-Sarkhej Highway,
Shahwadi, Narol,
Ahmedabad - 382405.

SUB: - Amendmcnt in CTE of this Board.
REF: - I. Your CTE - Amendment applicatiou Inward No.283317 dated: OgtO1t2OzS.

2. CCA order No: GPCB/ ABD/CCAA[LIS6(3)AD-10638/701804 dated: ZltOvZO2g.

Sir.
Without prejudice to the powers of this Board under the Water (Prevention and Control of

Pollution) Act-1974, the Air Act-1981 and the Environment (Protection) Act-1986 and rvithout
reducirtg your responsibilities under the said Acts in any wav. this is to inform you tlut this Boar<J
grallts aurendment in Consent to Establish (NOC) in production plant IWs. italkrishna Textile
(Unit-[) located at S. No: 253 & 258, Narol-sarkhej High*'ay, Shahwadi, Narol, Ahmedabad l.or
the follorving conditions only.

l. The Condition about details is amended and shall be read as under

The validity period of the order shall be up to 02t0712OSO.a

2.1.
2.2.

2. SPECIFIC CONDITION:

2.3

Industry shall comply with the Solid waste lVranagement Rures-2016.
IndustlX shall obtain NOC from CGWA as per order of Hon. National Green Tribunal
for the withdrawal of ground water, if applicable
Unit shall strictly ohey/comply the orders by Hon'ble High Court of Gujurat in WppIL
98 of 2021 from time to time.
U nit shall not carry out any kind of productioh activity covered under EIA - Notification
-2006 w-ithout obtaining prior EC from competent authority.
Unit shall provide APCM as per solid fuet guidelines of GpCB.
The fly ash generated shall be collected and stored in fly ash silos.
The fly ash shall be utilized as per Fly Ash Notilication-202l and as amended from time
to time.
Unit shall not install any new plant machinelX, ETP plant, flue gas stack, anrl proccss
stacks in the premises n'ithout obtaining prior CTE from the Board.

,-k6t9

2.4.

2.5.
2.6.
2.7.

Quantity (meter/day)Sr. No. Product
Existine Proposed Total

I Processed Cloth I 2000 1,68,000 1,80,000

2.8

Website : https://gpcb.guiarat.gov.in Page I of6
Clean Gujarat Green Guiarat
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3.r.
3.2.

3.1
3.5

3. CONDITIONS U}{D]ER WATER ACT 1974:

J.J

Water Source: Bor,: well.
The quantity of lvirter consumption fcrr domestic propose. after pr rposed amendmcut, shall
increase from 5 K[ D':o 7 KLD. i

The qua,ntity of dcmestic wastewater generation. after proposed a ncndment. shall increasc
from 4 KLD to 5.5 Kl,D.
Domestic effluent shall be disposed ofTthrough septic tanldsoak pit r vstern.
The quantit'-' o1'the li'e;h rvater consumptiou fbr industrial purpOsc. a ier proposed amcndurcut.
sltall increase fronr l2:i I(LD to 1890 KLD.
The quantit.v of tracie e fluent. after propt-rsed anrendment, shall increase from l50 KLI) to 1525
KLD.
Itrdtrstrial waste witer generation 1525 KLD shall be treated in ETP cornprising of primary,
secondary and tertiarl treatrnent f'acility'. out of which 75 KLD trerted waste water shall be
reused and remainitg 1450 KLD wastc watcr shall be sent to CEI'P of Narol lnfrastructure &
Enviro Managemer t.

3.6

3.7

3.8. TRADE EFFLTIE\Ti

3.8. r The applicant si

industrial unit s

discharge oftrei
ol'Narol T'extilc iastructrre & Enviro ent

CETP INLET NOIrNIS :

rall operate effluent trcatment system efficiently so that effluerrt fiorn tlre
ral conform to the CEI'P inlet norms mentionec below hovvever the final
rterleffluent from CETP shall adhere to the prescrihed studards lbr CETP
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GP{CB

GUJARAT POLLUTION CONTROL BOARD
PAHYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAH - 382010,

(T) 079-232321s2

3.8.2.

3.8.3

3.8.:t

3.8.5

the final treated effluent confirming to CETP inlet norms shall be fully conveyed into CE'l'p
of M/s. Narol Textile lnfrastructure & Enviro Management (CETPjthrough underground
drainage system of NTIEM, in no case eflluent shalibe discharged in to Environm-ent by
any means.

In case of failure of CETP, applicant shall have to treat the trade effIuent of their unit fi:lly
t^o_"_t_to achieve the quality of the treated el'fluent from their industrial premises as per the
GPCB norms mentioned below and shalt be discharged into NTIEM (CETP) pipelini.

PARAMETERS GPCB NORMS
pH 6.5 TO 8.5
Temperature 400 c
Suspelded Solids 100 mp/L
Oiland Grease l0 mg/L
Fixed Dissolved Solids 2100 ms/L
Phenolic Cgmpounds I melL
Sulphides 2 .0 mElL
Ammonical Nitrogen 50 mg/L
Total Chromium 2 ms/L
Hexavelent Chronrium 0.1 me/L
BOD (5 days at 20oC) 30 mslL
COD ?50 mglL
Chlorides 500 me/L
Sulphate 1000 mgll-
Bio-Assay Test 90olo survival of fish after 96

hours in 100% effluent
Unit shall rnaintain daily
rvater conveyed to CETP

log book ol'water consumption, waste water generation and rvaste

Industry shall provide fix pipeline rvith florv rneter for treated effluent at outlet of ETp and
shall maintain its record

4. CONDITIONS UNDER THE AIR ACT 19EI:

4.1. Followin shall be used as frrel

Sr. No. Utility
Fuel

Existing
Quantity

Proposed
Quantity

Total
Quantitv

I
Steam Boiler (6 TPH)
(will be utilized as

standby)

.,
Thermic Fluid Heater
(2000I-D (will be
utilized as standby)

Lignite/
(Existing)

-,
Stearn Boiler
(15 ]'PH) (Proposed)

4.
Thermic Fluid Heater
(5000 U) (Proposed)

Agro Waste/Bio
Fuel/

Steam Coal/.
Imported Coal

(Proposed)

4.5 MT/day 65.5
MT/day 70 MT/day

Clean Gujarat Green Gujarat aet
Website : https://gpcb.guiarat.gov.in Page 3 of6
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Stack
No.

1

2

J

4.

4.2. 'l-he applicant shall in;tall & operate air pollutiou control s,v-stem ir order t() achieve nornis
prescribed below.

4.3. 'I'he flue gas emissiln ltrough stack.shallconfomr to the follorving s andards:

Stack Attachec T,r Pararreter Pernrissihle
Limit

Steanr Boiler (6
TP[{) (rvill be
utilized as stanchy r

'l-hermic Fluid
Heater
(2000 U) (will :re

utilized as stanc ,|,:
Steam Boiler
( r5 TPrr)
(Proposed)

Particulrte
matter
SOz

NOx

150 m$Nm3

100 pprn
50 ppm

'I'hermic Fluid
Heater
(s000 U)

ro

4.4. There shall be no proc(,ss gas emission fiom manufacturing process & other ancillary operation

* Specific Conditions stipulated in Critically Pollutcd Areas (CPzl) / Severely Polluted
Areas (SPA)

a Additional conditi rns under Air Act:

a) Unit shall adherr.. o stringent air pollutants standards i.e. 80 o/o ol'cx sting fluc gas and proccss
emission standarc s ilr the CPA.

b) Ljnit shall adhere o stringent air pollutants standards i.e. 90 9/o of cx sting tlue gas and process
emission standarcs irr the SPA.

c) Following air pol ution control tneasures shall be provided f<ar the tlue gas emission sorrcrt.
like Bo Thernric Fluid Heatcrs crc. (As Applicable)

AI)CM in Red / industrial urrits of CPA/ SPA
Steam gerreration capacity Type of ,rPCM

tn
Less than l IVlulti
I to<3 Multi + Wat:r Scrubber
3to<6 filter + Water Scrubbcr
>6 ESP+ Water Scnrbbe

d) Unit shall provide at least
the process gas errisl'icu.

tw'o stage scrubbing system of appropriate media l.or the collrrol of

&.?

Stack
Heisht APCM

35m

Air Preheater + 2
'l'rirna Cyclone +
ESI'jtbllorved by
Alkali Scrubber'

35m

Air Preheater + 2
Trima Cyclone +
Alkali Scrubber *

tlag I'ilter

35 ur

Air Preheater + 2
Trima C;-clone +"

ESI'follow'ed b."-

Alkali Scmbher

35 rn

Air Preheater -. 2
Trima Cyclone +
Alkali Scrubber +

Bag Filter
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 079-23232152

e)

.ll
i

s)

ht

r)
j)

k)

l)

a

a

Unit shall install and commission Continuous Emission Monitoring System- CEMS (as per
CPCB guidelines fbrrelevant parameters) which shall be connected wittr CpCglCpCB sener
(ln case of large and medium red category industries)
All common facilities shall install CEMS (as per CPCB guidelines for relevant parameters)
which shall be connected with GPCB/CPCB server to the Stacks provided with Common
Multiple Effect Evaporator (CMEE), Common Spray Dryer, Common incinerator etc.
l'he unit shall adhere to Sector specilic guidelines/ SOP published by GpCB / CpCB from
time to time fbr effective fugitive emission control. (like guidelines fbi: Stone crushing units,
Coal handling units, spent solvent handling, and management, spent acid manag-ernent,
Decontamination of drums, containers etc.)
LJnit shall take adequate measures to controt odour nuisance from the industrial activities
which may include measures like- use of masking agent with atomizer system (water currain),
closed / automatic material handling system, containnrent of the odour vulnerable areas etc.
Unit shall not use Pet-coke, furnace oil, LSHS as a f-uel.
Unit shall adopt sectoral Best Available Technology-BAT(Like Use of lnduction Furnace.
Electric Arc Fumace instead of Cupola furnace in foundry industry, Caustic Recovery System
in Cotton Textile units etc.)
Unitshall provide green belt of 40o/o of the plot area, using concept of the social forestry and
development of green belt outside project premises in adjacent areas.
Unit shall provide Wall to Wall carpeting in vehicle movement areas within premises to avoid
dusting.

Additional conditions under the Water Act:

a) Unit shall only use treated effluedt for preparation of lime and other slurry in E'Ip. No fresh
rvater shall be utilized in ETP.

b) In the case, if the Industry is not o nrember of CEI'P and domestic waste water generation is
more than l0 KLP4 indust-ry- shall install S'l-P of adequate capacity and treated sewage shall
be reused / recycled to the maximum extent.

c) In case of Large and Medium Red Category industry, the unit shall insrall system fbr
continuous ntonitoring of effluent quality / quantity as per CPCB guidelines for relevant
parameters (like ptl. Flow, Temperature, TOC/COD, NH3-N etc.) and shall be conneqed to
GPCB seryer. ln case, if the indusrry- is a member o1'CETP, rrnit shall install flow meter.

d) lf the water consumption of the unit is more than 50 KLPD, Unit shall submit detailed rvater
hanesting plan (off site).

e) 'Ihe unit shall explore'lechno-Economic feasibility of Zero Liquid Discharge (ZLD) and if
feasible, ZLD should be adopted.

Additional conditions under the Hazardous waste Manaeement Rules:

a) Unit shall strictl;- cafly out handling. storage and disgrsal of fly-ash, slag, red-mud, de-inking
sludge etc. (High Volume- Low Effect Wastes) as per prevailing guidelines and its disposal
at designated locations approved by the Board.,

b) Industry shall dispose its hazardous wastes through co-processing, pre-processing to the
extent possible prioi its disposal to incineratiory landfill ai pe. provisions bf llazardous and
other wastes (Management and rransboundary Movement) Rules.2016.

-bd

Clean Gujarat Green Gujarat
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5

c) Industry shall stri:tl1'comply rvith all the measures specified in gt idelines for spent solvent
management, spertt acid management, and other guidelines/directicns published fiorn tirne.(r
time by GPCB anJ/or CPCB. etc.

d) L.init shallcarry'o rt t'ansportation of hazardous rvastes through GPi mountecl vehicles onlr,.

a Other General Corrditions:

a) lJnit shall submi repofi ol'compliance of the conditions of EC every ]-ear to the Boar,.l
prepared by third parq'.

b) Unit shall enhanc: CER fruld allocation to at least 1.5 times the slabs given in the C)M dated
01.05.2018 for St'A rnd 2 times for CPA in case of EnvironrnentalClearance.

Allthe otltercondit on:; of the cxisting CCA order no: AWH- 123665 date of Issuez 0610112023
shall remairr uncharrgel.

6. You are directed to co,nply with these conditions in true spirit

For and on behalfof
Gu.iarat Pollution Control Board

1 R l,n-oq^-
' (J. B. Pand.vJal

Scierrtific Ol'licer
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A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 24/06/2023 11:16:54 from IP No: 61.2.224.21.
B. 10638-Balkrishna Textile (Unit -  Ii) accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.10 C239



10

3

1

2

5

6

7

8

11

Plot No:  Phase No: ,
S.NO: 253 & 258, NAROL-SARKHEJ HIGHWAY,SHAHWADI,NAROL,
AHMEDABAD - 384250
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

ketan@balkrishnatextiles.com

-

Type / Scale / Sector / Status : RED / LARGE / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 12:00 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 1575.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804805 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Common E.T.P / Soak Pit
TO CETP - NTIEM / reuse and CETP

Ind : Dom : 7.000
1450.000Ind : Dom : 5.500 Waste Water generation / Discharge (klpd) :

AWH-123665-31/12/2025  Last Inward:312554-09/05/2024[ONL]

No

 TSDF Name : Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

 Person Contacted : Hemendra Engineer

4

17

Balkrishna Textile (Unit -  Ii)

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: Borewell

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/04/2001 02/10/2006

Borewells: 0
Tubewells: 0

Boilers=2 , DG Sets=0 , Flue Gas =3, Process =0 , ETP Cap = 1856 , Capacity of All = not applicable

 Env Audit Detail : Sch : 2 , Not Applicable . , Year : 2009 , On Dt : 04/12/2010

Applicability of CRZ Rules : No

Outward No: 42042-05/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
23/05/2024 SCN 03/06/2024 --- 804805 SCN OTH 812840
14/05/2023 SCN 02/08/2023 737261 SCN OTH 749684
22/11/2022 SCN 27/12/2022 694506 SCN OTH 691379

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2024-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 419979, ETP - 9318, APCM - 4913 Meter Reading  - 0, Kilo Litre  - 1114 Meter Reading  - 0, Kilo Litre  - 2076

Monthly Patrak Data : Last Return : 202404 HAZD Waste Disposal : 27.170 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Clarifier,P-Collection Tank,P-Equalization Tank,P-Nuetralization,P-Oil-Grease 
Trap,Primary,S-Aeration Tank,S-Sec Clarifier,S-Sludge Dry Beds,Secondary,T-Carbon Filter,T-Sand Filter,Tertiary

APCM Details : E.S.P,Water Scrubber

Fuel Used : Lignite

Stack Attached to : Boiler,Fuel Heater(Thermic)

1/7 ( Through XGN )05/06/2024

PCB Id: 10638
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) ---

p  - On East Direction of the location of the Company ______-_______

p  - On North Direction of the location of the Company _______-___________

p  - On South Direction of the location of the Company _______-_______________

p  - On West Direction of the location of the Company ______-__________

o  - Production since (Date) or Proposed 02/10/2006

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? Yes

j  - Name & Address of MAIN Re-Cycler -------

h  - Regd with T.S.D.F 
SEP-Bhachau-Saurashtra 
Enviro Projects Pvt. Ltd
[28203]

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? Yes

l  - CETP Name
BEP-Bavla Eco Project, Tal: 
Bavla,  Dist: Ahmedabad. 
(SAN-10653)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No ABD-NL-418

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

2/7 ( Through XGN )05/06/2024

PCB Id: 10638
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 10638 )

Remarks :

-

Site  Observations  during  Inspection ,

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? No

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

----

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable -----

n  - Details of safety spects provieded by the facility -----

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply Borewell

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 01

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/7 ( Through XGN )05/06/2024

PCB Id: 10638
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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The unit is visited w.r.t. NGT Matter no. 95/2024 (WZ)

Inspection Crux:

Water Observation:
Unit has provided Effluent Treatment Plant (ETP) consisting of Primary, Secondary and Tertiary treatment units: 
collection cum neutralization tank, primary sedimentation tank, aeration tank, secondary sedimentation tank, sand 
filter and carbon filter followed by final holding tank for generated industrial effluent treatment from 
manufacturing process. At the time of inspection, Aeration tank and Tertiary treatment units (Sand filter and 
Carbon filter) is not observed in operation. Unit is also not providing proper dosing into influent of wastewater 
due to which the treated wastewater pH is found Alkaline @9-10 on pH strip. After treatment in ETP, treated 
effluent is partially reused and remaining is sent to CETP NTIEM, Narol for further treatment and ultimate 
disposal into River Sabarmati through dedicated NTIEM (CETP) pipeline. One treated effluent sample (Color: 
light brownish; pH @10 on pH strip) is collected from final holding tank for further analysis. Urea is not 
observed within ETP area and not used for wastewater treatment. [330]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
In compliance with the directive issued by the Honorable National Green Tribunal (NGT) via Order Application 
No. 95/2024 (WZ) dated April 27, 2024, pertaining to the grievance lodged by Mr. Dayaram J. Yadav alleging 
the discharge of untreated wastewater into River Sabarmati by various textile units through open pipelines and the 
violation of Zero Liquid Discharge (ZLD) stipulations, this unit has been subject to inspection.This unit is having 
valid CCA for Processed Cloth – 12000 meters/day which is valid upto 31.12.2025. Unit has also obtained CTE 
Amendment for expansion of production to total: 1,80,000 meters/day valid till 02.07.2023. CCA Amendment 
application for the same is rejected vide letter dated: 22.11.2023 and unit has not re-applied the same yet (For 
CTE and CCA Amendment). During visit, unit is observed in operation and processing of cloth is observed going 
on. AAQ and Housekeeping is observed normal. Necessary instructions are issued to the unit. [330]-24/05/2024
~ RO Comments/Reply :As per IR................................-05/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: As per crux[330-NRO]~

I recommend : d. Issue Show Cause Notice

4/7 ( Through XGN )05/06/2024

PCB Id: 10638
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

2. Bore well માટ CGWA ની permission જમા કરાવવી. 761241(28/11/23) Partial Compliance

3. Boiler અને TFH સાથે solid fuel guidelines માણે APCM લગાડવાં. 761241(28/11/23) Partial Compliance

1. છે લા ૩ માસનાં Production, Raw materials, water consumption, w/w 

generation – Reuse – disposal , Haz. Waste generation – disposal નાં data 

આપવાં.

761241(28/11/23) Fully Complied

4. એકમમાં CTE-A અ ુસાર proposed utilities લગાવેલ નથી  બાબતે પ ટતા 
કરવી. Consent તથા CTE-A ની conditions ું પાલન કર ું.

761241(28/11/23) Partial Compliance

1. છે લા ૩ માસના Production, raw Material consumption, water Consuption, 

w/w Generation & discharge, fuel consumption, Haz. Waste Generation & 
Disposal ની િવગતો આપવી.

756710(11/10/23) Fully Complied

2. Boiler & TFH સાથે Solid fuel ની Guidelines ુજબ નાં APCM લગાડવા. 756710(11/10/23) Partial Compliance

3. આપના ારા Wood નો બળતણ તર ક Coal સાથે ઉપયોગ કરવામાં આવે છે  
ગે જ ર  મં ૂર  મેળ યા બાદ જ ઉપયોગ કરવો.

756710(11/10/23) Partial Compliance

4. Flye Ash Notification ું ુ તપણે પાલન કર ું અને તે ુજબ Storage ની 
યવ થા કરવી Fly Ash Disposal ની િવગતો ર ુ કરવી.

756710(11/10/23) Fully Complied

1. છે લા ૩ માસનાં ઉ પાદન, રો-મટ ર યલ વપરાશ, પાણી વપરાશ, w.w  

generation – reuse discharge, બળતણ વપરાશ, Haz. Waste generation – 

disposal નાં Data ર ૂ કરવાં.

743994(10/07/23) Fully Complied

2. Boiler & TFH સાથે solid fuel ની guideline ુજબનાં APCM Provide કરવાં. 743994(10/07/23) Fully Complied

3. Fly Ash Notification, 1999 & Amendment ું ુ તપણે પાલન કર ું. 743994(10/07/23) Partial Compliance

4. એકમમાં store કરલ આશર 40 MT sludge નો Active TSDF site માં િનકાલ 
કરવો.

743994(10/07/23) Fully Complied

6. એકમમાં રહલ Boiler અને TFH સાથેની stack ઉપરની ETS system સાથેની 
desktop system repair માં હોવાથી તે તા કા લક ચા ુ કરાવવી.

743994(10/07/23) Fully Complied

5. Air ની details revise submit કરવી. (As per Existing and proposed details) 743994(10/07/23) Fully Complied

5/7 ( Through XGN )05/06/2024

PCB Id: 10638
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 35 COMMON STACK, 

15 TPH, common fuel 
use saw 
dust/lignite/steamcoal/i
mported coal,common 
APCM

NO ESP,WSC Lignite 70 MT/day found in operation

2 Fuel Heater
(Thermic)

35 COMMON 
STACK,5000U 
,common fuel use as 
steamcoal/imported 
coal/saw 
dust/lignite,common 
APCM

YES ESP,WSC Lignite 70MT/day found in operation

3 Boiler 35 Common stack,6 
TPH,Common 
APCM,common fuel 
use as 
importedcoal/steamcoa
l/sawdust/lignite

YES ESP,WSC Lignite standby boiler,70 
MTPD

not in operation

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-13 @9 to 10 on ph strip / 33 1205-1205 REP  ## final outlet of the etp ~ Light brownish

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (10638)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Used or Spent Oil I  -5.1 0.000-M.T DSS,REU
2  Chemical Residues I  -24.1 0.100-M.T COL,DSS,STO
3 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 18.000-M.T COL,DCO,TRA

4 Chemical    sludge    from    waste    water treatment I  -35.3 18.000-M.T COL,STO,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 processed cloths 120000.000 120000.000 - MTS 120000.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 acetic acid 0.000 - M.T
2 bleach liquor 0.000 - M.T
3 caustic lye 0.000 - M.T
4 common salt 0.000 - M.T
5 dyes 0.000 - M.T
6 hydrogen peroxide 0.000 - M.T
7 printing gum 0.000 - M.T
8 soda ash 0.000 - M.T
9 textile auxiliaries 0.000 - M.T
10 whitning agent 0.000 - M.T

Raw material :F

Water Consumption & Generation Break upG

6/7 ( Through XGN )05/06/2024

PCB Id: 10638
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team : H.I.MANIAR, SSO - MR. BRIJESH JITENDRAKUMAR CHAUHAN

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 1582.000 WWG : 
1455.500

Water Source     Remark

1 Boiler Feed 45.000 5.000 Borewell
2 Domestic Purpose 5.000 4.000 Borewell
3 Mnfg Process 60.000 50.000 Borewell
4 Wash  Water 95.000 95.000 Borewell

Signature By(H.I.MANIAR, SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

7/7 ( Through XGN )05/06/2024

PCB Id: 10638
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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ffi Sector-'10-A. candhinagar-382 010
\t7Z Phone (079) 23226295

GPCB Fax (07 9\ 23232156
Website : www.gpcb.gov rr

In cxerEise olthc power conferred unaler !ection-25 of the Water (prer"ntion *d*..@o,rt ol of
I'ollDtion) Aot l9?4, uhder section-zi ol the Air (prevention and Control of pollution) Acr 198 j and
Autiorization '[der rule 6(b) of the Ha_Tardous & other wastes (Management and Trars boundary
Movement.) Rules 2016, framed underthe Ep Act-19t6.

And wheress Bo.Brd has .eceived on line consolidated consents & Authorization (CC&A)
applicatioo Inword No: 2tl5l2 datei 231O3/2022 for Rcnewol of rhc consoJidatcd consent and
althorization {CC & A) of this Board under the provisions / rules of rhe aforesaid Acts Consent &
Authorizstio* is hereby ganted as under

CONSENT AND AUTHORISA TIONI
(llnderthe provisions / rules ofthe afore ssid environmenlal acts)

To,
l\irs. Meyank P.oces.lors (P) Ltd,
Plot No: 237,
Nr. Shahwsdi Octroi Nrk ,
Sriipur-Gopalpur, Narol,
Ahnedabad - 3E2405.

l. Cohsctrt Order No: AWH- 11947t Da.e of Issue: 20m62022.
2. The consents shall b€ lalid lp to lUO3n0.21 for use of ourlet for rhe discharge of trade emuenr

and emission due to opemtion of industrial plart for manufacture of the following items /
products:

Sr. No Producl !!!,tv

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

ted febrics 2,7!,qqq!4q!erlMonthl.

SPfCIFIC ITION:
lndustry shall compl] \rilh the Solid Wsste Man{gemeDt Ru:6-20t6.
Industry shall obtBitr NOC from CGWA es per ordcr of HoD. Nstiotral Grcen Triburel
for the \ritid.awel ofgrouDd water, ifappliceb:e.
Industry shrll strictly follow and comply with lLe direc(iors issued by Ron'ble High court
of Gujnt in WPPIL 98f2021 from time lo time.
Industry sh&ll maneg€ Solid Wastcs generNted frorn iodustrirl ectivities as per Solid
Waste Mstregemenl Rules-20t6 (solid waste as defiDed in Rule".3(,16)).
As per Pmvhions of Rule 18 of Solid W8ste Msuagement Rules-2016 you rre directed to
make flD errangement in Utiliti€s to rtplace et lee3t frve pe.ceot (59/o) of your solid fuet
requireEctrt by 'nrfused derived fuel'.
Utrit shsll comply with Sblid Fuel (;uidelincs as well es Coal handtiog guidelines of the
Borrd.
Uoit shall provide dedic*led storrge area to store fuel, hazirdous & tron hazardous waste.
The fly ar,h generat€d shsll be coll€cted {rrd lilored itr fly ssh silo6.
The fly ash sh.ll be utilized as per lly ash [otilicatioh-2021 and its emenalme[ts.

3O CONDITIONS UNDtrR THf, WATER ACT:

3.1

3.2
Source o{ Waler Own Borewell. $J*lhe oualtiw dflEe [re\h warsr (onsumntion lol-indu'tnal oua]\e lhall r,at LrLeed 8U kLD-' 'Llean Gulalal Ureen'(JuJarat ,,\

ISO - 9001 - 2008 & ISO -]4001 - 2004 Certified Organisation p8. 1
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3.3

3.4
3.5
3.6

1.7 2

3.7 3

The quanrit) afthe ,.rtrr consurrption lor dorrestic purpose shall ni r e{ceed S,0 KLD.
l-he quantit) o1'dr)nrulr rj rvastc water shali rot exc€ed 4.0 KLD.
Domesric effluent i,l .tll bc disposed ofl thrcugh septio tank/soak pit r.,nem
fhc qnantity of tho .n(uslnal efllucnt tr be gcneratc {iom the marlitcturing proccr! and othcr
ancillary industidl r..l ntiofls shall no1 excced 65 KLD-

3,7 TRADEEFFLIiIi',!T:

3.1.1 The appl:eart sha| o )emte efflucnt treatmenr sysrem efficieutli ro that eflluent Iiom the
ildustriai uoil :ihal c )nform to the CE'I_P inlcl norms mentionel belou,ho\1eler rhr final
drscharSe of lreated ci tluenr Iiom CETP shalt adhere 1(r rhe presc. bcd skndards for ( ETp of
Narol 'l ertilc lrfraslruclure & Enviro Management (CF]'IP).

. !48^\![ ry8!
d1
]_empealllir e

- Colour 111. lo.ScakJ

CETP IN],ET NOIIMS
6al()85

+t. c

2 ,g!

, I It units
ili 0 mg/L

-.jo !p,L
..ltLqPL

tmpt,

Susfc .l.J iolids
Oil alri :-irt ale _,_

:q l.,g'l,
2*g4

| \_g!_
ir0 qy'L

l2t Q rng4 .

2 t{}me/L

The final treated etllu:nt confirming ro CIaTP inlet norms shalt be Iuly convclcd ioto CL,TP of
M/s. Narol Textilc Inl.astucture & Ilnviru Management tC ETp I rh o+h ndergrou,r,l rlrainage
$istejn oi N , lF,M. in r(r case eflluent shall be discha.ged in to Envi.onment bl anv roearts.

ln cair (rf lailure ,)t a.rTP, applilanr shal! have to t.eat lhe trade elJ ucnt oflheir un it luliy so as
to achiev€ the qualiq of the treated cfllucnt lrom their indLrstria premises as per rhc CpCB
noflll( mentioned fclr q alld shall be discharged into NIIEM (CETt ) DiDetine

. Phejroli, l, )mpounds
Stl lrtudr-i

..4.rnmon)ca Nrtrogen

. 
'tl:nalCl,.ornlurn

Hexa!alerl ('h.{)mium

(lhioridr,r

B(lD i-s ,ia r ar
col)
fired Il !i 1ved Solids

PAR,\}r'I'IERS
pH

GPCB NORMS
6.5 Tr.,8.5

,l)!c
Susf!

'rd,d 
Solids

Oiland (;rease

Fixed Di rrolved So,lids

Phcn.lic C_o-lqrcunds

llrlph de,
Amm,)nr:ai Nitropen
Iotai :lh omrum

100 n,g/l-
l0 r,ElL

2100 fl 9L
I t, gl.

2.0n oil.
50 r q.:i

2rr slL
0.r n 9l-

pc. 2

I lexe\ (knr Ch6nrium -\g

a*
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ffi\t7z
GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector 10 A. Gandhinagar-382 010
Phone (079) 23226295
Fax (479J 23232156
Website www gpcb gov in

BO I ge)!q2!"q)
COD
Chlorides

I 000 m8/L
Bio-Assay Test 90% st-rvival offish afier

96 hours in l00o/o etTluent

3.7.4 Industry shallEovide llow meter at outlct of ETp & maintain irs records.

3.?.5 Unit shall maintain daily krg book ofquantily ofwater consumptioh, waste waler generation tuld
waste water recycled & discharged to CITP..

4.0 CONDITIONS UtlDER THE AIR ACT:

4.1 Following shall be used es fu.l:

Fuel
1 waste ?MT

4.2 The flue gas enission thmugh stacks shall conform to dre following standards

Steck
No.

Stack Attsclcd
To

Smck heigbr
in m€t€r

APCM Psramet€r

Steam Boile.
5TPtI

Pcrmissible
I-imit

Particulatc Ma(er , I50 mg4'.lmr
SO? i 100 ppm
No. ; 50 ppm

Bag Filter
Multi

cyclore

!9FqIa!9I

30
2

Thermic Fluid
Heater

4.3 'tllere shall be no procesr emlssion fr.m rhe manuibcturiDg process as well as any o&er
ancrllary operations.

4.,1 Ambienl air queirt, within ard outside the premises ofthe ulit shali conlbrm National Ambienr
Air Qualrty standards notified by MaElt vide notification dated l6lt l/2009 ard mainly ro the
following shrdardsl

Sr.
No,

Pollutanl Time Weiglted Cotrcetrtrstior iD
Ambient air

Sulphur Dioxiile (SO:), p/rni
4y9rqc!- -
Annu3l

24 Hours
50
80

2.

3

Nitrogeo Dioxide (NOz), pg/ mr
24 Hours

40
80

Particulate Matter
Size le$.'Oq!1Qpd q&!ryI.,s pd !,'

Particulate Matter
{!iry.t:ss than 2.5 ORPMzT

Annual

-. zlllquls i
60
100

24 Hours
40
60

The applicart shall pravide portholes. ladder, platform etc st chimney(s) for monitoring the air
emissions and the same shall be of€n for inspectio, to/and for use of Board's stdf. The
chimney(s) vents attached to verious sources ofemissicn shall be desigled by numbers such as^
pS.l. S-2. elc. lpd the.e sha!-be p4inted /displg]sd to frcilitalAideqtitication. ^ \(Llean GuJoral Ureen GuJarat A!'

ISO - 9oO1 - 2OoB & ISO - 14001 - 2004 Certified OrganisationapB r
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4.6 The tndustry shall 1at,) adequate measures for control of noise l!\cls ftom its owjl sources
within the prem ises lo as to mtdntain ambient air quality slandardr in r,)spect of n oiic to les!
than 75 dB(a) during day time a-nd 70 dB (A) during night tim,: Daltime is rcckorcd in
between 6a.m- andl{ p m. and nighttime is recloned bctween l0 p.n and6a.m.

4.7 The applicant sha:l 0rtlide prcper ventilation and exlaust fscilh:e ] so rs to maintain herlthy
qorljnB atmL, pher, \'rnrn the raclor) premi\e,

5. Authorjzetion under Rul€s 6(2) of HrLrnlous snd othe. \y:$i6 lManAgcmcnt &
Tranrboundary Mo'ementl Rules -20t6. lForm -21.

5. I Number of suthoriilj{tioni AWH - I194?8 Drt€ of l$ue: 20/06/U r22.

5.2 M./s., Msyank Ploc€ssors (P) Ltd,is herrb, granted an autboriza ion to opera(e facility ti,r
fbllowing hazardr:rrs vasles on 1hc premises situsted at Plot No: ? l?, \r. Shehwadi Ortmi
Nrka, Saijpur-G,rpelpur, Nsml, Ahmedab&d.

Sr.
No.

ETP udc

Quentity

18 MT/year

Schcdule
crlego!,v

15.3

Fr.ilitv

(loll(1:tion, Storage.
'l'rans rcrtation Disposal by l Sl)l:
appr!.,ed by the board
(irll(x1iol. Srorage,
l)eclxlaniinatron, Transportation
flispnial bl, sellinel to registerLd

5.1

_r4l:!er-

l3. r

2. Uled oil lJ25 Lit/yea,

3

Discarded
container enrp y
bags ,vith lrners

960
Nos./year

t000

Clollr(.tiofl. Srcragc, l

Detr.,r tamination, Iransportution
Disp rial by selling lo authonzed l

Nos

5.1

5.4

5.5

5.6

The authorizatron is ,jranled 1lr operate a la. rty for collectiur, r orage, tmnsfxrrtati{)n and
ultimate disposai of llrzardous w jtes as above.
The authorization rs sLrbject t() ihe conditions nated bebl& and suc I othcr condilroDs as ma).
be specified in the rulrs Fom lime to t;me unCer the Envjronment ( protection) Act-19g6.
'[1re authorizrtion sha]l be in force for a priod ! p to l2n3nOT7 ,

.Any unauthorized chruge in personnel, equiprnent or workinE condjtioxs as mentioned rn thc
aulhorization order by the persoDs aulhorized shall constrt.r]te a b.ea( h ol this authorizailln.
An applicati(,n for tie renewal ofar authorization shall b€ made as lrid down in nrJe 5 {7) lii1.
lndusrry shal I subrrit r Lnnual nrpo( within 15 lays 3nd sub squinty b r 3 i,1 January every yczr
Jndrstr, shall hav. to managi waste oilt discarded contalrers etc is per the Rulcs 2016 an.:]
shall apply iuth(r:za,ion/submrr derails for atl the applicat,le wirre as per the Rule\ 2ttl6
within I5 days.
The person Authorrze,l shall aot rent, le]ld, sell, transfer or othcrurr.e rrsnsport the hazardou!
a-nd otherlvattes ercc|t what is permitted through rhis authoriLTtjon
fhe person authorircd shall inplemenl Emergenc) RespoDse f,ro.erlurc aERp) for \+hirh this
authonzation i\ b( rng ranrc{.I -on\ideflog all \rt< \pccific puisible . enrr,or ,uch a.. .prllaces. . n_
lcalages. firE erc- und thcir pr\sible impactl and al.o ra.r) oul lr.,ck drilt in rni. r.pard ar flregular inlcnrl ol rrm, \.$,

^.-/oo L

5.7
58
5.9

5. 10

5.t I
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ffi\t77
GPCB

5.t2

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector.l 0-A. Gandhinagar-382 01 0
Phone t079 ) 23?26295
Fax 1079) 23232156
Website www.gpcb gov n

5 t3

Ihc perso|l aulhoriz(d shall cofllply with the provisions outlined in the Centraj pollution
Cc,ntrol Board guideliDes on "lnrplementing LiabiliEes for Envrronmenral Dsmages due ro
HandlinS anrl Dispo$l of Hs2ardous Waste and penalf,,
Any other conditiorrs br compliance as per the Guidelines issued by the Ministry of
Envrroflient, Forest and Climate Cbftnge or Central pollution CoEtsol lioard fiom time to

Annualrcturn shall be filei byJu)le 306 for the pe cd ensuring 3lq March oftleyear.'lhe authoriation is gmnted to operate a facilify for colle€tion, storage, withi; th€ factory
premises and trealmcnr, transportahon and ultimare disposal ofHa2ardous wastes as above

s. t4
5. I5

6 GENERT{LCONDI'I'IONS:

6.1

6.2

63

6.5

Any chanSe in personnel, equipment or working ccnditions as mentioned in the conscnts
form/order should imrnediately be intirnated to this Board.
The waste gcncnrtor shall b€ Dtally responsible fol collecrion, storage, lransportation and
ultimale dispossl ofthe waste gener,rted.
ln case oI any acciJent, delails ol the ssrne shall b€ submitted in Form - 5 to Gujarat
Pollution CoDtrol Borrd.
As per "Public Liability Insuran@ Act - 9l', compny shall ger insurance policy, il
applicable.
Empty drur's and conlainers oI toxic and hazardoLLs maleriel shall b€ trelted as per the
Buidelines published fu. "Manaeement & Hatrdling of discarded contoineB" Rccord of the
sa.me shall b€ maintarned atid fonvarded lo Gujarat pollution Conbol Boerd regularl),.
Unn shsll lake all c(,ocrete measurcs to show tangib:e rEsufts in waste Beneration reductron
avoidance, rcuse ard rc.clcle. Action taken in this regiud shall be ;ubmined within 03 months
ard also alonS wirh Fr)rm 4.
Industry shall have 10 display the rclevant intbrmation with regard to halardous waste as
indicsted in rle llon. Supreme Court's order in W.p. l.lo: 65? dated l4s Octobe.2003.

For erd oD bctrlfof
Cuirrat Polloaiotr Control Board

-l ,t i.,+.6
I

(J. B. Prndyr)
Scientific omccr

6.6

6.1

NOr GPCB/ABDICCA-N|-l2E(3)/ID: 12,t9€i/

ls3ue to:
M/s. Mryrnk Proccssonr (P) Ltd,
Plot No: 237,
Nr. Shrhwcdi Octnli Nikr,
Soii pur-GoD.lpu r, Nrrol,
Ahmed.bcd - 382405.

Drle:

Clean Gujarat Green Gujarat
ISO - 9OO1 - 2oo8 & ISO - 14001 - 2004 Certined Organisation pg. 5
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR . 382010,

[D 079-23232152

ByRP.A.D
Conrcntto Ertrblbh

CIE AmendmcntNo 132943

NO: GPCB/ABD/CCA/NL-r 2q3 IED-I2/9E/ Drtc: I nO21

Tot
M/* MryrnkPrccoomrs (P) ttq
Plot No: 2it% Nr. Shehwrdl (Mrol Nrke,
Selipur-Gopelpur, Nercl,
Ahmedrbrd -3t2f)5.

SIIB: Amendmeirt in CTE of this Board.
REF: l. Your CTE - Amendment ryplicatim InwardNo. 2t354lt datc& i!/0/t[D,V2}.

2. CCA onder ro. GPCB/ABD/CCAAII-I28(3yID1249A6?814 &tG& 1dfin02l

s4
Without prejudice to the powcrs of this Boad rmder the Watcr @svcntlon and Contnol of

Pollntion) Acl,-1974, fte Air Act-1981 ud thc Eovimmail (Pr,otcction) Act-1986 urd without
reducing yorn responsibilities undcr fte said Acts in eyway, this is to infom you that this Board
grants amcndment in Conrcnt to Estrblbh (NOC) ganed to Il[/3. Mryenk Proco$on (P) Ltd
located at Plot No: 2!7, Nr. Shehwrdl Octrol Nrk+ SrlfpunGopelpur, Nrrcln,Ahmcdebod for
the following conditims mly.

l. The validity pcriod of fie drder nhell S61p ts 2gnln0llu.
2. Thc Conditim about debils of hoduction is em€ldcd and shafl be rcad as mdcr.

Sr.
No

Product Qurndty Meter/Month)
Erkdnq Propmcd Totel

I Dycd/PrintdFabrics 2,75,(X)0 29,75.fl)o 32,50,fl)0

3. SPECIFIC CONDITION:

Inducty r[ell comply wltL tte Solld Weste Mrnrgeuent Rulea.2016.
Industty rhdl obtrh NOC from CGWA rs pcr ottcn of IIon. Nrflond Gtcn Trlbund
for tte wlttdnwel of gound wrtcr, Erppllcrblc ' l'

Unlt shdl rhtcdy obcy/comply tie ordcn by Hon'ble rrEh Q6urt of Gufant tn WPPIL
98 of 2021 ftom dme to dmc.
Unlt chrll not certl out rny Hnd of pruductlon rctMty covered undcn Utl - Noflficrdon
- 2m6 wfthout obtrlnlng pdor EC lhom competcnt euttorlty.
Unlt shell lnrtell and commlcalon Contlnuour Emhrlon Monltorlng Systetr CEMS (rs
pcr C?CB guldellner for rderrrnt penmeten) whle.h ihdt be connerted wfth GPCts
servGr.

3.5 Unlt rhell ptwtde dcdtcrH rtorrge rru to rtore fucl, hrzrrdour & non.hrzldous wrrte-
3.7 Unlt rhrll comply wttt Solld Fucl Guldcllnos rs well rs Cod hrndllng guldellnes of thh

Boord.
3.8 Unlt shall provtdc ABCM rr pcr rold ftrd guldcllneo of GBCB.
3.9 The tly erh generrted chrll be collec{cd rnd ctorcd ln IIy uh sllo*
3.10 lhe f,y rsh shrtl be utllzed rs pcr ny Arh Nofffcrdon tr emcndmont ftu tlme to tlme,

3.1
t.2

3.3

3.4

3.5

Clean Gujarat Green Guiarat N
Website : https//gpcb.guiarat.gov.in

Page 1 of6
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3.ll Unft chell not lnstrll rny ncw plrnt mre.hlncry, EIP Plrnt, flrre grr ctrck rnd pruoess
ctrcks ln ttc prcmlst's rylt[out obtrlnlng pdor CIT lhom ttc Borrd.

3.12 Unlt rhell upgrede ETP and rubmlt edoqurcy ccrtllhetc to the ltodrd.

4. CONDITIONS I'NDER }YAIERACT 1974:

4.t
4.2

4.3

4.4
4.5

4.6

4.7

4.t

Watcr Sorce shall pr,rvidc flow mctcroaBorcrell
The quntity of waler consumption for domestic proFrsc, after ploposed anrmdment, shall
inc,tpase ftom 5.0 KLD to 37 XLD.
The qumtity of domc*ic eflucnt Aom thc frrtory, aftcrproposed rrmendmen! qhall increase
from 40 XLD to 19IILD.
Domestic efrluent sha'l be disposd offthnough septic Onldsoak pit:rysterr.
The quantity of water :onsumption for indutrid usc aftrploposed rmendmmt, shall increase
A,omSlt KLD to 954 KLD.
The quantity of industrial eftlucnt from the prccesq aftcrpropoccd rrmcndment, shall incrcase
from 65Iil,D to t56 KLID.
hdtrstrial eftlncnt tltf KI,D shall bc tcded Ef,P cmprising ol pnimary and sccondary
tneament froilty 96rKLD shatl bc rcusGd withit enixic$d drd.reiirritring 760lffLD shrll bc
dischargedintoCETPofMlEtrvl. ..i .:':

Industry shall provide fixed pipeline with flow mcilcr at ortrlet to EI? and on mrse line and
maintain its rccords.

4.e w
4.9.1. l}e ryplicant shall opetatc ifrhrent heatncnt sys&m-.cffiriicnt$ S trst'cffiucdtr'from 6G

industrial unit shall conform to the CETP inla norms mentioncd bclow howerrer frc final
dischrgp ofttnud cfrluot from CETP shatt adhtrc b f,rcp*Gflied stinilairts fo[ egT
ofNarol Tortile Inlrastnrcnne & Enviro Management (CETP).

PARAIVIETERII 't : t.\'

,As

inrmicColotr uniB

oil

Phenolic

Cr,ease

liolids

0.2
Fluorides 1.5

1001

Perccnt

TDS

Sod.rm ffioh
Sqdium absrnption ratio
Total rcsidual chlorine

mclL
0.1mEILHoravalent (lhromium
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-

- GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10.A,

GANDHINAGAR . 382010,

(T) 07e-23232152

4.9.2.

4.9.3.

4.9.4.

4.9.5.

PARAIIIETERSI CETP INI,ET NORMSI
BOD (5 days at 20oC) 5mme&
coD 1200mc/L
FixedDissolved Solids 2lffimilL
Mercury 0.0lme/L
Lcsd 0.lmc/L
Cadmium lmc/L
Cooper
Nickel

3mell.
Slmg,lL

Zma smrslL
Arseiric 0.zmdl-
Selcnfum 0.05ns/L
Boron ?rng,ll-

The final heated effluent confirmiqg to CETP inlet norms shall be fully corveyed into CETP
of lvlls. Narol Textile Infi'astrnchrc & Enyirc Uuagcment (CHff1ftrcugb
drainage systcill of ITITIEM, in no casc cflucnt shdl bc dischargcd in to Enyirmment by
anymcans.

In casc of failurc of CETP, applicant shsll havc to heat the trade eflueirt of thcir unit fully
so as to achierre the qulity of thc tncetcd efrluent frm their indushial pmises as per the
GPCB norms mantionedbclow and shs[ bc discharged into NTIEM (CETP) pipeline.

PARAITIETERSI GFCB NORITIS
DTI 6.5 TO 8.s
Temperatutp

'400 c
Susomded Solids t00iE/L
OilmdGrease

-10 mc&
Fixed Dissolvcd Solids 21(X) me/L
Phenolic Compounds l"relL
Sulphides 2.0mdL
Ammonical Nitsogm 50mg/L
Total C'hromium 2mgIL
Hexavelent Ghromium 0.1 ms/L
BOD(5 daysat2Orc) 30me/L
coD 2SOmrslL
Chlorides 600 ms/t
Sulphate lOffimr&
Bio-AssayTest 90fo srrriral of fish aft€r

96 hours in 108/o efrIumt

Industry shall pnovide flow meter at outlet of ETP & maltin iBrccords.

Uuit shall maintain daily log book of quantity of water conzumption, wastc water generation
and waste water dise,harged to CETP. :

Unit strall mainain rccord of chenrical consurrpion and electricity consumption.

Clean Gujarat Green Guiarat
Website : https://gpcb.guiarat.gov.in

4.9.6.
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Sr.
No.

F[d Qurn0B Dcr dty
Edrtlnrl rmpmoa I rotl

I Steam Boiler (5 TPIf )
(E-risting)
Thsmic FluidHeate:
OSW U) (Existinc)

tignite/ Firc wood/
AgrowasE 7MT

2. Stearn Boilcr (3 TPH)
6turdbv) 0rcposod)

Steam CoaUFirc
wood/Arrowaste

34 MT

5. CONDITIONS IINDER AIR ACT 19E1:

5.1 Following shafl be usrd as firel.

Udll$Equlpment

.7 MT

34 MT

5.2 The applicant shall install & opcrdc air pollution con$ol system in orrdcr to achicve nonns
prrescribed below.

5.3 The flue gas einission through stack shdl coufm to thc following standods:

Prrrmc&r

StcamBoilcr
(3 TPH) (Standb,y)

Pailicuhte
mr.tter
SC]2 '

N(h

5.4 firerc shall be no proc,:ss emission ftom nmufactning proc€ss & other ancillary oporation.

6 Spectflc Condldons rtlpulrted ln Crlficrtly PollutedArtu (Ce)/ Severoly Polluted
Arprs (SPA)

Addlfronrl condltlons undorAlrAcft . ' :' '

a) Uoit.shdl adhm to sringent air polluuts standrds-i.e. gO % of existing flue gG md process
emiseio,n standards ir the CPA.

b) Unit shall adlreme to stringcnt air pollutanB standards i.c. 90 7o of existing fhre gag and prpcqss
emission standards ir the SPA.

c) Following air pollutirm codtnol measurts shsll bc providd for thc':lire gas emi*sion soutcEr

a

like Thermic

filter +

^$

Strck
No

Strck
Helcht

APClII

I APH & Dust Colte$or/_
Multi Clclonc, hg _fi!ftr_

followedbv Smfibcr

StrckAttre.hed T,o

SteamBoiler
(5 TPI{) @xistingl

2. Thermic Fluid
Heater (2500 !r)
(Bristinc)

Multi Clclonc follourcd by
Sorubber

3.

30m

APH & Dust Collector
withMulti Clclure&Bag
filter followcd by Scrubber

Pcrmlcslble
LlDft

l5o mgNm3

l(X)ppm
50 ppm

AICM ln RGd /
Sterm gcncnrdon crpdty

Multi
+

fipc of I.PCM
unlts of CPA/SPA

Lessthm I

3to<6
I

6 WG
Scubber
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

o) 07e-23232152

o

a

d) Unit shall provide at least two stage scn$bing system of appropriarc medie for the mntsol of
the pocess gns emission.

e) Unit sha[ install md comnission Cmtinuous Emission Monitoring SysEm- CEMS (as per
CPCB guidelines for relernnt pammetcrs) which shs[ bc comected with GPCB/CPCB scrvcr
(In casc of large md medirrn red catcgorry indstries)

f) All common frcilities shall insall CEMS (as p€r CPCB guidclincs for rclevant parameters)
which shsll bc connec'ted with GPCB/CCB s€rvet to the Sholrs Fovidcd with Common
Multiple Effect Evaporatot (CMEE), Comm.on Spray Dryer, Conrsron incineratm etc.

g) The rurit shall adhere to Scctor spocific guidclined SOP published by GPCB / CPCB fiom
time to time for effcctive fugitive Gmissim contnol. (like guidclines for: Stone orushing units,
Coal handling rmiB, spent solvent hodling and muragemarq spent acid msnagmt@t,
Decontaminuion of &urrs, contoincrs etc.)

h) Unit shall talce adequate measurts to contnol odour nuisance from the industrial activities
which may include measures liko- usc ofmasking agent with etomizcr system (watm orntain),
olosed / autmntic marcrial hmdling Enstcrrtr, containmqrt of the odour vulnerable arcas etc.

i) Unit shall not use Pet-coke, firnace oil, LSHS as a firel.
j) Unit gtrall adopt scc.toral Best AvaiLblc Technology-BAT(Like Usc of In&rction Futracc,

Elcctsic Arc Frrnace insEod ofCupola firmacc in formdry industry, Caustic Rccovery Sysem
in Coffion Toaile units etc.)

k) Unit shsfl providc green belt of 4U/o of the plot uea, using conc€pt of the social forestry and
developnent of green belt outside project premiscs in adjacent arcas.

l) Unit shsll provide \trall to Wall cupeting in vehiclemorrem€nt ar€aswithin premises to avoid
dnsting.

Addlfronrl condlfrons undcr Oe Wetcr Act:

a) Unit slrall mly use treatd eftluent for pre,paration of lime md other slrnry in ETP. No frestt
watcr shall bc utilized in ETP.

b) In thc casc, if thc Industry is not a membcr of CETP and dmrestic waste watcr gcneration is
motp than l0 KLPD, industry shell install STP of adcquate capacity ad tnemed sewags shall
be rarscd/rccycled to themaximum qftnt.

c) ln case of Iarge md Medium Red Cuegory industry, the unit shall install system for
oontinuous monitoring of effluent qnaltty / quantity as per CPCB guidelines for rclcvant
parsmct€rs flike pH, Flow, Temperature, TOCyCOD, NH3-N ctc.).and shall be connec'ted to
GPCB sercr. [n case, ifthc industry is amember of CE[?, unit shall install flow meter.

d) If the wffi consmption of the unit is morp thrn 50 KLPD, Unit shall submit detailed warcr
harrresting plan (otr site).

e) Tlre rurit shall explore Techno-Economic feasibility of 7ao Liquid Discharge (ZLD) and if
ftssible ZLD slrculdbe sdopted.

Addltlonal condlflons under tte f,urrdous Wute Mrnroemcnt Ruls:

a) Unitshall enictly cury orthandling storage anddisposal offly-ash slag; rcd-mu4 de-inking
sludge etc. (High Vohrme- Lorv Effec't Wastes) as pff prevailittg guidelines and ie disposal
et designated locations appoved by the Boud

b) Industry shall dispose iB hazardous wEsEs through coprocessing, pre-processing to thc
eKtart possible prior its disposd to incincration/ lsrdfill as pcr provisions of Hazardous and

Other Wastes (Management and Transborndary Movemen$ Rule* 2015.

o(d'

Clean Gujarat Green Guiarat
Website : https://gpcb. guiarat.gov.in
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o

c) Industry shall strictly conrply with 8ll the measurcs spocified in guidclines for spent solwnt
manag€mqrt, spent ecid man gmcmt, and otlrer guidelines/dinecti.ms published from time to
timeby GPCB and/,rrCPCB, e@.

d) Unit slmll carry out trarueqtdon of hazardous wasEs lhough GI'S mormtcd vehiclcs only.

Otter Gcnenl Condltlons:

a) Unit shall submit rryoft of complimce of the cqrditims of E[ cvcry ycm to the Board
prcparcd by thirdparty.

b) Unit shall enhuce OER filnd dlocmion to at lcast 1.5 times fte sl:rbs given in fte OM dated
0l.05.2018 for SPA and 2 times for CPA in casc ofEnvircnmentr Clcrance

6. All the other conditione of the odsting CCA ord€r no: AWH- 11947t Drte of Issue:
2O/0i6/2;U2:2 shall remain uchanged.

7. Yorr are dirccted to comply with thcsc cmditions in true spirit

For rnd on bchdfof
Gufent Polludon Control Boud

rln
(J. B.

Unfte Eacd, ALmcdrbrfd Eest

h"Jt
Prndye)

4.-
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A. Member of CETP / TSDF  ? Certificate (MEM) Uploaded in XGN on 10/11/2023 16:42:02 from IP No: 61.2.224.21.
B. 12498-Mayank Processors (P) Ltd accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval] Annexure - 2.11 C258
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3

1

2

5

6

7

8

11

Plot No: 237, ,
NR. SHAHWADI OCTROI NAKA,, SAIJPUR-GOPALPUR, NAROL,
AHMEDABAD - 382405
DIST : Ahmedabad-Vatva,  TAL : Ahmedabad-Vatva,  SIDC : Narol

Industry Details

Email :

Telephone :

mayankprocessor@gmail.com

9377318004

Type / Scale / Sector / Status : RED / MEDIUM / Yarn / Textile processing involving any effluent/emission generating 
processes including bleaching, dyeing, printing and colouring  / In Operation

 Inspection Dt & Time : 23/05/2024 11:00 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 80.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

804804 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
NTIEM CETP / No generation of industrial wastewater

Ind : Dom : 5.000
65.000Ind : Dom : 4.000 Waste Water generation / Discharge (klpd) :

AWH-119478-12/03/2027  Last Inward:310569-11/05/2024[PRO]

No

 TSDF Name : Bhachau-Saurashtra Enviro Projects Pvt. Ltd[28203]

 Person Contacted : Mr. Bhimsen airen, manager

4

17

Mayank Processors (P) Ltd

Ro Name : Ahmedabad (East)

Last 3 Legal Action :

Source of Water Supply: OWN BOREWELL

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1995 01/11/2007

Borewells: 2
Tubewells: 0

Boilers=1 , DG Sets=0 , Flue Gas =2, Process =0 , ETP Cap = 0 , Capacity of All = 

 Env Audit Detail : Sch : N.A , Not Applicable . , Year : 2013 , On Dt : 15/12/2012

Applicability of CRZ Rules : No

Outward No: 42041-05/06/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
23/05/2024 SCN 03/06/2024 --- 804804 SCN OTH 812842
09/11/2023 SCN 16/12/2023 --- 760485 SCN OTH 761306
05/08/2023 SCN 05/09/2023 747829 SCN COM 752576

Lab Charges Pending :  Rs. 27260.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2022-2023 Water Cess Return : 2016-2017 HW Monthly Return : 2024-04

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 217157, ETP - 1164, APCM - 61680 Meter Reading  - 315639, Kilo Litre  - 2328 Meter Reading  - 143040, Kilo Litre  - 

1836

Monthly Patrak Data : Last Return : 202404 HAZD Waste Disposal : 0.880 (0 Trucks)

ETP Details : P-Collection Tank,P-Floculator,P-Pri Settling Tank,S-Aeration Tank,S-Settling Tank

APCM Details : Bag Filter,Multi Cyclone ,Scrubber

Fuel Used : Coal

Stack Attached to : Boiler,Fuel Heater(Thermic)

1/6 ( Through XGN )05/06/2024

PCB Id: 12498
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) Torrent power Ltd

p  - On East Direction of the location of the Company Plot no 237/2

p  - On North Direction of the location of the Company Open Land

p  - On South Direction of the location of the Company Main Gate

p  - On West Direction of the location of the Company Plot no

o  - Production since (Date) or Proposed 01/11/2007

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? N.A

j  - Name & Address of MAIN Re-Cycler ------

h  - Regd with T.S.D.F 
SEP-Bhachau-Saurashtra 
Enviro Projects Pvt. Ltd
[28203]

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? Yes

l  - CETP Name
NRD-Narol Dyestuff Enviro 
Society,  Narol,  Ahmedabad 
(ABD-12720)

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No ABD-NL-25

a  - Is the Industry in Operation ?? Yes

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Air Related
a  - Fuel Type confirmitive with CCA ? Yes

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation Yes

e  - SMF availability Provided

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes

h  - Ultimate Disposal of Scrubbing Media ETP

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

2/6 ( Through XGN )05/06/2024

PCB Id: 12498
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 12498 )

Remarks :

Site  Observations  during  Inspection ,

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? No

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

----

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable ----

n  - Details of safety spects provieded by the facility -----

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply OWN BOREWELL

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Yes

f  - Treatment System ADEQUATE to handle existing effluent Adequate

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 1

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/6 ( Through XGN )05/06/2024

PCB Id: 12498
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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The unit is visited w.r.t. NGT Matter no. 95/2024 (WZ) 

Inspection Crux:

Water Observation:
Unit has provided Effluent Treatment Plant (ETP) consisting of Primary and Secondary treatment units: 
collection cum neutralization tank, sedimentation tank, aeration tank and secondary sedimentation tank followed 
by final holding tank for generated industrial effluent treatment from manufacturing process. At the time of 
inspection, Aeration tank is not observed in operation; diffusers of the tank are observed corroded. Unit has also 
not provided proper dosing into influent of wastewater due to which the treated wastewater pH is found Alkaline 
@9 on pH strip. After treatment in ETP, treated effluent is partially reused and remaining is sent to CETP 
NTIEM, Narol for further treatment and ultimate disposal into River Sabarmati through common dedicated 
NTIEM (CETP) pipeline. One treated effluent sample (Color: Greyish; pH @8-9 on pH strip) is collected from 
final holding tank for further analysis. Urea is not observed within ETP area and not used for wastewater 
treatment. [330]-31/05/2024

Air Observation:

Hazard Observation:

General Observation:
In compliance with the directive issued by the Honorable National Green Tribunal (NGT) via Order Application 
No. 95/2024 (WZ) dated April 27, 2024, pertaining to the grievance lodged by Mr. Dayaram J. Yadav alleging 
the discharge of untreated wastewater into River Sabarmati by various textile units through open pipelines and the 
violation of Zero Liquid Discharge (ZLD) stipulations, this unit has been subject to inspection.This unit is having 
valid CCA of the board to manufacture Dyed/Printed Fabrics - 2,75,000 Meters/Month which is valid upto 
12.03.2027. Unit has also obtain CTE Amendment for production expansion to total 32,50,000 Meter/Month 
valid till 29.11.2030. CCA Amendment application is under process. Unit is also producing captive electricity by 
providing 75 kW turbine for which amendment in CTE/CCA is not obtained; unit is instructed to apply for the 
same. During visit, unit is observed in operation and manufacturing of fabric is going on. AAQ and housekeeping 
is observed normal. Necessary instructions are issued to the unit. [330]-24/05/2024 
~ RO Query to Staff: put up back [630]-31/05/2024
~ RO Comments/Reply :As per IR...............................-05/06/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: As per crux[330-NRO]~

I recommend : d. Issue Show Cause Notice

4/6 ( Through XGN )05/06/2024

PCB Id: 12498
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Instructions in Previous Visits and Reply Insp Det Instruction Status

2. બોડની consent ની શરતો ું પાલન કર ું.; Dear Sir,@#$Point No.2: To 

comply with the conditions of CCA.@#$@#$We will comply with the CCA 
conditions. (27/05/2024)

803277(11/05/24) Partial Compliance

1. છે લા ણ માસનાં Production, Raw materials, પાણી વપરાશ, ગંદા પાણી 
િનકાલનાં ડટા, Reuse નાં ડટા આપવાં. Fuel consumption, H.W. generation / 

disposal નાં ડટા આપવાં.; Dear Sir,@#$Point No. 1: To submit Production, 

Raw Material, waste consumption, wastewater generation / disposal 
Hazardous waste generation & disposal during last three month.@#$@#
$Details of same are mentioned in following table.@#$@#$Sr. Particulars 
Month@#$  January 2024 February 2024 March 2024@#$1. Production 
(Mtrs) 324620 298565 264210@#$2. Water Consumption (KLD) 2307 2145 
2238@#$3. Wastewater Generation (KLD) 1853 1744 1951@#$4. 
Wastewater Discharge to CETP (KLD) 1832 1724 1938@#$5. Hazardous 
Waste Generation (Tns) 0.750 0.650 0.900@#$6. Hazardous Waste Disposal 
(Tns) 0.00 0.00 0.00 (27/05/2024)

803277(11/05/24) Fully Complied

3. Fly Ash disposal અને generation નાં Data maintain કરવા તેમા disposal fly 

ash notification ુજબ કર ું.; Dear Sir,@#$Point No.3: To maintain data of fly 

ash and it is required to disposal as per the fly ash notification.@#$@#$We 
are maintaining the data of fly and are disposing as per fly ash notification.@#
$ (27/05/2024)

803277(11/05/24) Fully Complied

1. છે લા ૩ માસના Production, Raw materials, water consumption, w/w 

generation - reuse, disposal, Fly Ash Generation -  Disposal, Haz. waste 
Generation-disposal નાં data આપાવા.

760485(09/11/23) Fully Complied

3. બોડની consent ની conditions ું ુ તપણે પાલન કર ું. 760485(09/11/23) Partial Compliance

4. ETP નાં Units ની િવગતો તેની capacity સ હત આપવી. 760485(09/11/23) Partial Compliance

2. ETP માં Spent Acid use કરવામાં આવે છે  માટ Rule -9 ની Permission 

મેળ યા બાદ જ તેનો ઉપયોગ કરવો.
760485(09/11/23) Partial Compliance

5/6 ( Through XGN )05/06/2024

PCB Id: 12498
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 35 cmn stk to TFH YES FIL Coal 0.17 MT/HR
2 Fuel Heater

(Thermic)
35 CMN STK WITH BLR 

& FRNACE
YES MUL,SCR Coal 0.13 MT/HR

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-14 @ 8 to 9 on ph strip / 31 1105-1105 REP  ## final outlet of the etp ~ Greyish

D

A

H.I.MANIAR, SSO - MR. BRIJESH JITENDRAKUMAR CHAUHAN

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (12498)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Chemical    sludge    from    waste    water treatment I  -35.3 18.000-M.T DST
2 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 7.680-M.T DSS

3 Used or Spent Oil I  -5.1 0.271-M.T DSS
4 Asbestos (Solidified) Z  -Z17      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 PROCESSED FABRICS 0.000 275000.000 - MTS 0.000 Feb-2013-246700 meters, March-

2013-265875 meters and April-
2013-254370 meters. 

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 85.000 WWG : 69.000 Water Source     Remark
1 Boiler Feed 15.000 5.000 Borewell
2 Domestic Purpose 5.000 4.000 Borewell
3 Mnfg Process 45.000 40.000  Borewell
4 Wash  Water 20.000 20.000 Borewell

Water Consumption & Generation Break upG

Signature By(H.I.MANIAR, SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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10. Narol Textile Infrastructure & Enviro Management, (NTIEM) 

The existing status including industrial effluent generation, details of civil and 

electro – mechanical equipment units, observations on functioning, performance 

evaluation based on secondary data is discussed for CETP NTIEM, in the subsequent 

sections.  

10.1 Inventory of industries 

CETP NTIEM is located at Gyaspur, Ahmedabad. The CETP is designed for 100 MLD 

capacity to meet the requirements of member industries. An inventory on CETP 

NTIEM member industries was carried out based on the secondary data provided by 

GPCB. The CETP receives effluent from 127 textile industries and there are no other 

industrial or sewage discharge received at the inlet of CETP.  

10.2 Effluent generation 

In order to assess the quantity of raw effluent discharged into CETP NTIEM, an 

analysis of one-month flow data was carried out. As per the secondary data received 

from GPCB on raw effluent generation, it was observed that on an average 98451.80 

m3/day raw industrial effluent was discharged to the CETP inlet collection tanks. 

One-week secondary data during January 2022 revealed that CETP received an 

average of 93.90 mld.   

10.3 Treatment process 

The CETP is designed for specific inlet & outlet discharge norms as presented in 

Annexure – 10.1. The process flow diagram of CETP NTIEM is presented in Figure 

10.1. All the member units discharge their effluents into the collection tank though a 

bar screen. After this the effluent is pumped to equalization basins, from where it is 

pumped to flash mixer where flocculants are added. The effluent is then sent to 

primary clarifiers which allow settlable solids to settle and the clarified effluent 

called supernatant is sent to secondary biological process consisting of aeration and 

settling in a combined unit called “continuous flow integral clarifier activated sludge 

system” (CFICASS).  

 

The supernatant obtained from CFICASS unit is stored in treated water collection 

tank and discharged into the river Sabarmati through separate pipeline. During the 
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overall treatment, sludge generated from primary clarifier and CFICASS unit is 

dewatered through volute press and dried using solar driers. The details of different 

treatment unit sizes implemented at CETP NTIEM are presented in Annexure – 10.2. 

Details of various electromechanical equipment including Transfer pumps, 

Mixers/Agitators, Aerators, blowers, and dosing pumps installed at the CETP are 

presented in Annexure – 10.3. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Figure 10.1: Process flow diagram of CETP NTIEM (Source: GPCB Ahmedabad) 
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10.4 Observations on functioning of NTIEM under existing operating conditions 

CSIR-NEERI team visited NTIEM, Narol during January 05-06, 2022, to carry out 

sampling, field studies and assess the existing status of CETP for compliance with 

respect treated effluent standards for discharge into inland surface water under 

General Standards for Discharge of Environmental Pollutants Part-A: Effluents, 

(CPCB, 1986) and Gujarat State Pollution Control Board (GPCB) standards and thus 

made following observations with respect to CETP’s overall functioning, operation, 

process control and maintenance. 

1. The CETP receives inflow from 127 member industries with a designed hydraulic 

load of 98,451.8 m3/d (98.452 MLD), which is almost the design capacity of the 

CETP. Hence, there is no provision for increasing the hydraulic load from 

member industries under the existing designed capacity of 100 MLD. 

2. It was observed that the CETP was operating at 90.93 and 100.966 MLD during 

the monitoring days on January 5 and 6, 2022 respectively. 

3. The CETP has installed electromagnetic flow meters at the inlets and the outlet of 

the CETP. 

4. The CETP management informed about the augmentation of the CETP from 100 

to 130 MLD. The consent for capacity augmentation is under process from GPCB 

(Annexure – 10.4). 

5. It was observed that the equalisation basin has jet mixing with aeration system 

for mixing, however it is operated intermittently that results in settling of solids. 

6. Out of 4 equalisation tanks, only 3 are used for equalisation of effluents from the 

member industries and remaining 1 tank is used for storing sludge. This reduces 

overall hydraulic retention time (HRT) from 10.56 to 7.92 hours.  

7. The CETP uses polyelectrolyte for the primary treatment in the range of 50-100 

kg/d with an average of 75 kg/d and poly aluminium chloride in the range of 25-

45 Tonnes/d. Similarly, another polyelectrolyte for sludge dewatering in the 

range of 25-75 kgs/d with an average dose of 55 kg/d. 

8. Log sheets and records are maintained for primary and secondary treatment, 

including chemical consumption and sludge handling from decanter.  

9. It was informed that the quantum of sludge from the primary and the secondary 

treatment varied between 42.5 and 44.3 tonnes per d during the monitoring. The 
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dewatered and dried sludge is packed for disposal in TSDF and a part of the 

solids are sold to cement factories.  

10. This secondary treatment is a modification of the conventional secondary 

biological treatment systems and is called Continuous Flow Integral Clarifier 

Activated Sludge (CFICASS). 

11. The aeration is provided by an airlift mechanism @ 1600 kW to keep the mixed 

liquor in suspension. This system increases the cost of aeration for biological 

treatment and accounts for nearly 65% of the total power consumption.  

12. The D.O during the monitoring period on January 5 and 6, 2022 was in the 

range of 0.96 – 1.6 mg/L as measured by Winkler’s Method.  

13. The MLVSS (mixed liquor volatile suspended solids) and mixed liquor suspended 

solids (MLSS) in the aeration tank varied between 3000 ~ 3500 mg/l and 3500 

~5000 mg/l respectively. It was informed that the MLVSS to MLSS ratio ranged 

between 0.85-0.92.  

14. The sludge volume index of the mixed liquor from aeration tank varied between 

390 – 720 ml/L, which is quite high and indicates poor settling. The usual range 

for SVI is between 50 – 150 ml/L for effective solids-liquid separation.  

15. It was observed that temperature of wastewater in the equalisation varied 

between 39.0 & 42C and the temperature of the final treated effluent discharged 

into the river ranged between 35 – 38.0C.  

10.5 Secondary Data on Performance of CETP 

As per the scope of the work, secondary data on performance of CETP under existing 

operating conditions was collected to understand its functioning. Data on functioning 

of CETP directly reflects the approach and standard operating procedures. It is 

important to monitor the performance at various stages, however GPCB has mostly 

conducted monitoring of important parameters including pH, color, TSS, oil & 

grease, TDS, COD, BOD, NH3-N, chloride, sulphides, heavy metals and phenolic 

compounds for inlet and outlet of CETPs for once or twice in a month. The 

secondary data on performance of CETPs was provided for the months during 

September – November 2021.  Table 10.1 presents the secondary data on 

performance of CETP. 
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Table 10.1: Secondary data-based Performance of CETP vis-à-vis CETP Inlet Standards and Outlet Discharge Norms  
(Source: GPCB, Ahmedabad) 

GPCB CETP Inlet Parameters 
Standards 

Raw influent Treated effluent values GPCB Final 
discharge 
norms  Physical parameters  

7-Sep 12-Oct 9-Nov 15-Nov 7-Sep 12-Oct 9-Nov 
15-
Nov 

pH  6.5 - 
8.5 

7.4 8.27 7.92 N.A. 7.71 8.55 7.9 7.6 6.5-8.5 

Color (Pt-Co  
Scale) 

100 
75 90 45 

80 
100 60 75 80 100 

Suspended solids  300 688 588 72 376 38 74 44 16 100 
Oil & grease  10 2.4 2.4 1.6 N.A. 1.4 1.2 1.4 1.2 10 
Total dissolved 
solids  

- 5460 4308 4622 4166 3986 3584 3678 3970 - 

Organic pollutants      
Sulphides  2 2.4 4.4 3.6 N.A. 1.6 3.2 2.4 1.2 2 
Sulphate -- 431.0 125.0 260.0 N.A. 470.0 115.0 671.0 129.0 1000 
Ammonical 
nitrogen  

50 
45.86 24.92 20.61 

N.A. 
17.53 17.81 6.78 19.38 50 

Chlorides   1209 1068 1176 N.A. 1164 1210 1076 1452 600 
Phenolic 
compounds  

1 
0.31 1.12 0.18 N.A. 0.36 0.18 0.31 0.16 1 

BOD 500 276 315 125 N.A. 24 16 21 15 30 
COD 1500 1089 1291 510 1137 108 120 101 137 250 
BOD / COD  0.25 0.24 0.25 - - - - - - 
Heavy metals      
Total Cr 2 0.9 0.29 0.08 N.A. 0.13 BDL 0.1 0.04 2 
Hexavalent Cr 0.1 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 0.1 
Mercury 0.01 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 0.01 
Lead 0.1 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 0.1 

Secondary Data from GPCB 
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Cadmium  1 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 1 
Copper  3 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 3 
Nickel  3 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 3 
Arsenic  0.2 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 0.2 
Zinc 5 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 0.05 
Boron 2 N.A. N.A. N.A. N.A. N.A. N.A. N.A. N.A. 2 

      *All values except otherwise specifically mention are in mg/L 

 
Secondary Data from GPCB 
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The average flow during the first week of January 2022 was 93.90 mld. Thus, it was 

observed that the average operating flow vis-à-vis consent capacity of CETP during 

monitoring was 93.90 %.  

The influent received at the CETP occasionally did not meet the prescribed Inlet 

Norms of the CETP as specified in the GPCB for parameters such as suspended 

solids (300 mg/L), sulphides (2 mg/L), and phenolic compounds (1.0 mg/L) as shown 

in Table 10.1.  

Analysis of secondary data revealed that final treated effluent with respect to 

chlorides (600 mg/L), and sulphides (2.0 mg/L) were above the prescribed limits 

during September – November, 2021.  

The biodegradability, measured as the ratio of BOD to COD of the raw effluent 

received at the CETP was 0.25 (Table 10.1) which is quite low. 

All the heavy metals such were within the permissible limits as shown in Table 10.1.  

 

10.6 Adequacy assessment studies 

To evaluate the performance of CETP under existing operating conditions, adequacy 

assessment studies were conducted during January 5 – 6, 2022. Twelve hours 

composite samples with one-hour sampling interval were collected at the outlet of 

primary, secondary and tertiary treatments of the CETP. In addition, grab samples 

from inlet and final discharge points were also collected. Various sampling locations 

are presented in Table 10.2. The adequacy assessment studies at various treatment 

stages help to understand the functioning of CETP vis-à-vis environmental 

compliance norms and facilitates to identify the thrust areas, if any, for further 

improvements in treatment without incurring major capital expenditures; with minor 

design modifications, process adjustments, operators training and appropriate 

administrative actions.  
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Table 10.2: Various sampling locations at CETP NTIEM, Naroda 

Sampling 
points 

Location 
Sampling Type  

(Grab/Composite) 
1 Inlet of equalization tank Grab & Composite 
2 Outlet of equalization tank Composite 
3 Combined outlet of flocculating 

clarifier 1, 2, 3 & 4 
Composite 

4 Combined Final outlet from 
secondary clarifier to River 

Composite 

5 Filtrate from belt press to Eq. tank Composite 
 

10.6.1 Adequacy assessment of CETP; January 05, 2022 

The performance of existing treatment system at various stages based on 12 hours 

composite sampling carried out is presented in Table 10.3. It was observed that inlet 

norms with respect to TSS, chloride, NH3-N, FDS, phenol, sulphide and color were 

above the prescribed standards. After physico-chemical and second stage activated 

sludge process, the TSS and COD, concentrations in final treated effluent reduce 

from 600 to 24,  and 936 to 239 mg/L respectively and were below the prescribed 

standards. Similarly, chloride concentrations after final treated effluent were also 

below the prescribed standards. On the other hand, BOD concentration after final 

treated effluent reduces from 389 to 30 mg/L and was just meeting the prescribed 

limit. The concentration of Fluoride at the inlet was found to be 0.55 mg/L, that 

reduced to 0.33 mg/L and was within the prescribed standards. The phenol 

concentration at the inlet was above the prescribed standards. The concentration of 

Fluoride at the inlet was found to be 2.46 mg/L, that reduced to 0.76 mg/L and was 

within the prescribed standards. The fixed dissolved solids (FDS) concentration at 

the inlet and outlet was found to be 3668 mg/L and 3640 mg/L respectively and 

were above the prescribed standards. However, the color concentrations in final 

treated was 471.85 Pt-Co Scale and was above the prescribed standards. Regarding 

heavy metals concentrations in final treated effluent, prescribed standard is specified 

only for Cr as shown in Table 10.4. The Cr concentration in final treated was below 

detectable limit (BDL). 
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Table 10.3: Performance of CETP NTIEM at various stages of treatment under existing operating conditions  
(12 hrs composite; January 05, 2022)  

Parameter 
Inlet of 

equalization 
tank 

Inlet of 
equalization 

tank 

Outlet of 
equalization 

tank 

Combined outlet 
of flocculating 

clarifier 1, 2, 3 & 
4 

Combined Final 
outlet from 

secondary clarifier to 
River 

Filtrate from 
belt press to 

Eq. tank 

Discharge 
standards 

pH 7.63 7.33 7.33 7.47 7.17 7.52 6.5 to 8.5 
TSS 600 640 436 60 24 216 100 
TDS 3,824 3,912 3,840 4,100 4,108 4,108 - 
FDS 3,668.0 3,872.0 3,680.0 3,500.0 3,640.0 3,750.0 2,100 
BOD 389 419 359 218 30 39 30 
COD 936 894 917 596 239 259 250 
Chloride 658 620 645 682 645 658 1,000 
Phenol 2.40 2.35 -- -- 0.76 -- 1 
Sulphide 2.6 2.4 -- -- -- 1.8 2.0 
Sulphate 356 348 -- -- -- 283.0 1000.0 
NH3-N 58 67 58 22 17 78 - 
TKN 131 84 76 56 48 174 - 
TP 19 18 17.2 15 11 12 - 
Fluoride 0.55 - - - - 0.33 - 
Colour (Pt-
Co) 

468.47 370.36 431.26 451.56 321.31 471.85 
100 

      *All values except otherwise specifically mention are in mg/L 
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Table 10.4: Heavy Metals in CETP NTIEM under existing operating conditions 
(12 hrs composite; January 05, 2022)  

Parameter Inlet of equalization 
tank 

Combined outlet 
of flocculating 

clarifier 1, 2, 3 & 
4 

Discharge 
standards 

As 0.01 BDL -- 

Cd BDL BDL -- 

Co BDL BDL -- 

Cr 0.32 BDL 2.00 

Cu 0.57 BDL -- 

Fe BDL BDL -- 

Mn BDL BDL -- 

Ni 0.02 BDL -- 

Pb BDL BDL -- 

Zn BDL BDL -- 

B BDL BDL -- 

 *All values except otherwise specifically mention are in mg/L 

 

10.6.2 Adequacy assessment of CETP; January 06, 2022 

The performance of existing treatment system at various stages based on 12 hours 

composite sampling carried out is presented in Table 10.5. It was observed that inlet 

norms with respect to TSS, chloride, NH3-N, FDS, phenol, sulphide and color were 

above the prescribed standards. After physico-chemical and second stage activated 

sludge process, the TSS, BOD and COD, concentrations in final treated effluent 

reduce from 580 to 28, 239 to 28 and 1129 to 229 mg/L respectively and were below 

the prescribed standards. Similarly, chloride concentrations after final treated effluent 

were also below the prescribed standards. The concentration of Fluoride at the outlet 

was found to be 0.29 mg/L and was within the prescribed standards. The phenol 

concentration at the inlet was above the prescribed standards. The concentration of 

phenol at the inlet was found to be 2.38 mg/L, that reduced to 0.68 mg/L and was 

within the prescribed standards. The fixed dissolved solids (FDS) concentration at the 
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inlet and outlet was found to be 3828 mg/L and 3892 mg/L respectively and were 

above the prescribed standards. However, the color concentrations in final treated 

was 336.53 Pt-Co Scale and was above the prescribed standards. Regarding heavy 

metals concentrations in final treated effluent, prescribed standard is specified only for 

Cr as shown in Table 10.6. The Cr concentration in final treated was below detectable 

limit (BDL). 
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Table 10.5: Performance of CETP NTIEM at various stages of treatment under existing operating conditions  
(12 hrs composite; January 06, 2022)  

Parameter Inlet of 
equalization 

tank 

Outlet of 
equalization tank 

Combined outlet 
of flocculating 

clarifier 1, 2, 3 & 
4 

Combined Final 
outlet from secondary 

clarifier to River 

Filtrate from 
belt press to 

Eq. tank 

Discharg
e 

standard
s 

pH 7.26 7.31 7.42 7.00 7.52 6.5 to 8.5
TSS 580 444 92 28 380 100 
TDS 3,880 3,824 3,992 4,084 3,760 - 
FDS 3,828.0 3,680.0 3,876.0 3,892.0 3,604.0 2,100 
BOD 239 269 194 28 42 30 
COD 1,129 969 736 229 272 250 
Chloride 620 620 682 658 658 1000 
Phenol 2.38 -- -- 0.68 -- 1 
Sulphide 3.4 -- -- -- 2.0 2.0 
Sulphate 458 -- -- -- 378.0 1000.0 
NH3-N 58 67 58 53 67 - 
TKN 131 84 75 84 50 - 
TP 19 18 9 15 11 - 
Fluoride 0.29    0.29 - 
Colour 319.62 338.22 350.06 336.53 316.23 100 

                    *All values except otherwise specifically mention are in mg/L 

 

 

285



  
 

249 
 

Table 10.6: Heavy Metals in CETP NTIEM under existing operating conditions 
(12 hrs composite; January 06, 2022)  

 

Parameter Inlet of 
equalization 

tank 

Combined 
outlet of 

flocculating 
clarifier 1, 2, 3 

& 4 

Discharge 
standards 

As BDL BDL -- 

Cd BDL BDL -- 

Co BDL BDL -- 

Cr 0.47 0.13 2.00 

Cu 1.76 0.20 -- 

Fe 1.96 0.69 -- 

Mn BDL BDL -- 

Ni BDL 0.61 -- 

Pb BDL 0.02 -- 

Zn 0.29 0.15 -- 

B BDL389 BDL -- 

                                     *All values except otherwise specifically mention are in mg/L 

 

10.7 Adequacy assessment of CETP; Sludge analysis 

10.7.1 MLSS & MLVSS in Sludge 

Analysis of sludge in aeration tanks and returned activated sludge was also carried 

out to assess the functioning of aerobic process and active biomass fraction thereof. 

Table 10.7 presents MLSS and MLVSS concentrations of aeration tank and returned 

activated sludge (RAS) from secondary clarifier. 

MLSS and MLVSS in aeration tank and secondary clarifier were 3588 & 3224 mg/L, 

respectively. Returned activated sludge (RAS) concentration from secondary clarifier 

was 6574 mg/L and MLVSS in RAS was 5672 mg/L. The volatile fraction in aeration 

tank and returned activated sludge was between 89.85 and 86.27% respectively. 
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Volatile fraction in aeration tank and secondary clarifier was observed to be 

satisfactory.    

Table 10.7: Details of MLSS & MLVSS in CETP NTIEM  
(January 06, 2022) 

Sr. 
No 

Sampling location 
MLSS 
(mg/L) 

MLVSS 
(mg/L) 

MLVSS / 
MLSS (%) 

1. Aeration Tank 3588 3224 89.85 
2. Secondary clarifier outlet 

RAS 
6574 5672 86.27 

 

It is important to note that based on the secondary and primary data, the BOD:COD 

ratio for raw effluent varied between 0.25 and 0.21 – 0.42 respectively, which is 

quite good for biological treatment.  

10.7.2 Heavy Metals in Sludge 

Dewatered sludge sample from the sludge storage area consisting of primary & 

secondary sludge was collected and was analysed for leachable concentrations of 

different metallic and non-metallic constituents. Standard methods as per HOWM 

Rules, 2016 were followed for the determination of the leachable concentrations. 

Following two leaching tests were performed for different constituents as prescribed 

in the SCHEDULE II [rule 3 (1) (17) (ii)] of Hazardous & Other Waste (Management 

and Transboundary Movement) Rules, 2016.  

 TCLP- Toxicity Characteristic Leaching Procedure 

 WET- Waste Extraction Test 

As per the above schedule, Class A is based on leachable concentration limits- 

[Toxicity Characteristic Leaching Procedure] (TCLP) & [Waste Extraction Test] (WET). 

The testing method for a list of constituents at A1 to A61 in Class-A is based on 

Toxicity Characteristic Leaching Procedure (TCLP) and for extraction of leachable 

constituents; USEPA Test Method 1311 is used. The testing method for a list of 

constituents at A62 to A79 in Class- A, is based on the Waste Extraction Test (WET) 

Procedure given in Appendix II of section 66261 of Title 22 of California Code 

regulation (CCR). 
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The results of the analysis in terms of leachable concentrations are presented in 

Table 10.8. The results confirms that constituents A1 to A61 in Class-A, from 

Schedule II (HWM 2016) including As, Ba, Cd, Cr, Pb, Mn, Se and Ag, which were 

determined based on Toxicity Characteristic Leaching Procedure (TCLP) for the 

combined sludge were within the permissible limits. Constituents of Class A62-A79 

including Be, Cr, Co, Cu, Mo, Ni, Th, V, Zn and F are based on Waste Extraction 

Test (WET). The leachable concentrations of Cr and Cu in WET extracts of combined 

sludge exceeded the permissible leachable concentrations as shown and highlighted 

in Table 10. Accordingly, the combined sludge is classified as “Hazardous wastes” 

and its handling and disposal must be as per HOWM Rules 2016. The leachable 

concentrations of other constituents were found to be within the permissible limits.  
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Table 10.8: TCLP and WET analysis in dewatered sludge at CETP NTIEM as per as per Schedule II (HWM 2016) 

 TCLP Analysis* 
As per 
Schedule 
II of HWM 
Rules 
2016 

Class  A1 A2 A3 A4 A5 A6 A8 A9 
Element Arsenic  Barium  Cadmium  Chromium 

and/or 
Chromium 

(III) 
compounds  

Lead  Manganes
e 

Selenium  Silver 

Permissible 
Limits 

5 100 1 5 5 10 1 5 

Combined Sludge from 
sludge storage area 

0.006 0.145 0.023 0.06 0.005 1.911 0.005 BDL 

 

 WET Analysis* 
As per 
Schedule 
II of 
HOWM 
Rules 
2016 

Class  A63 A64 A65 A66 A67 A68 A69 A70 A71 
Element Beryllium Chromium  Cobalt Copper Molybden-

um 
Nickel Thallium Vanadium Zinc 

Permissible 
Limits 0.75 5 80 25 350 20 7 24 250 

Combined Sludge from 
sludge storage area 

0.004 8.747 0.028 127.802 0.145 0.082 0.004 0.093 1.181 

* All values are in mg/L; BDL: Below detection limits 
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10.8 Recurring (O & M) costs 

The recurring cost estimates for the functioning of CETP has been estimated based 

on the secondary data provided by GPCB, considering the expenditure on 

chemicals and power consumption, manpower expenses and maintenance and 

repairing costs. The costs incurred towards chemicals, energy, manpower, O & M 

and miscellaneous is based on actual consumption for the period December, 2021 

and January 2022. Table 10.9 presents recurring cost estimates for an average flow 

of 93.90 MLD. The operating cost does not include other miscellaneous 

expenditure such as consent to operate & renewal and cost towards sludge 

treatment and disposal in TSDF. It is observed that the operating cost for treating 

93.90 MLD is Rs 12.64 per m3, which is quite low for textile industrial wastewater 

treatment. 

Table 10.9: Recurring cost estimates for NTIEM  
(December 2021 – January 2022) 

 

Description Rs. Lakhs/month 

Manpower 8.72 

Chemical cost  5.11 

Electricity Consumption 190.96 

Repair and Maintenance 151.58 
Total 356.37 

Daily Expenditure (356.37/30) 11.87 L 

Average CETP flow treated (m3/d) 93900  

Average operating cost (Rs/m3) ~ 12.64 
 

10.9 Conclusions and Recommendations  

Based on the evaluation of secondary data on inventory of industries & CETP, 

recurring cost, performance of CETP and field investigation studies and collection of 

primary data on adequacy assessment of CETP under existing operating conditions, 

following conclusions and recommendations are made. 
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10.9.1 Conclusions: 

1. Presently the CETP receives effluent from 127 textile industries and there is no 

other industrial or sewage discharge received at the inlet of CETP. The capacity 

of CETP is proposed to be augmented from 100 to 130 MLD.  

2. The CETP has only physico-chemical process as primary treatment followed by 

secondary biological treatment systems referred to as Continuous Flow Integral 

Clarifier Activated Sludge (CFICASS) and there is no tertiary or polishing 

treatment system. 

3. The sludge generated from primary and secondary treatment is combined and 

dewatered through Volute Press and dried using solar drier. 

4. Secondary data on performance revealed that the CETP occasionally did not 

meet the prescribed Inlet Norms for parameters such as suspended solids, 

sulphides, and phenolic compounds as shown in Table 3.  

5. Primary data on performance of CETP revealed that the 12 hrs composite 

influent samples do not comply the prescribed CETP inlet norms with respect to 

sulphide, TSS, phenol, chloride, NH3-N, FDS and color as shown in Tables 

10.3 & 10.5.  

6. Primary data on performance of CETP after physico-chemical followed by 

secondary biological treatment indicated that it meets the prescribed discharge 

standards with respect to pH, TSS, BOD, and COD concentrations after 

CFICASS treated effluent. However, the color and FDS concentrations were 

above the prescribed discharge standards in the final treated effluent as shown 

in Tables 10.3 & 10.5. 

7. Heavy metals concentrations as shown in final treated effluent were below the 

prescribed limits with respect to all the metals. 

8. Though the MLVSS to MLSS ratio in aeration tank and returned activated sludge 

was above 85%, the sludge volume index was quite high and varied between 

390 – 720 ml/L.    

9. The Toxicity Characteristic Leaching Procedure (TCLP) studies for combined 

sludge sample indicated that the As, Ba, Cd, Cr, Pb, Mn, Se and Ag were within 

the permissible limits. However, the leachable concentrations of Cr and Cu in 

291



  
 

255 
 

WET extracts of combined sludge exceeded the permissible leachable 

concentrations as shown and highlighted in Table 10.8. 

10. The overview of performance of CETP is as follows: 

Overview of Performance CETP NTIEM 

Flow 
and 
Inlet 
TDS 

Existing Treatment Units O&M 
cost* 

(Rs/m3) 

Non-
Complying 
parameters 

Remarks Primary 
Treatment 

Secondary 
Treatment 

Tertiary 
Treatment 

100 
MLD 
Influent 
TDS 
~3,900 
mg/L 

Physico-
chemical 
treatment - 
Flocculating 
clarifiers – 4 
No 

CFICASS 
(Continuous 
flow 
integral 
clarifier 
activated 
sludge 
system) 
TANK – 4 
No 

-- 12.64 Color. 
Heavy 
metals - 
WET – 
Chromium 
& Copper  
  
 

Present 
operating 
flow: 
93.90%  

*Based on the secondary data 

 

11. The operating cost of CETP considering chemicals & energy consumption, 

maintenance & repair expenses, manpower cost and other major expenditure 

comes out to be Rs 12.64 per m3 (Table 10.9), which is quite low for treating 

textile effluent. 

 

10.9.2 Recommendations 

(A) Short Term (NTIEM) 

1. CETP NTIEM must strive to ensure influent quality in accordance to the 

prescribed CETP inlet norms to achieve desirable treatment efficiency. 

2. Mixing in equalization tank must be operated continuously in order to prevent 

the settling of solids. In case of capacity augmentation, all the 4 equalisation 

tanks must be used for equalisation of raw effluent and the sludge should be 

stored separately prior to disposal.  

3. The temperature of the treated effluent should not exceed 5C above the 

receiving water temperature as per the General Standards for Discharge of 
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Environmental Pollutants Part-A: Effluents published by Central Pollution 

Control Board Norms for Discharge into Surface Waters.  

4. The leachable concentration of Cr and Cu in WET extracts of combined sludge 

exceeded the permissible leachable concentrations as shown and highlighted in 

Table 10. Accordingly, the sludge is classified as “Hazardous wastes” and its 

handling and disposal must be as per HOWM Rules 2016 and it must not be 

stored at CETP site and immediately disposed-off in secured landfill of TSDF as 

per the Hazardous Waste Management Rules 2016.  

5. The sludge, which is sent to cement industries must be tested for TCLP and WET 

as prescribed in the SCHEDULE II [rule 3 (1) (17) (ii)] of Hazardous & Other 

Waste (Management and Transboundary Movement) Rules, 2016. 

6. NTIEM must also take all safety precautions and provide all safety gadgets to 

CETP staff.  

7. It is recommended that the CETP association should encourage use of green dyes 

and processes in their industrial units and explore the feasibility for possible 

implementation under Indian conditions.  

8. It is strongly recommended that logbook records of actual energy & chemical 

consumption, manpower expenditure and repair & maintenance cost must also 

be separately maintained for the smooth & efficient management of CETP. The 

third-party agency, which is granted annual O & M contract for the functioning 

of CETP may also be authorized to maintain such records under the supervision 

of NTIEM. 

 

B) Long Term (NTIEM) 

9. Since the final treated effluent quality with respect to TSS, COD and BOD just 

within the prescribed standards, it is recommended to adopt simple tertiary 

treatment such as slow sand filtration or chemically aided tertiary settling or any 

other, to achieve overall compliance of final treated effluent.  

10. Owing to the facts that the operating cost of CETP for two stage treatment is only 

Rs 12.64 per m3 and the TDS and color concentrations are also quite low; ~ 

3800 – 4100 mg/L and ~ 320 – 470 Pt-Co scale respectively, hence it is 
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recommended to explore the feasibility of recycle/reuse of the treated effluent. 

Initially it may be implemented on pilot scale basis for a capacity of 100 – 200 

m3/d. 

11. It is recommended that the NTIEM should also explore the possibility of 

segregating high TDS effluent and treat it separately.  

12. Overall, the NTIEM must comply with all the prescribed inlet CETP norms, 

optimize chemicals and energy consumptions and strive to optimize operating 

cost, while also meeting all the prescribed effluent discharge standards.  

 

C) Recommendations for GPCB 

13. The CETP, NTIEM has inlet standard for NH3-N, however there is no discharge 

standard prescribed for it. Owing to the fact that the textile industries 

prominently use nitrogen containing compounds, it is recommended that GPCB 

prescribes the discharge standard for NH3-N as well. 

14.  It is observed that the prescribed inlet & outlet norms for some of the parameters 

such as color, oil & grease, sulfide, phenol and some heavy metals are same. 

Hence, it is recommended to review the prescribed inlet and outlet standards for 

such parameters.  

 

Clarifications to comments of CETP NTIEM on draft report are appended in Annexure 

– 10.5. 

---------------------------------------------------------------------------------------------------------------------------------------- 
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Annexure – 10.1 
Inlet and outlet Norms for CETP NTIEM, Narol as prescribed by GPCB 

(Source: GPCB, Ahmedabad) 
 

Parameters* Inlet Norms  Outlet Norms 
pH 6.5 to 8.5 6.5 to 8.5 
Temperature 40oC Shall not exceed more than 

5oC above ambient water 
Temperature 

Colour (Pt. Co. 
Scale) 

100 units 100 units 

Suspended 
Solids 

300  100  

Oil and Grease 10  10  
Chlorides 600  1000  
Phenolic 
Compounds 

1  1  

Sulphides 2  2  
Ammonical 
Nitrogen 

50  - 

Total 
Chromium 

2  2  

BOD (5 days at 
20oC) 

500  30  

COD 1200  250  
Fixed dissolved 
solids 

2100  2100  

Sulphates - 1000  
Bioassay Test - 90% survival of fish after 96 

hours in 100% effluent 
* All units are in mg/L, except otherwise specifically mentioned. 
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Annexure – 10.2  

Details of unit sizes at CETP NTIEM 
(Source: GPCB, Ahmedabad) 

 

Sr. No Description Capacity 
(m3) 

Dimensions 
(LxBxH) m 

1.  
Pumping Station with 
MCC room 

6636.61 
26.00 dia x 12.50 
height 

2.  
4-Way Distribution 
Chamber (Equalization 
Splitter Box) 

330.00 12.50 x 4.80 x 5.50 

3.  
Equalization Tanks – 4 
Nos 

11137.50 45.00 x 33.00 x 7.50 

4.  
Equalization Pump 
House – 2 Nos 

2352.90 25.30 x 10.00 x 9.30 

5.  
Chemical Mix Tanks 
Train -1 

219.60 6.10 x 6.00 x 6.00 
108.00 6.00 x 3.00 x 6.00 

6.  
Chemical Mix Tanks 
Train -2 

219.60 6.10 x 6.00 x 6.00 
108.00 6.00 x 3.00 x 6.00 

7.  
Chemical Mix Tanks 
Train -3 

219.60 6.10 x 6.00 x 6.00 
108.00 6.00 x 3.00 x 6.00 

8.  
Chemical Mix Tanks 
Train -4 

219.60 6.10 x 6.00 x 6.00 
108.00 6.00 x 3.00 x 6.00 

9.  

Flocculating Clarifier 
(Primary Clarifiers)  

2886.33 35.00 x 3.00 SWD  
2886.33 35.00 x 3.00 SWD  
2886.33 35.00 x 3.00 SWD  
3174.97 35.00 x 3.30 SWD 

10.  

Neutralization Tank 
(Post clarifier pH 
Adjustment Tank) – 2 
Nos 

216.00 6.00 x 6.00 x 6.00 

11.  CFICASS Splitter Box 337.50 4.50 x 12.50 x 6.00 

12.  

CFICASS (Continues 
Flow Integral Clarifier 
Activated Sludge 
System) Tank - 4Nos 

33348.70 49.70 x 67.10 x 10.00 

13.  
Filtrate Water Tank 

962.11 
17.50 dia x 4.00 
height+1.0m F.B. 

14.  
CFICASS Compressor 
Shed 

3114.05 12.35 x 24.6 x 10.25 

15.  H2SO4 Dosing Shed 326.70 11.00 x 9.00 x 3.30 

16.  
Chemical Mix 
Tanks Blower Shed 

153.61 7.70 x 5.70 x 3.50 

17.  
Primary Chemical 
Dosing Shed (Including 
Dosing Tanks & 

 
55.0 x 10.0 x 11.2m 
(15.0 x 9.5 x 1.2m)- 
overhead water 

Annexure – 10.2 continued…… 
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Sr. No Description Capacity 
(m3) 

Dimensions 
(LxBxH) m 

Chemical Storage) tank 

18.  

Secondary Chemical 
Dosing Shed (Including 
Ammonium Hydroxide 
Storage Tank and 
Polymer Dosing Tank 
& 
Nutrient Tank) 

 

18.5m x 14m x 
6.9m (Shed), 
18.3x13.7x1.8m 
(NT) 

19.  
Sludge Dewatering 
Shed 

100366.00 
134.00 x 107.00 x 7.00 

20.  
Electrical Substation 
Room 

3157.00 
28.00 x 20.50 x 5.50 

21.  
Main Admin Building 

6810.00 
40.00 x 15.00 x 11.35 
 

22.  Over Head Water Tank 468.75 12.50 x 12.50 x 3.00 
23.  Drinking water tank 30.62 3.50 x 3.50 x 2.50 
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Annexure – 10.3  

Details of Electro-mechanical equipment installed in NTIEM 

Sr. 
No 

Unit Equipment No. 
Capacity 

(hp) 

14.  
Main Pumping Station 
 

Main pump 4x294.90 1177.6 
Drain pump 2x7.37 14.74 

EOT 1 1.34 

15.  
Main Pumping Station 
Inlet chamber 
 

Trimmer pump 2x147.45 294.9 

16.  
Pump House-A 
 

pump 3x167.56 335.12 
EQT jet mixing 

pump 
4x100.53 402.12 

EOT 1 1.34 

17.  
Pump House-B 
 

pump 3x167.56 502.68 
EQT jet mixing 

pump 
4x100.53 402.12 

EOT 1 1.34 

18.  Primary clarifier - 1 

Screw pump  2x7.37 14.74 
Clariflocculator 
bridge assembly 

 
1 13.80 

19.  Primary clarifier - 2 

Screw pump  2x7.37 14.74 
Clariflocculator 
bridge assembly 

 
1 13.80 

20.  Primary clarifier - 3 

Screw pump  2x7.37 14.74 
Clariflocculator 
bridge assembly 

 
1 13.80 

21.  Primary clarifier - 4 

Screw pump  2x7.37 14.74 
Clariflocculator 
bridge assembly 

 
1 13.80 

22.  
Primary Clarifier 
 

Screw transfer pump 8x2.01 16.08 

23.  PCDS 

PAC dosing pump 5x2.01 10.05 
Poly dosing pump 5x2.01 10.05 

IR compressor 1 6.70 
EOT 1 1.34 

24.  CFICASS Tank Screw pump 8x10.05 80.4 
25.  CFICASS Blower shed Turbo blower 3x2144.77 6434.31 

26.  ACF/PSF shed 
Feed pump 2x40.21 80.42 
Feed pump 2x25.13 50.26 

27.  Sludge shed poly feeding pump 12x1 12 

Annexure – 10.3 continued…… 
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Sr. 
No 

Unit Equipment No. 
Capacity 

(hp) 
 sludge feeding pump 8x7.37 58.96 

sludge feeding pump  12x7.37 88.44 
Belt Press machine  10x10.05 100.5 

Accura air 
Compressor  

2x7.37 14.74 

28.  CMT Tank  Agitator  4x7.37 29.48 
29.  Neutralization Tank Agitator  2x7.37 14.74 
30.  PCDS  Agitator  9x3.01 27.01 

31.  
Sludge shed 
 

Agitator  6x1 6 
Agitator  4x1 4 
Agitator  4x7.37 29.48 
Agitator  2x2.01 4.02 
Agitator  2x2.01 4.02 

32.  Volute press - 1  1 3.35 
33.  Volute press - 2  1 5.36 
34.  Volute press - 3  1 7.37 

35.  
PAC Dosing shed 
 

Pump  8x0.49 3.92 
Unloading pump 2x2.01 4.02 

36.  CMT Blower shed Root blower 2x100.53 201.06 
37.  Sludge shed Root blower 2x30.16 60.32 

Total (hp) 10615.86 
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Annexure – 10.4  

Consent for capacity augmentation 
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Annexure – 10.5 

Clarifications to the comments: CETP NTIEM 
 

Sr. 
No 

Page No in 
Draft 

Report 

Revised Pg. 
no. & 

Section 

Comments Clarifications 

1. 40 Pg. 8, 4.1 Name has to be changed to 
NTIEM, instead of GESCSL. 

 

Correction has 
been made and 
incorporated in 
the Final Report. 

2. 40 - Point 
No.5 

Pg 10, 4.4, 
point no. 5 

Instead of “diffused aeration” -
- “jet mixing with air” has to 
be mentioned 

Correction has 
been made and 
incorporated in 
the Final report 

3. 44- Table-
13: Point 
No.4 

Pg. 14, 
Table 4, 
point no 4 

Location: “Combined outlet 
from 
CFICASS – Final Outlet 
Discharge to river” 

Correction has 
been made and 
incorporated in 
the Final report 
after site visit and 
in consultation 
with GPCB.  

1. 44-Table-
13 
Point-No 5 

Pg. 14, 
Table 4, 
point no 5 

Location: “Dewatering from 
Belt press (Sent back to the 
collection system for 
treatment)” 

Correction has 
been made and 
incorporated in 
the Final report 
after site visit and 
in consultation 
with GPCB. 

2. 45 – 
Paragraph-
1 

Pg. 14, Para 
4.6.1 

Based on the analysis report 
with 
location correction, these 
comments have to be revised 
appropriately as CETP meets 
the GPCB norms. 

Correction has 
been made and 
incorporated in 
the Final report 
after site visit and 
in consultation 
with GPCB. 

3. 45- para no 
5.6.2 

Pg. 15, Para 
4.6.2 

Based on the analysis report 
with 
location correction, the 
comments have to be revised 
appropriately as CETP meets 
the GPCB norms. 

Correction has 
been made and 
incorporated in 
the Final report 
after site visit and 
in consultation 
with GPCB. 

4. 47 – Table 
no 14 

Pg. 17, 
Table 5, 
Column nos. 
6 & 7 

Column no – 6 & 7 – Column 
names / tiles to be changed as 
below 
Column -6 : “Combined outlet 
from CFICASS – Final Outlet 

Correction has 
been made and 
incorporated in 
the Final report 
after site visit and 
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Discharge to the river 
Sabarmati.“ 
Column -7 : “Dewatering from 
Belt press (Sent back to the 
collection system for 
treatment)” 

in consultation 
with GPCB. 

5. 48 - Table-
no 16 

Pg. 19, 
Table 6, 
Column nos. 
6 & 7 

Column no – 6&7 – Column 
names / tiles to be changed as 
below 
Column -6 : “Combined outlet 
from CFICASS – Final Outlet 
Discharge to the river 
Sabarmati.“ 
Column -7 : “Dewatering from 
Belt press (Sent back to the 
collection system for 
treatment)” 

Correction has 
been made and 
incorporated in 
the Final report 
after site visit and 
in consultation 
with GPCB. 
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Analysis results of the final outlets of CETP of Narol Textile Infrastructure Environment 
Management (NTIEM) 

Parameters 
BOD 
(mg/l) 

COD  
(mg/l) 

Ammonical 
Nitrogen  (mg/l) 

pH 
Suspended Solids  

(mg/l) 
NORMS 30 250 50 6.5- 8.5 100 

16/01/2024 53 276 40.93 8.58 142 
31/01/2024 25 205 25.34 7.75 70 
02/02/2024 29 221 28.56 7.84 70 
06/02/2024 25 232 22.29 7.88 62 
12/02/2024 28 235 36.86 7.43 160 
23/02/2024 39 197 26.84 8.06 46 
15/03/2024 35 173 16.78 8.12 52 
07/04/2024 18 135 27.51 8.05 46 
01/05/2024 35 136 31.36 7.93 543 

Average  31.9 201.1 28.5 8.0 132.3 
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